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LOK SABHA DEBATES 

-'--- --------------------

LOK SABHA 

Thursday, April 25, 1985, Vaisakha 5, 

1907 (SAKA) 

The Lok Sabha met at Four minutes past 
Eleven of the Clock 

[MR. DEPUTY SPEAKER in the Chair] 

ORAL ANSWERS TO QUESTIONS 

2 

PAR ASHAR .: WiIJ the Minister of EDU
CA TION be pleased to state: 

(a) whether any awards were given to 
the scholars of SanSkrit, Pali and Prakrit for 
notable contribution to the promotion of 
these languages or their literature during the 
past three years; 

(b) if so, the names of the scholars and 
other details thereof; and 

(c) the amount of the award as at present 
and whether it is proposed to increase the 
amount si ~nificantly and the extent of the 
proposed increase ? 

[English] 
THE MINISTER OF EDUCATION 

(SHRI K.C. PANT) : (a) and (b). Under 
the Ministry's scheme, Sanskrit, Pali, Prakrit, 
Arabic and Persian scholars are eligible for 
the award of Certificate of Honour by the 
President for their contribution in these 
languages. Thirty Sanskrit scholars out of 
whom four had also worked in Pali and 
Prakrit languages, were given these awards in 
the last three years. A list of these awardees 
is laid on tile table. 

MR. DEPUTY SPEAKER : Shri N. 

Dennis-Absent 

Shri Lakshman Mallick-Absent 

Q. 589 Shri Anadi Charan Das-Absent 

In the beginning itself two questions are 
g(.)ing. Question No.590. Prof. Narain Chand 
Parashar. I think you want to know the 
answer from there itself. 

A wards to the Scholars of Sanskrit, 
Pali and Prakrit 

(c) The award carries a monetary grant 
of Rs. 5.000/ ·per annum throughout the J ife 
of the scholar. At present there is no propo
sal under con~ideration to increase the 

*590. PROF. NARAIN CHAND amount of award. 

List 

1981 

1. Shri Aribam Shivadutta Sharma 

2. Shri Bhalchandra Shastri Waman Karambelkar 

3. Shri Bhavadeva Bhagavaty 

4. Dr. Dharmendra Nath Shastri 

s. Shri Jasdish Sharma 

6. Mabashaokar Ghelabhai Shukla Aanihotri 

(Sanskrit) 

(Sanskrit) 

(Sanskrit) 

(Sanskrit, Pali and Prakrit) 

(Sanskrit) 

(Sanskrit) 
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7. Shri Mayaprasad Tripatbi 

I. Shri Muthulcrisbna Shastri R. 

9. Shri Navalpakkam Ayya Devanathacharya 

)0. Sbri Ottur Unni Nambudiripad 

1. Shri Badri Nath Shukla 

2. Dr. Bellikoth Ramacbandra Sharma 

3. Prof. Batuk Nath Shastri l{histe 

4. Shri Dayashankar Bajpaye 

s. KM. Esther Abraham Solomon 

6. Shri Goda Subrahmanya Sastr; 

7. Dr. Mandan Mishra 

8. Sbri Ramchandra Sbastri Hosmane 

9. Shri N. Ramakrishna Sastri 

1'0. Pandit Upendra Jba 

1983 

(Sanskrit, Pali and Prakrit) 

(Sanskrit) 

(Sanskrit) 

(Sanskrit) 

(Sanskrit) 

(Sanskrit) 

(Sanskrit) 

(Sanskrit) 

(Sanskrit) 

(Sanskrit) 

(Sanskrit) 

(Sanskrit) 

(Sanskrit) 

(Sanskrit) 

1914 

1. Pandit Anand Jha 

2. Prof. Natesa Aiyaswami Shastri 

3. Prof. DaIsukh Dahyabhai Malvania 

4. Pandit Jaggu Alwar Iyengar 

S. Pandjt Kedarnath Ojha 

6. Pandjt Kulamani Mishra 

7. Acbarya Nawal Kishore Kankar 

8. Dr. Ram Prasad Tripathi 

9. Dr. Rasik Vihari Joshi 

10. Dr. Shashi Dbar Sharma 

PROF. NARAIN CHAND PARASHAR: 
Through his reply the Minister bas indicated 
his inability to iQcrease the number of awards. 
There are other disciplines also. For example 
Pali is allied to Sanskrit and Prakrit is also 
allied to Sanskrit. S09 when these sister 
1anauaaes which are also included in the 

(Sanskrit) 

(Sanskrit & Pall) 

(Sansk.rit. Pa 1i and Prakrit) 

(Sanskrit} 

(Sanskrit) 

(Sanskrit) 

(Sanskrit) 

(Sanskrit) 

(Sanskrit) 

(Sanskrit) 

Sanskrit scheme of studies-in various States 
the Sanskrit studies include the study of Pali 
also I would Jike to know whether it wiU be 
possible to institute separate awards for 
Pali and Prakrit also. 

SHRI K.C. PANT :' In fact, when the 
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'Scheme (or awards bep" they were for 
Sanskrit •• d Arabic. Then Persian was 
~dded 00. Later, the question of Pali and 
Prakrit ·eame up and it was specifically deci
ded that wb11e recommending the name of 
Sansk.rit scholars, eminent scholars in P~1i 
and Prakrit may also be taken into conside
ration. Therefore, I have indicated in this 
Jist also which are the four scholars who are 
'Scholars in Pali and Prakrit. This is already 
provided for. So, at the moment we are not 
considering going beyond this. In any case, 
] understand Pali and Prakrit scholars also 
are well familiar with Sanskrit. That is the 
usual case. 

PROF. NARAIN CHAND PARASHAR: 
My second supplementary is that the value 
of award given by the Sahitya Academy has 
been recently raised from Rs. 5,000 to Rs. 
10,000. Taking the example from that, wilt 
the Hon. Minister agree to raise the value 
of the award in the case of these scholars 
also? 

SHRI K.C. PANT: It is a suagestion 
for action. 

SHRI PRIYA RANJAN DAS MUNSI: 
I would like to know from the Hon. Minister 
whether he is aware of the fact that Sanskrit 
is the most important language-culturally 
and socially-of India. In many States of 
India studies of Sanskrit which were earlier 
compulsory in the schools upto Class Vlll 
have been completely abolished, especially 
in West Bengal. This has resulted in serious 
reaction in the minds of large number of 
scholars and students. This has affected 
directly the basic culture of the country also, 
because without Sanskrit no language is 
derived straightway. Therefore, J would like 
to know from the Minister if it ha~ so 
happened, what is the reaction of the Govern
ment before formulating its National Educa
tion Policy. 

PROF. N.O. RANGA It is being 

the Indian languages. Almost all of them, I 
would say. I agree the knowledle of Sanskrit 
functionally would increase the understanding 
of other Indian languages, but the Govern
ment has to keep in mind the implications 
of the 3 languages formula which the 
Parliament bas evolved. Therefore. even 
while I am in sympathy with the point made 
by the Hon. friend, I think we should put 
our heads together to see how this objective 
can be achieved while formulating the 
National Education Policy. 

[Translation) 

SHRI BANWARI LAL BAIRWA : 
Mr. Deputy Speaker, Sir, there is an Institu
tion in Tonk district of Rajasthan, which is 
engaged in regular research in Arabic and 
Persian and it has a rich collection of Persian 
and Arabic books. Have Government any 
plan for its development and expansion? 
Would Government award certificates to these 
scholars who afe engaged in research work 
there? 

SHRr K.C. PANT: It is not a question 
of general development. If the scholars fulfil 
the pre-requisites for grant of these certific
ates, we may consider their cases. 

I English] 

SHRI H.M. PATEL: The Hon. Minister 
in reply to Shri Priya Ranjan Das Munsi 
said that we should all put our heads together 
and so on. May I suggest that he initiates 
this matter after thinking about it and con
sidering in what practical way it can be dealt 
with. Then he can invite others to discuss 
this. 

PROF. MADHU DANDAVATE: Yours 
should be the first head. 

MR. DEPUTY SPEAKER: I think the 
Minister has taken note of his suggestion. 

%Jjtudied in Russia and China. Railway Projects of West Bengal 

PROF. MADHU DANDAVATE: It is 
the language of the bourgeois. 

SHR! K.C. PANT: It is an important 
question. Sanskrit is the base for most of 

·591 SHRI PIYUS TJRAKY: Will the 
Minister of RAILWAYS be pleased to state: 

(a) whether it il a fact that three major 
railway projects or West Bengal have been 
withdrawn; 
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(b) jf so, the details and the reason for 
withdrawal; 

(c) whether it is a fact that the prior 
consent of the Planning Commission was not 
taken for those railway projects; and 

(d) if SOt the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) No, Sir. 

(b) Does not arise. 

(c) and (d). The construction of the 
Budge Budge Namkhana new line was pro
visionally included in the Supplementary 
Budget for 1981-82 after necessary consulta
tion with the Planning Commission subject 
to their formal clearance after detaih!d 
examination of the survey report. Similarly, 
the prior consent of the Planning Commis
sion was taken before including Tamluk
Digha new line project in the budget for 
1984·85. No clearance of the Planning Com
mission was however, obtained for the cons
truction of Howrah-Sheakhala line as the 
same was proposed to be taken up as a 
restoration of a dismantled asset. 

SHRI PIYUS TIRAK Y : Sir I am happy 
to note that the Minister has not denied. 
and that the Government is very much taking 
the initial step to: 'fulfil the promised projects 
of new lines for West Bengal. Should I ask 
the new Minister who has got new energy 
also as to when and by what time these 
projects will be fUlfil1ed and the aspirations 
of West Bengal people can be fulfilled? 

SHRI MADHAVRAO SCINDIA: Sir, 
these projects will be completed in the shor
test possible time. 

[Interrupt ions] 

SHRI PIYUS TIRAKY : In a Memoran
dum given to tbe Prime Minister a number 
of organisations also gave this because this 
Balurghat district has no ra ilwuy line still. I 
would remind the House also that right from 
Dr. B.C. Roy 10 Shri Jyoti Basu, all had 
requested and spoken for this new railway line 
and all the Ministers, Sbri Jagjivan Ram, 
Prof. Madhu Dandavate, Shri Ghani Khan 

Cboudbury and Shri P.C. Sethi allo have 
promised to live a link line ,from' MaIda to 
Balurgha~ a new railway line. That Ht still 
on paper. So, may I know from the Hon. 
Minister with his new energy, when this 
project is going to be fulfilled and whether 
work will be done as soon as possible. If 
this question is also answered, tben I will be 
very happy. 

PROF. MADHU DANDAVATB: Ex
plain the word 'Ministert

• I was ex-Minister. 

SHRI PIYUS TIRAK Y : All the Minis
ters. 

AN BON. MEMBER: You were Minis
ter. Now you are ex-Minister. 

SHRI MADHAVRAO SCINDIA: Sir .. 
1 seem to have inherited a legacy bequeathed 
to me by the three honourable former 
Railway Ministers present here and aU I can 
say is that this particular question pertains 
to withdrawal of certain railway projects. 
This particular line which has been mentioned 
has not really been surveyed. The question 
of withdrawal. therefore, does not arise and 
therefore, it does not strictly come within the 
purview of thi:; question. 

SHRI A. B. A. GHANI KHAN 
CHAUDHUR Y : I want to give a clari
fication. It is not a question of legacy. It 
started with the approval of the then Prime
Minister. In the budget speech it was 
there; a lot of work bas been done. Even 
today some money is tbere, alignment has 
been fixed. I do not know how the que5-
tion of withdrawal can come. May be due to 
dearth of funds there is some delay here 
and there, but the question of withdrawal 
cannot come. 

SHRI MADHAVRAO SCINDIA: 1 am 
sorry. I withdraw my statement. I mistook 
the railway line. The EkJakhi-Balurghat 
line does have an aUocation of Rs. 50 lakbs. 
I withdraw my statement. 

PROF. MADHU DANDAVATE: I 
I confirm what he said. 

SHRI SAIFUDDIN CHOWDHURY: 
As regards the question of rejection of pro
jects, we were informed that along wi1h 
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three projects another project was said to be 
rejected, that is, Bandel-Katwa doubling of 
the line and electrification of the line about 
the Hon. ex-Minister of Railways had given 
a promise and late Mrs. Indira Gandhi also. 
when she went there for election campaign 
in 1980, promised it. I wa.nt to know from 
tbe Hon. Minister whether he is still thinking 
to reject that or to include that and to 
speedily implement it. 

SHRI MADHAVRAO SCINDIA: The 
doubling projects included in the Plan outlay 
are: ithird line between Dankuni-Chandar
pur. Dum Dum-Barasat, Muri-Bokaro 
(Phase III) and Eklakhi-Kumedpur ••. 

SHRI SAIFUDDIN CHOWDHURY: I 
am asking about Bandel-Katwa line. 

SHR! MADHA VRAO SCINDIA : That 
is not included. 

SHRI SAIFUDDIN CHOWDHURY: 
That was promised by the ex·Railway 
Minister. 

SHRI MADHAVRAO SCINDIA: It is 
not included in our doubling programme. 
However~ I will look into the suggestion of 
the Hon. Member. 

SHRI BASUDEB ACHARIA: Several 
railway projects are pending with the Central 
Government. One of them is the conver
sion cf PUfulia Kotsh ita line. It is a narrow
gauge ]ine. The survey was done in 1983 and 
it was forwarded to the Planning Commission. 
I think, the estimate is only about Rs. 6 
erores. I want to know from the Hon. 
Minister whether this project will be taken 
up within this year. This project is in one 
of the backward districts of our country. 
There are 15 backward districts. Purulia is 
one of the backward districts. 1 want to 
know from him whether this will be done 
within this Plan period. 

SHRI MADHAVRAO SCINDIA : I will 
have to look into it. It is not in our 
Annual Plan for this year. However, as far 
as the conversion is concerned, the cost of 
conversion from metre-gauge to broad-gauge 
or from narrow-gauge to broad .. gauge 
come to abtlut Rs. 30 lakhs to 35 lakhs 
Whereas the cost of laying. new broad-gauge 

line comes to, depending on the terrain, about 
Rs. 40 Jakhs to Rs. 45 lakhs. Sometimes, 
it is considered more appropriate to $0 in 
for a new line and hold up the conversion. 
Besides. we 8re at present givinJ primary 
consideration and primary importance to, 
things like renewals, electrification, renewal 
of rolling stock, etc. All the other aspects of 
the expansion of rai hvay lines will depend 
on the funds available. 

SHRI PRIYA RANJAN DAS MUNSl : 
There was a railway ]jne approved by the 
Planning Commission from Howrah to Amta 
in the South-Eastern Railway. Only Howrah 
to Bargachia was completed but Howrah to 
Amta has not been completed. Will ,the 
Hon. Minister see tbat it is completed within 
this financial year ? 

SHRI MADHAVRAO SCINDIA : In 
this financial year, we have allocated Rs. 10 
]akhs for this particular line. Just going 
back to Purulia line which the Hon. Mem
ber asked, about gauge concersion, it has not 
been cleared by the Planning Commission 
yet. 

SHRIMATI PHULRENU GUHA : The 
Digha-Tumuluk line was inaugurated and 
the foundation stone was also laid. The land 
was also acquired. But it is not included 
in this financial year. I would like to know 
from the Hon. Minister whether in the 
Seventh Plan they are going to include it 
and, if not. why not. 

SHRI MADHA VRAO SCINDIA: The 
Digha-Tumuluk line has not been cleared by 
the Planning Commission as yet. We will be 
referring it back to them. 

SEVERAL HON. MEMBERS: Rose 

MR. DEPUTY SPEAKER: You have 
already put so many th ings and it is enough. 

SHRI A. B. A. GHANI KHAN CHAU
DHUR Y : Regarding Tamluk ]ioe, it was 
there in the Budget speech. That means, 
approval was obtained \0 this plan. The late 
Prime Minister gave her blessings. Some 
land was acquired. Some progress was made. 
But details of every line have to be worked 
out later on between the Railways and the 
Planning Commissson. The details have to 
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be worked out. This does not necessarily 
mean that the Planning Commis&ion has 
rejected it. Had the Planning Commission 
rejected it, it could never have appeared in 
the Budget speech of a Minister. On the 
Budget speech of a Minister the vote is 
taken. I do not know how today it can be 
said that the Planning Commission is saying 
'No'. The Planning Commission, to my 
mind. has no authority to say 'No' today 
because ••• 

(lnterruption~ ) 

It has the blessings of the late Prime 
Minister and after obtaining her blessings, 
the Budget speech was read by the then 
Railway Minister that means, myself. 

PROF. MADHU DANDAVATE: Not 
only the late Prime Minister but even the 
former Prime Minister Shri Morarji Desai 
had obtained sanction and, therefore, I had 
also mentioned it in my Budget ~peech. 

MR. DEPUTY SPEAKER: All have 
mentioned it. That is all. You mentioned. 
He mentioned. 

SHRI A. B. A. GHANI KHAN CHAU
DHUR Y : I would request the Railway 
Minister to look into this matter. I am 
very happy to see the Prime Minister here. 
This is a very important matter because we 
have told the people of that area in the 
name of the late Prime Minister that this has 
been sanctioned and my Budget speech has 
been distributed in that area. Today it will 
be wrong to say that the Planning Commis
sion has rejected it. 

( b,terruptions) 

MR. DEPUTY SPEAKER: Is it a 
supplementary or are you answering the 
question? 

SHRI A. B. A. GHANI KHAN CHAU
DHUR Y : It is a vital issue. Just to say 
tbat Planning Commission has 

MR. DEPUTY SPEAKER: You can 
put the question to get the anawor from the 
Hon. Minister. 

SHRI MADHAVRAO SCINDIA : I am 
grateful to my Hon. Senior colleagut'. In all 
humility, I would like to point out that there 
is a difference between saying that the Plan
ning Commission bas not yet cleared tbe 
project and saying that Planning Commission 
has rejected the Project. There is a diffe
rence. This work was included in the 1984-
85 Budget in consultation with the Plannina 
Commission but subject to a detailed exami
nation by them and that situation still is 
maintained. 

Coacb Factory in Kerala 

·592. SHRI SURESH KURUP. Will 
the Minister of RAIL WAYS be pleased to 
state : 

(a) whether any assurance was given to 
Government of Kerala that the proposed 
caoch factory would be started in Palghat 
district in Kerala ; and 

(b) if SOt when the assurance is going to 
be fulfilled ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) NOt Sir. 

(b) Does not arise. 

SHRI SURESH KURUP : I would )ike 
to know from the Hon. Minister what is the 
present requirement of coaches in our country 
and tbe capacity and the number of coaches 
produced annually from the present coach 
factories in our country and what would be 
the production capacity of the proposed 
coach factory in Punjab. 

MR. DEPUTY SPEAKER : Your 
question is not related to the subject. You 
are asking about the requirement of the 
country. It is a separate question. 

SHRI SURESH KURUP : It is connect
ed with this. It is connected with the main 
question. 

MR. DEPUTY SPEAKER: The main 
question is whether any assurance was given 
to tbe Government of Kerala and the reply 
is 'No'. Your supplementary can be what 
is the reason or some such thiol. 
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SHRI SURESH KURUP : This question 
is intimately connected with the main 
question. 

this year or it bas been included in the 
Seventh Plan ? 

SHR) MADHA VRAO SCINDIA: If 

MR. DEPUTY SPEAKER : The Minis- and when a way is found to make up the 
ter may answer, if he wants to. shortfall, as I said earlier, all appropriate 

sites will be kept in view. 

SHRl MADHA VRAO SCINDIA: The 
estimated requirement for the Seventh Plan 
period, 1985-90, is approximately 14,300 
coaches and this includes EMU stock. The 
indigenous manufacturing capacity in the 
various units during the same five year 
period is : anticipated. as ICF 4,700, BEML 
2,000, Jessops 1,250. It comes approximately 
to 8,000 coaches. Therefore, the establish
ment of the proposed new plant is fully 
justified. The proposed new plant will 
manufacture annually approximately 1,000 
coaches and will cost approximately Rs. 200 
crores. 

SHRI SURESH K URUP: From the 
reply of the Hon. Minister itself, it is evi
dent that there will be shortage of coaches 
even after the present proposed coach 
factory is established in Punjab. This demand 
to establish a coach factory came from the 
Kerala Government way back in 1979 Free 
land and all other amenities were offererd, 
and that offer is still there. Now that the 
coach factory which is proposed is going to 
be given to Punjab, would the Government 
consider setting up another coach factory in 
Kerala considering the huge number of un
employed people and also considering shor
tage of coaches. 

SHRI MADHA VRAO SCINDIA: The 
question of making up the shortfall is a 
matter which is under consideration. AJI 
aspects will be considered, and when a way 
is devised, if it is found proper to establish 
another coach factory, then all appropriate 
sites in the country will be kept in view. 

SHRI P. KOLANDAIVELU: There is 
already a proposal-a survey was undertaken 
and estimates also have been prepared-to 
have a coach factory in Coimbatore district 
in Tamil Nadu. (Interruptions) I am almost 
on the border of Kerala. May I know 
from the Hon. Minister what happened to 
the proposal to set up a coach factory in 
Mettupalayam in Coimbatore district and 
Gay 1 know whether it is being taken up 

SHRJ THAMPAN THOMAS : Apart 
from coach factory, there are other indusiries 
which can be owned by the Railways directly. 
At present many of the items required by 
the Railways are given on contract to the 
private sector. Will the Government consi
der abolishing that scheme and bring such 
industries directly under the ownership of 
Railways and set up such a factory in 
KeraJa, instead of coach factory, . considering 
the large number of unemployed people 
there? Or, is the Minister considering feeding 
his constituency alone ? 

SHRI MADHA VRAO SCINDJA : I 
would like to enlighten the Hon. Member as 
to our attitude towards new projects. Once 
the Hon. Leader has inducted us into the 
Cabinet, our constituency becomes tbe 
country; that is our. view, and that is tbe 
view that will be adopted. 

As far as the other question is concerned. 
it does not come within the purview of this 
question. I wiIJ require a separate notice 
for that. 

[Translation} 

SHRI MOOL CHAND DAGA: Mr. 
Deputy Speaker, Sir, a Wagon factory was 
established by the Birlas many years ago at 
Bharatpur, but it is closed now. Will the 
Hon. Minister be pleased to state the reasons 
for its closure ? 

[EnglishJ 

SHRI MADHA VRAO SCINDJA: It is 
the right of the Hon. Members to travel all 
over the country on our railway system, but 
I wiJI request them to limit it to outside the 

House. 

[Translation] 

SHRl GIRDHARI LAL VYAS: Mr. 
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Deputy Speaker, Sir, as the Hon. Minister is 
aware. the oldest loco-carriage factory of 
India had been set up at Ajmer long back 
and repair of coaches and many other types 
of work have been started there for the last 
two or three years. These items of work 
have been undertaken there with the hope 
.that a coach factory could be established 
there since it is the oldest loco-carriage fac
tory. The R1jasthan Gover'lment have 
requested several times the setting up of a 
coach factory in the State. Has the Hon. 
Minister considered their request and does 
he propose to open a coach factory in 

'Rajasthan ? 

(English) 

MR. DEPUTY SPEAKER: How is it 
related to Kerala ? 

SHRI MADHA VRAO SCINDIA : I will 
again require a separate notice. 

Construction of over-bridge in Trichur 

-593. SHRI P.A. ANTONY: Will the 
Minister of RAILWAYS be pleased to 
state: 

(a) whether there is any proposal to 
construct an over-bridge in Trichur; 

(b) whether it is a fact that the Trichur 
Municipal Council had agreed to meet one
third of the expenditure to be incurred for 
the Trichur railway over-bridge; 

(c) jf so, the reasons for the delay in the 
construction of the over-bridge; and 

(d) when the over· bridge is likely to be 
completed and the total e:t{penditure expected 
to be incurred on the construction of the 
over-bridge? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHA YRAO SCINDIA): (a) Yes, Sir. 

(b) The Railway administration is not 
aware of it. 

(c) Does not arise. 

(d) The estimated cost of coDStru.ction 

of this bridge is Rs. 170.00 lakhs. As the 
proposal is under joint consideration of the 
State Government and the Railway adminis· 
tration, it is not possible to fix any date for 
its completion. 

SHRI P.A. ANTONY: Will the Minister 
be pleased to ascertain whether the Trichur 
Municipal Council has offered to bear one
third of the cost of the railway over-bridge 
in Trichur. Since 1 was a Municipal Councillor 
and also an MLA from TrichuT, it is to my 
knowledge that the Trichur Municipal Coun
cil has offered to pay one-third of the amount 
required for the construction of the over
bridge since it is a rich municipality. And if 
the municipality offers to bear one-third of 
the cost, will the Minister be pleased to con
sider constructing the overbridge immediately? 

SHRI MADHA VRAO SCINDIA: The 
railway administration is not aware if such 
an otTer exists and if so, it would probably 
be . a subject of correspondence between 
the municipal authorities and the State 
Government. However, this bridge wiJI be 
constructed and the Southern Railway at pre
sent is finalising the proposal for its inclusion 
in the 1986-87 programme. 

MR. DEPUTY SPEAKER: Mr. Ram 
Singh Yadhav-your question must be related 
to the over bridge in Trichur. Otherwise 1 
will not allow. 

SHRI RAM SINGH Y ADA V : An over
bridge was sanctioned for Alwar on the 
metre gauge in 1984·85 but you have not 
started the work. The Minister assured that 
an overbridge will be constructed in Alwal' _. 

MR. DEPUTY SPEAKER: No, no. 
will not allow. 

Next question. 

Rayalseema Express 

·596. SHRI D.N. REDDY: Will the 
Minister of RAILWAYS be pleased to 
state: 

(a) whether there is any proposal to re
duce the journey time of Rayal .. seema Ex
press runnina between Tirupati and Hydera
bad; 
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(b) whether Government propose to pro
vide an air·conditioned coach on Rayalseema 
Express; and 

(c) if so, when these proposals are to be 
implemented? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHA VRAO SCIND1A): (a) No, Sir, 

(b) No, Sir. 

(c) Does not arise. 

SHRJ D.N. REDDI : Sir, the distance 
between Tirupati and Hydcrabad is nearly 
650 km and the schedule time of run is six
teen and a half hours and invariably this 
train is late by nearly two hours. That makes 
it eighteen and a half hours. A., usual the 
Hon. Minister's department never believcs in 
keeping time. Further to travel a distance 
of 650 Km it is wrong to caJl it an Express 
train; it should be called a passenger train 
because it takes nearly eighteen and a half 
hours. You can, Sir, imagine the difficulties 
of the passengers. It is always over~crowded. 
There are so many through passengers from 
Hyderabad to Tirupati and vice versa to see 
the Lord of Seven Hills. ] wondtr whether 
the Hon. Minister has seen Lord Venkatesh
wara. At least in the name of Lord I plead 
with him to reduc~ the funning time. 

I would also like to suggest to him an 
easy way. You can by-pass Wadi. The dis
tance will be shortened by more than 200 km. 
Wadi is a junction very well connected bet
w~en Madras and Bombay. I would request 
him to travel by this train at least once so 
that he may realise the di'fficulties of the 
passengers. 

SHRI MADHA VRAO SCINDfA: The 
distance between Tirupati and Hyderabad is 
about 730 km. The train traverses it onc 
way in 16.25 hrs. and the other way 16.40 
brs. It stops at 26 stations. Amongst these 
26 is Wadi junction. I appreciate the senti
ments of Hon. Member and I seek his belp. 
If he can convince the population and the 
representatives of the Wadi junction I would 
certainly be very happy. 

SHRI D.N. RED01: Sir. the tempera-

lure has touched nearly 43°C in that area· So, 
I request the Hon. Member that an air·con· 
ditioned coach may be S3Pctioncd in that. 
train. You know, Sir, the Madras tempera· 
ture has also gone up now. 43°C to travel 
by the train for the common man is a very 
difficult task. (Interruptions) 

MR. DEPUTY SPEAKER: I do not 
know whether an ordinary man travels by 
air-conditioned coach. 

. PROF. MADHU DANDA YATE: It is 
for the benefit of the persons below the 
poverty line. 

SHR1 MADHAVRAO SCINDIA: We 
are all working for the final India where 
common man can travel by air condition. 
That is our final aim. Since the availability 
of air·conditioned two· tier sleepcr coaches j, 
limited this is.being introdused in a phased 
manner giving priority to long distance and 
Mail,iExpress trains. There are a number of 
trains which have a longer journey than this 
particular train on which air·conditioned two 
tier coaches have not been provided. How· 
ever, I again appreciate the sentiments of the 
Hon. Member and the question of providing 
such coaches on this train will certainly be 
kept under consideration. However, I would 
like to point out to the Hon. Member that 
our 'shastras' tell U5 that when we go on a 
pilgrimage the more the hardships that you 
incur the more tl)e blessings one gets from 
the divinity. 

DR. V. VENKATESH : From Bangalorc 
to Tirupati there is no direct train. I come 
from Kolar constituency. There is already 
a narrow ga uge line which is not being used, 
that is, the line from Bangalore to Chinta· 
mani. If you extend the line by a few kilo
metres from Chintamani to· Mudanpalle 
Road from Bangalore, people can go to Tiru· 
pati from Bangaiore directly to wlIrship Lord 
Venkateswara. Is there any proposal or plan 
with the Ministry of Railways to convert this 
existing narrow gauge line into a metre 
gauge? 

SHRI MADHAYRAO SCINDIA: I 
have noted the ·Hon. Member'S suggestion 
and I will look into it. 
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(TranslationJ 

Rail Link between Sahjanwa and 
Doharighat 

-597. SHRI MADAN PANDEY: Will 
the Minister of RAILWAYS be pleased to 
state: 

(a) whether a scheme to link Sahjanwa 
Station on Gorakhpur-Lucknow section of 
North Eastern Railway with Doharighat 
Station by rail is under consideration; 

(b) whether the survey work has been 
completed; and 

(c) if so, the reasons for delay in imple~ 
menting this scheme? 

(English] 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCJNDIA) : (a) No, Sir. 

(b) A survey for construction of a new 
line from Sahjanwa to Dohrighat had been 
carried out in 1977. 

(c) Severe constraint of resources and 
heavy commitments already in hand, have 
made it difficult to take up this work. 

[Tran,la I ion] 

SHRI MADAN PANDEY: Will the 
Hon. Minister be pleased to state whether 
sufficient funds would be allotted for this 
section out of the Seventh Plan allocation for 
the Railways ? 

SHRI MADHA VRAO SCINDIA: This 
scheme has not been included in the Seventh 
Plan. 

SHRI MADAN PANDEY: Is any other 
scheme,' such as Gorakhpur Chitauni and 
Gorakhpur Gonda loop line, being taken up 
for converting this metre gauge Jine into 
broad gauge? 

SHRI MADHAVRAO SCINDIA: I 
require notice for it. We shall sympatheti· 

cany consider the suggest jon of the Hon. 
Memher. 

[English] 

MR. DEPUTY SPEAKER: Next Ques
tion. Question No. 598-Shri Digvijay Sinh. 
Again, Railways. 

SHRI MADHA VRAO SCINDIA: Am 
I going to receive a medal, Sir? 

MR. DEPUTY SPEAKER: If you fulfil 
Members' demands all will give to you. 

SHRI MADHA YRAO SCINDIA Then 
the awards will have no value. 

MR. DEPUTY SPEAKER: Q. No. 598. 
Mr. Digvijay Sinh. 

Loss of Revenue due to Ticketless 
Travel 

If: 598. SHRI D(GVIJA Y SINH.: Will 
the Minister of RAILWAYS be pleased to 
state: 

(a) the estimated loss of revenue to all 
Indian Railways on account of ticketless tra· 
vel during the last one year; 

(b) how many persons were sent to jail 
on conviction during the period; and 

(c) whether Government propose to give 
incentives to those who apprehend ticket less 
travellers, be they Railway employees or 
others? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) This infor
mation is not maintained. 

(b) 1.21 lakhs persons were sent to jail 
during the year 1984. 

(c) Incentives in the sbape of cash 
awards and commendation certificates are 
given to the Railway staff, who show good 
results and devotion to duty in the field of 
ticket checking. No such incentive scheme . 'iI 
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is under 'Consideration at present for persons 
other than Railway staff. 

SHRI DIGVIJAY SINH: Mr. Deputy 
Speaker. Sir, I would like to ask a question 
to understand more your policy. The popular 
beiief is this, that if three leakages are plugged, 
we could carry out three programmes. The 
three leakages are pilferage of goods in trans
portation, under invoicing of goods while book
ing and ticketless travel. If these three 
leakages are plugged we could carry out three 
programmes, namely, reparation work, conver
sion from metre gauge to broad gauge and 
laying of new lines. As a policy, what does 
the Government plan to do to plu~ these three 
leal,ages ? 

SHRf MADHA YRAO SCJNDIA: Sir, 
all possible efforts are being made in the 
three directions mentioned by the Hon. 
Member. This s~ecific Question pertains to 
ticketless travel; there are random surrries 
cheks and amhush checks carried out from 
lime to time and this has yielded results. We 
ure also trying to tighten the law so as to make 
the penalty more stringent. At present the 
penalty is Rs. 500 fine and 3 m~nths' impri
sonment. There is a proJ1osed amendment on 
the anvil which is under active consideration 
of rai-;ing pi!nalty am aunt to Rs. 1,000 and 
jail term to 6 months. 

SHRI DIG VlJA Y SINH: Sir, the Hon. 
Minister has said that 1.21 lakh people have 
been apprehended or convicted. I would like 
to know from him what percentage does 
it work out taking into account the total 
passenger traffic in the course of the year. To 
what fraction or percentage does it work out? 

SHRI MAOHAVRAO SCINDIA: I am 
sure the Hon. Member is a better mathema
tician than I am. Sir, eleven million passengers 
travel in the Indian Railways every day. ( am 
afraid 1 will have to make a calculation of 
this. I am sure the Hon. Member would help 
me in this. Thili is a very small fraction of 
the total number of passengers travelling daily. 

SHRI V. SOBHANADREESWARA 
RAO : Sir, I would like to know from the 
Hon. Minister whether it has come to his 
notice that the conductors in some first-class 
railway compartments allow passengers by 
taking some money to travel in the first class 

or by taking some money allow those with 
'Second-class ticket thereby causing loss of 
revenues to the Railways. When the surprise 
checks were conducted how many such have 
come to his notice? How many such surprise 
checks were conducted during the last year? 

SHRI MADHAVRAO SCINDIA : In 
such cases, against those found guilty action 
is taken. Action is taken against the erring 
staff and this policy is continued more 
vigorously. 

SHRl V. SOBHANADREESWARA 
RAO : Sir, I specifically asked h:m how 
many such cases have come to his notice. 

SHRI MADHA VRAO SCJNDIA : Accor
ding to th~ la it survey that was undertaken, 
the total number of passengers checked was 
89,24,000 of which 46,400 w~re found ticket
less, 18.300 with un booked luggage and 17,000 
non-penalty cases. This works out to 0.93% 
of the total number of passenger~ checked. 

PROF. N. G. RANGA : The point is : 
how many of those ticket collectors have 
been found quilty of this kind of malpractice 
especially in the fir~t·class and air-condi
tioned coaches'? There the spare space is 
not much and these people arc smuggled in 
and they are made to lie down either on the 
way or on the benches kept by the side of 
the toilets. It causes a lot of inconvenience. 
Therefore, I would like to know from the 
Hon. Minister whether he would take note of 
this in order to see that ticket collectors are 
challaned and also a careful watch is kept 
on them so th}lt they may not indulge in 
sueh malpractices. 

SHRI MADHAVRAO SCINDIA : They 
will be sUbjected to a very very careful watch. 

SHRI VIJA Y N. PATIL : Apart from 
the common people, the railway employees 
sometimes travel in the first-class coul:hes 
without valid passes or tickets. The Railway 
employees going upto Nasik and Manmad in 
Punjab Mail starting at 4.30 PM from 
Bombay travel in Second Class ACe Sleeper 
coaches but they might possess either first
class or second-class passes. In this way they 
arc travelling without proper ticket. WiJl the 
Hon. Minister kindly state how many Railway 
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employees have bt"en punished for traveJling 
in the Second -Class Ace Sleeper coaches 
without prop;!r ticket or paS5es during the 
last one year ? 

SHRI MADHAVRAO SCINDIA : You 
will appreciate that we run 11,000 trains 
everyday. It is very difficult to answer this 
question particularly pertaining to this train. 
1 have already said that whenever such 
cases ase brought to our notice, very strict 
action will be taken. 

MR. DEPUTY SPEAKER: Generally 
members feel that such kind of practice is 
taking place. The Minister may take note of 

, it. 

SHRI MADHAVRAO SCINDIA : 1 
understand the general feelings of the Hon. 
Members. Therefore, I answered them in a 
general way. 

KUMARI MAMTA BANERJEE: I 
would like to draw the kind attention of the 
Hon. Minister to the following. To increase 
the revenue of Indian Railways, some volun
teers were appointed in Bengal last year and 
tbe revenue has increased. I would like to 
know from the Minister whether Government 
have any proposals to give these volunteers 
permanent job security. 

SHRI MADHAVRAO SCINDIA : There 
were 849 voiunteer employees. Sir, these 
employees do not come under the category of 
Railway staff. They are purely volunteers 
employtd at Ks. 8/-a day and initially it 
was found to be beneficial. Once again, we 
bave to review the entire situation from the 
point of this beneficial aspect also. 

[Translation] 

SHRI V. TULSI RAM : The ticket 
checkers of the Railways do not check pro
perly the persons travelling without ticket. It 
is be~ause of some goonda type of people 
travelling in the trains, who intimidate and 
threaten to beat the ticket checking staff. 
Being afraid of them, they do Dot carry out 
a proper check. They are afraid that if they 
perform their duties honestly, they will be 
beaten up. In these circumstances, they take 
some money from these goondas and let them 

go. It is beneficial to them and they a]so 
escape being beaten up. Government should 
make proper arrangements for their security. 
Government should do their best in this 
regard but even after that jf they fail in their 
duties, they should be punished. 

Similarly, we notice that the ticket collec
tors at the gates do not ask for ticket from 
the passengers and the passengers just go out. 
If someone gives his ticket to the collector, it 
is all right, otherwise no one asks him for it. 

I would like to know from the Hon. 
Minister whether his attention has been drawn 
to these things and what action is being taken 
by him in regard thereto. 

SHRI MADHAVRAO SCn-~DIA : The 
Hon. Member is absolutely right. Such 
instances have been brought to our notice 
from time to time and for controlling such 
acts, it is necessary that the G. R. P. be
comes more active. With this objective. our 
Hon. Minister, Shri Bansi Lal, has addressed 
a letter to the Chief Minister of variou~ 

States. Their co-operation and that of the 
State Administrations is called for in this be
half and the suggestions for raising the 
strength of the R. P. F. are also under consi
deration of the Ministry. 

SHRIMATI SUNDERWATI NAVAL 
PRABHAKAR : It has often been observed 
that the passengers travelling without tickets 
occupy the seats in the ladies compartments 
and the ladies have to face considerable diffi
culty on that account. I would like to know 
what, steps are being taken to ~nsure ladies 
security in the ladies compartments. 

[English] 

MR. DEPUTY SPEAKER : You put a 
question on ticketless travel only and not on 
any other issue. 

Now next question No. 599 Shri C. P. 
Thakur. 

(Translation] 

SHIRMATI SUNDERWATI NAVAL 
PRABHAKAR : Hon. Dy. Speaker, my 
question has not been answered. The ladies 
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compartments are always over-crowded. 
The Hon. Minister may please answer my 
question. 

[Ellg lish] 

MR. DEPUTY SPEAKER : You had 
not put the question on tick.etless travel. Vou 
had put some other question. Therefore, it 
cannot be answered. I have already ruled out 
your question. Please sit down. 

Passenger Service between Digha and 
Patna Junction 

*599. SHRI C. P. THAKUR : Will the 
Minister of RAILWAYS be pleased to state: 

(a) whether the rail line between Digha 
and Patna junction is being utilised for carry
ing goods; and 

(b) if so, whether Government propose 
to start a passenger service between Digha 
and Patua J unction to ease the traffic 
problem? 

THE MINISTER OF STATE IN THE 
MlNISTRY OF RAILWAYS (SHR[ 
MADHAVRAO SCINDIA) : (a) Yes, Sir. 

(b) No, Sir. 

SHRI C. P. THAKUR : There is a 
railway track between Patna railway junction 
and Digha which runs by the side of the 
secretariat, which is a very busy place. If you 
just add one passenger train in the morning 
hours or in the evening hours, it will greatly 
help in easing the traffic problems of these 
people. 

My second supplementary is that the 
people of Bihar have got very little facilities 
to go to the South. If you just extend the 
Mahanagari Express to Patna In. and also 
the Ganga-Kaveri Express to Patna In., it 
will greatly facilitate people of Bihar who want 
to go to the South. 

SHRI MADHA VRAO SCINDIA: The 
Patna·Digha line is an 8.3 Km. long siding. 
taking off from Patna station, which is at pre
sent open only to goods traffic, and not to 
passenger traffic. (Interruptions) This line is . 

not open to passenger traffic. It is open only 
to goods traffic; and developing passenger 
terminal facilities will again mean an addi
tional outlay. Keeping in mind the number 
of passenger for this area, it is not considered 
appropriate as yet to open this to passenger 
traffic, or to invest any more in passenger 
terminal faci lities. Because there is not much 
population adjoining this siding, it is very 
easy to use buses and rickshaws for travel in 
this area. 

SHRI C. P. THAKUR : My second 
supplementary was regarding the extension of 
Mahanagari Express and the Ganga-Kaveri 
Express to Patna. 

SHRI MADHAVRAO SCINDIA: That 
suggest ion will be kept in mind. 

[Translalion] 

SHRI KRISHAN PRATAP SINGH: 
The Patna-Digha railway line is 7 or 8 kilo
meter long. Survey, etc, for the construction 
of a bridge over the Ganga, for extension of 
this line has been completed. I would like to 
know from the Hon. Minister whether it is 
proposed to be included in the Seventh plan. 

[English] 

SHRI MADHA YRAO SCINDIA This 
is not relevant to this question. 

[Trans/ation] 

Scheme for moral education 

·600. SHRI MOOL CHAND DAGA 
Will the Minister of EDUCATION be pleased 
to state: 

(a) whether with a view to raise . the 
national character, there is any scheme in the 
Seventh Five Year Plan to devote special 
attention to moral education in the educa
tional curriculum; 

(b) if so, the details thereof and the 
shape in which it would be implemented; and 

(c) if not, the reasons therefor? 

[English] 

THE MINISTER OF EDUCATION 
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(SHRI K .C. PANT) : (a) Promotion of 
national and individual character is an impor
tant aIm of the curriculum at the school 
stage. Inculcation of desirable national values 
like secularism, communal amity, national 
integration and good citizenship are already 
reasonably covered in the curriculum and the 
textbooks. The National Council of Educa
tional Research and Training has done consi
derable work in this direction while prepar
ing textbooks for variolls c1as';es. During the 
Seventh Five Year Plan per:od, it is intend.!d 
that the curriculum, textbooks and teacher 
training programme should be strengthened 
further in this reg:ud. A scheme of financial 
assistance to voluntary organisations for 
undertaking various programmt:s to promote 
Moral Education, is being implemented and 
this will be continued during the Seventh 
Five Year Plan. 

(b) A statement lOhowing the deatils of 
scheme is laid on the Table of the Sabba. 

(c' Does not arise. 

Statement 

Details of the Central scheme 0/ 
a.Histance to voluntary organisation'S working 
in the field of moral education 

1. Introduction: 

The Government of India is of the view 
that the building up of character of students 
should be one of the major aims of education. 
The education system must produce young 
men and women of character who should be 
committed to national service and develop
ment. Towards this end, this scheme of 
assistance to voluntary organisations working 
in the field of moral education bas been 
initiated. 

2. Oh,jertives and programme of activities: 

The Scheme of Assistance to Voluntary 
Organisations in the field of Moral Education 
is designed to promote the following objecti" 
ves and activities :-

(a) Involvement of voluntary agencies 
in various programmes of moral 
education. 

(b) Production of literature on moral 
education. 

(c) Training of teachers in the field of 
moral education. 

(d) Special courses in value-orientation 
for students, teachers and parents. 

(e) Seminars, workshops, etc. on moral 
education. 

(f) Other innovative and experimenhll 
projects of national importance in 
the field of moral education. 

3. Definition of voluntary organisation : 

Registered societies, public trusts and 
non-protit making institutio ns only would be 
eligible for assistance. Organisations which 
are not legally formed would not normally 
be entitled to assistance. If, however JJ1 rural 
areas, organisations without a lega I persona
lity are formed owing to practical difliculties 
they may be recognised for purposes of grant 
under a certificate from the Collector/Deputy 
Commissioner that they are bonafide organi
sations. 

4. Extent of Assistance : 

Financial assistance will be given on a 
sharing basis. The grant-in-aid from the 
Central Government to t~le institution shall 
not ordinarily exceed 50 per cent of the non
recurring expenditure subject to a ceiling of 
Rs. 2.5 lakh per approved project. For 
recurring expenditure also the assistance from 
the Central Government will be limited to 
50% of the total estimated expenditure subjcd 
to a ceiling of Rs. 5.00 lakhs per annum. 
The remaining expenditure will be borne by 

the institution/organisation/State Government 
concerned. 

5. Procedure for selection of Institutions.! 
Organisations: 

(i) Grants will be given only foJ' specillc 
projects aimed at inculcation of 
moral and social values in the 
students and teachers. F",r these 
projects, voluntary organisations 
which have the capacity to take 
them up will be selected for 
assistance. 
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(ii) Application for financial a~sistance 

should be routed through the State 
Government. 

(iii) Grants will be released directly to 
the selected organisation under 
intimation to State Government 
concerned. 

Programmes undertaken by the NCERT in the 
field of value orientation : 

The NCER T has done considerable work 
during the Sixth Five Year Plan. ]t has 
developed a Guide for a Curriculum of 
Moral Education in Schools for classes I-XU. 
This Guide has been evolved for effective 
implementation of the programme of mora) 
education. The State Departments of Educa
tion, Boards of Secondary Education, Local 
Bodies and other educational organisations 
have the freedom to adopt/adapt the Guide 
to suit their needs and conditions within the 
general framework provided. The NCERT has 
also developed two books: (a) Think About 
Thc:se Things by A. Chari, and (b) Stories 
of Bravery by Manoj Das on the subject 
which are currently under print. During the 
St!venth Five Year Plan NCERT has proposed 
to enlarge its scope to see how State Depart
ments of Education and Boards of Secondary 
Education would provide value orientation 
to the school curriculum. This is also pro
posed to be attempted through emphasizing 
the values that would help in developing 
national character in the national curriculum 
proposed to be evolved on an all-India basis. 
NCER T is producing instructional and 
supplementary material and thc content and 
methodology for promotion of value orienta
tion in school educ.ation has been given 
priority in its curriculum research and 
development programme. Evaluation of 
curricula syllabi, textbooks and other instruc
tional materials from the point of view of 
strengthening their role in promoting a 
national identity, secularism and social 
mobility of the weaker sections of society and 
other disadvantaged groups will also form an 
important programme of the NCER T. 

Emphasis on teaching of the History of 
the Indian Freedom Movement is also a step 
in the same direction. State/Union Territories 
have been requested to consider a graded 

introduction to the Freedom Movement in 
all its aspects so as to evoke love of and 
admiration for the mother.land. A working 
Gr<.'up for preparation of suitable materials 
on the' History of the lndian Freedom Move
ment and other related issues tas been set up 
by the Ministry of Education, Government of 
India in November, 1984 under the 
Chairmanship of Dr. G. C. Pande, Ex-Vice
Chancellor,AlIahabad University. The working 
Group has already started functioning. 

SHRI MOOL CHAND DAGA : Educa
tion does not mean teaching people to know 
what they do not know. It means teaching 
them to behave as they do not behave, i.e. 
leading human souls to what is best, and 
bringing out what is best in them. ExampJe 
is better than precept. 

[Trallslation] 

The quality of the country men depends 
on its statesmen. I would like to know how 
the charac(lter of the country can be built. I 
was goin~ through y<,ur answer ftlnning into 
three pages. The country can be developed 
on the strength of their character and a grand 
edifice of de\,elopment can be built only 
when the country has good leaders, persons 
of high character. Then only the country can 
march forward. For this you must have good 
teachers of high charHcter in your schools; 
otherwise how can you produce good students? 
Please tell us what steps are being taken by 
you to improve the quality of your teachers. 

SHRI K. C. PANl : Mr. Deputy Speaker 
Sir, ] agree with the apporach of the Hon. 
Member, and all of us should set an example. 

SHRI BHAGWAT JHA AZAD: Shri 
Daga too. 

SHRI K. C. PANT: Shri Daga has 
always been a torch-bearer. It can be pursued 
further in schools only. You have rightly 
referred to the significance of teachers train
ing and that it is the very basis. 

[English] 

MR. DEPUTY SPEAKER: The Ques
tion Hour is over. 
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WRITTEN ANSWERS TO QUESTIONS 

[English) 

World Bank Assistance for Rural 
Electrifiea tions 

·588. SHRI N. DENNIS: 
SHRI LAKSHMAN MALLICK: 

Will the Minister of IRRIGATION AND 
POWER be pleased to state : 

(a) the detai Is regarding the financial 
assistance sanctioned by the World Bank 
under the Rural Electrification Programme 
during the years 1983 and 1984; 

(b) what are the terms and conditions of 
the loan given by the Bank; 

(c) the amount of loan given to each 
State; and 

(d) the criteria of loan given to.each 
State ? 

THE MINISTER OF IRRIGATION AND 

POWER (SHRI B. SHANKARANAND): 
(a) In 1983 and 1984, the financial assistance 
received by the Government of India from 
IDA was 15.6 and 15.3 million dollars, 
from IBRD, the financial assistance recei
ved was 0.8 and 33 million dollars respecti
vely. 

(b) The IDA credit carries a service 
charge of 3/4% and is repayable in 80 semi
annual instdlments commencing from 15th 
July, 1989. The .IBRD loan carries a com
mitment charge of 3/4%, interest charges at 
11.6% and is repayable in 30 semi-annual 
instalments commencing from 1st January, 
1988. 

(c) Under the rural electrification pro
gramme. the loans to State Governmcntsi 
State Electricity Boards are given by the 
Rural Electrification Corporation. State·wj~e 

details of loans disbursed are given in the 
Annexure. 

(d) Loan assistance to State Govern
ments/State Electricity Boards for execution 
of R.E. schemes is given by the REC accord
ing to the Annual Plan Programme. 

Statement 

Statewise details 0/ disbur::.ement 0/ loan assistance by tire REC during 1982-83 and 

1983-84. 

(Rs. in Lakhs) 

S1. Name of State Loan Amount disbursed 
-~- .... ~---- ... ------- - -------~ ...... '--

No. 1982-83 1983-84 

2 3 4 

1. Andhra Pradesh 2348 2001 

2. Assam 1308 2233 

3. Bihar 2162 2526 

4. Gujarat -1141 1138 

S. Haryana 6SS 776 

6. Himachal Pradesh 1018 901 



33 Written Answers VAISAKHA 5, 1907 (SAKA) Written Answf"s 34 

1 2 

7. Jammu & Kashmir 

8. Karnataka 

9. Kcrala 

10. Madhya Pradesh 

11. Maharashtra 

12. Manipur 

13. Meghalaya 

14. Nagaland 

16. Orissa 

15. Punjab 

17. Rajasthan 

18. Sikkim 

19. Tamil Nadu 

20. Tripura 

:! 1. Uttar Pradesh 

22. West Bengal 

3 

402 

865 

306 

3303 

1536 

4 

457 

1348 

696 

4063 

1791 

100 

325 

2S4 

1559 

1590 

2215 

159 

823 

305 

2617 

1838 

"- '"--------_.------------ ------------------

Admission in All India Institute of 
Medical Sc iences 

1(1589. SHRI ANAOI CHARAN DAS : 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) whether it is a fact that even after 
depositing admission fee of Rs. 50 and com
pleting all the formalities for admission in 
the All India Institute of Medical Sciences, 
New Delhi the patients have to wait for 2-3 
days actually to get admission and have to 
visit the hospital several times; and 

(b) the reasons why the beds are not 
P~ovided when the patient is directed to get 
himself admitted and the fee is also charged 

29715 -_ ....... __ --

from him? 

THE MINISTER OF HEALTH AND 
FAMILY WELFARE (SHRIMATI MOH
SINA KIOWAI) : (a) and (b). The Institute 
has reported that ordinarily a patient is 
admitted after depositing the prescribed 
admission fee of Rs. 50/-. However, a few 
instances have come to notice where admis
sion slips were issued on the assumption that 
an admitted patient could be discharged and 
a bed made available. At times. the discharg
ed patients do not vacate the beds and the 
patients from whom deposits have been taken 
are required to wait for 1 or 2 days for 
actual admission. In such cases, the patients 
are admitted asainst the first available bed. 
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Pro,ldlog two Diese1 Generating Sets 
in each Train. 

·594 SHRI S. M. BHATT AM: Will 
the Minister of RAILW A YS be pleased to 
state: 

(a) whether Government are considering 
to provide at least two diesel generating sets 
in each train to avoid failures; 

(b) whether Government propose to im
part training to untrained employees; 

(c) whether Government propose to treat 
the staff working on Mid-on-Generation 
rakes as running staff at par with loco drivers 
and guards; and 

(d) if not, the reasons therefor ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) Yes, Sir, 
on trains with Mid-on-Generation. 

(b) Yes, Sir. 

(c) No, Sir. 

(d) The staff working the diesel g~nera
ting sets in Mid-an-Generation rakes arc not 
directly incharge of and responsible ftlf the 
movement of trains and hence cannot be 
treated as Running Staff; 

Medical Equipment from abroad for 
Treatments of Bhopal Gas Victims 

·S9S. SHRI BANWARI LAL PURO
HIT: Will the Minister of HEALTH AND 
FAM1LY WELFARE be plea~ed to state: 

(a) whether Governl~:ent have received 
medical equipments from other countries for 
diagnosing and treatment of victims of MIC 
las; 

(b) if so, the details of the equipmi.~nts 
received and cost of the equipments; and 

. (c) whether the equipments are in opera
tion and to what extent the equipments are 

more effective in diagnosing the victims of 
MIC gas? 

THE MINISTER OF HEALTH AND 
FAMILY WELFARE (SHRIMATI MOH
SINA KIOWAI): (a) to (c). Donations of 
medical equipments and stores were received 
from several countries in the wake of ' the gas 
leakage tragedy in Bhopal. These were most
Jy ill the nature of equipment and stores 
needed for treating the victims and not for 
diagnosis as such. The details of the types of 
equipment and stores which were received are 
given in the attached statement. The details 
regarding their cost were not furnishcd by 
the donor countries. Most of the stores have 
been used and the equipments are in opera

tion. 

Statement 

List of equip"letr(S and stores received 
from Forl!ign Coulltries. 

1. La ryngoscopes 

2. Flow Meters for Oxygen Tubing 

3. Two stage regulation Valves 

4. Single stage regulating Va1ces 

5. Trachaeoston1Y Tubes 

6. Endotr~lc11cal Tubes 

7. Trul:hacl Tubes all sizes 

8. Gudels Guedcls Airways disposable 
Sizes 

CJ. Cobbs Connections (Set of four) 

10. Polly III <'1 "lu: Oxygen Mask ... 

11. Mask -Oxy!?,cn 

12. Re~,llscitation Bags. adult consisting 
of bHg with inlet valve, patient 
inflating valve Fncemask, oxgen 
reservoir Tube Assembly. 

13. I~.csuscitation Bag~ lnnat (i) Inflating 
OUtfl t consisting of Self -Inflating 
R ubher Bag with Inletvgalve 
Neonatal Facemask and Airway 
Oxygen Reservoir Tube Assembly. 
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14. Paediatric Laryngoscope Set 

15. Ambu-Bags 

16. Porta-Bird respi ra tion machines 

17. MagiJJ Forceps Adult for Introducing 
Endotracheal Tubes 

18. Magi1l Forceps Paediatric for intro
ducing Endotracheal Tubes 

] 9. Ventilators with Air Compressors 
Bird M 

20. Exford Paediatric ventilator com
plete with Air Compressors Hoses 
and manuals and Filters Insterts 
and Filters. 

21. CVP monotoring measuring set 

22. Electrically Operated suction Pumps. 

23. Fiters fe-usable for use with suction 
Pumps 

24. Resuscitation Bags RK 34 

25. PACD. Ventilators for children of 
up to 6 years of age. 

26. Defibrilators 

27. Cardio Scope with Recorder. 

Power Projects in J & K 

*601. PROF. SAIFUDDIN SOZ: Will 
the Minister of lRRIGATION AND POWER 
be pleased to state : 

(a) what centrally sponsored projects 
aiming at augmenting energy in Jammu and 
Kashmir State were in progress; and 

(b) what amount of money was to be 
spent on each one of the said projects ? 

THE MINISTER OF IRRIGATION 
AND POWER (SHRI B. SHANKARA
NAND) : (a) and (b). Presently Salal Hy
droelectric Project (345 MW) in District 
Udhampur, estimated to cost Rs. 490.45 

crores and Dul-HasH Hydroelectric Project 
(390 MW) in District Doda, estimated to 
cost Rs. 410.57 crores are under implemen
tation in J & K in the Central Sector 
through National Hydroelectric Power 
Corporation Ltd. 

I Tralls/ation) 

Reservation of Seats for SC/ST 
Students in Public Schools J 

*602. SHRI RAM PYARE PANIKA: 
Will the Minister of EDUCATION be plea
sed to state: 

(a) whether Government have asked for 
reservation of seats in public schools for 
admission of children belonging to Scheduled 
Castes and Scheduled Tribes; 

(b) if so, the number of seats so reserved 
and whether public schools have complied 
with those instructions; 

(c) if not, whether Government have 
taken any action against such public schools; 

(d) if so, the details thereof; and 

(e) if not, the reasons therefor? 

THE MINISTER OF EDUCATION 
(SHRI K. C. PANT): (a) to (e). A state
ment is laid on the Table of the Sabha. 

Statement 

(a) to (e). There is no reservation as 
such, but there is a provision of 15% reser
vation of seats for Scheduled Castes and 
7 1/2% for Scheduled Tribes for admission 
to Residential Public Schools under the 
Merit Scholarship Scheme. There is a provi
sion of 15% reservation for Scheduled Castes 
and '7 1/2% for Scheduled Tribe candidates 
for admission in Sainik Schools and Military 
Schools run by the Ministry of Defence. 
Public Schools are generally those schools 
which receive no grant-in-aid from Govern
ment. Some of these are institutions estab
lished by the Minorities. Directions have not 
been issued to such Schools to provide reser
vation of seats for Scheduled Castes/Sche
duled Tribes for admission.. • 
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UGC Grants to Colleges in Orissa 

*603. SHRI GIRIDHAR GOMANGO : 
Will the Minister of EDUCATION be 
pleased to state : 

(a) names of the private and Govern
ment colleges under Berhampur University 
of Orissa which have received the grants 
from the U.G.C. during Sixth Five Year 
Plan for development and for promotion of 
other activities of tbe colleges; 

(b) the criteria and norms adopted by 
the University Grants Commission for provi
ding funds for the development of the 
colleges located in tribal and backward areas 
of this University; 

(c) if so, tbe grants provided during the 
Sixth Plan; and 

(d) whether the share from the Govern
ment of Orissa for construction of buildings 
is forthcoming? 

(b) Accordill@ to the Guidelines for assis
tance to ~olleges in the Sixth Plan, basic 
assistance for purchase of books and equip
ment. and for award of teacher fellowships, 
is sanctioned to recognised colleges, which 
havt! an enrolcment of 150 students in degree' 
courses and a staff strength of 5 permanent 
teachers. Basic assistance for books is provi
ded at the rate of Rs. 50 per student and for 
equipment at the rate of Rs. 150 per 
student subject to a maximum of 
Rs. 401000 and Rs. 50,000 respectively. 
In addition, assistance upto Rs. 4 lakhs 
for developing under graduate courses 
is available to colleges located in back
ward areas if they have an enrolment of 
200 students and a statT strength of 5 teachers. 
Colleges catering to the needs of Scheduled 
Castes and Scheduled Tribe students arc also 
provided such aS5istance if they have a mini
mum enrolment of 100 students of whom 
atleast 35 belong to SC/ST. 

(c) The grants approved and paid to each 
c\.)llcgc is also indicated in the atrached 

THE MINISTER OF EDUCATION Statement. 
(SHRI K.C. PANT) : (a) A statement show
ing the names of colleges under Berhampur 
University which have received assistance 
from the UGC during tne Sixth Plan is 
attached. 

(0) '1 he UGC has no information whe
ther or not the matching share for building 
projects hJS been provided by the State 
Government. 

Statement 

Statement givblg tile /lames of Colleges under Berlwmpur University which harc rcccir£'c/ 
assiSlance from the UGC durillg the Sixth Plan and the grants provided to them. 

S1. Name of the College 

No. 

A. Private Colleges 

(1) Asla Science College, Aska 
(2) Gunupur College, Gunupur 
(3) K.S.U.B. College Bhanjanagar 
(4) D.A.V. College, Koraput 
(5) Ganjam College, Ganjam 
(6) Hinjlicut Science College, Hinjlicllt 
(7) Nowraogpur College, Nowran.;r ur 
(8) R.M. Science Colleg~ Khallkote 
(9) Rayagada Col1ege, Ra) agada 

(10) Science College, Cnfttraqur 
(11) Lingaraja Law CJlle.!:.e, Bcrhampur. 

B. Govenameot Col1eg~ 

(l) Government Science College, Phulbani. 

G rants provided during Sixth Plan 
Approved Paid 

Rs. 
3,38,050 
3,45,800 
2,41.150 
2,81,450 
2,14,316 
1,01,900 
1,38,100 

2,65,825 
3,69,934 

90,500 
45,500 

Rs. 
84.239 

1.97.317 
1,31,549 
J,97,737 
1,04,188 

37.110 
85,631 

1,80.971 
2,94,936 

45,105 
35,000 

(2) S.K.C.O. College, Parala-Khlmundi (Ganjam) 
(3) Vikram Dev College, Jeyporc. 

3,61,050 
2,98;500 
5,74,024 
2,36,050 
8,93,217 

1,75,445 
1,50,200 
5,07,352 

(4) Women·s College, Berhampur 
(5) Khalikote College Berhampur. 

71,575 
6,00,036 



41 Written Answers VAISAKHA 5, 1907 (SAKA) Written Answers 42 

Extension of Circular Railway upto 
Belgharia 

• 604. SHRJ ASUTOSH LAW: Will 
the Minister of RAILWAYS be pleased to 
state : 

(a) whether Government have any pro
posal to extend Circular Railway upto Belg
haria Station; 

(b) if so, whether Government have 
taken any steps to implement the said sche
me; and 

(c) if not, the reasons therefor '! 

THE MINISTER OF STATE IN THE 
MINITRY OF RAILWAYS (SHRI MAD
HA VRAO SCINDIA) : (a) No Sir. 

(b) Does not arise. 

(c) Belgharia is a station on Dum Dum 
Junction- Naihati suburban section of Seal
dah Divison, Eastern Railway and is situated 
at 4.45 Km. north of Dum Dum Junction. 
Dum Dum Junction will be a common sta-

tion between existing suburban railway of 
Sealdah Division and the proposed Calcutta 
Circular Railway and will thus connect the 
two systems. Commutors staying at Belgh
aria will th~refore be able to avail of Calutta 
Circular Rai !way faei lity when this Project 
is completed. 

Hydel Projects under Construction in 
Kerala 

* 605. PROF. P. J. KURIEN : Will the 
Minister of 1RRIGATION AND POWER 
be pleased to state: 

(a) the Hydro-electric Projects under 
construction in Kcrala; 

(b) total amount spent so far on these 
projects; and 

(c) hy what time these are expected to 
be completed and the details thereof? 

THE MIN[STER OF IRRIGATION 
AND POWER (SHRl B. SHANKARAN
AND) : (a) to (c). A Statement is laid on the 
Table of the House. 

Statement 

--.-~-~----.-- ... ,.-.. -".~--. ~ ... ~.--.-----.---~--~------------- .. -. ,.- .. ---------------~ -.. - .. _-----_ --~ .. _---
S. Name of Capacity Expenditure 

No. Project (MW) incurred 

upto Mar. 84 
Likely expn. 

upto Mar. 85 

(Rs. in Crs). 

2 3 

1. Idamalayar 2 X 37.5 61.34 --_ ...... ---_ 
70.34 

Likely date Present Status 
of Commision-

ing 

First Unit 

Last Unit 

4 

1985-86 

5 

Dam works almost 

completed. Head Race 
Tunnel completed. 
Penstock is in an 
advanced stage of 
completion. Valve 
house work has been 
taken up. Erection 
of the units is in 
an advanced stage. 



Written Answers AI.)RIL 25, 1985 Written Answers 44 

--------------_--_ .. _ -------_ .. _-----_._ 
1 2 

2. Kakkad 2 '.~ 25 

3. Idukki St-II 

4. Kallada 2.'X· 7.5 

5. Lower Periyar 3 >< 60 

Widening of Tunnel Passage near 
Rail Siding in Kalyan 

3 

8.95 

10.45 

19.53 

44.53 

0.54 

0.99 

2.39 

4.39 

* 606. SHRI S. G. GHOLAP: Will the 
Minister of RAILWAYS be pleased to 
state. 

(a) whether it is a fact that due to rai1 
siding in Kalyan (Central Railway) people 
have no road to go to East Kalyan known 
as Kalashewadi and thousands of people 
have to go through two tunnels which are so 
small that passengers find it very difficult to 
walk; 

(b) if so, whether there is a proposal to 
widen these tunnels and to make at least one 
tunnel motorable; 

(c) whether any survey has been made; 
and 

(d) if so, what is the cost and when it 
is likely to be taken up? 

4 

1988-89 

1985-86 ---- ..... 
1986-87 

1988-89 

5 

Tenders for the dam 

works ure under 
finalisation; 
cont racts for the 
civil works of the 
Power House have 
been awarded. Gene
rating units ordered. 

Pressure shaft is in 

an advanced stage of 
erection. Generating 
units are under 
erection. 

Tenders for the 

Power House civil 
works are under 
finalisation. Gene
rating units have 
been ordered. 

Infrastructural works 

have been completed. 
Contract for the 
power tunnel has 
been awarded. 

THE M INJSTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI MA
DHAVRAO SCINDIA) : (a) The tunnels 
referred to are actually a rch bridges pro
vided by the Railways for the drainage of 
rain water across the Ka1yan Yard. These 
are not meant to be used as subways by the 
public, but are used as much by the pedes
trians in dry weather months. 

(b) No, Sir. 

(c) No formal survey has been made. 

(d) Does not arise. 

Loan to States for sea Erosion 
Scheme 

* 607. SHRI MOHANLAL PATEL: 
Will the Minister of IRRIGATION AND 
POWER be pleased to state : 

(a) the names of coastal States which 
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have urged the Union Government for loan 
assistance for anti-sea erosion works during 
the last three years; 

(b) the name of States which have been 
granted loan assistance in this regard toge
ther with amount separately during the same 
period; 

(c) what are the details of work dOlll! 

by each Coastal State in this regard; and 

(d) what other measures are being con
templated by the Union Government? 

THE MINISTER OF IRRIGAT10N 
AND POWER (SHRI B. SHANKARAN
AND) : (a) Gujarat, Karnataka. Kcrala and 
Tamil Nadu requested for loan assistance for 
anti-sea erosion works during the last three 
years. 

(b) Kerala was granted 
as below: 

1982-R3 Rs. 

1983-~4 Rs. 

1984-85 Rs. 

(c) The work done by 
under :--

loan assistance 

350.00 )akhs 

350.00 lakhs 

235.49 lakhs 

Kcrala was as 

.---.-_.--.--_. 

New Sea Walls 

(Km.) 

] 9R2-83 13.30 

1983·~4 4.70 

1984-gS 

(Anticipated) 6.00 

Strengthening of 
old sea walls 

(Km.) 

5.00 

5.20 

5.00 

(d) The Government of India has consti
tute~ a Beach Erosion Board headed by 
Chairman, Central Water Commission, wi:h 
representatives of Maritime States as Mem
hers for technical co-ordination, 

Declining Trend in Testing of Samples 
in Biological Laboratory, Govt. 
Medical Store Depot, Madras 

4283. SHRI M. MAHALINGAM : Will 
the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) whether it is a fact that the Biolo
gical Laboratory functioning inside the cam
pus of Government Medical Store Depot. 
Madras has been declared as an independent 
unit under the administrative control of 
Director, Bio-Lab; and 

(b) whether after conferring this status, 
has it improved its testing capacities from 
the date of declaring as an indendent unit? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF HEALTH (SHRI 
YOGENDRA MAKWANA) : (a) Yes, Sir. 

(b) Yes, Sir. 

IT. S. Assistance for Integrated Rural 
Hf!alth and Population Project 

4284. SHRI AMARSINH RATHAWA : 
Will the Minister. of HEALTH AND FAMI
L Y WELFARE be pleased to state: 

(a) whether U. S. Government is exten
ding assistance to Union Government for 
impkmcntation of tl-Je Integrated Rural 
Health and Population project; 

(b) if so, the details of assistance given 
during- the years 1982-83, 1983-84 and 1984-
85; and 

(c) whether this assistance bas beeen 
utilised ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF HEALTH (SHRI 
YOGENDRA MAKWANA): (a) Yes, Sir. 

(b) The amount of assistance received 
from U.S.A. during:--

1984-85 

(c) Yest Sir~ 

NIL 

US S 1.71 million 
- Rs. 1.83 crores. 

US $ 8.23 million 
r- Rs. 10.42 crores. 
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Shortage of Wagons for Transportation 
of Chalk Powder 

4285. SHRI LA-LA RAM KEN: Will 
the Minister of RAILWAYS be pleased to 
state: 

(a) whether Government have received 
representations from the Amritsar Rubber 
and General lndustries Association, Amritsar 
and the Paints Manufacturers Association, 
Amritsar regarding acnte shortage of wagons 
from Porbandar to Punjab for the transporta
tion of chalk powder; 

(b) if so, the details thereof; 

(c) whether Government have taken any 
action in the matter in view of the non
availability of chalk powder to small scale 
industries; 

(d) if so, the details thereof; and 

(e) if not, the reasons therefor and when 
the wagJns are prorosed to be allotted for 
transportation of Chalk Powder to Punjab, 
Haryana and Himachal Pradesh? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRT 
MADHAVRAO SCJNDJA): (a) and (h). Yes, 
Sir. Representations were received from these 
Associations in March' 85 requesting for 
allotment of wagons for movement of Chalk 
Powder from Porbandar to destinations in 
Punjab. 

(c) and (d). The traffic in question is 
being offered in precemcal. In Porbandar 
area, there arc other competing demands for 
block rakes of Soda Ash. ('cment etc. Block 
rakes get loaded preferentially. To the extent 
possible, the Railways also try to dear 
piecemeal demands by clubbing them into 
block rakes direction wise. One such rake 
of Chalk Powder was loaded for Amritsar 
on 22/23.3.85 ex. Porbandar. In addition, 
58 wagons were loaded ex. Ranavav to desti
nations in Punjab during March' 85. As on 
17.4.85, only 58 demands were olltstanding, 
aU in piecemea I. 

(e) In view of reply to part (c) and (d) 
above, this does not arise. 

Central School at Ghazipur 

4286. SHRI ZAINUL BASHER : Will 
the Minister of EDUCATION be pleased to 
state: 

(a) whether Government Opium and 
Alkoloid Works, Ghazipur have approached 
Government for the opening of a Kendriya 
Vidyalaya at their oremises, offering neces
sary facilities for a Kendriya Vidyalaya there~ 
and 

(h) if so, whether the Vidyalaya is going 
to ~e opened by July, J 985 7 

THE MINISTER OF EDUCA.TION 
(SHRI K.C. PANT) : (a) and (b). A request 
for opening a Kendriya Vidyalaya at Ghazi· 
pur was re.;eived from the Chief Controller, 
Government Opium and Alkoloid Factories, 
who was apprised of the norms and criteria 
for opening a new Kendriya Vidyalaya. 

Proposals for opening new Kendriya 
Vidyalayas arc considered by the Kendriya 
Vidya]aya Sangathan when received from an 
appropriate sponsoring authority in the pres
cribed manner. No such proposal has so far 
been received by the Kendriya Vidyalaya 
Sangathan for opening a new Kendriya 
V,idyaJaya at Ghazipur. 

Allocation of funds for Railway works 
in Kamataka. 

4287. SHRI NARSINGRAO SURY A.
WANSHI : Will the Minister of RAILWAYS 
be pleased to state: 

(a) whether it is a fact that the Pre~ident 
of Rail Development Construction Action 
COlllmittee, Karna taka has urged the Prime 
Minister to allot full/sutlicient funds to States 
as all the railway development works were 
at standstill due to meagre fund allotments; 
and 

(b) if so, the ,\ction taken by Govern
ment in the matter? 

THE MIN ISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) and (b). 
No letter from the' President of the Rail 
Development Construction Action Conunit ... 
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tee, Karnataka appears to have been recei
ved. It is. however, not possible to allot 
more funds to projects at present till the 
resources position improves. 

Circular Ranway in Howrah 

4288. SHRI PRIY A RANJAN DAS 
MUNSI: Will the Minister of RAILWAYS 
be pleased to state : 

(a) whether Government are considering a 
proposal for Circular Railway in Howrah like 
Calcutta during the Scv~nth Plan Period; and 

{b) if 50, whether Government propose 
to conduct survey this year in this regard '? 

THE MINISTER OF STATE IN THE 
MINlSTR Y OF RAILWAYS (S}-IRI 
MADHAVRAO SCINDIA) : (a) No, Sir" 

(b) Does not arise. 

Promotion of Gandhian and Nehru 
studies in Universities 

4289. SHRI BHOLA NATH SEN: 
Will the Minister of EDUCATION be pleased 
to state: 

(a) whether the University Grants Com
mission has taken steps for promotion of 
Gandhian studies and Nehru studies in 
Universities; 

(b) if S{), the details thereof; and 

(c) the progress made so far in the 
matter? 

THE MINISTER OF EDUCATION 
(SHRI K.C. PANT): (a) Yes, Sir. 

(b) and (c). The U.G.C. has ·been suppor
ting universities for introducing courses in 
Gandhian thought and values. At prescot, 9 
universities are receiving assistance for such 
courses. Gandhi Bhavan have Ix~en set up 
in several universities as centres for program~ 
mes of a continuing natur~ to organise 

lectures and exhibitions, and for taking up 
community-oriented programmes. Five re
search associateships have also been allocated 
for promotion of Gandhian Studies. 

For the promotion of Nehru Studies, the 
UGC has decided to institute a National 
Fellowship and Research Fellowships for 
doctoral and post-doctoral studies. The 
National Fellowship bas since been awarded 
to Dr. M.N. Das, Vice-Chancellor, lJtkal 
University. 5 Junior Fellowships and· 5 Re
search Assoctateships for promotion of Nehru 
studies are being instituted from 1985-36. 
The outline of a special optional pap"!r at 
M.A. level on Nehru has been developed and 
circulated to universities for consideration. 
Proposals of 8 universities have been accep
ted for organising seminars, symposia, etc. 
during 1985-86. 

Strength of t~hers in Kendriya 
VidyaJaya, Port Blair 

4290. SHRI MANORANJAN BHAKTA: 
W'iII the Minister of EDUCATION be plea
sed to state : 

(a) whether it is a fact that the Kendriya 
Vidyalaya, Port Blair (A & N Islands) is 
running short of teachers; 

(b) if so, the action contemplate d by 
the authorities to make up the shortage; 
and 

(c) detaj}~ of the 'Sanctioned strength of 
teachers in Kendriya Vidyalaya, Port Blair. 
durmg the last three years, subject-wlse. 
indicating the posts filled and vacan.:ics 
remaining '] 

THE MINJSTER OF EDUCATION 
(SHRI K.C. PANT) : (a) and (b). Out of 
44 sanctioned posts of tca<.:hing staff. 39 
persons \\IefC in position during 1984-85 in 
the Kendriya Vidyalaya, Port Blair. All etTorts 
arc made by the Kendriya Vidyalaya 
Sangathan to fm up the vacancies in this 
school. 

(c). A sta.tement is attached. 



51 "rlll., MtlWn, APRIL 2S. 1985 Wr/ttnl Answe" S2 

Statement 
.' __ ~ _ ~ .~ ~. __ • "'_~h ." ...... _. __ ... ____ . __ . 

_'" ",' --- ._ --- ---. ..- ........ _ 

SI No. Name of 1982-83 1983-84 1984-85 
tbe post 

,... .. _A ___ ,-_A-, ,.--.A._ ...... 
Sane .. Filled Sanc- FiI1ed Sane .. Filled 
tioned tioned tioned 

1. Principal 1 1 1 1 1 1 

2. Vice-Principal 1 1 

3. Head Master 1 

4. <a) PGT (Htllll8Dities) 

(i) Hindi 1 1 1 1 1 1 

(ii) English 1 1 1 1 1 

(iii) Sanskrit 1 1 1 1 1 1 

(iv) History 1 1 1 1 1 1 

(v) Economics 1 1 1 1 1 1 

(vi) Geography 1 1 1 1 1 

(b) PGT (Scleuce) 

(i) Physics 1 1 1 1 1 1 

(ii) Chemistry 1 1 1 1 1 1 

(iii) Maths 1 1 1 1 1 

(iv) Biology 1 1 1 1 1 

5. (a) TGT (Humanities) 

(i) Hindi 1 1 1 1 2 2 

(ii) English 2 2 2 2 3 3 

(iii) Social Studies 1 1 1 1 2 2 

(b) TGT \ScieDce) 

(i) Maths 2 2 2 2 2 

(ii) Biology 2 2 2 2 2 2 

6. Primary Teacher 12 9 12 , 13 11 

7. Miscellaneous 

(i) Music Teacher 1 1 1 1 1 1 

(ii) PETs 1 1 1 1 1 1 

(iii) Drawing Teacher 1 1 1 1 1 1 

(iv) WET (Boy~) 1 1 1 1 1 

(v) WET (Girls) 1 1 1 1 

(vi) Yoga Teacher 2 2 2 2 2 2 

----
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Committee to study problems of Nurses 

4291. SHRI RAM PUlAN PATEL 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) whether any committee was constitu
ted by Government to study the problems 
of nurses in the country; 

(b) if so, the details about problems 
brought to the knowledge of the Committee. 

. and recommendations of the Committee on 
each of them alongwith date on which the 
report was presented; 

(c) whether Government have implemen
ted the recommendations of that Committee 
so far and if so, the details and extent to 
which implemented; and 

(d) jf not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF HEALTH AND 
FAMILY WELFARE (SHRI YOGENDRA 
MAKWANA) : (a) to (d). No Committee 
was set up by the Government in the recent 
past to study the problems of nurses in the 
country. 

A Committee was appointed by the 
Government in 19S4 and its recotrmendations 
had by and large formed the basis for plan
ning the nursing services in the country. 
However, most of these have lost their rele
vance due to efflux of time. 

Request by Andbra Pradesh Govemment 
for assistance to provide facilities in 

Nizam Orthopaedic Hospital 

4292. SHRJ V. SOBHANADREESWARA 
RAO: Will the Minister of HEALTH AND 
FAM1LY WELFARE be pleased to state: 

(a) whether the Government of Andhra 
Pradesh has requested for assistance to sup
plement tbe facilities in tht: Nizam Orptho
paedic Hospital. Hydcrabad to undertake 
latest surgical treatment in the two areas of 
Cardio Vascular and Neurosurgery; and 

(b) if so, what is the reaction of the 
Union Government and the time by which the 
equipment will be available in Hyderabad 1 

THE MlNISTER OF STATE IN THE 

DEPARTMENT OF HEALTH (SHRI 
YOGENDRA MAKWANA) : (a) Yes, Sir. 

(b) In view of the fact that there is no 
Central Scheme for funding the establishment 
of super-speciality facilities in State Govern
ment institutions, the State Government was 
advised to make provision in the State's 
annual Plan. It was further indicated that 
Central assistance would be available in 
terms of exemption of customs duty on 
essential bio-medical eQuipments imported 
for the hospital and to the extent training 
facilities abroad are available through W.H .0. 
for the training of specialists. 

Viability report of sbipping Companies 

4293. SHRI B.V. DESAI : Will the 
Minister of SHIPPING AND TRANSPORT 
be pleased to state : 

(a) whether the viability report on ship
ping companies has recommended reschedule
ment of the entire defaulted loans of 11 
SDFC assisted companies as on 31 st March, 
1985 with one year moratorium to be repaid 
in four equal instalments from 1986-87 to 
1989-90; 

(b) if so, whether the remaining six 
companies which are comparatively unviable, 
the report has recommended a different 
package; 

(c) if so, what are the other recommen
dations; and 

(d) to what extent the shipping companies 
will be helped ? 

THE MINISTER OF STATE OF THE 
MINISTER Y OF SHIPPH~G AND 
TRANSPORT (SHRI Z.R. ANSARI): (a) 

Yes, Sir. 

(b) to (d). Besides rcs('hedulement of 

entire defaulted luans to SDFC and to com
mercial banks in case of SAFAUNS default. 
the package of assistance recommended for 
six comparatively unviable companies 
include: 

(i) Reschedulement of defaults on a 
lonae! span 
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(ii) Sale of old and uneconomic ships, 
and acquisition of new ships. 

(iii) Extension of SDFC Counter Gua
rantee for reschedulement of foreign 
exchance loans. 

(iv) Rupee back-up Joan beyond 31st 
March, 1985, and a changed pattern 
of recovery of rupee back-up loan. 

(v) Transfer of the balance outstanding 
loan existing on a ship to other 
)oanee ships, at the time of the sale 
of the ship. 

(vi) Disbursal of rupee back·up loans to 
meet liabilities for repayment of 
interest on deferred credit/Euro
dollar loans instalments suaranteed 
by the SDFC. 

Pending decision on the package of assi
stance to be provided to the shipping com
panies in the context of continued recession, 
Government has agreed to continue rupee 
back-up loan for one year beyond 31.3.1985. 

Restoration of advance reservation 
facility in Coimbatore-Madras Express 

4294. SHRI R. ANNANAMBI: WilJ 
the Minister of RAILW A YS be pleased to 
state : 

(a) whether the Tamil Nadu Citizens 
Welfare Council in a memorandum to the 
General Manager, Southern Railway has 
pleaded for reviva1 of the advance reservation 
facility in the Coimbatore-Madras Express 
(day train); 

(b) whether the withdrawal of reservation 
facil ity from January 11, 1984 has caused 
great inconvenience to the travelling public; 
and 

(c) if so~ the decision taken by the 
Government in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) Yes, Sir. 

(b) and (c). The advance reservation 

facility by 73/74 Cheran Express between 
Madras and Coimbatore, which was with
drawn from 11.1. J985 bas si~e been restored 
with effect from 1.2.1985. . 

Rail Line Hasanparty Road (Kazipet) 
-Nizamabad 

4295. SHRI C. JANGA REDDY: Will 
the Minister of RAILWAYS be pleased to 
state: 

(a) whether it is a fact that the Railway 
Board has surveyed to lay a new line from 
Hasanparty Road (Kazipet) to Nizamabad 
via Karim Nagar in Andhra Pradesh to 
connect the inter districts in 1978 or at any 
time; 

(b) if so, the estimated cost of tbe 
line; 

(c) whether Government are considering 
to include this line in the Seventh Five Y~ar 
Plan: and 

(d) if Dot, tbe reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) and (b). 

Updating of Engineering~cum· Traffic Survey 
for new Broad Gauge line from Ramagun
dam to Nizamabad has been recently com
pleted. This survey also covered an alter
native route from Uppal (Near Hasanparty 
Road) to Nizamabad via Karimnagar (193.8 
Kms.). Its cost is assessed at Rs. 77.48 
crores. 

(c) and (d). There is no proposal to 
include this 1ine in Seventh Five Year Plan 
under finalisation due to its very poor floan· 
cial returns, severe constraint of resources, 
and heavy commitments already in hand. 

Callais under construction 

4296. SHRI SRIKANTA DATTA 
NARASIMHARAJA WADIYAR: Will the 
Minister of IRRIGATION AND POWER be 
pleased to state: 

(a) whether priority has been given to 
complete the already commenced canal works 
by allotment of funds to States; 
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(b) if so, how many kilometers long 
canals have been completed as against the 
planned distances tbat sbould have been 
coverd; and 

(c) how much more funds are required 
to complete the remaining works? 

THE MINISTER OF IRRIGATION 
AND POWER (SHRI B. SHANKARA .. 
NAND) : (a) to (c). Irrigation projects are 
planned. funded and implemented by the 
State Governments. and allotment of funds 
to individual projects/works is also made by 
them. The funds made available by the 
Centre to States are in the form of· block 
loans and grants and are not tied to any 
individual scheme. Canals form a part of 
irrigation projects and priority is being given 
by the States in allocation of funds for com
pletion of on -going projects. 

Specific information about the length of 
canals that have been completed as also of 
the amount of funds required to complete 
the remaining canal works is not maintained 
at the Centre. 

Publication of D. T. C. Route Guide 

4297. SHRI RAM SAMUJHAWAN: 
Will the Minister of SHIPPING AND 
TRANSPORT be pleased to state: 

(a) whether he is aware that in the 
absence of any time table, in the shape of 
Route Guide, giving upto-date information 
about the hundreds of routes operated by the 
D. T. C., the commuters are being put to a 
Jot of inconvenience; and 

(b) if so, whether Government propose 
to publish such a Route Guide as early as 
possible and ensure its regular publication 
after prescribed intervals ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SHIPPING AND TRANS
PORT (SHRI Z. R. ANSARI): (a) Yes, 
Sir. However, information on new routes or 
any mod ification to the existing routes is 
invariably released to the press to avoid 
inconvenience to the travellin& public. 

(b) The DTC has decided to bring out 
an edition of the route guide map and time 

table. The updated time table would also be 
issued at regular invervaJs in future. 

Change of side of Railway platform 
and booking office of Kesinga 

Railway Station 

4298. SHRI JAGANNATH PATT-
NAIK : Will the Minister of RAILWAYS be 
pleased to state : 

(a) whether there is any proposal to 
change the side of railway platform and 
booking office of Kesinga Railway Station 
in the State of Orissa; 

(b) jf so, when it is likely to be imple
mented; and 

(c) if not, taking the all practical as
pects of its benefits Government will examine 
for such a change ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHA YRAO SCINDIA) : (a) No, Sir. 

(b) Does not arise. 

(c) As the existing station is connected 
with proper approach roads and both the 
platforms are connected by a foot-over
bridge. the shifting of the booking office etc. 
is not considered necessary. 

Adult educatiou programme during 
Sixth Plan in Madhya Pradesh 

4299. KUMARI PUSHPA DEVI: Will 
the Minister of EDU CA TION be pJeased to 
state: 

(a) the names of the districts covered 
under adult education programme during 
Sixth Plan period in Madhya Pradesh; and 

(b) the number of Adult Literacy Cen
tres opened in Raigarh district during that 
plan period ? 

THE MINISTER OF EDUCATION 
(SHRI K. C. PANT) : (a) A statement 
showing names of the districts covered under 
Adult Education Programme in Madbya 
Pradesh is attached. 
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(b) The number of Adult Education 
Centres opened in Raigarh district during 
1982-83 and 1983-84 waS 800 and 707 res~ 
pectively. The figures for 1984-85 are 
awaited from the State Government. 

Statement 

1. Morena 

2. Guna 

3. Shivpuri 

4. Reva 

5. Satna 

6. Shahdol 

7. Sidhi 

8. Hoshangabad 

9. Rajgarh 

10. Rairen 

11. Gwalior 

12. Sihore 

13. Khandwa 

14. Bafaghat 

15. Sagar 

16. Durg 

17. Batul 

18. Indore 

19. Dbar 

20. Jhobua 

21. Khargoan 

22. Raipur 

23. Jagdalp,ur 

24. labalpur 

25. Rajnandgcan 

26. Seoni 

27. Vidisha 

2B. Bhind 

29. Damoh 

30. Ujjain 

31. Ratlam 

32. MandJa 

33. Mandsore 

34. Shajapur 

35. B iJaspur 

36. Raigarh 

37. Panna 

38. Tikamgarh 

39. Divas 

40. Danteware 

41. Chha tarpur 

42. Bhopal 

43. Cbindwara 

44. Narsinghpur 

45. Dutia 

46. Surguja 

47. Bastar 

Indiscipline amongst DTC drivers 

4300. SHRI H. A. DORA: Will the 
Minister of SHIPPING AND TRANSPORT 
be pleased to state ; 

(a) whether Government's attention has 
been drawn to the news item "DTC drivers 
block traffic in Ashok Vihar" appearing in 
the Times of India dated 1 April, 1985; 

(b) if so, whether indiscipline amongst 
DTC drivers in the Capital is on the increase 
as revealed bylthe above mentioned incidents; 
and 

(c) if so, the steps proposed to be taken 
hy Government to ensure discipline amongst 
OTe drivers. 

THE MINISTER OF STATE OF THE 
MINISTRY OF SHIPPING AND TRANS
PORT (SHRl Z. R. ,ANSARI) : (a) Yts, 
Sir. 

(b) No, Sir. Incidents of this nature 
take place occasionally and quite often this 
happens when the crew of the buses have 
been assaulted. 
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(c) In cases where the DTC staft' is found 
at fault, suitable departmental action is taken 
against them. 

Eft'ect of Homoeopathic Dmgs for 
treatmeDt of Meningitis and 

maDDfacture of vaeclne 

4301. DR. G. V. RAMA RAO: Will 
the l\1inister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) whether Government's attention bas 
been drawn to the news item "Homoeo
pat hie Drugs more effective in meningitis" 
appearing in tbe Hindustan Times dated 22 
March. 1985; 

(b) if so, the reaction of Government 
thereto; 

(c) whether Government have an), plans 
to start manufacturina of vaccines and if so, 
the details thereof; and 

(d) whether our Vaccine and Sera 
Research Laboratories have failed to perform 
their functions in developing vaccines for 
diseases such as meningitis which are being 
imported? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF HEALTH (SHRI 
YOGENDRA MAKW ANA) : (a) Yes, Sir. 

(b) The Central Council for Research 
in Homoepathy bas been instructed to take 
suitable measures to set up study teams for 
investigation treatment including prophylac
tic measures whenever incidence of disease 
or epidemics are reported in any p art of the 
country. 

(c) and (d). Our Vaccine and Sera 
Research Laboratories are geared to produce 
most of the vaccines and sera which are 
required for the implementation of National 
Health Programmes including immunisation 
scbemes. 

lTranslation) 

CoaDectl1ll Jodhpur Express with 
Aara Fort Express at SalDdar. 

Juaetioa 

JAIN: Will the Minister of RAILWAYS 
be pleased to state: 

(a) whether it is a fact that there is a 
difference of only 15 minutes between the 
arrival time of Jodhpur Express coming from 
Ahmedabad and departure time of Agra 
Fort Express going from Jodhpur to Barmer 
in tbe early morning at Samdari Junction; 

(b) if so, whether due to the above 
difference in timings the passengers alighting 
from Jodhpur Express at Samdari Junction 
are not able to take advantage of Agra Fort 
Express for going to Balotra and Darmer; 
and 

(c) if so, whether a change is proposed 
to be made in the time table for connecting 
these trains at Samdari for the benefit of 
passengers going to Balotra and Barmer ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA): (a) The diffe~ 
renee between arrival of 265 Up Jodbpur 
Express and departure of 207 Up Agra Fort 
Express is 20 minutes at Samdari Junction. 

(b) and (c). The feasibility of providing 
connection 265 Up Jodhpur Express and 207 
Alra Fort Express at Samdari Junction has 
been examined but not found operationally 
feasible. 

[English) 

Amount proposed to be spent 0. 

Computerised Reservation and 
Freight Booking 

4303. SHRI E. S. M. PAKEER. 
MOHAMED : Will the Minister of RAIL
WAYS be pleased to state: 

(a) whether Railways are introducing 
computers for reservations and freight 
bookinis; 

(b) if so. what is the total amount Jikely 
to be spent on computers; and 

(c) what is the likely benefit tbe public 
4302. SHRI VIRDHI CHANDER is likely to set by tbis modemisation 1 
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THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWA YS (SHRI 
MADHAVRAO SCINDJA) : (a) Yes, Sir. 

(b) Introduction of computerisation of 
of Passenger Reservation in Ddhi Area is 
likely to cost approximately Rs. 11.8 crores 
and that for Freight Management about 
Rs. 520 crores of which Rs. 170 crores 
would be for the computer segment and 
Rs. 350 crores for communication segment. 

(c) The computerisation of Passenger 
Reservation amI Freight Management would 
bring about substantial improvement in the 
quality of service offered by Railways to its 
users. The freight management system 
wotlld in addition improve the utilisation of 
rolling stock assets. 

Reeommeodations of the Committee 
for Jnternational Cooperation in 

Higher Education 

4304. SHRI RAM SWAROOP RAM: 
Will the Minister of EDUCATION be 
pleased to state : 

(a) the terms and modalities worked out 
by the visiting team from Britain representing 
the Committee for International Cooperation 
in Higher Education with the University 
Grants Commission in the matter of provi
ding facilities to research studC&lts and 
teachers of Indian Universities; and 

(b) the further links envisaged between 
the institutions in Britain and India for 
growth of inter-university culture of the two 
countries 1 

THE MINISTER OF EDUCATION 
(SHRI K. C. PANT,: (a) and (b). Ac~or
dins to the information made available by 
the University Grants Commission, four
member British team representing the 
Committee for International Cooperation in 
Higber Education recently visited .India to 
ramilarise itself with the various aspects of 
Indian Higher Education at first hand and 
to discuss with the University Grants Com
mission and the University Departments the 
progress of the Academic Link Interchange 
Scheme (ALlS) as also tbe steps to be taken 
to further develop this programme. The 
report of the Team is awa ited by the 
Commission. 

[Tfansiation] 

Allotment of Coal wagons to 
Madhya Pradesh 

4305. SHRI MAHEN DRA SING H : 
SHRl BALKAVI BAIRAGI : 

Will the Minister of RAILWAYS be 
pleased to state: 

(a) whether Madbya Pradesh is being 
allotted only 30.9 per cent of its total 
requirement of coal wagons by Government 
of India and whether the Superintendent, 
Movement Railway (Traffic) Coal and Divi
sional Superintendent, Bi1aspur impose fur
ther 50 per cent cut on this allotment and 
thus only 15 per cent w,lgons are being 
allotted to the actual user units; 

(b) whether the Ministry are aware of 
the fact that the imposition of this cut on 
the allotment is adversely affecting the pro
duction and business of the actual user 
units; and 

(c) the action being taken in this regard '! 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) No, Sir. 

(b) and (c). Do not arise. 

Conversion of Jabalpur-Goadia 
Rail Line 

4306. SHRI M. L. JHIKRAM : 
SHRI AJAY MUSHRAN: 

Will the Minister of RAILWAYS be 
pleased to state: 

(a) whether the Uneconomic Branch 
Line Committee had included Jabalpur
Gon dia narrow gauge line on South Eastern 
Railway in their report submitted in 1969 ; 

(b) when the survey work for conversion 
of the said line into broad gauge line was 
completed; 

(c) the action taken by the Ministry in 
this regard; and 

(d) whether construction of this rail line 
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is likely to be taken up during the Seventh 
Five Year Plan ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) Yes, Sir. 

(b) In 1980. 

(c) Since the project was not found 
financially viable, it was not pursued further 

(d) No, Sir. 

[English] 

Representation from Railway 
Pensioners 

4301. SHRI THAMPAN THOMAS: 
Will the Minister of RAILWAYS be pleased 
to state: 

(a) whether Government have received 
representation from railway pensioners for: 

(i) the issue of two sets of free passes 
to class IV employee every year; 

(ii) providing c1ass IV jobs to sons and 
daughters of Railway pensioners of 
Pa]ghat Railway Division; 

(iii) providing medical allowance to 
those who 1iv~ far away places 
from Railway Hospitals; and 

(iv) relief of Dearness Allowance due 
after 1 November, 1984; and 

(b) if so, the action taken by Govern
ment on their repre.sentation ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWA YS (SHRI 
MADHA VRAO SCINDIA) : (a) Yes, Sir. 

(b) Group "I)' (dass IV) railway em
ployees retiring after completion of 25 years 
of service are presently eligible to one set of 
free railway pass once in two years for self 
and wife only. The matter has been consi
dered time and again and it has not been 
found possible to liberalisc this scale. 

It is not possible to give any preferential 
treatment to the wards of railway pensioners 

in the matter of employment as this will be 
against the principle of equality of oppor
tunity. 

Railway employees, after retirement 
from service, have an option to join the 
Retired Railway Employees Contributory 
Health Scheme on payment of very nominal 
charge. Under this scheme, retired railway 
employees are entitled to out-door treatment, 
supply of medicines ordinarily stocked and 
routine investigations free of cost. Such 
employees are also entitled to indoor treat
ment and special investigations at concees
sional charges in Railway Hospitals. How
ever, under the rules, medical allowance is 
not admissible to the retired employees. 

Grant of relief to pensioners after 
November '84 concerns a1l CentraJ Govern
ment employees and no unilateral action is 
possible in respect of railway pensioners 
alone. 

Opening of unmanned gate near 
Balasamudram 

4308. SHRI K. RAMACHANDRA 
REDDY : Will the Minister of RAIL WAYS 
be pJeased to state: 

(a) whether there is any proposal for 
opening of an unmanned gate near Balasa
mudram in Kadin of Anantapur district 
Andhra Pradesh in order to facilitate traffic 
for going. to "'Thammisettyvaripalli" village 
and other villages; and 

(b) whether Government propose to ex
pedite the proposal and open the unmanned 
railway gate at an early date? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA): (a) a'nd (b). 
As per extant rules, request for provision of 
new level crossings is to be sponsored by the 
State Government/Local Aurhority with an 
undertaking to bear the initial ~nd recurrina 
expenditure. On receipt of request for the 
new level crossing near Balasamudram, the 
Local Authority have been informed to de
posit charges for conducting survey and pre
paring plan and estimates and convey accep
tance to bear the initial and recurrina cost. 
The reply from Local Authority is still 
awaited. 
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Diese1 kept in storage at Hijili 
Railway Station Pollutting Wells 

4309. SHRI NARAYAN CHOUBEY : 
Will the Minister of RAILWAYS be pleased 
to state; 

(a) whether Railways have received com
plaints that djesel kept in the storage at 
Hijili Railway Station on the South Eastern 
Railway is polluting wells of the inhabitants 
of Sonamukhi in Kharagpur Municipality; 

(b) whether Railway Administration have 
taken any steps that diesel of the railways 
does not pollute wells of the inhabitants of 
Kharagpur Municipality; and 

(c) if so, t'le details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA) : (a) Yes, Sir. 

(b) and (c). Yes, Sir. The Railway 
Administration is taking sleps to provide 
cemented aprons at the fuelling locations at 
Hijili to prevent seepage of oil. 

Purchase of Hindi Books 

4310. SHRJ RAMPAL SINGH: Wi.1I 
the Minister or RAIL\VAYS be pleased to 
state' : 

(a) whether it is a fact that there are 
orders for purchase of Hindi books, written 
by Railway employees for each Railway 
Library; 

(b) whether it is also a fact that Jot of 
hOOKS writl~n by top Hindi Officials have 
been approved and pun.:hascd during the 
year 1982-R3, 1983-S4 ig'lOring writer be
longing to Class III; 

(c) number of officials,' category-wise, 
whose books have been npprovcd and pur
chased during the year 19~Q-83. 1983 -84 and 
19i'14-!:o\:'i; and 

(d) the action taken on the cornp1aints 
received by Government, regarding nonwim
plementallOn of these orders? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) and (b), 
Books for Hindi libraries are approved by 
the Books Sdection Sub-Committee of the 
Railway Hindi Salahkar Samiti. Based on 
the recommendations of this Committee, 
Zonal Railways are advised to purchase 
hooks written in Hindi by Railway officials 
for the libraries and these instructions aTC, 

by and large, being followed by the Zonal 
Railways. 

(c) Category-wise information is not 
maintained. 

(d) Remedial action is taken whenever a 

complaint is received in this regard. 

[Trans/at ions) 

Production of 01 esel and Electric 
Locomotives 

4311. DR. A.K. PATEL: 
SHRI C. JANGA REDDY: 

Will the Minister of RA1LWAYS be 
pleased 10 state the details of annual plan 
regarding prodw.:tion of diesel and electric 
locomotivc~ during the next iivc years? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): The tentative 
Plans for production of diesel and electric 
locomotives during the years (85-86) and 
(X6-87) a re under:-

Diesel Electric 

Ex-DLW Ex-CLW 

100 24 58 

135 36 65 

1987-R8 119 

PIrtns for l<,co manufacture for CLW for 
1987-R8 and for DLW and CLW for 1988-89 
and 19fN-90 have not been finalised yet. 

The above figures exclude locos for public 
sector undertakings. 
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[English] 

Settlement of dues of Loco Drivers 

4312. SHRI BASUDEB ACHARIA: 
Will the Minister of RAILWAYS be pleased 
to state: 

(a) wbetber it is a fact that the Calcutta 
High Court had passed an interim order in 
the month of October, 1984 directing the 
Railway authorities in S.E. Railway to clear 
the seUlemt:llt dues provisionalJy within the 
period of three months of the loco drivers 
who were superannuated from service with . 
the punishment of break-in-service, taking 
into account the period of their service up to 
the date on which the punishment was 
imposed; 

(b) jf so, whether the interim order has 
been implemented; and 

(c) if not, the reasons therefor '! 

THE MINISTER OF STATE IN THE 
MJNISTRY OF RAILWAYS (SHRI 
MADHA YRAO SCINDIA): (a) Yes, Sir. 

(b) and (c). The Railway administration 
proposed to file an appeal against the Single 
Judge decision to the full Bench as the Rail
way Rules do not provjde for settlement 0 f 
retirement dues taking into account the past 
service in the case of those employees who 
suffered Break-service. However, in the mean
time, the Ministry of Railways considered 
the matter and issued instructions to all the 
Railway Administrations directing them to 
condone the break -in-service in respect of 
all retired Rly. Loco drivers who sutTered 
such break-in-service upto February '81. The 
Railway Administration is, accordingly, mak
ing arrangements to pay settlement dues to 
the retired employees. 

[Translation] 

Musk Deer Research Project, Mabrodi 

4313. SHRI HARISH RAW AT: Will 
the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state : 

(a) whether a Musk Deer Research Pro
ject is bewa run at Mahrodi in Pithoragarh 
District in Uttar Pradesh; 

(b) if so, the number of musk deers be· 
ing kept under this project at present and 
the number of employees working there for 
their protection; 

(c) whether Government are aware that 
as the Department has not given these deers 
are not being fed properly; 

(d) if so, whether Government propose 
to raise the amount of grants in future for 
the project with a view to expanding and 
strengthening it further; and 

(e) if so, the time by which a scheme for 
expansion of this Project is likely to be 
formulated ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF HEALTH (SHRI 
YOGENDRA MAKWANA): (a) Yes, Sir. 

(b) 6 male and 6 female deer of differ
ent ages are at present maintained in the 
stockade and 6 persons are posted there for 
the protection and up~keep of the deer. 

(c) No, Sir. Required funds are being 
provided for the purpose and the deer are 
fed proper]y. 

(d) and (e). There is no such proposal 
at present. 

[English] 

Essential Drug list 

4314. SHRIMATI GEETA MUKHER
JEE : Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) whether the World Health Organi
sation (WHO) published a list of about 200 
bulk drugs which are enough to treat the 
diseases which commonly affect the people; 

(b) whether the number of medicines 
sold in Indian market under different brand 
names are numbered about 45,000; and 

(c) if so, the reasons therefor 1 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF HEALTH (SHRI 
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YOGENDRA MAKWANA) : (a) The World 
,Health Organisation Expert Committee on 
8election of essential drugs in the Technical 
Report series 685 of 1983 has reviewed and 
updated the model list of essential drugs 
contained in the earlier report. According 
to this report it has identified about 268 
basic drugs and about 332 single ingredient 
formulations of these drugs which are con
sidered as most needed for the health care of 
the majority of the population. 

(b) and (c). Under the Drugs and Cos .. 
metic Act, Drugs manufacturing licences are 
issued by the State Drugs Control Authori
ties. There are more than 9(JOO licensed 
manufacturers in the country. It is a fact 
that a large number of formulations are be
iDi marketed through-out the country. It is 
not possible to assess the lotal number of 
formulations actually being marketed in the 
country. It is due to the fact that the s~mc or 
similar formulations are being markl.!tcd by 
a large number of manufacturers under diff
erent brand names. 

Gas Victims in Bhopal suffering from 
depression 

43 i 5. DR. KRUPASINDHU BHOI: 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) whether ] 2 per cent of the gas victims 
in Bhopal are suffering from depression; 

(b) if so, the action taken in the matter; 

and 

(c) how many ill-effects of the poisonous 
gas have been noted so far and the action 
taken to treat them all '? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF' HEALTH ,\,SHRI 
YOGENDRA MAK WANA) : (a) y;;:~, ~lr. 

(b) A psychiatric clinic has been establi
shed in the affected area, whcl e treatment is 
given to the victims by qualiticd and experie
nced psychiatrists. Tw) mobile teams are 
also providing psychiatr c treatment to the 
victims at their door-steps. A project has 
been sanctioned by the Indian Council of 
Medical Research for studying the psychiat
ric abnormalities of MIC affected victims 
and their management. 

(CI The major clinical findings in the 
MJC affected population have been breath
lessness, feeling of suffocation, damage to 
bronchi and lungs~ irritation of eyes. In some 
cases pulmonary Oedema was also observed. 
Necessary treatment is being given to the 
victims. 

Jhuggis near Railway Tracks Sawan 
Park 

43L6. SHRI KESHAORAO PARDHI : 
Will the Minister of RAILWAYS be pleased 
to state: 

(a) whether a large number of jhuggis 
have now comt: up by the sides of railway 
crossing No.3. Sawan Park (between Azad
pur ami Subzi M.mdi Railway Stations), 
which were demoli;.;hed by the Estate Officer 
of Northern Ra.ilway, Baroda House, New 
Delhi after a decision on the prolonged issue 
of dcm01ishing thl.!se jhuggis on 6 May, 1984; 
and 

(b) if so, the steps taken or being taken 
to demolish these jhuggis which have again 
been constructed on the railway tracks and 
also the measure taken or proposed to be 
taken so that these jhuggis do not come up 
again there? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHA VRA.O SCINDIA): (a) Yes, Sir. 
Jhuggis exi~ting ncar Railway Crossing No.3 
in Sawall Park, Delhi were removed on 6.4.84 
as a drive against encroachment on Railway 
land. Some jhllggi dwellers have constructed 
their jhuggis at the same location, inspite of 
efforts made by the Railway Admitlistration 
to prevent their reconstruction. 

(h) For removal of the jhuggis as a per
manent Illea~urc assistance of Delhi Develop
ment Authority and Delhi Administration is 
required. The Railway proposes to take fur
ther action for removal of the jhuggis in 
coordination with these authorities, who have 
been approached' in the matter. 

[Trans/atioll] 

Goslkhurd Project 

4317. SHRI VILAS MUTTEMWAR: 
Will the Minister of IRRIGATION AND 



., 
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POWER be pleased to state : 

(a) whether the Central Water Commis
sion has given their approval for <1osikhurd 
Project of Vidarbh and the allocations made 
for the commencement of this scheme; and 

t b) if so, the details thereof? 

THE MINISTER OF IRRIGATION 
AND POWER (SHRI B. SHANKARAN
AND): (a) and (b). Project report on Gosi 
Khurd Irrigation Project, estimated to cost Rs. 
372.22 crores was received in Central Water 
Commission in December 1983 and the pro
ject is under technical examination. 

The State Government have incurred an 
expenditure of about Rs. 1.77 crares upto 
March 1985 on certain preliminary works. 
Maharashtra Government has proposed in 
their Draft VII Five Year Plan Document 
a prOVISion of Rs. 10 crores for the 
project, with an outlay of Rs. 10 lakhs during 
1985-86. 

I En/:lishl 

Regularisation of services of casual 
Gangmen serving under P. W.I. 

Mainpuri 

4318. SHRI BALRAM SINGH YADAV: 
Will the Minister of RAILWAYS be pleased 
to state: 

(a) whether the services of casual gang
men who have been serving under the P.W.I., 
Mainpuri on Shikohabad Farrukhabad 
Branch (Allahabad Division) since 1 August, 
1978 have since been regularised; and 

(b) if not. the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHill 
MADHAVRAO SC(NDIA) : (a) No, Sir. 

(b) For want of vacancies in the reaular 
posts of ganmen. 

Identification of new Hyde. Scbemes 

4319. SHRI K. RAMAMURTHY : Will 
the Minister of IRRIGATION AND 
POWER be pleased to state : 

(a) the details of 18 new hydel scbemes 
with the additional capacity of more than 
10,000 MW that have been identified by the 
working group on power; 

(b) the details of 22 hyde) schemes that 
have been suggested for execution by the 
National-Hydro -electric Power Corporation; 
and 

(c) the details of 13 hyde) schemes that 
have been proposed for investigation by the 
National Hydro-Electric Power Corporation? 

THE MINISTER OF STATE FOR 
POWER (SHRI ARUN NEHRU): <a> 
Details of the 18 hydro-electric projects 
identified by the Working Group on Power 
as new starts during the 7th Plan period for 
being taken up in the Central Sector are 
given at statement-I. 

(b) The details of 22 hydro-electric 
schemes that have been suggested for execu
tion by NHPC are given in statement-II. 

(c) The details of ) 3 hydro-electric 
schemes that have been proposed for investi
gation by NHPC are aiven in statement-III. 
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Statement .. 1 

Details 0/ the 18 hydro-electric Projects identified by tke Working Group on Power 

as new starts duriJrg the 7th Plan period for being lake" up in the Central Sector. 

Sl. Name of the Project State Installed Capacity 

No. (MW) 

.--_ ,-*--_.------ - _._ - -~., - - ~ 

1. KolDam Himachal Pradesh 600 

2. Chamera S t. II Himachal Pradesh 240 

3. Sawalkot Jammu & Kashmir 600 

4. Ranganadi Arunachal Pradesh 505 

S. Singhik Arunachal Pradesh 600 

6. Kameng Arunachal Pradesh 600 

7. Siang Arunacha I Pradesh 2000 

8. Baspa St. II Himachal Pradesh 250 

9. Ratle Jammu & Kashmir 170 

.10. Salal St. II Jammu & Kashmir 345 

ll. Damwe Arunachal Pradesh 400 

12. Dhaleswari Mizoram 160 

13. Oyspa Himachal Pradesh 240 

14. Parvati St. II Himachal Pradesh 1150 

IS. Karchan Wangtoo Himachal Pradesh j 600 

16. Baglihar Jammu & Kashmir 450 

17. Baspa St. I Himachal Pradesh lSC 

18. Pakal-Dul Jammu & Kashmir 600 
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Sta~nt·I1 

Details of 22 hydel schemes that have been suggested for execution by the Nalional 
Hydro Electric Power Corporation Ltd. 

SI. Name of the Project State Installed Capacity 
No. (in MW) 

Rangit Sikkim 60 

2. Uri Jammu & Kashmir 480 

3. Nathpa Jhakri H imacbal Pradesh 1020 

4. DhauJiganag St. I Uttar Pradesh 240 

5. Kol Dam Himachal Pradesh 600 

6. Sri SaiJam Andhra Pradesh 990 

7. Bhimkund Orissa 738 

8. Payankutty II Kerala 500 

9. Sawa)kot Jammu & Kashmir 600 

10. Tehri Dam Uttar Pradesh 1000 

II. Chamera II Himachal Pradesh 240 

12. Singbik Sikkirn 1100 

] 3. Baspa I H imacbal Pradesh ISO 

.14. Ratle Jammu & Kashmir 170 

15. Saial II Jammu &. Kashmir 345 

16. Dhaleswari Mizoram 120 

17. Gyaspa, Himachal Pradesh 240 

18. Parbati J Himachal Pradesh 1100 

19. Karchan Wangtoo Himachal Pradesh 600 

20. Baghlihar Jammu & Kashmir 450 

21. Baspa II Himachal Pra4esb 2$() 

22. Pakal Dul Jammu & Kashmir . 625 
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Statemebt .. 11I 

Details 0/13 Hydel SchefMs that have been proposed for investigation by the National 

Hydro Eketric Power Corporation Limited. 

S. Name of the Project State Installed 
No. Capacity 

--"-_- " .... _----------- ---

I. Dhauligana HEP Stage I Uttar Pradesh 240 MW 

2. Dhauliganga HEP Stage II Uttar Pradesh 200 MW 

3. Dhauliganga HEP Stage III Uttar Pradesh 250 MW 

4, Dhauliganga HEP Stage IV Uttar Pradesh 240 MW 

s~ Dhauliganga HEP Stage V Uttar Pradesh 450 MW 

6. Oauriganga HEP Stage 1 Uttar Pradesh 160 MW 

7. Gauriganga HEP Stage II Uttar Pradesh 120 MW 

8. Gauriganga HEP Stage III Uttar Pradesh 75 MW 

9. Kishanganga HEP Jammu & Kashmir 390 MW 

10, Cbamera HEP Stage II Himachal Pradesh 240 MW 

11. Eastern Ram Ganga U Har Pradesh 80 MW 

12. Badrinagar (Pumped storage scheme) Rajasthan 1980 MW 

13. Other Projects in North Eastern and Central 

Regions to be named 

Assistance to State Governments for 
control of T.B. 

4320. SHRI AMARSINH RATHAWA : 
SHRIMOHANBHAJ PATEL: 

Will the Minister of HEALTH AND 
FAMIL Y WELFARE be pleased to state : 

(a) what are the details of assistance 
liven to the State Governments for the con
trol and treatment of T.B. disease; and 

(b) whether the GujHrat Government 
have requested that the funds given for the 
purpose are inadequate and requested for 
more aid to check the disease and treat the 
patients, if so, the decision taken by the 
Centre in this respect ? 

2000 MW 

THE MINISTER OF STATE IN THE DE

PARTMENT OF HEALTH (SHRI YOGEN

DRA MAKWANA) : (a) The National Tuber

culosis Control Programme is being imple

mented as a Centrally Sponsored Scheme on 

50:50 sharing basis between the Centre and 

the States. Against its 50% share the Central 

Government supplies X-ray equipments with 

Odelca cameras, miniature X-ray films and 

anti-T.B. Drugs to the T.B. Centres run by 

the State Governments. 

(b) No specific request for allocation of 

more funds under the programm~ has been 

received from the Government of Gujarat 

recently. 



81 Written Ans~~'t'r.' VATSAKHA 5, 1907 (SAKA) Written Answer$ 82 

Sbortage of Power In Northern 
Region 

4321. SHRI C. MADHAV REDDI : 
SHRI M. RAGHUMA REDDY: 
SARI RAM RATAN RAM: 
SHRI B. V. DESAI : 
SHRI DHARAMPAL SINGH 
MALIK: 

Will the Minister of lRRIG.i\TION 
AND POWER be pleased to state: 

(a) whether GovernmenCs attention has 
been drawn to the news item appearing in 
the Times of India dated 29 March, 1985 
wherein it has bee., stated that the entire 
Northern Region of the country is facing 
acute shortage of power because of reduced 
water level in Hyde! reservoirs and also due 
to unsatisfactory performance of some of the 
power Station; and 

(b) if so, what steps arc being taken by 
Government to avert the crisis? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER (SHRI ARUN 
NEHR U) : (a) and (b). The Northern Region 
is facing power shortage duc to reduced 
water level in the hyde} reservoirs 
and also due to unsatisfactory per-
formance of thermal power stations 
in Uttar Pradesh a'ld Haryana. The failure 
of autumn and winter rains in the Region 
and the consequent drought conditions have 
aggravated the power shortage. 

In order to avert the crisis the following 
steps have been taken by the Government: 

(i) The Renovation and Modernisation 
of certain therma1 power stations 
has been taken up under a centrally 
sponsored scheme. All the major 
thermal stations in the Northern 
Region are included in this 
Proaramme. 

(ii) Efforts are being made to expedite 
the commissioning of on-going 
generation projects. 

(iii) Efforts are being made to re-com
mission quickly the thermal units 
at Obra and Harduaganj which 
were damaged in fire. 

Reservation for Meghalaya trlbaJ 
communities in HospItal Admn. 

Course 

4322. SHRT G.G. SWELL: Will the 
Minister of HEALTH AND FAMILY WEL
FARE be pleased to state : 

(a) whether seats for Master in Hospital. 
Administration course in All India Institute 
of Medical Sciences, New Delhi have been 
reserved for the tribal communities of 
Meghalaya; 

(b) if so, the number of reservations; 
and 

(c) whether any Meghalayan tribal has 
heen able to avail of the opportunity? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF HEALTH: (SHRI 
YOGENDRA l\1AKWANA): (a) No, Sir. 

(b) and (c). Do not arise 

Construction of railway bridge 
adjacent to river Saryu 

4323. SHRI R.P. SUMAN: Will~the 
Minister of RAILWAYS be pleased to 
state: 

(a) whether he has received any memo
randum from "'some Members of Parliament 
to construct a railway bridge adjacent to the 
bridge on river Saryu keeping in view the 
rei igious im portance of Ayodhya and traffic 
movement to Ayodhya, Faizabad district; 

(b) if so, the action being taken in this 
regard and if no action is being taken, the 
reasons therefor; 

(c) whether keeping in view the religious 
importance of Ayodhya, Government propose 
to 1i ke it by ra it with major religious places 
and big cities of the country; and 

(d) if so, the action taken in this 
regards? 

THE MINISTER 'OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
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MADPlAVRAO SCINDIA) 
Sir. 

(a) Yes, the Jast three years. year~wise particularly in 
those States which suffer most; 

(b) There is no proposal, at present. for 
construction of a bridge across river Saryu, 

due to severe constraint of funds and beavy 
commitments already in hand. 

(c) and (d). Ayodhya is already linked 
by rail with rest of the country. 

States suffering from malaria 
epidemic and amount spent on 

NMEP 

4324. SHRI MOHAN BHAI PATEL: 
Will the Minister of HEALTH AND 
F AMIL Y WELFARE be pleased to state : 

(a) the total amount spent on the Natio
nal Malaria Eradication Programme during 

(b) the reasons for inability to control 
this disease; 

(c) whether it is a fact that some-time 
this disease spreads rapidly; and 

(d). if so, what special measures are being 
taken to eradicate malaria or to check its 
spreading? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF HEALTH (SHRI 
YOGENDRA MAKWANA: (a) National 
Malaria Eradication Progrumme is a Cate
gory II Centrally Sponsored Scheme on a 
50:50 sharing basis. The expenditure incurred 
by the Central Government during the last 
three years is as under: 

Year Expenditure Central 
Share (Rs. in lakhs) 

Remarks 

1982-83 5511.14 50% Central Share 

1983-84 6R83.31 SO% Central share 
ami 100% cost of 
malathion. 

1984~8S 8800.00 --do--'-

~'--'--"---,,,.-,, -""' .. " ,---, ""., .. ' .. " .. _----------------
State-wise break -up of Central share of 

expenditure is given in the enclosed state
ment. 

(b) and (c). With the implementation of 
Modi11ed Plan of Operation with effect from 
1977, the incidence of malaria as a whole 
has been declining over the years. However, 
inadequate surveillance activities patchy and 
partial spray coverage, flood and natural 
calamities and non-provision of matching 
share by the State Government ctfcctivc 
implementation of the Programme do affect 
adversely the programm.::: to contrul the 
disease in the uniform manner. 

(d) The following specific steps are being 
taken to control the incidence of malaria 
under the Modified H)an of Operations: 

(1) Every village is visited fortni~ht)y by 

a surveill<.t nee worker to detect fever cases, 
coHect blood smears and to give presumptive 
treatment. 

(2) The lahoratories in the Primary 
Health Centres provide prompt examination 
of blood sn"l(~ars of fever cases and institu
tion of n1l!dio,1 treatment of positive cases. 

n) Drug [)i~:tribution Centres and Fever 
Treatment Depots are functioning in the 
villages s~~ Ihat the drug could be made 
available, with no less (if time, to the fever 
cases. 

(4) I T1sccticidal spray operations are 
undertaken in 811 the rural area!; which have 
incidence of two m' more C:lses per thousand 
population per year. 

(5) B~sides, in order to control the spread 
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of the P. falciparum infection, which causes 
cerebral malaria, the P. falciparum Contain
ment Programme is being implemented in the 

affected areas of the country with tbe assis
tance from the World Health Organisation/ 
Swedish International Development Agency. 

Statement 

State-wise EJ.penditure incurred on N.M.E.P. Centrally Sponsored Category-ll Scheme 

on 50 .' 50 Sharing Basis for 1982-83, 1983-84 and 1984-85, 50% 

Central Share, (Rural and Urban) 

(Rs. in lakhs) 

S1. No. Name of the StatejUTs 1982-83 1983-84 1984-85 

- .. ---~-----------

1. Andhra Pradesh 176.18 118.42 196.92 

2. Assam 295.35 211.49 230.16 

3. Bihar 251.31 81.86 107.00 

4. Gujarat 503.18 780.59 1167.35 

5. Haryana 275.30 652.80 765.75 

6. Him'i~hal Pradesh 77.57 121.91 112.68 

7. Jammu & Kashmir 23.85 23.07 56.06 

8. Karnataka 420.25 239.74 619.63 

9. Kcrala 0.23 0.01 

10. Madhya Pradesh 484.02 941.23 802.68 

II. Maharashtra 888.25 1130.58 2134.11 

12. Manipur 12.35 29.98 39.05 

13. Meghalaya 2.98 38.61 51.15 

14. Nagaland 12.94 27.66 17.05 

) S. Orissa 383.20 248.49 279.60 

16. Punjab' 215.88 301.87 408.93 

17. Rajasthan 546.06 375.80 509.17 

18. Sikkim 0.02 30.34 10.20 

19. Tamil Nadu 19.03 150.89 131.38 

2O .. Tripura 27.64 52.22 107.23 

21. Uttar Pradesh 583.65 878.26 563.32 

22. West Bengal 53.58 168.30 141.17 

TOTAL 5252.82 6604,] 1 8450.60 
... --..... -.~----.--, ... _'"'--'_ -.-~ ._ "_.,.- .... - ._--- ..... ' -_._. __ --,--~-,...,-
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UTs with Legislature 

1. Aruna"hal Pradesh 

2. Goa Daman & Diu 

3. Mizoram 

4. Pondicherry 

TOTAL 

UTs without Legislature 

1. A & N Islands 

2. Chandigarh 

3. Dadra & N. Haveli 

4. Delhi 

5. Lakshadwcep 

TOTAl. 

Establishment/Research/Publicity 

G. TOTAL 

Amount Released and Utilised by 

Kamataka Go"t. under Social 
Welfare Scheme 

4325. SHRl G. DEVARAYA NAIK: 
Will the Minister of SOCIAL AND 
WOMEN'S WELFA RE be pleased to state: 

(a) what is the amount released to 
Karnataka Government in 1984-85 ulH.1cr 
Social Welfare Schemes; and 

(b) the amount utilised by the Govern
ment? 

THE MINISTER 01.' ST ATF OF THE 
MINISTRY OF SOCIAL AND 
WOMEN'S WELFARE (SHRIMATI M. 
CHANDRASEKHAR): (a) Rs. 2,72,84.441. 

(b) The figures have not so far been 

71.70 55.84 81.49 

1.57 11'66 4.98 

35.51 38.49 51.9S 

1.75 0.71 1.63 

110.03 106.70 140.05 

16.43 21.47 29.61 

~.80 9.18 22,83 

8.39 19.18 8.27 

:! 1.36 60.04 97.22 

0.50 o.:n O.hO 

75.4~ 110.24 J 59.33 

72.31 62.28 50.02 

--~ .,., ,------------
5511.14 6883.33 8800.00 

------- --- ----------

furnished by Karnataka Government and are 
being collected. 

World Bank Assistance for Kerala's 
Hydro Electric Projects 

4326. SHRI K. MOHANDAS: Will 
the Minister of IRRIGATION AND POWER 
be pleased to state : 

(a) whether the World Bank bas agreed 
to give an assistance of Rs. 500 crores for a 
major hydro-electric project in Kerala; and 

(b) if so, the details thereof '] 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER (SHRI ARUN 
NEHRU) : (a) and (b). The Lower Periyar 
Hydroelectric Project (3 X 60 MW) in Kerala 
has been appraised by the World Bank for 
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assistance and negotiations in this regard are 
yet to take-place. The quantum of assistance 
for this project would be known only after 
the negotiations are held. 

on-going railway projects in Orissa during 
the year 1985-86; 

(b) the names of varions on-going 
railway projects for which such allocation 
has been made; and 

Allocation of Funds for on-going 
Projects in Orissa 

4327. SHRIMATI JAYANTI PATNAIK: 

(c) the allocation made for each of those 
on-going projects in the said year? 

Will the Minister of RAILWAYS be pleased 
to state: 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) to (c). A 
statement is attached. (a) total allocation of funds made for 

Statement 

Outlays provided in 1985-86 for the railway projects (COJlifT,f! m'er Rs. 1 crore each) 
ill VI' passing through Orissa Stale 

(Rupees in lakhs) 

SI. No. Project Outlay for 1985-86 

1. 

2. 

3. 

Koraput-Rayagada-New line 

Talcher-Sambalpur-New line 

Bimlagarh- Dumtera-Doubling 

4. Raipur-Vizianagram scction-Augumentation of line capacicy 

S. 

6. 

7. 

8. 

9. 

10. 

11. 

12. 

13. 

14. 

1 S. 

(i) Phase-} 

(ii) Phase-II 

Mancheswar- Setting up new Carriage Workshop 

Jharsuguda-Flash Butt welding Plant-modification 

Brajrajnagar-Extension of lines 

Bimlagarh-Kiriburu section-alteration to yard and 
signalling at stations 

Khurda Road to Waltair -Extension of Microwave 

Kharagpur to Khurda Road Microwave 

Road over bridge at Balasore 

Road over bridge at Kuttack 

Regirdering of Kat juri Bridge 

Regirdering of Kuakhai Bridge 

Regirdering of Berupa Bridge 

Total 

10,00 

J,50 

1.00 

67 

40 

19 

0.01 (New work) 

1 (New work) 

6 

10 

30 

11 

11 

100 

20 

2 

1567.01 
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Kali Power Project 

4328. SHRI O.K. NAIKAR: Will the 
MiDist.,r of IRRIGATION AND POWER 
,be f)leased to state: 

(a) whether he is aware that the Kali 
Power Project in Karnataka State was 
scheduled to generate the power in the first 
phase, in the year 1980; 

(b) if so, what is the progress in this 
conriectioD and what is the total quantum of 
Power generation since 1980, year-wise; 

(c) whether there is no progress as 
expected and if so, what are the reasons for 
the delay; and 

(d) what remedial steps were taken in 
this regard ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER (SHRI ARUN 
NEHRU): (a) to (d). The generation at 
Kali Power Project started in the year 1979-
80. The year-wise generation is indica ted 

below: 

------"'_ . ..--------

Year Generation in M U 

1979·80 Jl7 

1980·81 575 

1981-82 1054 

1982-83 1340 

1983-84 1880 

1984-85 2352 

Six units of 135 MW have already been 
commissioned and two units of 50 MW 
each at Supa Dam under phase-J of the 
scheme have been delayed on account of 
geological problems and slow progress of 
civil works. These units are expected to be 
commissioned during the current year. 

Railway Projects in Madhya Pradesh 

4329. KUMARI PUSHPA DEVI: Will 
the Minister of RAILWAYS be pleased to 
state : 

(a) what are the various on-going 
Railway projects in Madhya Pradesh; -

(b) when the construction works of those 
projects started; 

(c) the amount provided for those 
projects so far; and 

(d) the progress made in the comple
tion of those projects '? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SC1NDIA) : (a) to (d). A 
Statement is laid on the Tablt! of the House. 
[Placed i_n Library. Sec No. LT-1097/85] 

Rc(.'o~nition of Family \\'clfare Operations 
Perform(~d hy Pri va tc Doctors 

4330. SHRl GOPAL KRISHNA THOTA : 
Will th~ Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) whether private medical practitioners 
who arc members of the Indian Medical 
Association are excluded from performing 
the family welfare operations on the Central 
Government employees under small family 
norms scheme; 

(b) whether it is a fact that the certifi
cates given by the doctors in private practice 
are not honoured by the Central Government 
departments and the incentives are denied to 
the Central Government Employees who 
choose to undergo family welfare operation 
and in a private nursing home; and 

(c) if so, the reasons therefor ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF HEALTH AND 
FAMILY WELFARE (SHRJ YOGENDRA 
MAKWANA): (a) to (c). Qualified medi
cal practitioners are permitted to conduct 
sterilisation operations on all eligible persons. 
However, incentives to Central Government 
employees undergoing sterilisation are allow
ed if operation is conducted in a Central 
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Government HospitaJ!C.G.H.S.jState Govern~ 
ment Hospital/Clinic/Voluntary Institutions 
getting grant from the Government of India/ 
State Government for conducting sterilisation 
operation or any institution approved! 
recognised by the Central Government. For 
administrutivc reasons/certificates issued by 
private medical practitioners in respect of 
operations done in private institutions are 
not acceptable for the purpo~c of giving 
incentives. 

Universities for Women 

4331. SHRI RADHA KANTA DIGAL : 
Will the Minister or EDUCATIO~ be plea~~d 
to state: 

(a) whether there is any proposal to 
establish universities exclu'iivcly for women 
dllfing the Seventh Plan; 

(b) if so, the details thereof; nnd 

(c) whether there is any proposal to 
provide free education to women through 
such universitio.:s ? 

THE MINISTER OF EDUCATION 
(SHRI K. C. PANT) : (a) and (h). There 
are at present 3 Women's Universities in the 
country. These are : _-

1. SNDT Women's University, Bom
bay (MaharashtIU). 

2. Shri Padmavathi Mahila Yishwa
vidyalayaffi) Tirupati (A.P.). 

3. Mother Teresa Women's Univer
sity, Kodaikanal (Tamil Nudu). 

These universities are functioning under 
Acts of the respccti'\lc State legislatures. The 
CentrclJ Government has no proposaJ h) 

establish any Wom~n's University during the 
Seventh Plan. 

(c) No such proposal is under consi-
deration. 

Companies Manufacturing Sub· 
standard Drugs 

4332. SHRI RAM BHAGAT PASWAN: 

Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) whether Government propose to 
prepare a list of those companies whose 
samples have been found sub-standard and 
supply the same to all the chemists to keep 
them aware of quality of drugs of those 
(;ompanies; and 

(b) if not. the steps Government propose 
to take to protect consumers from the use of 
sub-~tandard drugs there of ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF HEALTH (SHRI 
YOGENDRA MAKWANA) : (a) No, Sir. 

(b) Under the Drugs and .Cosmetics Act 
and Rules. Drugs lnspectors draw samples 
of drugs for testing. Whenever any sample is 
declared sub-standard, State Drugs Control 
Authorities take action to withdraw the druss 
from market. 

[TrOlTsnlation] 

Conversion of Gwalior-Sheopur line 
into Broad Gauge 

4333. SHRI KAMMOD1LAL JATAV: 
Will the Minister of RAILWAYS be pleased 
to state : 

(a) whether narrow gauge trains are run
ning hetween Gwalior and Sheopur Kalan 
since long and their speed is very low; 

(b) whether there is any scheme to con
vert this narrow gauge line into broad gauge 
line; and 

(c) if so ~ the time by which the work is 
like1y to be started? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI MA
DHAVRAO SCINDIA) : (a) Yes, Sir. 

(b) and (c). No, Sir. There i~, ~ ,.pro
posal under consideration to tony,rt Utis 
N. G. line into B. O. 
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Sanctioning of Stalls on Railway 
Stations 

4334. SHRI HUSSAIN DALW AI : Will 
the Minister of RAILWAYS be pleased to 
state : 

(a) on what basis the stalls on railway 
stations are sanctioned; 

(b) whether Railway authorities evolved 
any formula based on certain criteria to allot 
such stalls on the railway stations; and 

(c) jf so, the crit~rja fixed for such allot
ment '? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRl MA
DHAVRAO SCINDIA): (a) to (c). Cateringj 
vending contracts upto 1/2 unit are exclusi
vely reserved for SC/ST candidates. Larger 
contracts are awarded in the following order 
of preference:-

(i) SC/STs; 

(ii) Co-operative Societies of 
actual workers/vendors: 

(iii) Mahila Samities; 

(iv) Disabled ex-servicemen; 

(v) Individual unemployed gradu
ates within the age group of 
18 to 30 years; 

(vi) Freedom Fighters; and 

(vii) Others. 

All fresh allotment of Bookstalls on new 
stations/ platforms except those platforms 
constructed due to gauge conversion, are 

exclusively reserved for individual unemployed 
graduates within the age group of 18 to 30 
years, their partnerships, co-operatives, 
associations and the cooperatives of actual 
workers/vendors of Railway Bookstalls. 

For award of catering/vending/Bookstall 
contracts on the Railway stations, applica
tions are invited through press and or noti
ces displayed on station Notice Boards. The 
applications so received are screened by the 

Screening Committee and on the basis of 
their recommendation, the contracts are awar .. 
ded on merit basis. 

Overcrowding in Government 
Hospltal!J 

4335. SHRI KALJ PRASAD PANDEY: 
Will the Minister of HEALTH AND FAM
ILY WELFARE be pleased to state: 

(a) whether it is a fact that there is over 
crowding in Central Government Hospitals 
in Delhi; 

(b) if so, whether Government are consi
dering some proposals to reduce over~crow

ding in th(.se hospitals; and 

(c) if so, what are the salient features 
thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF HEALTH (SHRI 
YOGENDRA MAKWANA) : (a) Yes, Sir. 

(b) Yes, Sir. 

(e) The proposals to case the congestion 
in the Central Government Hospitals consist 
of establishmg a chain of hospitals around 
the periphery of Delhi and rationalising the 
use of facilities and ~ervices in all the hos
pitals. 

Major Ports which are facing drau
ght Problem 

4336. SHRI BRAJA MOHAN MOH
ANTY : Will tbe Minister of SHIPPING 
AND TRANSPORT be pJeased to state: 

(a) the major ports which are confron
ting with t he problem of draught and as a 
result of which the commercial traffic is 
affected; 

(b) the details thereof; and 

(c) the steps taken by Government to 
solve the problem? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SHIPPING AND TRAN· 
SPORT (SHRI Z. R. ANSARI): (a) Out 
of the 10 major ports, only the ports of 
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Calcutta and Haldia are confronted with the 
problem of draught at present. However, the 
commercial traffic is not adversely affected. 

(b) The navigational draft for the port 
of Calcutta is governed by Balari bar down 
stream of Calcutta and the draft for Halma 
is ~overned by Aukland bar down stream of 
Haldia. Due to opening of a secondary 
channel on the west of Aukland bar opposite 
to Sagar Island, there has been an unpreced
ented siltation of the main channel over the 
Aukland bar. 

(c) In order to arrest the deterioration 
and improve the drafts in the navigational 
channel to Haldia and Calcutta. a compre
hensive scheme costing Rs. 40.50 crores was 
sanctioned by Government in August, }982 
and the work is in progress. The main obje
ctive of this scheme is (i) to stabilise the 
river channel and arrest the present deterior
ation over certain bars in the navigational 
channel, (ii) to improve the navigable depth 
and (iii) to make the river channel morc 
responsive to further dredging. The scheme 
is scheduled to be comr1eted during 1986-87. 

In the short term intensive dredging is 
being done by the Port at the Aukland bar. 
h is also proposed to take up certain river 
training works in order to "close the second
ary channel on the west of Aukland bar. 
in 1985-86. 

Hike in Season Ticket Fares for 
Suburban Commuters 

4337. SHRI ANOOPCHAND SHAH: 
Will the Minister of RAILW A YS be pleased 
to state : 

(a) whether it is a fact that every year 
there is hike in the season ticket fares for 
Second Class commuters in suburban trains; 

(b) if so, the details of such hike in 
fares during the years 1983, 1984 and 1985; 

. (c) whether there is any proposal to 
increase the numher of coaches in suburban 
trains; 

(d) if so, the details thereof; and 

(e) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRIMADH
A VRAO SCIN DIA) : (a) and (b). A state
ment is attached. 

(c) to (e). For the present, there is no 
proposal to increase the number of coaches 
on suburban trains run with electrical mu]ti
pIe units due to resource constrains. On 
other trains also, the increase in number of 
coaches is dependent upon the type of trac
tion in usc and availability of coaches. 

Statement 

(a) and (b). Season ticket fares are not increased every year. However, these have 

been revised upwards during the last three years as ind icatcd in the table below:-

. _._ "_ -._-_._. 

Distance 
(Kms) 

1- 5 

6- 10 

Second dass monthly season ticket fares 

Prior to 
1.4.1983 

2 

Rs. P. 

6. 50 

10. 00 

* 1.4.1983 1.4.1984 

3 4 

Rs. P. 

13. 00 Re. J/- flat 

15. 50 increase per 

15.4.1985 

s 

Rs. P. 

17. 00 

21. 00 
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------------------_._---
1 2 3 4 5 

11- 15 13. 00 20. 00 11 Class season 25. 00 

16- 20 23. 00 ticket. 30. 00 

21- 25 

15. 00 

18. 00 25. 50 , 33. 00 

26- 30 

31- 35 

36- 40 

41- 45 

46- 50 

51- 60 

61- 70 

71- 80 

81- 90 

91-100 

101- 110 

111-120 

121-130 

131-140 

141-150 

20. 00 

22. 00 

24. 00 

26. 00 

28. 00 

31. 00 

33. 00 

36. 00 

39. 00 

42. 00 

44. 50 

46. 50 

50. 00 

52. 50 

54. 50 

28. 00 35. 00 

30. 50 39. 00 

34. 50 43. 00 

37. 00 45. 00 

38. 50 47. 00 

43. 00 52. 00 

48. 50 59. 00 

53. 50 64. 00 

59. 50 70. 00 

64. 50 76. 00 

68. 50 80. 00 

73. )0 R5. 00 

76. 50 88. 00 

79. 50 93. 00 

86. 50 100. 00 

._--- --- -.- -- -- -__ --------------_ .. ------- .. ---,,~.-.---.. --------.. -

-Note: There was no increase during the years 1981 and 1982. 

Hydro Electric Unit at Somasila Dam 

4338. SHRI P. PENCHALAIAH: Will 
the Minister of IRRIGATION AND 
POWER be pleased to state: 

(a) whether it is a fact that there is a 
proposal to construct a Hydro-electric Gene
ration Unit at Somas;!a Dam in Nellore 
District, Aodhra l)radcsh; 

(b) if so, what are the steps that h,lve 
been taken to implement the project; 

(c) whether any time-frame bas been 

laid down for completion of the Project: 
and 

(d) whether in view of the urgent need 

for power in Andhra Pradesh, immediate steps 
will he taken as in case of completion of 
Ropar Prrlj.:ct in Punjab? 

THE MINISEER OF STATE IN THE 
DEPARTMENT OF POWER (SHRI 
ARUN NFHRU) : (a) No Project proposal 
for constfllL'tion of a hydro-clclfric genera
ting Ufllt at S,,)masila Dam in Ndlore Di~t

riel, Andhra Pradesh has been received. 

lb) to (d). Does not arise. 
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Activities of Central Water Commission 
In Orisslt 

4339. SHRI SOMNATH RATH: Will 
the Minister of IRRIGATION AND POWER 
be pleased to state : 

(a) the main function of Central Water 
Commission; 

,b) the number and the names of the 
divisions established in Orissa through whicl} 
the hydrological and flood forecasting circle 
(Centra!), Hyderabad operates its activities; 

(~; the various works undertaken by 
Hyderabad Circle (Central) in Orissa in the 
last three years; and 

(d) the deta ils thereof '! 

THE MINISTER OF IRRIGATION 
AND POWER r (SHRI B. SHANKARA
NAND) : (a) The main functions of the 
Central Water C()mmis~ion arc to :-

(i) provide design competence and, if 
need be assistance in actual eons
trw.:tion in the areas of irrigation 
and power development; 

(ii) co-ordinate and supplement efforts 
of States in schemes for development 
of river valleys; and 

(iii) advise Government of India in re
gard to inter-State water rights, and 
priorities for River Valley projects. 

(b) There are three divisions located in 
Orissa viz. (i) Eastern Gauging Division, 
Bhubaneshwar (ii) Central Flood Forecasting 
Division, Bhubaneshwar and (iii) Central 
Flood Forecasting Division, Bur]a. 

(c) and (d). Hydrological observations 
and flood forecasting Circle (Central) 
Hyderabad carries out hydrological obser
vations and issues flood forecasts for the 
inter-State rivers like Subarnarekha, Burha
balang, Baitarni, Brahmani, Mahanadi, 
Vamsadhara and Rushikulya in Orissa. 
Prescl'\t)y hydrologi;al observations are being 
made at 21 sites located in Orissa and flood 
forecasts relating to 10 sites in Orissa are 
issued during monsoon season every year. 

Cbamarajnagar-Sahyamangala Rail 
Line 

4340. SHRI V.S. KRISHNA IYER : 
SHRI NARSINGRAO SURYA
WANSHI: 

Will the Minister of RAILWAYS be 
pleased to state: 

(a) whether a survey of Cbamarajnagar
Sathyamangala rail line was completed; 

(b) if so, whether there is any proposal 
before Government to take up the work of 
this rail line during 1985-86; 

(c) whether Government are aware that 
laying of this rail line will help thousands of 
passengers travelling from Mysore to Sathya
mangala everyday ; 

(d) whether Government are also aware 
that the Mysorc City Corporation have al
ready urged Government to take up this 
work; and 

(e) the cost involved in this project? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA): (a) to (c). The 
survey is still in progress. Further action as 
necessary, will be taken only on completion 
of the survey. 

(d) No letter from M.ysore City Corpo
ration in this regard appears to have been 
received. 

(e) The cost of this Project is not known 
at present. 

[Trans/ation] 

Restructuring the Cadre of RaUway 
Guards 

4341. SHRJ DILEEP SINGH BHURIA : 
Will the Minister of RAILWAYS be pleased 
to state: 

(a) whether restructuring of cadre in 
respect of Station Masters, TraCks Clerks, 
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Commercial Clerks. Ticket Checki,.,& Staff. 
Cabinmen, Switchmen, Gangmen, Gang 
Jamadars, Steno-typists, Controllers etc. in 
the railways has been done; 

(b) if so, the reasons for' not restructuring 
the cadre of Railway Guards; 

(c) whether Railway Guards, are being 
aiven higher grades like other operating 
categories; and 

(d) if so, when it will be done '! 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA) : (a) While there 
is no category called 'Track Clerks.' the other 

• Categories referred to have been rcstrudurcd. 

(b) to (d). As a part and parcel of the 
continuing proc\!ss of restructuring of Group 
'C' (Class 11(,1 I.:<ltegorics of RUllw.1Y Stair, 
proposals for restructuring the Cakgory of 

Guards is under consid('fation, in con~llitalion 
with _two recognised Labour Fcdt:raton~. 

SuPPh' of defect he hoilers hy IlIIEL 

4342. SHRI SATENDRA NARAIN 
SINHA: Will the Minister of lRRIGATION 
AND POWER be pleast:d to state: 

(a) whether the boilers supplied by BHEL 
have been found by the NTPC to be defec
tive ; 

(b) i f ~O. whether this is a major factor 
in capacity utilisation being poor in many of 
the 210 MW plants; and 

(c) if so, the remcliia I steps taken in 
this regard '! 

THE MINIST[R OF STATE FOR 
POWER (SHRI ARUN, NEHRU) : (a) No, 
Sir. 

(b) and (c). Do not ari~c. 

Seminar organised hl J.C.M.l~. Oil 

treatment of gus vktims of Bhopal 

434~. SHRJMATI KISHORI SINHA: 
Will the Minister of HEALTH AND 

FAMILY WELFARE be pleased to state: ' 
(a) whether Indian Council of Medical 

Research had organised a Seminar on treat
ment of gas victims of Bhopal on 4 April, 
1985; 

tb) if so, whether the Seminar had come 
to any conclusions regarding the therapy to 

be used in the cases of Bhopal gas victims; 
and 

(c) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
DEPAR.TMENT Of HEALTH AND 
l'AM1LY WELFARE (SHRI YOGENDRA 
MAK \\'ANA) : (a) to (c). A meeting of 
the experts was organised by the Indian 
Council of Medical Research on 4.4.1985. 
The l:onsensus at the meeting was that the 
thiu~lIlphatc therapy was useful in giving 
relief to people who are suffering from the 
after l'11\.Th of c:q)OSlire to MIC. The group 
recommended that besides other therapeutic 
meaSllres, sodium thiosulphate treatment may 
bl' admini:..tcred. Necessary guidelines have 
al:-.o been is:::>ued in this regard. 

HJ\tlcdical Council Award" to Medical 
Suptorintcndent of Safdarjung Hospital 

4344. SHRI D.P. YADA V : Will the 
Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) whether the present Medical Supe
rintendcnt t Safdarjung Hospital was awarded 
'Medical Council A\\ard' by the Mel for his 
work entitled "Amnion Orthoplasty in the 
management of tuberculosis of the Hip Joints" 
as his original work; 

(b) jf so, how many such cases were 
operated upon by him before the receipt of 
the award and after it; 

(c) whether his work has contributed 
towards improvement in the form of treat
ment of the said disease; and 

(d) whether it has received acceptance 
and found u~eful by the fraternity of Surgeons 
of lndia for curing the said disease? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF HEALTH (SHRI 
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YOGENDRA MAKWANA) : (a) Yes, Sir. 

(b) 28 cases are reported to have been 
operated before the award and 12 cases after 
the award. 

(c) and (d). The use of amnioticmem
bran~ in the treatment of Osteo articular 
Tuberculosis is considered by the Medical 
Council of India to have a great significance 
and application for orthopaedic cases. 

Orchba Multipurpose Project 

4345. SHR1MATl VIOYAWATI 
CHATURVEDI : Will the Minister of IRRI
GATION AND POWER be pleased to 
state : 

(a) whether the Madhya Pradesh Govern
ment have sent the Orchha Multipurpose 
Project of Tikamgarh distrit.:t of the State 
for approval of Central Government: and 

(h) if Sl>, the action being taken by the 
Government in the matter? 

THE MINISTER OF IRRIGATION 
AND POWER (SHRI B. SHANKARA
NAND: (a) The Government of Madhya 
Pradesh hatt sent the project report in 1978 
at an estimated ~ost of Rs. 6(dQ crares. 

(b) Central Water Commission examined 
the Project and sent their observations on 
various . aspects of the project. The State 
Government has also to obtain the concur
rence of the government of Uttar Pradesh for 
submerging the lands in that State and for 
taking the canal through their territory. After 
sorting out these matters and after comply
ing with the other technical comments of the 
Central Water Commission, Government of 
Madhya Pradesh has to submit a modified 
project report with updat~d cost estimate to 
Ce~tre for fu.rther necessary action. 

News item captioned "College misled 
MPs on admission racket 

4346. SHRI BALASAHEB VJKHE 
PATIL: Will the Minister of EDUCATION 
be pleased to state : 

(a) whether Government's attention has 
been drawn to the news item appearing in 

the Hindustan Times dated 31 March, 19.85 
"College misled Members of Parliament o:n 
admission racket"; ... . 

(b) jf so, whether Government have 
ta'<.en any action against the CoUeg~ authori .. 
tics of ARSL) College, Delhi who bad deli
berately misled the legislators; and 

(c) if not, the reasons therefor? 

THE MINISTER OF ~DUCATION 
{SHRI K.C. PANT) : (a). Yes, Sir. 

(b) and (c). According to the information 
furnished by the Delhi University, the ARSD 
College, Delhi has informed that the report 
which appcart:d in the newspaper is not 
based on facts. Admissions in the general 
category were completed on the basis of three 
merit lists by 11 th July. J 984. However, a 
substantial number of students who were 
admitted thereafter again~t seats which be
came available as a result of withdrawals 
and cancellations ~ere either above or imme
diately below the cut-ofT points in the first 
second and third merit lists. 

Ten point action plan on Safety 

4347 SHRI D.H. PATIL Wi1I the Minis
ter of RAILWAYS be pleased to state: 

(a) whether a Ten-Point Action Plan on 
Safety measures has been launched in the 
recent past~ 

(b) if so, the details thereof; 

(c) whether the results of the plan are 
being monitored and reviewed; and 

(d) if so. whether the results have been 
evaluated in the recent past? 

THE MINISTER OF STATE IN THE 
M]NISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) Yes, Sir. 

(b) Action Plan covers Field Inspections 
of stations, track. level crossin~ locomotives, 
coaches, wagons and other equipment etc. 
review of these inspect ions by senior officials; 
monitoring of drivers on run; observance of 
actual train-passing practices; night and 
surprise Inspections; ambush cheek at auto
matic signals anp similar cbecks at manned 
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level crossings and review of safety system as 
a whole on Division s and Railways. 

(c) Yes, Sir. 

(d) Yes, Sir. 

Electricity to Railways at subsidised 
rates for introduction of trains 

4348. SHRI MULLAPPALLY RAMA-
CHANDRAN : Will the Minister of 
RAIL WAYS be pleased to stale : 

(a) whether any States have otTered elec
tricity to the. Railways at subsidised rates 
for introduction of electric trains~ 

(b) whether it is a fact that the States 
Government of Kerala ha Ie offered electricity 
at a subsidised rate of 50 per cent of normal 
charaes; and 

(c) if so, why steps have not been taken 
to electrify railway lines from Trivandrum to 
Cannan ore '? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) No, Sir. 

(b) No, Sir. 

(c) Does not arise. 

Subsidence of Metro Railway in Calcutta 

4349. SHRI AMAL DATTA: Will the 
Minister of RAIL WAYS be pleased to state : 

(a) whether any major subsidence in the 
Metro-Railway in Calcutta near Dumdum 
Junction took place some time ago as repor
ted in Hindustan Times of 4 April, 1985; 

(b) if so, the date and nature of sub-sui
dence and the effect of it on Railway safety; 

(c) whether tbe report of subsidence 
bad been su ppressed and if so, the persons 
involved in such suppression; 

(d) the risk.s involved to trains pJying 
over the area of subsidence; and 

(e) whether steps are being taken to stop 
immediately plying of trains in the risky 
portIons until full safety measures have been 
taken? 

THE MINJSTER OF STATE IN THE 
MJNISTRY OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA) : (a) The tunnel 
shield used for driving tunnel und~r the 
Eastern Railway suburban lines for the 
Metro Railway alignment leading to propo
sed Dum Dum Car Shed towards north of 
Dum Dum !)tation showed tendency of nose 
diving (tilting downward). 

(b) Tilting of tunnel shield was noticed 
in August, 1984. This has not affected the 
safety of train movement. 

(c) Information ubout the incident has 
not been suppressed. 

(d) There is no risk to train movement 
and speed restrict ion of 10 Km per hour 
imposed when the work was commenced is 
being mai n tained. 

(e) Does not arise 

Shifting of Maida Railway Station from 
:'\ .F. Railway Zone to Eastern 

Railway Zone 

4350. SHRI PIYUS TIRAK Y : Will the 
Minister of RAIL WAYS be pleased to state : 

(a) whether it is a fact that MaIda 
Railway Station was shifted from North 
Frontier Railway Zone to Eastern Railway 
Zone; 

(b) if so, when and the reasons therefor; 

(c) names of other railway stations being 
considered for further shifting to other zones? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA : (a) to (c) Maida 
Railway Station was previously under the 
jurisdiction of N.F. Railway and the same 
has now become Divisional Headquarters 
from 1.7.1984 under the jurisdiction of 
Eastern Railway. There is a proposal to 
shift Stations on Chamagram--New Jalpai
guri, Kumedpur-Katihar and old Malda
Singhabad Sections from N.F. Railway to 
Eastern Rail way. 
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Circular Railway for Madras (b) RaHway Administration has liven 
demarcation for aCQuisition of land from Rai 
Mebatpur to Una a distance of 10.5 Kms. 
The area involved is 350.94 acres. 

4351. SHRI N. DENNJS: Will the 
Minister of RAILWAYS be pleased to 
state: 

(a) whether it is a fact that the Rail 
India Technical and Economic Services has 
studied and submitted its preliminary study 
report on the technical and economic feasi
bility of Circular Railway for Madras city; 
and 

(c) and Cd). Work in this section will be 
taken Up when the State Government hands 
over the land and provides funds for earth .. 

. work. 

(b) if so, the main recommendations 
which have been accepted by Government " 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SJ-JRJ 
MADHAVRAO SCINDIA) : (a) Yes. Sir. 

(b) The recommendations of the Rail 
lndia Technical and Economic Services are 
under examination. 

Land banded over to Ra iJway b~' 
Himachal Pradesh for conS truction 

of Nanga} TaJwara Railway Line 

4352. PROF. NARAIN CHAND 
PARASHAR: Will the Minister of RAIL
WA YS be pleased to state: 

(a) the exact area of land handed over 
to the Railway Administration by the State 
Government of Himachal Pradesh for the 
construction of Nangal-Talwara railway line 
beyond Rai Mehatpur in Una District of 
Himachal Pradesh; 

(b) the total lenght of the proposed line 
up to which the Railway Administration has 
given the demarcation for acquisition of land 
to the State Government and the area in
volved in acquisition; 

(c) whether the Railway Administration 
have c':Intinued the work up to Una so as to 
bring the District Headquarter at Una on the 
broad gauge railway line; and 

(d) if so, the time hy which it would be 
done '1 

THE MINISTER OF STATE IN THE 
M(NISTR Y OF RAILWA YS (SHRI 
MADHAVRAO SCINDIA): (a) 53.89 
acres. 

Setting up of Regional Co))e.ge of 
Education 

4353. PROF. NARAIN CHAND PARA
SHAR : Will the Minister of EDUCATION 
be pleased to state : 

(a) whether it is proposed to set up two 
Regional Colleges of Education during the 
Seventh FIve Year Plan including the one in 
the hi]) areas; 

(b) if so, whether a demand for settin, 
up of such a college in Himachal Pradesh 
has been received by Government; and 

(c) if so, the time by which Government 
would take a decision in this regard? 

THE MINISTER OF EDUCATION 
(SHRI K.C. PANT): (a) VIlth Plan pro~ 
rosals envisage setting up of two more Re .. 
gional Colleges of Education under the Nat .. 
ional Council of Educational Research and 
Training. 

(b) Yes, Sir. 

(c) A decision will be taken after the 
Seventh Five Year P1an is finalised. 

Setting up of Kendriya Sanskrit 
Yidyapeeth 

4354. PROF. NARAIN CHAND PARA· 
SHAR: WiJl the Minister of EDUCATION 
be pleased to state: 

(a) whether any Central team for the 
selection of a suitable site for Kendriya 
Sanskrit Vidyapecth has since constituted; 

(b) if so, the constitution of the team as 
also the name of the sites selected for visit 
of the team; 
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(c) If not, the time by which the team 
WOuld be constituted and the sites selected; 
1M 

(d) whether the team has visited the 
State of Himachal Pradesh for this purpose ? 

tHE MINISTER OF EDUeA TION 
(SHRI K.C. PANT) : (a) Yes, Sir. 

(b) The team consists or Assistant Edu
cational Adviser (Sanskrit Division), Ministry 
of Education, Deputy Director, Rashtriya 
S8'ftS'krit Sansthan, and onc officer from the 
Dil'Octotate of Education, Delhi Administra
tion -dealing with Sanskrit Pathshalas. 

The shes to be visited are : 

1. Bodb Darshan Sanskrit Pathshala, 
Keylong, Di~tt. Lahaul, Spiti. 

2. Arun Mahavidyalaya, MandL 

3. S. D. Sanskrit Patshala, Dohgi, 
Distt. Una (H.P.) 

4. Shri Vashistha Vidyapecth, Tungesh 
(Cheog), Sim Ia. 

S. Himachala Saraswati Sanskrit 
College, Jangla Rohru, Distt. Simla 
(H.P.) 

(c) Does not arise. 

(d) The team has left for Himachal 
Pradesh on 22.4.85. 

'hcreasing tbe frequency of trains on 
Howrah-Katwa Line 

4355. SHRI PRIY A RANJAN DAS 
MUNSl: Will the Minister of RAILWA YS 
be pleased to state : 

(a) whether at present steam engines are 
operating on Howrah -Katwa line; 

(b) whether the frequency of trains on 
tbi~ line is insufficient; and 

(c) if so, whether the frequency of tra ins 
that is proposed to be increased ? 

THE MINISTER OF STATE IN THE 

MINistRY OF RAIL WAYS (SHRI 
MADHA VRAO SCINDIA) : (a) Both steam 
and diesel locomotives are opetating on 
Howra.h-Katwa section. 

(b) No, Sir. 

(c) Does not arise. 

Power shortage in West Bengal 

4356. SHRI PRIY A RANJAN DAS 
MUNSHI : Will the Minister of IRRIGA
TION AND POWER be pleased to state: 

(a) whether his Ministry is aware of the 
power crisis in West Bengal; 

(b) if so, the reasons thereof; 

(c) whether the West Bengal Govern
ment have sought any assistance from Union 
Government to solve the problem; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER (SHRI ARUN 
NEHRU): (a) to (d). The power shortage 
in West Bangal is due to poor performance 
of thermal power stations and delay in com
tnts"ioning of additional generating capacity. 

The West Bengal State Electricity Board 
had submitted schemes for renovation and 
moderni8ation of Santaldih and Bandel ther
mal power stations which have been techno
economically cleared by Central Electricity 

Authority. 

The renovation and modernisation sche
me for the thermal power station of Duraa
pur Projects Limited submitted by West 
Bengal Government has been sanctioned by 
the Planning Commission. 

[Transfatian1 

Facilities at Railway Stations in 
Alipurduar 

.4357. SHRI PIYUS TIRAKY : Will 
the Minister of RAILWAYS be pleased. to 

state: 

(a) whetber there are five railway stat~ons 
in Alipurduar on North Frontier R~ulway 
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but no facilities ~1re available for the passen
prs there; 

(b) whether a separate railway itation 
has been set up on broad gauge line witbin 
a distance of abou t one kilometre from the 
AJipurdwar Junction but is existing only in 
name which bas created uncertainty about its 
future and many trains have also been 
cancelled; 

(c) whether Government propose to link 
the broad gauge Hne with this Junction; 

Cd) jf so, the expenditure likely to be 
incurred for this purpose and time by which 
it would be completed; 

(e) the details of the reservation quota 
available from there in lonl distance trains; 
and 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHitI' 
MADHA VRAO SCINDIA): (a) Yes, Sir.' 
There are five railway stations in Alipurduar 
area of Northeast Frontier Railway. Requi
site passenger amenities have been provided 
at these stations. 

(b) A separate station named New Ali· 
purduar on DG line at a distance of 6.5 kms. 
from AJipurduar In. bas been set up which 
is developing fast. All Mail/express trains 
stop at this station. No trains have been 
cancelled on BG route. . 

(c) There is no proposal under consider
ation to link New Alipurduar station Board 
gauge to Alipurduar on Metre galliC. 

(d) Does not arise. 

(f) whether Government propose 
double the reservation quota? 

(e) Reservation quotas allotted to NN 
to Alipurduar station by various long distance 

trains areas under ;-

Train Nos. Reservation quotas 

AC J II II 

2T Sleeper Seats 

60 On/59 Up Kamrup Express 2 20 

166 Dn/165 Up Janata Express 16 

68/58 On Teesta Brahmaputra 

Express-cum-Kanchcnjunga Express 2 IS 

l5S Dn/lS6 Up Tinsukia Mail 2 12 

902 Dn/901 Up Gaubati-Trivandrum 
Express 2 16 

The reservation quotas allotted to AJipurduar MG station by various lona distance 

trains arc as under :-

9 Up Arunachal Express 2 2 6 

3 Up Assam Mail 2 5 

4 Dn Assam Mail 2 2 6 
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(f) Due to limited reserved accommoda
tion in these trains, and heavy pressuro 'on 
quotas at other stations; it is not feasible at 
present to increase the existing quotas. 

[English] 

Rehabilitation of families removed 

from route of Circular Railway, 
. Calcutta 

4358. SHRI PlY US TIRAKAY: 
SHRI SANAT KUMAR 
MANDAL: 

Will the Minister of RAILWAYS be 
pleased to state : 

(a) whether it is a fact that people living 
along the route of the Circular Rail in Cal
cutta are being removed from the land; 

(b) if so, the exact number and details 
of the person and families being displaced; 

(c) whether the Railways are setting up 
a Land Authority to look into the identifica
tion and disposal of surplus railway land for 
rehabilitation of the displaced families, as 
promised earlier; 

(d) if so, the details of the rehabilitation 
programmes; and 

(e) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRl 
MADHAVRAO SCINDIA) : (a) They have 
to be removed from railway lands to com
plete the work of Circular Railway. 

(b) Approximately 700 families are 
involved. 

(c) The proposal of setting up of Rai)
way Land Development Authority ~as not 
yet been finalised. 

(d) and (e). Railway is having corres
pondence with the State Government of West 
Bengal for shifting of the encroachers and 
their rehabilitation elsewhere by the St~te 
O~vernment. '. 

RaUway Hospital Altparduar 

4359. SHRI PIYUS TIRAKY: Will 
the Minister of RAILWAYS be pleased to 
state = 

(a) the total number of beds in the Rail. 
way Hospital, Alipurduar Junction on the 
North Frontier Railway; 

(b) whether there is any plan to increase 
the number of beds there; 

(c) if so, by what time; 

(d) jf not, the reasons therefor and when 
it was increased last time; 

(e) the other special facilities provided 
or proposed to be provided at the'" Alipur
duar Railway Hospital; 

(f) whether another railway hospital for 
Alipurduat division is being estabHshed in 
the near I urture; 

(g) if so, by what time; and 

(h) jf not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTR Y OF RAILW A YS (SHRI 
MADRA VRAO SCINDIA) : (a) )) 1. 

(b) No, Sir. 

(c) Does IIOt arise. 

(d) The average bed occlipancy ratio is 
93, whkh does not justjfy further increase in 
beds. Additional 20 beds were commissson
cd during 1980-8 I. 

(e) SpcciHlists of all basic disciplines have 
been providt:d. 

(f) No, Sir. 

(g) Docs not arise. 

(h) Proposal for additional 10 beds for 
New Bengaigaon Hospital under Alipur.duar 
Division has already been sanctioned. 
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Conversion or Olavacode .. Dindugal 
line into bread gauge 

4360. SHRI ll. ANNANAMBI: ,Will 
the Minister of RAILWAYS be pleased to 
state: 

(a) tbe criteria adopted by Government 
now for the conversion of metre-gauge into 
broad gauge lines; and 

(b) whether Government are considering 
for conversion of metre gauge line between 
OJavacode and Dindugal into broad gauge in 
the Seventh Plan period? 

THE MINISTER OF STATE IN THE 
MINISTR Y OF RAILWA YS (SHRI 
MADHAVRAO SCINDIA): (a) Basically 
gauge conversion proposals are considered 
only: 

(1) when it is discovered t ha t the traffic 
likely to develop in future cannot 
be handled on the existing systt:m. 

(2) when the magnitude of tranship
ment involved is such that it is 
uneconomical or is not feasible at 
all to handle anticipated volume of 
tratfJe. 

(3) when it is needed for providing 
speedy and uninterrupted means of 
communication to areas which have 
potential for growth. 

(b) No, Sir. 

Rail line Mysore-Chamarajanagar 

4361. SHRI SRIKANTA DATTA 
NARASIMHARAJA WADIYAR : Will the 
Minister of RAILWAYS be pleased to state: 

(a) whether Government have taken 
decision regarding laying of broad gauge rail 
line from Mysore to Chamarajanagar and 
extension up to Mettupalyam; 

(b) if so, whether a survey of the route 
has been completed; 

(c) if so, the details thereof; and 

(d) if not, the reasons therefor? 

THE MINISTER OF STATB IN THB 
MINISTR Y OF RALIW A YS· (SHRI 
MADHA VRAO SCINDIA) : <a) No. Sir. 

(b) No, Sir. 

(c) Does not arise. 

(d) The survey is in advanced stago of 
progress. Decision will be taken only on 
completion of the survey. . 

University of Medical Sciences at Myaore 

4362. SHRI SRIKANTA DATTA 
NARASIMHARAJA WADJYAR : wm tlie 
Minister of HEALTH AND FAMILY 
WELFARE be pleased to state : 

(a) the action taken to set up University 
of Medical Sciences at Mysore on the request 
made by KarDataka State Government as 
early as 1982; 

(b) whether aoy funds have been 
allocated for the purpose; 

(c) jf not, whether alternative venue has 
been chosen for the purpose; and 

(d) if so, the details thereOf 1 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF HEALTH (SHRI 
YOGENDRA MAKWANA) : (a) A proposal 
for the establishment of a Medical University 
in the State was received from the State 
Government of Karnataka. After examining 
the proposal, the State Government was 
advised to defer the proposal. 

The Medical Education Review 
Committee set up by the Government of 
India has made recommendations regardin. 
the setting up of Universities of Health 
Sciences in order to bring about Coordination 
between various Indian System of Medicine, 
Nurses, Pharmacists etc. Government are yet 
to take a final view in the matter. 

(b) to (d). Do not arise. 

Suspension of break bulk cargo service 
of Shipping Corporation of India from 

Calcutta ."'ort 

4363. SHRI BHOLA NATH SEN: Will 
tbe Minister of SHIPPING AND TRANS
PORT be pleased to state : 
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,.·'(a) whether the Shipping Corpotation of 
}ladia ,has svspendcd its break bulk I eargo 
eervioe frum ~lcutta Port to some coantries; 

(b) if so, the details thereof; 

(c) what alternative arrangements have 
been made/proposed for shipment of break 
'.tAt CArlo of small exporters of engineering 
!too4s, cast iron goods and other items usual1y 
exported from Calcutta; 

Cd) what will be the additional expendi
ture of exporters under these alternative 
arrangements; 

(e) what was the quantum/value of such 
break bulk cargo handled at Calcutta Port as 
compared to the Ports at Madras, Bombay, 
Visakhapatnam, Cochin and other major 
ports durina the past three years; and 

(f) the reasons for suspendini the break 
bulk carlO service in Calcutta Port? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SHIPPING AND TRANS
PORT (SHRI Z. R. ANSARI) : (a) and (b). 
The Shippina Corporation of India has 
suspended its break btl,lt cargo services from 

Port 

Calcutta 

Bombay 

'Cocbin 

Madras 

1981-82 

150934 

89897 

33921 

18959 

(f) The break bulk cargo service to 
Australia was suspended bec:mse of the service 
becoming uneconomical due to high cost of 
labour in Australian por'~. The shipping 
service to East Africa wac; suspended because 
of decline in the quantity of break bulk exports. 
from Calcutta port. 

Deihl Transport Corporation Coupons 

4364. SHRI RAM SA MUj'HA WAN: Will 

Calcutta 'port to Australia and East Africa. 

(c) The break bulk cargo from Calcutta 
port to Australia is now ·being shJpped in 
Containers. As regards break bulk carao for 
export from Calcutta to East Africa, it is first 
transhipped in containers to Madras port 
from where it is carried to conce,rnec:l destina
tions. 

(d) The additional charges would be 
marginal if the shippers take advantage of 
the container concep t, which is moving of 
cargo in containers from warehouse to ware
house. However, if the shippers insist on 
bringing the cargo for their own convenience 
in break bulk form to the port to be 
containerised by shipowners then the addi
tional cost at Calcutta port towards LCL 
charges would be about Rs. 215/-(Rupees 
two hundred and fifteen) per metric tonne. 

(c) Ihe quantity uf break bulk cario 
handled by SeT vessels at Calcutta, Bombay, 
Cochin and Madras ports during 1981-82, 
1982-83 and 1983-84 is given below. Port
wise information about the value of break 
bulk cargo carried in SCI ships has not been 
rna intained by SCI as it has not been consi
derd adequately useful to do so. 

1982-83 1983-84 

(in tonnes) 

155261 103382 

149629 19344 

24834 27800 

19178 27408 

the Minister of SHIPPING AND TRANS
PORT be pleased to state: 

(a) whether the Delhi Transport Corpo
ration 'coupons' are just plain fragile tickets 
which cannot last more than a day or two; 

(b) whether the De1hi Transport Corpo
ration c~nductors do not accept a torn or 
even sliabtly damapd 'coupon; tnd 
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(c) if so, whether Government propose 
to go. in for card 'coupons" to mitigate the 
hardship which thousands of dally commuters 
have to undergo in the exchange of coupons 
particularly when there is every possibility of 
a 'coupon' being thrown away as it resembles 
a Delbi Transport Corporation ticket ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SHIPPING AND TRANS
PORT (SHRI Z. R. ANSARI) : (a) DTC 
Coupons of S Paise and 10 Paise have been 
printed on the paper which is used for print
ing of bus tickets. 

(b) The Conductors have instructions not 
to accept mutilated, torn or defaced 
coupons. 

(c) As the coupons are issued for a 
single use, it is not considered advisable to 
have card "Coupons". 

Diesel oil consumption per thousand 
gross tonnes 

4365. SHRI BHOLA NATH SEN : Will 
the Minister of RAILWAYS be pleased to 

Year Broad Gauge 

state: 

(a) whether diesel oil consumption· per 
thousand gross tonne kilometres of the Indian 
Railways for broad gauge as well as metre 
gauge has increased durins the past few 
years; 

(b) if so, the details of increase in diesel 
oil consumption per thousand gross tonnes 
kilometres for broad gauge and metro II. 
during 1982-83, 1983-84 and 1984~8S; 

(c) what are the factors responsible for 
such increase in diesel oil consumption; and 

(d) the stt'ps taken/proposed to ensure 
economy in fuel consumption? 

THE MIN1STER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) and ('-). 
The consumption of HSD oil per thousand 
Gross Tonne Kilometres on Broad Gausc 
and Metre Gauge on Passenger and Propor
tion of Mixed and Goods and Proportion of 
Mixed during 1981-82 to 1983 -84 is given 
below: 

Metre Gauge 

Passenger and Goods and Passenger and Goods and 
Proportion of Proportion Propotion of Proportion of 
Mixed. of Mixed. Mixed. Mixed. 

1981-82 S.23 3.50 6.57 4.69 

1982-83 5.12 3.47 6.02 4.49 

1983-84 5.16 3.50 7.00 4.67 

Information for 1984·85 bas not yet been compiled and will be available only after July
Aupt. 1~8S. 

The increase in the rate of consumption is mainly on Metre Gauge Services. 

(c) The increase in Metre Gauge 
Passenger and Proportion of Mixed is mainly 
on account of drop in load and increase in 
tight engine kilometres. On Goods and Pro
portion of Mixed it is mainly on account of 
increase in Hallt engine kilometres. 

(d) A careful watch is kept on Railways' 
performance in the use of fuel and reasons 
for any deterioration are analysed and advised 
to the Zonal Railways' for briaginl improve
ment. Diesel Engines Development Ol1anisa
tiOn bas been set up in Research DcsilOB and 
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Standards Organisation to bring about 
improvement in the fuel efficiency of diesel 
locomotives. 

Unconventional metbod of treating 
patients suffering from heart attack 

and angina 

4366. SHRI Y. S. MAHAJAN : Will the 
Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) whether an unconventional method of 
treating patients suffering from acute heart 
attack and angina has been tried, as reported 
in the Times of India dated 2 April, 1985~ 
and 

(b) if so, what steps Government propose 
to take to popularis~ the remedy'? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF HEALTH (SHRI 
YOGENDRA MAKWANA) : (a) and (b). A 
private Hospital in Delhi is conducting a study 
using a new treatment called "IV -Strepto
kinase and oral Nifedipine" in acute 
myocardial infarction. The treatment as a 
Pilot Study is still in experimental and 
investigation stage and further evaluation by 
a controlled randonized study is required, 
according to the Hospital. 

New Coach Factory at Kazipet 

4367. SHRI C. JANGA REDDY: Will 
the Minister of RAILWAYS be pleased to 
state : 

(a) whether it is a fact that an expert 
Committee of.Railway Board has surveyed 
Kazipet in. Warangal District of Andhra 
Pradesh to set up a new Coach Factory at 
Kazipet; 

(b) if so, the recommendations of the 
Expert Committee; and 

(c) whether it is a fact that State Govern
ment of Andhra Pradesh have accepted to 
provide infrastructure facilities like land, 
water and electrici ty to start the new coach 
factory at Kazipet (South Central Railway) 1 

THE MINISTER OF STATE IN THE 

MINISTRY .OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA) : (a) Yes, Sir. 

(b) After consideration of all the aspects, 
Government have decid~d to locate the pro
posed new railway coach Factory in Punjab. 

(c) the State Government offered to 
provide Jand free of cost to the Railways and 
also provide water supply and electrical power 
connections upto the factory site free of cost. 

Construction of Chcttuvai bridge in 
Tricbur Distric t 

4368. SHRJ P. A. ANTONY : Will the 
Minister of SHIPPING AND TRANSPORT 
be pleased to state : 

(a) whether it is a fact that an over 
bridge is being constructed across the 
Chcttuvai in Trichur District; 

(b) jf so. the reasons for the slow pro
gress of the work on this bridge whereas the 
Kodungallur bridge started during the same 
period is nearing completion; and 

(c) what action Government propose to 
take to speed up the construction of the 
bridge? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SHIPPING AND TRANS
PORT (SHRI Z. R. ANSARI) : (a) Yes Sir. 
A High Level bridge is under construction. 

(b) and (c). The construction of the two 
bridges has been assigned to two different 
contractors. The Kodungallur (Kottappuram) 
bridge is 15 months ahead of the targetted 
date of completion on account of the 
resourcefulness of the contractor of this work. 

There is likely to be some delay in the 
completion of the Chettuvai bridge which is 
primarily due to non-availability of sophisti
cattd machinery with the contractor which 
has necessitated a change in the system of 
construction from precast to cast-in- situ for 
the superstructure. The State Chief Engineer 
is closely monitoring the progress of tbis work 
at each stage to speed up the construction of 
this bridge and the matter is being persucd 
with the State Government for early comple
tion of the work. 
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[T,an.slation] 

Rail .... ay Divisional Office at Nainpur 

4369. SHRI M. L. JHIKRAM : 
SHRI AJA Y MUSHRAN: 

counted for the purpose of ten hour duty of 
the running staff so far as providing relief to 
them en-route is concerned. 

Will the Minister of RAILWAYS be 
pleased to state : 

Generally, the trips performed by runnina 
staff arc within 10 hours from "signing on" 
to "signing oir', save in exceptional circum
stances of unavoidable operational exigencies 
or of accidents, floods, emergencies etc. 

(a) whether the then Railway Minister 
had assured that a Divisional Office of the 
Railways would be opend at Nainpur when 
a railway accident took place in August 1984 
near Charegaon Railway Station on JabaJpur
Gondia narrow gauge line; and 

(b) if so, the action taken by his 
Ministry in the matter '? 

THE MINISTER OF STATE IN THE 
MINlSTRY OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA) ; (a) Yes, Sir. 

(b) As a first step. a sub-division at 
Nainpur has been created with an Officer on 
Special Duty and other Officers. However, 
due to constraint of funds. the formation of 
Nainpur Division has been deferred. 

[Englz'sh] 

Duty Hours of Running Staff 

4370. SHRI BASUDEB ACHARIA: 
Will the Minister of RAILWAYS be pleased 
to state: 

(a) whether it is a fact that an order to 

implement 10 hours duty from 'signing on' 
to 'signing off- to Running Staff has been 
issued; and 

(b) if so, whether the Railway Board 
have circulated the ordef and whether the 
same is being implemented in practice ? 

THE; MINISTER OF STATE IN THE 
MINISTR Y OF RAILWA YS (SHRI 
MADHA VRAO SCINDIA): (a) and (b). 
Under extant instructions, duty hours of 
running staff afe restricted to 10 at 'a stretch 
from "signing on" to "signing off". It has, 
however, been clarified to the Railways that 
certain non-running periods should not be 

Exchange of Students belonging to 
l\1inority Communities with 

Foreign Countries 

4371. SHRI THAMPAN THOMAS: 
Will the Minister of EDUCATION be pleased 
to state: 

(a) whether Government have any pro
grammes for exchange of students with 
foreign countries belonging to Minority 
Communities; 

(b) if so, the number of students belona .. 
ing to minority communities sent abroad 
under the exchange programmes during the 
past three years; and 

t c) if not, the reasons therefor ? 

THE MINISTER OF EDUCATION 
(SHRI K.C. PANT): (a) No, Sir. 

(b) Does not arise. 

(c) At present, student exchanges with 
foreign countries take place only under 
scholarships schemes included in bilateral 
cultural exchange programmes with those 
countries. Foreign countries recognise only 
merit, regardless of the community, in giving 
admission to students. 

Students' unrest in Aligarh Muslim 
lJnivcl'sity 

4372. SHRI 
Will the Minister 
pleased to state : 

HUSSAIN DALWAI: 
of EDUCATION be 

(a) whether Government are aware that 
the atmosphere of Aligarh Muslim University 
is not peaceful at present; 

(b) if so. the cause of students'. recent 
unrest in Alisarh Muslim Universtiy; and 
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(c) the steps taken to deal with the 
altuation and to maintain peace and academic 
tranqulity in the University campus in 
future ? 

THE MINISTER OF EDUCATION 
(SHRI K.C. PANT) : (a) Government have 
not received any report of disturbances in 
the University after the new Vice-Chancellor 
assumed Office on Apnl 8, 1985. 

(b) Does not arise. However, on 
28th March, 1985, after the former Vice
Chancellor had relinquished office, some 
orpnised non-student groups entered the 
campus, disrupted the c1aslies and bea t 
up some teachers. 

(c) The matter was immediately brought 
to the notice of the police and they had 
taken necessary steps to round up the 
criminal elements on the campus. The 
GO¥el'Dmcnt of U.P. and the local law and 
order authorities have been advised to take 
appropriate measures so that there are no 
untoward incidents on the campus. 

Non-a"ailabllity of Drinking Water 
in AHMS 

4373. SHRI ANADI CHARAN DAS: 
Will the Miniater of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) whether it is a fact that often drink· 
ina water is not avaita ble from sixth to 
eilbth floor in the All India Institute of 
Medical Sciences, New Delhi; 

(b) whether it is a fact that supply of 
drinking water was cut throughout the day 
in this Hospital on the 30th March, 1985 
resultinl in lot of hardship to the patients 
and their attendants; 

(c) the'reasons why no steps were taken 
to provide drinking water to the patients on 
tbat day; 

(d) the steps taken to ensure that 
replar supply of drinking water is not 
interrupted in the Hospital; and 

(e) the number of times duriog the last 
one year such supply of water was cut ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF HEALTH (SHRI 
YOGENDRA MAKWANA): <a) No, Sir. 

(b) and (c). Water supply was disrupted 
for about five hours on the 29th March, 
1985, and not on the 30th March, 1985, as 
the Municipal Corporation of Delhi bad to 
stop water supply to the AllMS Hospital for 
making an additional connection for water 
supply. 

(d) Additional water supply has been 
obtained from the Delhi Municipal Corpo
ration and from the residential area reservior 
of AJIMS. One additional tube-well has 
also been commissioned. With these, the 
water supply is bound to improve in the 
Hospital and such shortages are not expected 
to reoccur. 

(e) The Institute has reported that 
water supply was interrupted twice for a few 
hours during the last year. 

Provision of more Beds for Post 
Operative Patients in AIIMS 

4374. SHRI ANADI CHARAN DAS: 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) whether it is a fact that the number 
of operations performed in the All India 
Institute of Medical Sciences, New Delhi on 
a particular day on the eightb floor opera
tion theatres are always double or tripple 
than the beds provided to operated patients 
are kept on stretchers for hours for recovery; 

(b) if so, the steps taken to provide 
more beds in the recovery rooms; and 

(c) whether there have been instances 
when the patients fell from stretchers durina 
the prOcess of recovery and if so, the number 
of such incidents took place there during the 
last one year ? ' 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF HEALTH (SHRI 
YOGENDRA MAKWANA): (a) Th~ 'lnad
tute has reported that occasionally the 
number of operations (both major and minor) 
performed in All India Institlltc: of Medical 
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Sciences' Hospital on a day on the eighth 
fioor operation theatres are more than the 
number of beds in the Recovery room. 
However, all patients under observation are 
provided beds in the Recovery room. 
Some patients after minor operative pro
cedures are placed on Operation Theatre 
tr01lies for a short period till they are sent 
back to the wards or to their homes. 

(b) A minor operation theatre is being 
established on the fifth floor with its own 
Recovery room. This will take on some 
patient load from the eighth floor Recovery 
area. The Institute is also making some 
changes in the existing building structure to 
augment the Recovery room and intensive 
care facilities. 

(c) No such instance has come to the 
notice of the AIIMS authorities. 

Central School at TrJchur 

4375. SARI P. A. ANTONY: Will the 
Minister of EDUCATION be pleased to 
state: 

(a) whether Trichur. the cultural capital 
of Kerala, has no Central Scho01; . 

(b) whether there is any proposal to open 
a Central School in Trichur; 

(c) if so, the details thereof: and 

(d) if not, the reasons therefor? 

THE MINISTER OF EDUCATION 
(SHRI K. C. PANT): (a) There is no 
Kendriya Vidyalaya (Central School) at 
Trichur. 

(b) to (d). Proposals for opening a 
Kendriya Vidyalaya are considered by 
Kendriya Vidyalaya Sangathan when received 
from an appropriate sponsoring authority in 
the prescribed manner and requisite physical 
facilities like land, temporary accommodation 
to house the classes, etc. etc.. are made 
availabl.:. No such proposal in respect of 
Tiichur has been' received by Kendriya 
Vjdyalaya San'gathan. 

Diesel Generating Sets for Improving 
Train Lighting 10 Trains 

4376. SHRI S. M. BHATTAM: Will 

the Minister of RAILWAYS be ple.d~ to' 
state : 

(a) whether the Research, Designs and 
Standards Organisation (R.D.S.O.) Lucknow 
has recommended for installation of three 
diesel generating sets including standby sets 
for improving lighting in trait1$ and to effect 
economy in expenditure; 

(b) if so, the number of trains provided 
with one diesel generating set instead ~of 
three, division-wise, and the reasons therefor; 

(c) the number of untrained and trained 
employees engaged for operation of diesel 
generating sets, separately; 

(d) the number of untrained emptoyeei· 
punished for failure; and 

(e) the number of mid·on-generation 
trains ran in darkness division-wise? 

THE MINISTER OF STATe IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA): (a) Yes, 
Sir. R.D.S.O. had initiall}' recommended 
use of 3 diesel generating sets in each Power 
Car. This has since been reviewed and only 
2 diesel generating sets including standby 
requirements are now recommended. The 
Mid-on-Generation system using Diesel 
Generating sets is recommended not as a 
measure of economy but on consideratjon~ of 
operating conditions in different reaions and 
services in certain trains. 

(b) 82 rakes are provided with one 
diesel generating sets; 28 on Eastern Railway 
and 54 on Northern Eastern Railway. The 
division-wise break-up for rakes provided 
with one diesel generating set is as under : 

Eastern Railway 

Division No. of Rakes 

Howrah 3 
Sealdah 4 
Dhanbad 6 
Asansol 4 
Danapur 9 
Moghalsarai 2 

~ ...... --
Total 28 
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No,rth Eastern Railway 

Division No. of Rakes 

lzatnagar 6 

Sonepur 6 

Varanasi 8 

Samastipur 6 

Lucknow 28 

-----
Tota1 54 

----

To expedite the conversion to Mid-on
Goneration system within the available 
r~venue resources, only one set was provided 
as a -temporary measure. 

; , . ·(c) A total of 532 staff are engaged for 
operations of the diesel genernting sets on the 
rakes. All the staff are trained for the 
duties they are assigned. 

(d) Nil. 

(e) During the period February, 1984 tt) 

Februa.ry, 1985 there were 34 occasions 
(0.1 %) when the trains with Mid-on-Genera
tion system ran in darkness. The divjsion
wise figures are: 

(only on North Eastern Railway) 

lzatnagar 

Li 

Sonepur S 

Varanasi 17 

Samastipur 3 

·Lucknow 8 

Introduction of Mid-on-Generation 
Rakes 

4377. SHRI S. M. BHATTAM: Will 
the Minister of RAILWAYS be pleased to 
state: 

(a) whether introduction of M. O. G. 
(Mid-on-generation) rakes is economical; 

(b) if so, .the total expenditure incurred 
durin, Sept,cniber1 1984 and February, 1985 

as compared to corresponding period during 
September, 1983 and February, 1984; and 

(c) the number of staff required for 
operation and the number evailable. separa
tely ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCIN DIA) : (a) No, Sir. 

(b) Since no separate specific records are 
maintained, it is difficult to give these 
details. 

(c) The number of staff required for 
operation is 532 and available is 532 for the 
Mid-on-Generation provided on certain 
trains. 

New Technology to Treat Heart Valve 
Defect in Govind RalJabh Pant 

Hospita1 

437R. SHRI BANWART LAL PURO
HIT: 
SHRI V. SREENIVASA PRA
SAD: 

Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) whether the cardiology unit of the 
G. B. Pant Hospital, New Delhi has adopted 
a new technology to treat heart valve 
defect; 

(b) if so, the details of the new techno
logy; and 

(c) how far this new techno]ogy will 
redress the heart defects which is parti
cularly growing in the children? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF HEALTH (SHRI 
YOGENDRA MAKWANA) : (a) to (c). The 
cardiology unit of the G. B. Pant Hospital has 
adopted the new technique of balloon valvo
tomy and balloon angioplasty- a technique 
which is beneficial for chiJdren with heart 
diseases as the technique enables treatment 
wjthout )leart-suller)'. 
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News Item Captioned "Setback for 
Malaria Control Scheme" 

4379. SHRI BANW ARI LAL 
PUROHIT: 
SHRI C. MADHA V REDDI : 
SHRI M. RAGHUMA REDDY: 
SHRI V. SREENIV ASA 
PRASAD: 

Will the Minister of HEALTH AND 
F AMIL Y WELFARE be pleased to state: 

(a) whether Government's attention has 
been drawn to a news- item captioned 
"Setback for malaria control scheme" 
appearing in the Hindustan Times, dated 30 
March, 1985: 

(b) if so, the reaction of Government 
thereto; 

(c) what further steps are contemplated 
by Government to implement th is scheme 
more effectively; and 

(d) the details of the funds allocated for 
the purpose? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF HEALTH (SHRI 
YOGENDRA MAK WANA): (a) to (c) 
The Governmen't has seen the news-item. It 
is a fact that the National Malaria Eradica
tion Programme which had recorded im
pressive achievements in its earlier years 
suffered a set-back during the years 1965-75. 
No single factor was responsible for this 
phenomenon. The Programme was reviewed 
and accordingly a modified plan of Opera
tion for malaria was launched with effect 
from April, 1977. Since then the incidence 
of malaria in the country as a whole has 
been declining over the years. 

The following specific steps are being 
taken to control the incidence of malaria 
under the Modified Plan of Operations :-

(l.) Every village is visited fortnightly 
by a surveillance worker to detect 
fever cases, collect blood smears 
and to give presumptive treatment. 

(2) The laboratories in the Primary 

Health Centres provide protnpt 
examination of blood smears of 
f~ver cases and institution of medi
cal treatment of positive cases. 

(3) Drug Distribution Centres and 
Fever Treatment Depots are f~
tioning in the villages so that .tbe 
drug could be made available, wit'h 
no loss of time, to the fever cases. 

(4) Insecticidal spray operations are 
undertaken in all the rural ~e_s 
which have incidence of two or 
more cases per thousand popula
tion per year. 

(5) Besides, in order to control the 
spread of the P. falciparum infec~ 

tion, which causes cerebral malaria; 
the P. falciparum Containm~nt 
Programme is being implemented 
in the affected areas of the country 
with assistance from World Health 
Organisation Swedish International 
Development Agency. 

(d) National Malaria Eradication Pro
gramme is centrally sponsored cateaory' ':11 
scheme on a 50: 50 sharing basis with 
effect from 1979-80. Malathion is supplied 
as 100% central assistance from the y~r 
1983-84. 

Against the Central allocation of Rs. 
23,400 lakhs for sixth Plan, the expenditure 
incurred on National Malaria Eradicati~n 
Programme by the Centre is as under :- . 

(Rs. in lakhs) 

I 

Year Budget provision Expenditure 

1980-81 4450.00 3330.58 

1981-82 5107.31 5460.8' 

1982-83 5500.00 5511.14 

1983-84 6900.00 6883.33 

1984-85 8400.00 8800.00 

--- ---
Total 30357.31 2998S.9O 

--- ---
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'Restriction on Oodors of N. [). M. C. 
to Visit Patient's Home 

4380. SHRI VILAS M UTTEMW AR : 
Will the Minister of HEALTH AND 
PA'MILY WELFARE be pleased to state: 

(a) whether the NDMC doctors arc per
mitted to visit the homes of patients or 

. whether they have been restricted by some 
circular from paying home-visits; 

(b) if they are not permitted to pay 
home visits, how are they given T A and the 
number of the doctors given such alh)wance 
during the last three years; and 

(c) in case they are not permitted to pay 
home visits. the reasons why were these 
'ruks framed and when and by whom '! 

THE MINISTER OF STATE IN TilE 
DEPARTMENT OF HEALTH (SHRI 
YOGENDRA MAKWANA): (a) New 
~1l\i Municipal Committee have informed 
tb;lt though there is no bar on N.D.M.C. 
d~tQ.rs visiting tbe patients homes. they are 
~ble to do so due to the heavy rush in the 
N:D.~~C. dispensaries. In view of this, 
they are not being given any conveyance 
allowance. 

(b) the doctors who are visiting more 
,t~t\n one N.D.M.C. Health Institutions are 
liven TA. 

(c) Does not arise. 

[English] 

Construction of an Over· bridge in 
Guddapah Railway Stafion 

4381. SHRI D. N. REDDY: Will the 
Minister of RAILWAYS be ph.:ased to state: 

(a) whether an OYl!f ~ridgl' is proposed 
to be constructed in CudJapah Railway 
Station to connect the s'.xond platform; and 

MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) and (b). 
There is a proposal to provide connection to 
newly constructed island platform through 
the existing foot-over-bridge. 

Death after Laparoscopy and Plans for 
Tubectomy Camps in Rural Areas 

4382. SHRI D. N. REDDY: Will the 
Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) the amount spent on family planning 
in the year J 9~3-84; 

(b) whether any reports of death after 
Japaroscopy are received; and 

(c! whether there are plans to take 
tubectomy camps to the doors of the people 
in rllfal areas? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF HEALTH (SHRI 
YOGENDRA MAKWANA) : (a) An 
approximate amount of Rs. 383 crores was 
spent on the Family Welfare Programme 
during 1983-84. 

(b) There have been some reports of 
deaths after laparoscopy. 

(C) During the Seventh Plan infrastruc
tural facilities for carrying out tubectomies 
are proposed to be strengthened to extend 
their outreach in the country. 

Shipping Companies in Private Sector 
Declared Sick Units 

4383. SHRI SANAT KUMAR 
MANDAL : Wi11 the Minister of SHIPPING 
AND TRANSPORT be pleased to state: 

(a) names of the Shipping Companies 
in the Private Sector which ba ve been 
declared 'sick units'; 

(b) the total defaulted Joans including 
SDFC due from them; 

{b) jf so, the details dlercof '? (c) whether Government propose to 
merge these ~ick units or take them over; 

THE MINISTER OF STATE IN THE and 
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(d) if so, the financial implications of 
these proposal and how it is proposed to 
proceed in the matter ? 

THE MIN lSTER OF STATE OF THE 
MINISTR Y OF SHIPPING AND TRANS
·PORT (SHRI Z. R. ANSARI): (a) SDFC/ 
Government has not declared any company 
in the private sector as "sick units". 

(b) to (d). Do not arise. 

(Translation] 

Widening of Bridges between 
Sahjanwa-Gorakhpur 

4384. SHRI MADAN PANDEY: Will 
the Minister of RAILWAYS be pleased 10 

state : 

(a) whether Government have received 
a representation for widening the existing 
bridges over Rapati and Rohini rivers and 
the Damingarh Tal between Sahjanwa
Gorakhpur station on North Eastern Railway 
with a view to ~ccommodate light vehicular 
traffic on them; and 

(b) if so, the action taken by Govern
ment in this regard ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWA YS (SHRI 
MADHAVRAO SCINDJA) : (a) Yes, Sir. 

(b) The proposals have been examined 
but have not been considered technically 
feasible. 

Construction of Sheds and Expansion 
of Waiting/Retiring Room of 

Gbuguli Station 

4385. SHRI MADAN PANDEY: Will 
the Minister of RAIL WAYS be pleased to 
state : 

(a) whether Government ,are considering 
to construct sheds at the platform and to 
expand waiting/retiring room of Ghuguli 
station, an important station of Gorakhpur .. 
Chhitauni Section on North Eastern Railway 
for the convenience of the passengers; 

(b) if so, the details thereof; and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) to (c). 
Expansion of the Second Class Waiting 
Hall from 30.65 sq. metres to 200 sq. metres 
at Ghuguli is in progress. 

There is no other proposal for construc .. 
tion of shed at the platform or for expansion 
of waiting room/retiring room as the existing 
facilities whh the proposed expansion of 
waiting hall arc considered adequate. 

CoO\'crsion of Bhatoi-Varanasi 
section line 

4386. SHRI MADAN PANDEY: Will 
the Minister of RAILWAYS be pleased to 
state: 

(a) the progres"i in regard to the scheme 
for conversion of Bhatni-Varanasi section 
line on North-Easlern Railway; 

(b) the time by which this conversion 
work is likely to be completed; 

(c) whether, conversion of Gorakhpur
Chhitauni and M ujaifarpur Bagba Hnes is 
under consideration; and 

(J) if so, the progress made so far in 
this regard '? 

THE M1NISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA): (a) Approxi· 
mate progress is 16.5%. 

(b) )ts completion will depend on avail
ability of funds. 

(c) and (d). A survey for conversion or 
Muzaffarpur-Sagauli-Bagaha - Chhitauni-Go .. 
rakhpur metre gauge section into broad 
gauge is in progress. 

IEnglish] 

Loss of Revenue on Account of 
PJlferage of Goods in Transit 

4387. SHRI DIGVIJA Y SINH : Will 
the Minister of RAILW A YS be pleased to 
state : 
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(a) the estimated loss of revenue to 
Railways, divisionwise, on account of pilfe
rage of goods in transit during the last one 
year; 

(b) the number of claims casts registered 
aJld out of them in how many cases, the 
crime was detected and criminals were prose
cuted; and 

(c) what incentives are given to both 
the employees as well as public for detecting 
and apprehanding such criminals? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRl 
MADHA V ARAO SCINDIA) : (a) The 
estimated loss of revenue to Railways on 
account of pilferage of goods in transit 
during 1984 was Rs. 778.53 lakhs. Division
wise figures are not maintained. 

(b) The number of claims cases regis
tered on account of pi Iferage of goods in 
transit during 1984 was 68, 066, out of which 
in 1,208 cases crime was detected and 1,467 
criminals were prosecuted. 

(c) Cash rewards are given in each 

deserving case to the members of RPF, 
Police personnel rai Iway employees and to 
the members of public for assisting the RPF 
in detection of crime and apprehension of 
crim inals. 

Ante-Natal Care and Tetanus 
Toyphoid Vaccine ProphyJaxi~ for 

Expectant Mothers 

43H8. SHRI MOOL CHAND DAGA: 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) the details of the incidence of tetanus 
in the newly borns; and 

(b) what proportion percentage of ex
pectant mothers in rural areas get ante-natal 
care and tetanus typhoid vaccine prophy
laxis ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF HEALTH (SHRI 
YOGENDRA MAKWANA) : (a) Data 
;about the incidence of tetanus in the newly 
borns is not available. However, as per 

sample survey conducted in various States/ 
UTs during 1981-82. the neo-inatal tetanus 
mortality rate was 3.2 and 13.3 per 1000 Hve 
births in urban and rural areas respectively. 

(b) There is no separate estimate of the 
porpor lion of expectant mothers in rural 
areas covered with tetanus toxoid vaccine 
prophylaxis as a part of ante-natal' care. 
However, during 1983-84, 81.9 lakhs out of 
estimated over 220 lakhs expectant mothers 
in the country were immunized with tetanus 
toxoid vaccine. This figure does not include 
women immunized by private practitioners or 
other Non-Government agencies. 

Motor Accident Claims Tribunals in 
Delhi 

438Y. SHRI MOOL CHAND DAGA: 
Will the Minister of SH1PPING AND 
TRANSPORT be pleased to state: 

(a) how many Motor Accident Claims 
Tribunals have been sanctioned for Delhi 
and how many are actually functioning; 

(b) the reasons for non -functioning of 
all the approved Tribunals; and 

(c) what stc ps have been taken or are 
being taken to make their working effective '! 

THE MINISTER OF STATE OF THE 
MINISTRY OF SHIPPING AND TRANS
PORT (SHRI Z. R. ANSARI) : (a) to (c). 
Delhi Administration have established six 
Motor Accident Claims Tribunals and all 
these six Tribunals are functioning. 

Validity of PTOs Issued to Railway Staff 
for Journey in Railways of U.K. 

4390. SHRI MOOL CHAND DAGA: 
Will the Minister of RAILWAYS be pleased 
to state : 

(a) whether the P.T .Os for concessional 
travelling facility issued to the Railway staff 
of Indian Railways are valid in railways of 
United Kingdom for journey on reciprocal 
basis; 

(b) if so, the number of such passengers/ 
passes issued during the last three years by 
both the countries, yearwise; and 
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(c) how much yearly total amount was 
involved in respect of each country for the 
same period ? 

THE MINISTER OF STATE IN THE 
MINISTR Y OF RAILWA YS (SHRI 
MAOHAVRAO SCINDIA) : (a) No, Sir. 

(b) and (c). Do not arise. 

World Bank Aided I rrigation projects 
in Orissa 

4391. SHRI GJRIDHAR GOMANGO : 
Will the Minister of IRRIGATION AND 
POWER be pleased to state: 

(a) whether the World Bank loan assis
tance has been provided to the medium and 
major irrigation projects of Orissa during 
the Sixth Plan period. 

(b) jf so, the assistance released, year
wise and funds provided hy the Government 
of Orissa, project-wise during these years; 

(c) the names of the irrigation projects 
which fall in tribal areas and mostly the 
tribal population is benefitted by these 
projects; 

(d\ the names of the projects which are 
in tribal areas but the tribals are not directly 
benefited by these projects; and 

(e) the steps taken to provide funds for 
the projects whi~h are beneficial for tribals? 

THE MINISTER OF IRRIGATION 
AND POWER (SHRI B. SHANKARA
NAND) : (a) and (b). Yes Sir. Details of 
the projects and the assistance released year
wise and funds provided by the Government 
of Orissa are given in Statement-} attached. 

(c) and (d). The. State Government has 
indicated that under Orissa Jrrigation-II 
Project, 18 Medium Projects are receiving 
assistance out of which 9 projects come fully 
in tribal areas and mostly benefit the tribal 
population. These projects arc: (1) PiIla
saJki, (2) Sunci, (3) Sarafgarh, (4) Kajhari, 
(5) Talasara, (6) KansabahaJ, (7) Bankaba), 
(8) Remal and (9) Badanala. 

In case of Harbhangi Project under the 
Orissa Irrigation-II Project," the HeadworkS 
are located in tribal area and Ayacut is in 
non-tribal area. The remaining 8 Projects 
of Orissa Irrigation-II Project are in non
tribal area. 

The Subernarekha Irrigation Project of 
Orissa would mostly benefit the tribals. 

(e) Adequate funds are being provided 
by the State Guvernment for the World 
Bank assisted Projects. 
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Release of Railwoy Land to State 
Governments on Payment of 

Market Value 

4392. SHRI GJRIDHAR GOMANGO: 
Will the Minister of RAILWAYS be pleased 
to state: 

(a) whether his Ministry has taken a 
decision to relinquish land to the State 
Governments for public purposes on payment 
of market value of the land; 

(b) if so, when such decision has been 
taken by Government and communicated to 
the States; 

(c) the names of the States from whem 
the proposals have been recrived and the 
decisi on taken thereon; and 

(d) if not, the reasons for delay in 
takins the decision in this regard? 

THE MINISTER OF STATE IN THE 
MINISTR Y OF RAILWA YS CSHRI 
MADHAVRAO SCINDIA): (a) and (b). 
No, Sir. The lands owned by the Railways 
are by and large, kept for their maintenance 
needs and future developments works. In 
case, however, any piece of land becomes 
surplus to Railways, it is, as per established 
procedure, first offered to a Central Govern
ment Department, if that piece of land 
adjoins or is in the near vicinity to land 
belonging to that Department. 1f the latter 
declines to acquire the land, then option 
assuming its possession on payment of 
market value thereof is given to the State 
Government in which it is situated. As such. 
the question of taking any general decision 
to relinluish railway lands in favour of 
State Government does not arise. 

(c) and Cd). In the absence of any speci
fic decision purported to have been taken no 
proposals for large scale transfer of railway 
lands have either been received from the 
State Governments, or are contemplated. 
However, as and when any proposal for 
relinquishment of a particular piece of land 
is received from any State ·Government, it is 
examined and if found surplus, it· is re
linquished to the State Government on 
payment of market value at the time of its 
transfer. 

Cen'rally Sponsored Scheme for Develop
ment of Waterways tn keral. 

4393. PROF. ·P. J. KURTEN: Wi)) the 
Minister of SHIPPING AND TRANSPORT 
be pleased to state: 

(a) whether there is any Centrally 
Sponsored Scheme for the development of 
the waterways in Kerala which extends alonl 
the entire length of Kerala; and 

(b) jf so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTR Y OF SHIPPING AND TRANS
PORT (SHRI Z. R. ANSARI): (a) and (b). 
The following schemes have been sanctioned 
for development of Inland Water Transport 
as Centra lly Sponsored Schemes in the State 
of Kerala at the cost indicated against each : 

(Rs. in ]akhs) 

(i) Development of Cham-
pakara Canal 112.50 

(ii) Acquisition of 20 Nos. 
passenger boats and S 
Nos. cargo boats. 30.00 

(iii) Improvement of Neen
dakara -Cheriyazheekal 
Waterway 4.800 

2. The entire sanctioned cost of the 
schemes at S. No. (i) and (ii) above has 
already been released to the Government 
of Kerala. The scheme for improvement 
of Neendakara-Cheriyazheekal Waterway is 
under implementation. This scheme envi
sages depending of the waterway to a mini .. 
mum depth of 2.5 metres below water level 
and width of 20 metres to facilitate move .. 
ment of rare ea rth from Chevara region to 
Neendakara Port by mechanised vessels. 

Stoppages of Himsagar Express In Kerala 

4394. PROF. P. J. KURIEN : Will the 
Min ister of RAIL WAYS be pleased to 

state: 

(a) whether the recently introduced 
Himsagar Express, running between Jammu 
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and Kanyakumari. does not stop at all places 
in Kera,la where the Kera\a. Express stops; 

(b) if so, whether any demand bas been 
made for providing baits at such places; and 

(c) if so, the decision of the Government 
thereon? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) No, Sir. 

tb) and (c). Do not arise. 

[Trans/ation] 

Mobile Health Dispensaries for 
Expectant Motbers in Villages 

4395. SHRI R. M. BHOYE: Will the 
Minister of HEALTH AND FAMILY 
WELF ARE be pleased to state : 

(a) whether Government propose to 
make arrangements for mobile dispensaries 
to provide primary health facilities and 
medical care for expectant mothers in 
villages; 

(b) if so, the details of the scheme; and 

(c) whether this ~cheme is being imple
mented in some of the States and if so the 
details of the progress made in this regard ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF HEALTH (SHRl 
YOGENDRA MAKWANA): <a) to (c). 
There is no proposal to provide mobile dis
pensaries for providing primary health 
facilities and medical care for expectant 
mothers in villages. 

[English] 

Power Generation in Kerala 

4396. PROF. P. J. KUR1EN: 
SHRI K. MOHANDAS: 

Will the Minister of IRRIGATION AND 
POWER be pleased to state ; 

(a) what was the expected total capacity 
of power generation in Kerala in the Sixth 
Plan period; 

(b) what is tbe capacity achieved; and 

(c) what are the shortfalls and tbe steps 
taken thereabout? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER (SHRI ARUN 
NEHRU) : (a) to (c). The Sixth Five Year 
Plan envisaged an addition of 125 MW of 
new hydro generating capacity in Kerala. 
However, no new capacity was commissioned 
due to the following reasons: 

Name of Project Reasons for shortfall Steps taken 

1. Idamalayar 
(2 x 37.S MW) 

2. Kakkad 
(2 X 25 MW) 

Labour trouble, contractual 
problems etc. 

(i) Delay in awarding 
contracts, for diversion 
dam and forebay dam. 

(ii) Slow progress on work 
of power tunnel. 

These problems have been 
solved now. 

I i) Fresh tenders have 
been inv ited and are 
under finalisation. 

(ii) Contracts bas been 
terminated. Fresh ar
rangements have been 
made for this work. 
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Fact finding Committee to Inquire 
into the Admission in Colleges 

of Delhi 

4397. SHRI C. MADHAV REDOI : 
SHRI M. RAGHUMA REDDY: 

Will the Minister of EDUCATION be 
pleased to state: 

(a) whether the Fact-finding Committee 
appointed to inquire into the admission in 
the Delhi Colleges for the academic year 
1984·85 has since submitted its report; 

(b) if so, the findings of the Committee; 
and 

(c) the reaction of Government thereto; 

THE MINISTER OF EDUCATION 
(SHRI K. C. PANT): (a) According to 
the information furnished by University of 
Delhi, no Committee was appointed to in
quire into the admission to colleges in Delhi 
for the academic year 1984-85. How
ever, a Committee was constituted to enquire 
into the allegations of admissions on the 
basis of fake sports certificates against the 
quota of seats for sportsmen of distinction. 

(b) and (c). The certificates submitted 
by the students are categorised. by the Uni
versity for deciding admission. The rele
vant category is indicated on the admission 
from through a rubber stamp by a compe
tent University authority. The Committee 
had found that some application forms in 
which the sports qualifications were assessed 
carried double stamps and that two different 
categories were awarded to the same 
candidate on the basis of the same sports 
certificate on two separate applications. The 
Committee also noted that in some cases tbe 
original certificates were not made available 
and that in some other cases the validity of 
tbe sports certificates could not be verified. 
There were also somc instances in which 
admissions were offered without ensuring the 
fulfilment of minimum eligibility conditions. 

After considering the report, the Univer
sity decided to cancel the admission of candi
dates who were not found eligible and to 
refer tbe sports certificates of all the candi .. 

dates to the Sports Authority of India for 
verification. The University also decided 
that in cases where it is difficult to determine 
the genuineness or otherwjse of the sports 
certificates, the candidates concerned should 
be subjected to an interview and a trial in 
the respective game with a view to confirm 
that the candidates admitted are aenuinc 
sportsmen. 

Family Planning measures and Achie
vement in Rural and Adivasi 

Area. 

4398. SHRI AMARSINH RATHAWA: 
Will the Minister of HEALTH AND FAMI
L Y WELFARE be pleased to state : 

(a) whether it is a fact that family plan
ning measures which are being taken are 
not fully successful in rural area, particularly 
in Adivasi area of the country; 

(b) if so, whether any study has been 
made in this regard and if so the reasons 
therefor; and 

(c) what other measures are being taken 
by Government to implement family planning 
programme in the rural and adivasi areas of 
the country to check the rapidly growth of 
population in those areas. 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF HEALTH (SHRI 
YOGBNDRA MAKWANA) : la) to (c). 

Family Welfare Programme is being promo
ted on purely voluntary basis. This is being 
done through efforts to increase demand for 
contraception and to provide tbe required 
scrvices in an efficient manner. The popu
larity of the programme in rural areas has 
been increasing. The percentage of sterili
sat ions in rural areas to the total num
ber of sterilisations increased from 67.2 per 
cent in 1980·81 to 70.4 per cent in 1983-84. 
In the tribal areas the emphasis under the 
programme is on maternal and child healtb 
care schemes. 

Vl11age Eledriftcatloo in Andhra 
Pradesh 

4399. SHRI H. A. DORA: Will the 
Minister of IRRIGATION AND POWER. 
be pleased to state : 
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(a) the number of vma~es electrified in 
Andbra Pradesh and the number that are 

still to be electrified; 

(b) whether it is below the level of All 

tndia percentage; and 

(c) if so, what steps are being taken by 
Government to sort out the regional imba

lances? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER (SHRI ARUN 
NEHRU) : (a) 22,455 villages have been 
electrified in Andhra Pradesh till the end 
of February, 1985. 4,766 villages remai'l 
to be electrified in the State. 

(b) No, Sir. 

(c) Does not arise. 

Conlersion of l\'aupsda-Ganupur 
Line into Broad Gauge 

4400. SHRI H. A. DORA: Will the 
Minister of RA lLWA YS b..! plcJsed to 
state: 

(a) the expenditure incurred to run the 
narrow-gauge railway from Naupada in 
Andhra Pradesh to Gunupur in Orissa; 

(b) whether it is economically viable; 
and 

tc) whether there is any proposal to 
convert this rail line into broad gauge rail 
line in view of importance of this line? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS ISHRI MAD
HAVRAO SCINDIA): (a) The expenditure 
incurred on Naupada-Gunupur nal ww 
gauge Hne during 19~3-84 was about Rs. 44. 
83 lakhs exc1uding dividend liability. 

(b) and (c). No, Sir. 

Issue of All India R( ud Permits 

4401. SHRI THAMPAN THOMAS: Will 
the Mjni~ler of SHIPPING AND TRAN
Si,>ORT be pleased to $tatc : 

(a) whether there are any norms, rules. 

regulations for the issue of AJI India Road 
Permits for taxis, trucks and buses; 

(b) if so, the details thereof; 

(c) whether the policy is uniform in all 
State or the respective States have their own 
rules and regulations; 

(d) whether the multi-paint tax system 
or single point tax in res(X'ct of all the vehi
cles is in vogue in all these States; and 

(e) jf so, whether there is ao)' unifor
mity ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SHIPPING AND TRANS
PORT (SHRI Z. R. ANSARI): (a) to (c). 
All lndia Tourist Permits for motor cars 
I taxies) and buses and National Permits for 
public carrier ar~ issued under Section 63 (7) 
and undt'l' Section 63 (11) of the MotorVehi
des Act, 1939 respcl.:tivcly. The permits are 
is!'>ucd by respective State Transport Autho
rities. The Policy and procedure to be obser
ved uniformally in regard to issue of Natio
nal Permits for Public carriers is provided 
in Section 63 (11) to Section 63 (15) of the 
Motor Vehicles Act, 1939 and rules made 
thereunder by the Central Government. Re
gulations governing the grant of All India 
Tourist Permits are laid down in Section 63 
(7) to (10) of the Motor Vehicles Act, 1939. 
While considering applications for allotments 
of permits, the State Transport Authorities 
lay down criteria consistent with these provi
sions, also taking into account any special 
local requirements. 

(d) and (e). The holders of National 
Permits for public carriers pay a uniform 
compounded rate of composite tax based on 
single point taxation basis to the States wbich 
they choose for operation. As regards the 
All India Pennit Scheme for tourist vehicles, 
it was mutually agreed by the State Govern
ment that the holders of permits issued under 
Section 63 (7) may be required to pay only 
the taxes of the Home State and shall be 
exempted from payment of taxes of other 
States. This facility of exemption of taxes 
afforded by the State Govt. was on recip
rocal basis. Of late, some of the States 
have withdrawn this exemption. 
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StoGy of Rural Electrification 

4402. SHRJ JAGANNATH PATTNAIK: 
Will the Minister of IRRIGATION AND 
POWER be pleased to state : 

(a) whether a study on Rural Electri· 
fication Programme conducted by the progra
rome Evolution Organisation of the Plann ing 
Commission has revealed that more efforts is 
needed on the part of the State Governments 
to provide electricity to viJlages "here Schedu
led Castes and Schcduld Tribes population 
dominate and also to give ,more incentives 
to the weaker section so that the benefits of 
electricity are available to them; and 

(b) if so, the main features pointed out 
in the Report regard to the slow progress of 
electrification of the vil1ages by the State? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWF.R (SHRI ARUN 
NEHRU) : (a) Yes, Sir. 

(b) The main fadors responsible for 
the slow progress which emerge from the 
report are procedural delay~, inadequate 
repair facilities in the proximi ty of villages, 
and inadequate bill collection centres, etc. 

Request from Andhra Pradesh for 
Assistance outside the State 

Plan 

4403. SHRI V. SOBHANADREES-
WARA RAO : Will the Minister of IRRI
GATION AND POWER be pleased to 
state : 

(a) whether Government have received a 
representation from the Government of An
dhra Pradesh requesting for assistance outside 
the State Plan for installation of generating 
equipment for (a) PochampaduHydro Electric 
Scheme, (b) Nagarjunasagar Lift Canal 
Hydro Electric Scheme and (c) Penna-Aoo
bilam Hydro Electric Scheme where the 
Dams are already const rueted and water is 
let down without power generation for want 
of funds; 

(b) whether Union Government is empha
sising the need for developmellt of Hydel 
Power Potential for conservation of the 
fossil fuel resources; and 

(c) whether these projects be posed for 
foreign assistance ? 

THE MINISTER OF STATE IN THE. 
DEPARTMENT OF POWER (SH~I ARUN 
NEHRU) : (a) In February, 1983, a pro
posal was received from Andhra Pradesh. 
However, as the proposal was not wittlin 
the norms of Central Assistance it was 
not accepted. 

(b) Yes, Sir. 

te) At prescnt these projects are not 
being considered for external fundiJli/a&$i&. 
lance. 

Documentation System in Ports 

4404. SHRI RAMAMURTHY : WilJ the 
Minister of SHIPPING AND TR.ANSPORT 
be pleased to stelte ; 

(a) whether the five important recom w 

mendations relating to Documentation Sys
tem in Ports contained in the Management 
Study Report of the Department of Person
nel and Administrative Reforms (paso 104 
of the Department's Annual Report 1983-84) 
have been implemented; and 

(b) if so, the results thereof? 

THE MINISTER OF STATE OF THE 
MINISTERY OF SHIPPING AND TRANS
PORT (SHRI Z. R. ANSARI): (a) and (b). 
The recommendations contained in tbe 
Report on the Documentation System in the 
Ports prepared by the Department of Person
nel and Administrative Reforms was. accepted: 
by the Government and the Ports were 
advised to take necessary action to implement 
thcm. Thc position in regard to the degree 
of implementation at different ports is being 
ascertained. 

Gas Based Power Plant for RajasthaD 

4405. SHRI VIRDHI CHANDER JAIN: 
Will the Minister of IRRIOA TION AND 
POWER be pleased to state: 

(a) whether in view of power deficiency 
in Rajasthan it would be advisable to tap 
and utilise Bombay Hbtb Gas which is beina 
planned to be conveyed throuah Rajasthan 

, . 
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to Uttar Pradesh near Banswara and Sawai 
Madhopur to put up 400 M.W. Thermal 
Power Plant for which Rajasthan Govern
ment is believod to have sent Project Reports 
to the Central Electricity A uthority in 
December, 1983 for approval; and 

, (b) when are these projects likely to be 
approved and plants commissioned 7 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER (SHRI ARUN 
NEHRU): (a) and (b). Government have deci
ded to set up a gas based thermal station of 
about 370 MW at Sawai Madhopur in Rajas
than. The commissioning schedule has not 
beeD determined. 

National Power Grid 

4406. SHRI VIRDHI CHANDER JAIN : 
Will the Minister of IRRIGATION AND 
POWER be pleased to state: 

DEPARTMENT OF POWER (SHIU ARUN 
NEHRU): (a) to (c). Rajasthan State 
Electricity Board bas submitted in February, 
1985, the re'vised cost estimates of the Palana 
Project. The Central Electricity Autb ority 
is appraising the viability of the project on 
that basis. No project feasibility report has 
been received for setting up a lignite based 
thermal station at Kapoordi. 

[Trans/ation) 

Central Schools in Barmer and 
Jalsaimer (Rajasthan) 

4408. SHRI VIRDHI CHANDER JAIN : 
Will the Minister of EDUCATION be 
pleased to state: 

(a) wheter it is a fact that there is not even 
a single Central School in Barmer and 
Jaisalmer citIes in Rajasthan where Mihtary 
Headquarters and many offices of the Union 

(8) Whether States have agreed on the' Governmrnt are functioning; 

formation of National Power Grid; 

(b) if not, the names of States opposed 
to the idea; 

(c) what efforts have so far been made 
to persuade these States in this regard; and 

(d) tho results thereof? 

THE MINISTER OF ST A TB IN THE 
DEPARTMENT OF POWER (SHRI ARUN 
NBHIlU) : (a) to (d). There is general accep
tance of the concept of National Power Grid. 

Setting 8p of Lignite based Thermal 
Power Plant I. Rajasthan 

4407. SHRI VIRDHI CHANDER JAIN: 
Will the Minister of IRRIGATION AND 
POWER be pleased to state: 

(a) whether a techno economic feasibility 
report on setting up Lijoite based thermal 
Plants at Kapoordi and Palana in Rajasthan 
bas been submitted to the Union Govern
ment; 

(b) if'so, the action taken thereon; and 

(c) jf not, the causes of the delay? 

THE MINISTER OF STATE IN THE 

(b) if so. the reasons for Dot opening 
Central Schools at these places; and 

(c) when Central Schools will be opened 
at these piaces ? 

THE MINISTER OF EDUCATION 
(SHRI K. C. PANT) : (a) No, Sir. There 
are two Central Schools at Barmer. One at 
No. S, FBSU, Air Force, Uttarlai, Post 
Office, Barmer, the other at Jalipa Cantt, 
Post Office Bamler. There is one Central 
School at A.F.S. laisalmer. 

(b) and (c). Do not arise. 

(English] 

Government" Assistance to States for 
Lift Irriaation Scheme 

4409. SHRI G. DEVAR Y A NAIK: 
Will the Minister of IRRIGATION AND 
POWER be pleased to state: 

(a) whether Government are considerinl 
to live fund for lift irri&ation schemel in 
different States; and 

(b) if so, the detail. thereof ? 
• 
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THE MINISTER OF IRRIGATION 
AND POWER. (SHRI B. SHANKARA
NAND): (a) No such proposal is uDder 
consideration in the Ministry of Irrigation 
and Power (Departttlent of Irrigation). _ 

(b) Does not arise. 

Increase in Power Rates in Delhi 

4410. DR. KRUPASINDHU, BHO{: 
.WiJI the Minister of IRRIGATION AND 
POWER be rleased to state: 

(a) whether it is proposed to raise the 
power rates in Delhi; 

(b) if so, the reasons and justification 
therefor; and 

(c) the date from which the power rates 
are proposed to be increased with reaction 
of the public thereto? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER (SHRI ARUN 
NEHRU) : (a) to (c). Tariff rates for supply 
of electricity in Delhi have been increased 
with effect from 9.4.1985. The increase had 
become necessary as the costs of inputs of 
power generation and suppJy have increased 
since OESU last fixed its tariff in April, 1979. 
The increase does not affect low and middle 
income households and agriculturists. 

Flyash from Badarpur Thermal Power 
Plant 

4411. DR. KRUPASINDHU BHOl 
Will the Minister of IRRIGATION AND 
POWER be pleased to state: 

(a) whether residents of South Delhi 
have complained aRainst the ftyash from the 
chimneys of Badarpur Thermal Power Plant 
which aets into their houses; 

(b) if so, the reaction of Government 
thereto; and 

(c) the action proposed to be taken in 
the matter 1 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWBR(SHRI ARUN 
NEH&U) : (a> Yes, Sir. 

(b) and (c). Badarpur Thermal POMf 
Plant authorities are taking action to .iJlIIaII 
additional By·ash precipitation equipmtDt 
in its 3 X 100 MW generatina units. 

Proposal for ASllstaace to States Spend. 
iDg Higber Amouat of E4aeatloa 

4412. SHRI K. MOHANDAS: Will 
the Minister of EDUCATION be pleased to 
state : 

(a) whether the Government have any 
special proposal to give additional financial 
assistance to the States which spend hisber 
amount on education; and 

(b) if so. the details thereof? 

THE MINISTER OF EDUCATION 
(SHRI K. C. PANT) : (a) No. Sir. 

(b) Docs not arise. 

[Translation] 

Train Accideat near TuDdla 

4413. SHRI BALRAM SINGH YADAV : 
Will the Minister of RAILWAYS be pleased 
to state: 

(a) whetber a train accident took place 
near TundJa recently in which ~ny persons 
were injured; and 

(b) if so, the causes of the accideDt ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA): (a) In tbe 
accident which occured near TUDdla Oil 

·28.3.85, 3 Railways employees sustained 
injuries. 

(b) The cause of the accident is under 
enquiry. 

Sbortaae or Medicines iD Gcrf.ra .... 
HospUals and free Medici .... to all 

Citizen. 

4414. SHRI BALRAM SINOH YADAV: 
Will the Minister of HEALTH AND 
FAMILY WBLFARE be plcalcd to."; 
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(a) whether Government are aware that 
there is a acute shortage of medicines in 

. Government hospitals in the country and 
patients have to purcbase medicines from 
market; and 

(b) if so, tbo steps taken by Government 
in this regard and the time by which Govern
ment win be able to provide free medical 
tmltment aid to a II the citizens? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF HEALTH (SHRI 
YOGENDRA MAKWANA) : (a) The Central 
Government has not received any specific 
complaint in respect of any State Govern
ment hospital where medicines are in short 
supply. The Central Government hospitals 
viz. Ram Manohar Lohia Hospital, Safdar
jan, Hospital etc. have requisite stocks for 
meeting their normal requirement of medi
cines. 

(b) Does not arise. 

[English] 

Re-iQtroduction of Puri-Palsa 
Passanger T ra in 

4415. SHRIMATJ JAYANTI PATNAIK: 
WiU the Minister of RAILWAYS be pleased 
to state: 

(a) whether Government have withdrawn 
the Puri·Palsa passenger train; 

(b) if so, since when and the reasons 
. therefor; 

Year 

1982-83 

1983·84 

1984-8S 

No. of ships 
called 

1264 

116l 

1136 

Cargo loaded 

3607 

3530 

3340 

(c) whether there has been grow ina 
demand for the re-introduction of tbat 
passenger train; and 

(d) if so, when the Puri-Palsa passenger 
train is proposed to be re-introduced ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS lSHRl 
MADHA VRAO SCINDIA): (a) and (b). 
219/220 Puri-Palsa passenger train was with
drawn from 22.2.1985 due to very poor 
patronisation. 

(c) and (d). On persistant demand from 
public as well as from Government of Orissa, 
the train has been fe-introduced from 
5.4.1 985. 

Number of Ships Calted and Cargo 
Handled at Calcutta Port 

4416. SHRI PRIYA RANJAN DAS 
MUNSI: Will the Minister of SHIPPING 
AND TRANSPORT be pleased to state the 
number of ships called at the Calcutta Port 
and tota 1 tonnage of cargo loaded and un
loaded during the years 1982-83, 1983-84 
and 1984-85 ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SHIPPING AND TRANS· 
PORT (SHRI Z. R. ANSARI): The number 
of ships which called at and cargo handled, 
through Calcutta Port including the Haldia 
Dock Complex during the years 1982-83, 
1983 -84 and 1984-85 was as under : 

Gargo 
unloaded 

7084 

6938 

6999 

(In '000' tonnes) 

Total cargo 
handled 

10691 

10468 

10339 
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Plan Allocation for West Bengal for 
Sixth Plan 

4417. SHRT PRIYA RANJAN DAS 
MUNSI: Wi)) the Minister of IRRIGA
T�oN AND POWER be pleased to state: 

(a) the actual plan 'allocation for West 
Bengal for irrigation in Sixth Plan and each 
annual plan, how much have been spent and 
how many acres of land have been benefited; 

(b) whether any proposal for major 

irrigation scheme was brought before Minis
try by West Bengal Government other than 
the usual programme for sanction; and 

(c) if so, the details thereof? 

THE MINISTER OF IRRIGATION 
AND POWER (SHRI B. SHANKARA
NAND) : (a) The approved public sector 
outlay for irrigation in Sixth Plan was Rs. 
390.50 crores. The allotment made in each 
annua I plan, the amount spent each year and 
the extent of land benefitted by way of addi
tional potential created is as follows: 

---_. ----------_. __ .,,---_._._.-----_._----... -_ .. ----------
Year Approved Outlay Expenditure Additional Potential 

(in thousand ha.) (Rupees in CroTes) 

J980-81 53.67 

1981-82 55.51 

1982-83 56.51 

1983-84 51.03 

) 984-8S 40.15* 

43.44 

47.58 

41.36 

43.84 

66.04 
(anticipated) 

96 

41 

77.8 

76.7 
(anticipated) 

78 
(Target) 

·State Plan not yet finalised, outlay tentative. 

(b) and (c). No proposal other than the 
proposals of Sixth Plan has been received. 

University Le'\'el Text Books by NCERT 
in Various Indian Lanauages 

4418. SHRI RADHAKANTA DIGAL: 
Will the Minister of EDUCATION be plea
sed to state : 

(a) whether the Government have publi
shed University level text books for various 
subjects especially on Science and Technology 
in various Indian languages; 

(b) whether the Government is organi
sing through National Council of Educatio
nal Research and Training and other agencies, 
workshops for encouraging the authors to 
write scientific and technical books in Indian 
Janguascs; and 

(c) the details of the work published in 

different Indian languages so far? 

THE MINISTER OF EDUCATION 
(SHRI K.C. PANT): (a) and (c). In pur
suance of a direction contained in the 
National Policy on Education. 1968, the 
Union Ministry of Education has been pro
viding, since 1969, grants to 15 participating 
States and 4 universities for the produCtlon 
of university-level books in Indian languages 
to facilitate the adoption of these languages 
as media for higher education. 

The actual production of books in en
trusted to the Granth Akadamies/Book 
Production Bureaus set up by the State 
Governments and the Cells set up in the 
universities. 

A Steering Committee (beaded by tbe 
Chairman, Commission for Scientific and 
Technical Terminology. New Delbi) surveys 
the existing literature in ditTerent .Ianguaps 
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to identify gaps and to recommend to the 
States the books to be written or to be 
translated in the languages covered under 
the Scheme. The Central Hindi Directorate 
and the CSTT have appointed 62 subject 
panels for this purpose. This Steering Com
mittee is also responsible for aJlotment of 
titles to be produced by the concerned Hindi 
Oranth Akadamies. The Committee coordi
nates the efforts of Hindi Granth Akademies 
on policy matters on book production, and 
uniformity of procedure, so as to avoid dup
lication of effort. 

The details of books published under the 
scheme, covering a range of subjects (inclu
ding scientific disciplines like Vetc'rinary 
Science. Medicine. Agricultural etc.) arc 
given below : 

Language 

Assamese 

Bengali 

Gujarati 

Hindi 

Kannada 

Malayalam 

Marathi 

Oriya 

Punjabi 

Tamil~ 

TeJugu 

~ote : 

Total 

No. of titles pub-
lished (as of 
31.3.1985) 

525 

263 

725 

15S6 

415 

885 

343 

368 

139 

900 

602 

---
6721 

---

(i) In addition to the above, the CSTT 
has produced 193 titles in Hindi 
covering Engineering, Agriculture 
and Medicine. 

(ii) The Bureau for the· Promotion of 
Vrdu has also ptodQ~d. ~S univer-. 

sity-lcveJ titles in Urdu, in several 
subjects of science and humanities. 

(b) The National Council of Educatio
nal Research and Training is not concerned 
with production of books at university level 
in Indian languages. While the Council does 
not organise workshops specifical1y for 
university level books t it has organised them 
for developing a variety of instructional 
materials in difTl.!rent subject areas. 

A \'cragc Income and Expenditure per 
day {rom and on a OTC bus' 

4419. SHRI RAM HHAGAT PASWAN: 
Will the Minister of SHIPPING AND 
TRANSPORT be pleased to state: 

(a) the total number of buses proposed 
to be purchased hy DTC during 1985-86; 

(b) the avenge life of a new D.T.C. 

bus; 

(c) the details of average expenditure 
and income per day on a DTC bus; 

(d) whether the average income of DTe 
have gone down; and 

(e) if so, the reasons therefor! 

THE MINISTER OF STATE OF THE 
MINISTRY OF SHIPPING AND TRANS
PORT (SHRI Z. R. ANSARl) : (a) Total 
number of buses proposed to be purchased 
by DTC during 1985-86 is 201. 

(b) The average life of a new DTC bus 
is treated as 5 lakh Kms. in terms of dis
tance covered and 8 years in terms of 

'time. 

(c) For the period April '84- Feb'8S 
(Provisional figures). the average expenditure 
per day on a DTC bus was Rs. 833/- and 
the average income per day of a DTC bus 
was Rs. 416/-. 

(d) and (e). During the period mentio
ned in part (c) above the average income 
per DTC bus went down marginally as com
pared to the corresponding period of the 
previous ~ear, This was mainly due to the 
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induction of more buses in the system to 
reduce over-crowding particularly during 
peak hours. The average number of DTC 
buses on the road in the current year was 
3443 as against 3347 in the corresponding 
period in the previous year. As a consequence 
the number of passengers per DTC bus went 
down from 970 in 1983-84 to 901 in 1984-85. 
As a result the average income per DTC bus 
showed a marginal reduction. However the 
total income of DTC showed an increase 
from Rs. 47.46 crores in 1983-84 to Rs. 
48.00 crores in 1984-85. 

Percentage of the total Fleet of DTC 
bu!cs plying in Trans-Jamuna Area 

4420. SHRI RAM BHAGAT PASWAN : 
Will the Minister of SHIPPING AND 
TRANSPORT be pleased to state: 

(a) whether Government are aware that 
nearly one third population of Delhi lives 
in Trans-Jamuna area but the Delhi Trans
port Corporation buses serving these areas 
are not even one fifth of the total fleet of 
DTC on road; and 

(b) if so, the details of the percentage of 
total fleet of DTC buses which are being 
run by DTC in Trans-Jamuna area? 

THE MINISTER OF STATE OF THE 
MINISTR Y OF SHIPPING AND TRANS
PORT (SHRI Z. R. ANSARI): (a) and (b). 
At present, out of 664 city route, 112 routes 
are operating in Trans-Jamuna area. The 
DTC has a schedule of 4802 buses for the 
entire city route network, and out of these 
771 buses have been deployed on routes 
serving Trans-Jamuna area. This is 16% of 
the total schedule of buses. 

UGC Assistance to Projects for Con
ducting Coaching Classes for Minority 

Communities 

4421. SHRI BHOLA NATH SEN: Will 
the Minister of EDUCA fION be pleased to 
state: 

(a) whether University Grants Commis
sion haye requested the Universities of 
Jammu, Kashmir, Bangalore, Osmania, 
Calicut. Lucknow, Patna and Gauhati to send 
suitable projects seeking assistance from 

University Grants Commission for conduct
ing coachina classes to prepare students 
belonging to minorities communities to en .. 
able them to compete for various competi
tive examinations; 

(b) if so, the details of such request of 
University Grants Commission and the 
proposal so far received and approved; 

(c) tie number of students who have 
been benefited so far; 

(d) the assistance so far provided to 
Aligarh Muslim University and Jamia Millia 
lslamia; 

(e) the reasons for not requesting the 
Universities in West Bengal and some other 
States, having large population of Muslim 
minorities; and 

(f) arrangements which have been made! 
proposed by University Grants Commission 
for coaching of students bf'longing to mino
rities communities ? 

THE MINISTER OF EDUCATION 
(SHRI K.C. PANT): Ca) Yes, Sir. 

(b) The University Grants Commission 
have formulated a scheme to give financial 
as'iistancc to various universities/colleges for 
starting coaching classes to prepare students 
belonging to minority communities to enable 
them to compete in various competitive 
examinations for recruitment to services 
under the Central and State Governments 
and public undertakings, at various levels. 
The guidelines on the scheme were circulated 
by the U.G.C. to all the universities and 
deemed universities in the country 
for sending proposals for consideration 
of the U.G.C. According to the 
guidelines the main coaching centres 
would be located at the university campus; 
sub-centres might be located in a few colleges 
and overall responsibility of 'conducting the 
coaching classes properly in the colleges 
would be that of the university. 
The universities were made responsible 
for organising these courses, recruitment/ 
placement of necessary teaching staff and 
preparation of teaching/learning material. 

A statement showing the State-wise 
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position of proposals accepted and the pro
posals still pending with the Commission is 
laid on the table of the House. [Placed in 
library. See No. LT -1098/85]. 

(c) Universities which have been sanc
tioned grants under the scheme by the 
University Grants Commission were requested 
during January, 1985 to indicate the progress 
of the scheme. The progress reports are still 
awaited from the concerned universities. 

(d). Aligarh Muslim 
University 

Rs. 1,50,000/-

Jamia Millia lslamia Rs. 1,44,000/-

(e) and (f). Guidelines on the s~heme 
have been circulated to all the universities 
and deemed universities in the country 
requesting them to send their proposals to 
the University Grants Commission for grant 
of financial assistance. 

Loss in J.'reight Tndfic 

4422. SHRI BHOLA NATH SEN; Will 
the Minister of RAILWAYS be pleased to 
state: 

(a) whether the Indian Railways have 
lost freight traffic because of shortage of 
wagons past during three years; 

(b) if so, the details thereof; 

\c) the value of freight traffic particularly 
traffic of Coal, Fertilisers, Cement, Iron and 
Steel lost by the different Railways during 
the past three years; and 

(d) what was the position of wagons 
supplied by the Railways as compared to 
the demands for wagons during the period? 

THE MiNISTER OF STATE IN THE 
MINISTRY OF RAlL.WA YS (SHIH 
MADHAVRAO SCINDIA): (a) and (b). The 
Railways have lost some tratTic in the non
core sector due to shortag,c of wagons for 
piecemeal movements. 11\ ,he con.: sectur 
viz. coal, ft:rtilisers, cement, iron and ~lccl 
etc. sbortage of wagons was felt only during 
tbe pettk traffic months of January to March 
due to a simultaneous spurt in demand from 
all sectors. 

(c) th~ figures of the valut: of freight 

traffic lost on this account are not main
tained. 

(d) the daily average originating loading 
during the last three years is given below :_ 

---- ----"- --------_ •. _---
Years Broad Gauge Metre Gauge 

-- --- - _ .. '. _-

1982-83 27526 3108 

1983- 84 27582 4866 

1984-85 28658* 4441· 

• Provisional 

The demands outstanding at the end of 
each of the last three years was as foHows :_ 

Broad Gau~e 

End of March '83 35056 

End of March'84 38959 

End of March'8S 71570 

Metre Gauge 

9646 

23377 

37022 

f1'ilaria Control Programme undertaken 
by Centre 

4423. SHRI SOMNATH RATH: Will 
the Mil,ister of HEALTH AND FAMILY 
WELFARE be pleased to state ; 

(a) whether Filaria Control Programme 
had been undertaken by the Centre in some 
States during Sixth Plan; 

(h) if so, the name of the States where 
this s~hcme had been undertaken during 
the Sixth Plan period; and 

(c) the details of the work done in this 
regard in thoSe States during that period '1 

THE MINISTER OF STATE.IN THE 
DEPARTMENT OF HEALTH (SHRI 
YOGENDRA MAK WANA) : (a) and (b). 
The National rilaria Control Programme, a 
Centrally Spolisored Category II Health 
Scheme, continued to be implemented during 
the Sixth Five Year Plan iJj the States of 
Andhra Pradesh, Assam, Bihar, Gujarat, 
Keral.a, Karnataka, Madhya Pradesh, 
Maharashtra, Orissa, Tamil Nadu, Uttar 
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Pradesh and West Bengal and in the Union 
Territories of Goa, Daman and Diu, 
Pondicherry, Andaman & Nicobar Islands 
and Lakshadweep. 

(c) During the Sixth Five Year Plan period 
a population of about 27 million is being 
protected through recurrent anti-larval 
measures and detection/treatment of filaria 
cases through 188 control units. 90% of the 
towns where anti larval measures are in 
operation for more than five years had shown 
decline in filaria cases. Another 5 million 
population is being protected by 3 Rural 
Filaria Control Projects one each in Gujarat 
(Sulsar District), Uttar Pradesh (Jaunpur 
District), Andhra Pradesh (Srikakulam 
District) so far surveys have been completed 
in 235 districts and survey is in prcgress in 
26 districts. Anti-larval measures with variolls 
larvicides have been intensified to control 
filariosis. Adequate stock of larvicides and 
drugs is being provided under the National 
Filaria Control Programme. 

Kangsabati Reservoir Project 

4424. SHRIMATI GEETA MUKHER
JEE: Will the Minister of ] RRIGA TION 
AND POWER be pleased to state: 

(a) whether Government l)f West Bengal 
have sent a Rs. 210 crores scb·.;mc for mod
ernisation of Kangsabati Reservoir Project to 
the Central Water Commission for approval; 

(b) whether the Government arc aware 
that in view of the sanctioning of upper 
Kangsabati Project in Purulia it has become 
extremely essential to approve the moderni
satlon of the prescnt Kangsabati Reservior 
Project as the former when executed will take 
away a substantial part of water and cripple 
the present reservoir unless its water resour
ces are substantially increased; and 

(c) if answer to (a) and (b) are in the 
affirmative what steps are being taken for 
immediate clearance of the modernisation 
and augmentation scheme of Kangsabati 

Reservoir Project ? 

received in the Central Water Commission 
in April, J 983. 

(b) Upper Kangsabati Project in Purulia 
district has not yet been approved by the 
Planning Commission. 

(c) The matter is under examination. 

Increase in Diseases due to Protein 
" Caloric malnutrition like Marasmus 

and K washiorkar 

4425. DR. G. VlJAYA RAMA RAO : 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) whether it is a fact that the diseases 
due to protein caloric malnutrition like 
Marasmus and Kwashiorkar are increasing 
in the rural areas and if so, State-wise figures 
of incidence; and 

\ b) whether it is also a fact that the 
country has to face this problem due to neg
lect in Five Year Plans and if so, the preven
tive measure taken/proposed? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF HEALTH (SHRI 
YOGENDRA MAKWANA): (a) and (b). 
Yes, Sir. National Nutrition Monitoring 
BurC'au under I('MR conducts diet and 
Nutrition Survl.!Ys in the rural and urban 
areas in 10 States. Kwashiorkar and Mara
samus are the extreme forms of Protein calo
ric malnutrition and are generally seen in 
pre-school children. The incidence of 
Kwashiorkar and Marasamus in different 
years is given in Statement attached. Govern
ment have started the following programmes 
to contain the problem :--

Ministry of Health and :Family Welfare: 

1. Prophylaxis Programme aaainst 
Vitamin 'A' deficiency leading to 
blindness amongst children, initiated 
in 1971. 

THE MINISTER OF IRRIGATION 
AND POWER (SHRI B. SHANKARA .. 
NAND) : (a) A Project Report for Moder
nisation of Kangsabati Reservoir Project 
estimated to cost Rs. 232.&4' crores has been .~ 

2. Prophylaxis programme to prevent 
Nutritional anaemia in mothers and 
children started in 1971. 

Ministry of Social and Wl)men Welfare : 

3. Integrat._ed Child Development Ser
vice Scheme initiated in 1975. 
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4. Special Nutrition Programme 
(1970· 71). 

5. Balawadi Nutrition Programme 
(1970· 71). 

Minisiry of Education: 

6. Mid day meal programme started 

in 1962-63. 

Ministry of Food and Civil Supplies : 

7. Development of Jow-cost foods for 
supplementary feeding. 

8. Education, extension and Publicity. 

Statement 

Percentage Prevalence oj Kwashiorkor and marasmus in pre-school children in 

different Stales. 

States 1978 1980 J982 

Kwash Maras Kwash Maras Kwash Maras 

----, .. '''' ,-.~---- .. -,,-. --- . -----.- ----_ .. _--------

Kerala 

Tamil Nadu 

Karnataka 0.3 

Andhra Pradesh 1.3 

Mabarashtra 0.7 

Gujarat 0.5 

Orissa 

We'!,t Bengal 0.4 

Madhya Pradesh 

Uttar Pradesh 0.9 

NC-Not covered. 

Assistanee Provided to Physically 
Handicapped 

0.7 

0.6 

0.5 

2.3 

3.4 

0.9 

0.7 

4426. DR. G. VlJAYA RAMA RAO : 
Will the Minister of SOCIAL AND wo
MEN'S WELFARE be pleased to state: 

(a) whether it is a fact that vast majority 
of the physically handicapped people are not 
being properly looked after in the country 
especially in rural areas} and 

0.4 0.3 

0.3 0,2 

0.5 1.7 0.6 

NC NC 0.5 O.J 

1.1 2.3 

0.3 

NC NC NC NC 

1.3 0.8 NC NC 

(b) what is the number of physically 
handicapped, State-wise, and the social assis
tance provided for the urban and rural handi
capped population, year-wise for the past 
three years ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SOCIAL AND WOMEN'S 
WELFARE (SMT. M. CHANDRA
SEKHAR): (a) No, Sir. There are severa) 
schemes for prevention and detection of dis-
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abHities, education and training of disabled 
population and their rehabilitation. 

(b) A statement regarding the number of 
physically handicapped persons State-wise is 
laid on the table of the House [Placed 
in Library. See No. LT-I099/85]. 

Assi"tance provided to handicapped per
sons under various Schemes of the Govern
ment of India is laid on the table 
of the House [Placed in Library. See 
No. L T -1099/85]. Besides State Govern
ments have also formulated Schemes for the 
welfare of physically handicapped population. 

Students' Enrolment Rate in 
Universities 

4427. DR. G. VIJAYA RAMA RAO: 
Will the Minister of EDUCATION be plea
sed to state : 

{a) whether the students' enrolment rate 
in the university education system has come 
down during the decade 1974-75 to 1983 -84 

as compared to previous decade; 

(b) if so, the reasons thereof; and 

(c) the State-wise figures of enrolment 
rate for the above period and remedial steps 
taken/proposed? 

THE MINISTER OF EDUCATION 
(SHRI K.C. PANT) : (a) and (b). The total 
enrolment in universities and colleges increa
sed from 9.50 Jakhs in 1964-65 to 22.34 
lakhs in 1973-74 and 33.59 lakhs in 1983-84. 
The average annual rate of growth during 
1964-65 to 1973-74 was 10.3% and that dur
ing the period 1974-75 to 1983-84 was· 4.2%. 
The higher rate of gro\\th in the earlier de
cade was partly because the base on which 
expansion took place was smaller and partly 
because economic development did not keep 
pace with the expansion in the higher educa
tion system in later years. 

(c) A statement indicating the statewise 
Student enrolment during the period 1979-80 
to 1983 -84 is attached. 
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Uniform Distribution of Power 

4428. DR. G. VIJAYA RAMA RAO : 
Will the Minister of IRRIGAT10N AND 
POWER be pleased to state: 

(a) whether it is a fact that the electricity 
power has been concentrated in some parts 
of the country only without maintaining any 
balanced or uniform distribution for the 
entire country since independenct!; and 

(b) if so, the measures to maintain the 
uniformity for the current running Five Year 

Plan? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER (SHRI ARUN 
NEHRU) : (a) and (b). At the time of In
dependence, the power supply industry was 
largely in the private sector and was confin
ed to the urban areas. Since thcn, steps have 
been taken to promote power development 
on a rational basis. One of the carly mea
sures taken was to introduce comprehensive 
legislation providing for the setting up of 
State Electricity Boards to extend powCr 
supply to all the arcas. 

Since the energy resources of the country 
are unevenly distributed, a regional approach 
has been adopted in the matter of power 
development. Regional Power Grids arc be
ing developed and Central Power Stations 
are being established. Concerted efforts have 
been made to accelerate the implementation 
of Rural Electrification Schemes and remove 
imbalances in rural rower supplies through 
special financing arrangements such as the 
Minimum Needs Programme, etc. 

(Tram/ation] 

Demand for Raill\'ay Station ncar 
Dhosawas 

4429. SHRI DILEEP SINGH BHURIA : 
Will the Minister of RAILWAYS be pleased 
to state: 

(a) when was Dhosawas Station on Metre 
Guage line near Ratlam (W.R.) was set up; 

(b) whether this station has been set up 
near the Ratlam Industrial area, 5 K..M. 
away from Dbosawas; 

(c) whether the residents of Dhosawas 
have been demanding a station for them; 
and 

(d) if so, the action ta'<en so far in this 
regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILW A YS (SHRI 
MADHAVRAO SCINDIA): (a) Dhosawas 
station situated between Ratlam and Namli 
stations on Ratlam-Neemuch M.G. Line was 
set up with effect from 7.1.1978. 

(b) Yes, Sir. This station is about 4.26 
Kms. away from Dhosawas Village. 

(c) Yes, Sir. 

(d) The proposal for opening of a halt
station near Dhosawas vitlage was examined 
in the past but was not found justifled. 

(Engli.vhl 

Gas-based Power Plants along H.zira
Jagdishpur 

4430. SHRI SATYENDRA NARAYAN 
SINHA: Will the Minister of IRRIGATION 
AN 0 POWER be pleased to state: 

(a) whether there a1 e plans to set up gas 
based power plants along the Hazira-Jagdish
pur gas pipe line; 

(b) If so, the details thereof; and 

(c) whether gas will be adequate to feed 
bClth the power, and fertilizer plants? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER (SI-lRl ARUN 
NEHR U) : (a) to (c). In view of the ade
quate availability (if gas, Government have 
decided to set up in the Central sector gas 
based power stations with a total capacity of 
1500 M W with comhill~d cycle technology at 
Kawas, Sawai M,ldhopur and Auriya along 
tht alignment of the Hazira-Bijaypur-Jagdish
pur gas pipe line. 

Separate Coaches/Compartments for 
Ladies in l .. ong Distance Trains 

4431. SHRIMATI K1SHORI SINHA 
Will the Minister of RAILWAYS be pleased 
to state; 
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(a) whether separate coaches or compart
ments for ladies are being discontinued on 
several long distance trains; 

(b) if so, the reasons therefor; and 

(c) if not, the number of long distance 
trains on which separate compartments in 
sleeper/non-sleeper coaches are reserved for 
lady passengers ? 

THE MJNISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA) : (a) No, Sir. 

(b) Does not arise. 

(c) The information is being collected 
and will be laid on the Table of the Sabha. 

[Translation] 

Ken Multipurpose Project of Madhya 
Pradesh 

4432. SHRIMATI VIDY AWATJ 
CHATUR VEDt : Will the Minister of 
IRRIGATION AND POWER be pleased to 
state: 

(a) whether Ken Multipurpose Project in 
Chhatarpur di~trict in Madhya Pradesh has 
been sent to Central Government for 
approval; 

(b) if so, whether Government are making 
provision in the budget for the project for the 
current financial year after according their 
approval to it; and 

(c) if so, the time by which work is 
likely to be started thereon ? 

THE MINISTER OF IRRIGATION 
AND POWER (SHRI B. SHANKARA
NAND) : (a) Government of Madhya Pradesh 
submitted a Project Report on Ken Multipur
pose Project in 1982. But they have not yet 
complied with the comments of the Central 
Water Commission thereon. 

(b) The State Government has not made 
an) provisions for this project during the 
current financial year. 

(c) Does not arise. 

Survey of Rail Line from Lalltpur to 
Banda 

4433. SHRIMATI VIDYAWATI 
CHATURVEDI : Will the Minister of 
RAILWAYS be pleased to state: 

ta) whether a survey for laying a rail 
line from LaJitpuf to Banda via Tikamaarh
Khajuraho in Madhya Pradesh has since been 
completed; and 

(b) if so, the further action being taken 
by Government in this regard '] 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWA YS (SHRI 
MADHA VRAO SCINDA) : (a) No, Sir. 

(b) Does not arise. 

Rural Electrification in Hill Districts 
of V. P. 

4434. SHRI HARISH RA WAT : 
SHRI MANVENDRA SINGH 

Will the Minister of IRRIGATION AND 
POWER be pleased to state: 

(a) the number of villages electrified in 
Uttar Pradesh under the Rural Electrification 
Programme during the year 1984-85 and 
separate figures for various hill Districts 
of Uttar Pradesh; 

(b) whether the achievements are in 
accordance with the targets fixe~; and 

(c) if not, the reasons therefor and the 
action being ~aken by the Government to 
meet the shortfall in the target? 

THE MINISTER OF STATE FOR 
POWER (SHRI ARUN NEHRU) : (a) 3572 
villages were electrified in Uttar Pradesh 
during 1984-85, till the end of February, 1985 
against a target of 3432 vi1lag~~. The infor
mation in respect of the Hill Districts is 
shown below: 
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-----------------
Name of the Hill 
District 

No. of villages Major Port Net Surplus ( + ) / 
Deficit ( - ) during 
J 983-84 (Rs. in lakhs) 

electrified from 
1.4.1984 to 31.1.1985. 

Nainital 50 

Almora 45 

Pithoragarh 27 

Dehradun 44 

Uttar Kashi 32 

Chamoli 30 

Pauri Garhwal 42 

Tehri Garhwal 25 

Total: 295 

(b) and (c). The taraet for the State has 
_ceo exceeded. 

[English I 

Prollt/Loss of Major Ports during 
1983-84 and 1984-85 

4435. SHRI BRA.JAMOHAN 
MOHANTY : Will the Minister of 
SHIPPING AND TRANSPORT be pleased 
to state: 

<a) the major Ports which are suffering 
losses; and 

(b) the loss and profit figurs of the Major 
Ports during the years 1983·81 and 1984-~5 ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SHIPPING AND TRANS
PORT (SHRI Z. R. ANSI\H.') : (a) and (b). 
During t~e year 1983-8 + Major Ports of 
Calcutta, Cochin, Paradip and Visakhapatnam 
suffered net losses. 

As per audited accounts for the year 
1983·84 the loss and profit figures of the 
major Ports were as under: 

----- ------~------ "" -
Bombay 

Calcutta 

Cochin 

Kandla 

Madras 

Mormugao 

New Mang]orc 

Paradip 

Tuticorin 

Visakhapatnarn 

(-) 

(-) 

(--) 

( --) 

4550.59 

554.93 

333.18 

Nill 

53.45 

8.03 

126.15 

742.63 

11.84 

307.86 

Annual Accounts of Major Ports for the 
year 1984·85 have not been finalised so far. 

Restoration of the Stoppage of 
Belgunths Train at Solari Station 

4436. SHRI BRAJAMOHAN 
MOHANTY : Will the Minister of 
RAILWAYS be pleased to state: 

(a) whether Belguntha train had a stop
page at Solari Station (District Puri) which 
has recently been withdrawn; 

(b) if so, the reasons therefor; and 

(c) whether in view of the inconvenience 
to the passengers, Government propose to 
restore its stoppage at Solari? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) and (b). 
Prior to 1.4.84, this train used to stop at 
Solari but after review of the position, 
stoppage of this train at solari wa~ not found 
commercially justified and stoppage of this 
train was withdrawn. Moreover, 21' /218 
Khurda Road-Palasa passenger which stop at 
Solari, run in a close proximity with 79j80 
Tirupati Express. 

(c) No, Sir. 
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Proposal for Daily Train Service between 
Bangalore and New Oelhi 

4437. SHRI V. S. KRISHNA IYER : 
Will the Minister of RAILWAYS be pleased 
to state: 

(a) whether it is a fact that the people of 
Bangalore are facing great hardships fur want 
of a daily train service from Bangalorc to 
New Delhi; and 

(b) whether in view of the fact that 
accommodation is not available to all the 
travelling public in the existing bi-weekly 
trains and considering the great demand, 
Government propose to run daily train 
service from Bangalore to New Delhi? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRJ 
MADHAVRAO SCINDIA) : (a) and (b). 
Due to paucity of resources, it is not feasihlc 
at present to introduce a daily train betwecn 
Bangalore and New Delhi. 

Introduction of a Morning Train from 
Tumkur to Bangalore 

4438. SHRI V. S. KRISHNA IYER : 
Will the Minister of RAILWAYS be pleased 
to state: 

(a) the number of season ticket holders 
travelling between Tumkur and Bangalore 
daily; and 

(b) in view of the fact that large number 
of officer goers travelling from Tumkur to 
Bangalore daily, whether Government propose 
to run a special non-stop train from Tumkur 
to Bangalore in the morning to avoid to heavy 
rush in the existing trains? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS \SBRI 
MADHAVRAO SCINDIA) : (a) About ROO. 

(b) Due to paucity of resources, it is not 
possible to run such a train for the prescnt. 

Compensation to fire Victims of 327 
UP Nagpur Passenger Train 

4439. SHRI D. B. PATIL : Will the 
Minister of RAILWAYS be pleased to state : 

(a) the amount of ex-gratia relief 
sanctioned in each case to the next of kin of 
those who died and to the persons injured as 
a result of the fire which broke out in two 
coaches of thc 327UP Nagpur Passenger 
Train on February 23, 1985 and whether it 
was actually disbursed; 

(b) the number of compensation claims 
rece~ved by the Ad hoc Claims Commissioner 
appointed for this purpose and number of 
claims out of them decided so far; and 

(d the details thereof? 

THE MINISTER OF STATE IN THE 
MlNISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) The amount 
of ex-gratia relief sanctioned and actually 
disbursed to the nexl of kin of those who 
died. were paid at the rate of Rs. 2,500/
each in rcspt:ct of 28 death cases and at the 
rate of Rs. },500/-in 8 case of serious injuries 
and at the rate of Rs. 250/- in 6 cases of 
minor injuries. 

(b) and (c). Shri D. P. Pandey, District 
and Session Judge, Durg, has assumed charge 
of ad hoc Claims Commissioner on 25.3.1985 
for deciding the cases arising out of accident 
to 327 Up Nagpur Pas~cnger Train. No peti
tion for compensatioll claims has been filed 
till 18.4.1985. 

Conversion of Dchri-Pipradih Line 
into Broad Gauge 

4440. SHRI C. P. THAKUR: Will the 
Minister of RAILW A YS be pleased to 
state : 

(a) whether it is a fact that there are 
large deposits of lime stone in ROQtas and 
Palamu districts of Bihar; 

(b) whether it is a fact that due to lack 
of transportation facilities these lime stone 
could not be utilised for establishment of 
cement plant; 

(c) if so, whethcr Governmcnt are con
templating to convert the existing narrow 
gauge line between Dehri and Pipradih into 
broad gauge line and extend it upto Oiridih 
near Bihar .. U.P. border; and 
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(d) whether Government are contemp
lating to extend the ,existing Garwa
Bhawanathpur line g k.m. east of Bhawanath
pur so that Bhawanathpur and Jadunathpur 
is linked? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) There is 
evidence of lime stone, line, cement, coal, 
Gypsum, laterite, slag and Pyrites being 
available in the area for traffic. 

(b) Not known. 

(c) No, Sir. There is no proposal for' 
conversion of the narrow gauge line from 
Dehri-on-Sone to Pipradih into broad gauge 
and extension thereof upto Giridih. 

(d) No. Sir. There is no such proposal. 

Railway Projects in Karnataka 

4441. SHRI SRIKANTA DATTA 
NARASIMHARAJA \VADIYAR : Will the 
Minister of RAJ L WAYS be pleased to 
state : 

(a) the numlJcr of railway projects 
pending completion in Karliataka State; 

(b) the amount required for the year 
1985-86 towards the progreSs of the above 
projects; 

(c) the amount actually sanctioned for 
such projects for the year 1985-86; 

(d) the reasons for allocation of inade
quate funds; and 

(e) the time likely to be taken to com

plete the projects ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINlJ]A) : (a) Three; viz. 
Bangalore-Mysore _ gauge conversion from 
Metre Gauge to Broad Gauge, Chitradurg
Rayadurg new line and Krishnarajpuram
White field doubling. 

(b) and (c). It was earlier proposed to 
allot Rs. 386 lakhs for progress of these 
works in 1985 .. 86. Due to curtailment of 

expected al1ocatiollS only Rs. 76 lakhs could 
be finaUy allotted for these works in J 985-86. 

(d) Severe constraint of resources. 

te) The completion of these projects will 
depend on availability of resources in the 
coming years. 

Knbini lInd Stage Project in Kamataka 

4442. SHRI SRIKANTA DATTA 
NARASIMHARAJA W ADIY AR : Will the 
Minister of IRRIGATION AND POWER 
be pleased to state : 

(al when the Kabini lind Stage work is 
likely 1<) be taken up in Karnataka State: 

(b \ is there any provision of financial 
assistance made by Centre during the 
Seventh Plan period for this project; and 

(c) what would be the requirement of 
funds to complete the project and the amount 
proposed to be sanctioned? 

THE MINISTER OF IRRIGATION 
AND POWER (SHRI B. SHANKARA
NAND): (a) The State Glwernment has not 
reported when they arc going to take up this 
project. 

(b) and (c). Centre provides assistance to 
States in the form of block loans and grants 
which is not tied to any Sector of develop
ment or project. The Draft VII Five Year 
Plan Document of I.(arnataka does not indi
cate any provision for Kabini Stage-II Project. 
As the Project Report is not yet received 
from the State, its estimated cost is not 
available. 

Death Rate of Infants 

4443. SHRI A. J. V. MAHESWARA 
RAO : Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) whether it is a fact that deaths of 
infants is highest in the country as compared 
with other countries; 

(b) which are the 10 districts in the 
country with highest and lowest death rate 
for infants 1 
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THE MINISTER OF STATE IN THE 
DEPARTMENT OF HEALTH (SHRI 
YOOENDRA MAKWANA): (a) Infant 
mortality rate (IMR) is measured in terms of 
number of infant dea ths per thousand live 
births per year. According to the sample 
registration system IMR in India for 
1981 was 110. Although this is high 
as compared to IMR in the developed 
countries and some of the developing 
countries but it is not the highest in the 
world. 

(b) whether the Government have a 
plan to bring the State Universities at par 
with she Central Universities as regards per 
capita expenditure on students; and 

(c) if not, reasons therefor 1; 

THE MINISTER OF EDUCATION 
(SHRJ K. C. PANT): (a) On the basis of 
recurring maintenance grants sanctioned 
during 1982-83. and the enrolment in that 
year, the per capita expenditure in respect of 
these three Central Universities works out 

(b) District level estimates of infant approximately. as under: 
mortality are not available. 

Kendriya Vidyalaya Sangathan (Reco~ni
tion of ASSOCiation) Rules, ]982 

4444. SHRIMATI BIBHA GHOSH 
GOSWAMI: Wi)) the Minister of EDU
CATION he pleased to state : 

(a) whether it is a fact that Kendriya 
Vidyalaya Sangathan has framed Kendriya 
Vidyalaya Sangathan (Recognition of Asso
ciation) Rules, 1982; 

(b) if so, when these Rules were framed; 
and 

(c) at which meeting of the Board of 
Governors the said Rules were passed? 

THE MINISTER OF EDUCATION 
(SHRI K.C. PANT): (a) and (b). Rules 
for Recognition of Association of Kendriya 
Vidyalaya Sangathan were framed in 1982. 

(c) After obtaining the approval of the 
Chairman in January J 983, the Rules were 
circulated to all concerned and the Board of 
Governors was also intimated at its meeting 
held on 5.12.1983. 

Per Capita Expenditure on Students 
of Various Universities 

4445. SHRI SUDHIR ROY: Will the 
Minister of EDUCATION be pleased to 
state : 

(a) the per capita expenditure on students 
of Delhi University. Jawaharlal Nehru Uni
versity, Banaras Hindu University; 

(i) Delhi University 

(ii) Jawaharlal Nehru 
University 

(iii) Banaras Hindu University 

(b) No, Sir. 

Rs. 

7021 

13126 

11197 

(c) The per capita expenditure varies 
from course to course and depends also on 
the levels of teaching and research program
mes. This expenditure will also be higher 
in respect of residental universities compared 
to those which are affIliating universities. It 
will not, therefore, be feasible to ensure parity 
in per capita expenditure in alJ the 
universities. 

[Trons/at ion] 

Fees from Students in India from 
Gulf Countries 

4446. PROF. NIRMALA KUMARI 
SHAKTAWAT: Will the Minister of EDU-

CATION be pleased to slate : 

(a) whether the Gu]f countries send their 
students to India for higher and technical 
studies and if so, the total number of such 
students in the c~uDtrYt State-wise and 
faculty-wise; 

(b) whether the fees charged from them 
are the same as charged from Indian 
students; 

(c) whether Indian students studying 
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abroad arc charged more fees; and 

(d) if so, whether jn order to have 
reciprocity a ny specific scheme has been 
formulated for charging more fees from 
foreign students studying in India and the 

details thereof 1 

THE MINISTER OF EDUCATION 
(SHRI K.C. PANT): (a) to (d). A state· 
ment is attached. 

Statem('nt 

(a), (b), (C) and (d). A number of students from Gulf countries come to India for 
higher education and technical studies. These students are either self· financing or afe 

awarded Gov(!rnment of India scholarships. The Education Ministry has awarded 

scholarships to 37 students from Gulf countries during 1982-83 to 1984-85. The country

wise and year-wise distrihution of these scholarship-holders is given below: 

Country 1982-83 1983-84 1984-85 

Iran 2 4 

Iraq 4 12 13 

Qatar 

Kuwait 

U.A.E. 

Sultnate of Oman 

Baharain 

2. The faculty-wise breakup of students from Gulf countries who have been 

awarded scholarships by the Government of India is indicated below: 

Country Year 

'''----_. 

2 

Iran 19i2-83 

1983-84 

1984·85 

Iraq 1982-~3 

1983·84 

Humanities 

3 

2 

6 

Sciencesl 
Agricu1ture 

4 

2 

4 

Bngg./ 
Tech. 

s 

3 

Medical 

6 

1 
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2 3 4 5 6 

--" ,_ ~"---- ._ .... _-
1984-85 9 4 

Qatar 1982-83 

1983-84 

1984·85 I 

Kuwait I 
t 

U.A.E. t , , 
Sultnate >-
of Oman I . 
Baharain J 
3. The distribution of these scholarship-holders StatejlJnion Tcrritory-wis.e is 

indicated below: 

Iran Punjab 

Andhra 
Pradesh 

Gujarat 

Delhi 

Himachal 
Pradesh 

Iraq Maharashtra 

Rajasthan 

Uttar Pradesh 

Delhi 

Haryana 

Karnataka 

Orissa 

Punjab 

West Bengal 

Kerala 

Qatar Delhi 

5 

1 

4 4 

1 

1 

2 

I 

:2 

I 

1 

-----------------------'"--------_ .. _-_. 
. 4. The above information does not 

include those students who come to India on 
their own for higher education and techni
cal studies. Since Universities have been 

allowed to admit such self-financing students 
after determining their eligibility for admis
sion, the Ministry of Education has no infor-
mation about their Dumber. ' 
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The fees charged from students coming 
from . Gulf countries are similar to those 
that are charged from Indian 5Itudents for 
prosecuting various courses of studies. 

5. Some countries like the United 
Kingdom, Newzealand, Australia and Canada 
are charging fces at higher rate from over
seas students. The Government of India 
has at present no proposal under considera
tion for charging fees at higher rates from 
foreign students enrolled in various courses 
in Indian universities and institutions of 
higher learning. 

[English] 

A\'enue of Promotions for Non
Teaching Staff of Kendriya 

Vid)ala~'as 

4447. SHIH CHINTAMANI PANIGRAHl: 
Will the Minister of EDUCATION be 
pleased to sla te : 

~a) the avenues of promotion for the 
no l-teaehing stall' of Kendriya Yidyalayas; 

(b) whether the non-teaching staff of 
Kenoriya Vidy~dayas and the employees of 
Kendriya YiJyalaya Sangathan Head Quar
ters and Rt!b:onal omces are governed by 
same set of rule:-.; and 

(c) if not, the reasons thcrefor 1 

THE MINiSTER OF EDUCATION 
(SHRI K. C. PANT): (a) All posts of l4ab 
Attendants, 60% posts of UDCs, 40% posts 
of Head Clerks and 50% posts of Supenn
tendents of Kcndriya Vidyulayas are filled 
up by promotion from amongst the eligible 
Group 'D' employees, LDCs, UDCs and 
Head Clerks, rc~pectivcly. Even for the 
remaining Pllsts in these categories depart
mental candidates can compde alongwith 
others for appointment through direct recruit
ment departmental examination. Such staff 
of Kcndriya Vidyalayas are also eligible to 
cC'mpcte in various categories of posts in the 
Headquarters and Regional Offices of 
Kcndriya Vidyalaya Sangathan and the 
Kendriya Vidyalayas, which are filled through 
departmental tests/direct recruitment. Further, 

, 
LDCs and Group '0· employees in the 
Kendriya Vidyalayas are also eligible for grant 
of selection grade. 

(b) and (c). Non-teaching staff of the 
Kendriya Vidyalayas snd those of Head
quarters and Regional Offices of Kendriya 
Vidyalaya Sangathan are governed by the 
same service rules, ex.cept for the recruitment 
rules for various posts which have to be 
different depending upon job requirements. 

Unequal Railway Freight Charges 

4448. SHRI AMAR ROY PRADHAN : 
wm the Minister of RA1LWAYS be plea!lcd 
to state: 

(a) whether it is a fact that railway 
freight charges of cotton, coal, steel and 
sugar are unequal; and 

(b) if so, the reasons therefor '! 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA): (a· and (b). 
Railway freight rates are not the: same for 
all commodities. The frc:ght rate for any 
commodity depends on the dassification 
assigned to it in the Rajlway Freight Strul'
ture. Each commodity has been assigned an 
appropriate classification taking into ael:ount 
its transportation characteri~tics such as 
value. loadability, use, risk in transit, ('tc. 
The freight classification of cotton cClal 
steel and sugar being diffcrent, the 'fn::igh~ 
rate charged for these commodities arc 
ditrcrent. 

[Translation] 

Promotion of Employees in Accounts 
Department of Rail~a~s 

4449. SHRI VIJA Y KUMAR YADA V : 
Will the Minister of RAILWAYS be pleased 
to state : 

(a) whether it is a fact that almost all 
the employees of Railway Department have 
been promoted or are bejng promoted under 
the Cadre restructurins; 
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(b;' if so, whether the employees in the 
Accounts Department of Railways have been 
denied of this facility hecause Railway Board 
has not issued any orders for them in this 
regard so far; and 

(c) if so, the action taken by Govern
ment in the matter '? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) A number 
of Group 'C' and "0' categories of staff 
have been restructurcJ through cadre rt'view, 
which is a continuing process, while the 
rest wm be taken up for consideration as 
and when uue. 

r,b) and (c). The statT of the Accounts 
Department have benefited by a phased 
programme of Cadre Restructuring implc
m~nted during tile f'l!ri(Ju 1980 to 19H2. The 
question whether any further restructuring 
for this cah'gor:,r is nc~\.:ssary, will be cunsi
dered as and when due. 

[English] 

Con"i truction of Building for Boys 
Higher Secondary School, Kharagpur 

4450. SHRI NARA Y AN CHOUBEY : 
Will the Minister of RAILWAYS be pleased 
to state: 

(a) whether his Ministry arc aware 
of the representations made for the demoli
tion of hutments used for holding classes 
of the S.E. Railway Boy's Higher Secondary 
Schoof at Kharagpur; 

(b) the reasons for not completing the 
construction of the building for which 
provision had bl'Cn made in the Works 
Programme for 1982-83; and 

(c) when the Railway Authorities pro
pose to start and complete the construction 
of the building? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHIU 
MADHAVRAO SCINDIA): (a) Yes, Sir. 

(b) and (c). There is a proposal for 
construction of a new building for the school 

in replacement of the old building. However, 
due to severe constraint of funds it has not 
been possible to include this work in the 
Railway's Budget so far. 

Registration of Compounders Trained 
in G. B. Pant IIospit.iI, Port Blair 

4451. SHRI MANORANJAN BHAKTA: 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) whether it is a fact that the com
pounders recruited and trained in G.B. Pant 
Hospital, Purt Blair by the meuical aUlhoritle~ 
of the llnion Territory of Andaman and 
Nicobar Administration have not been regis
tered under the Pharmacist Registration Act 
and if so, the reasons therefor; 

(b) whether thc Andaman and Nicobar 
Administration h~lS made al1 agreement with 
the (iovcrnmr.;nl of W~st lkllgal for regis
tering these Ct)nlpounders and if so, ~ hat 
action has been t..ikcn by the Andaman and 
Nicobar Administration for registering these 
compounders~ and 

(c) whether the And1man and Nicobar 
Administration will have their own Pharmacy 
Council to register the said compounders in 
the first register and if not, the reasons 
therefor? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF HEALTH (SHRI 
YOGENDRA MAKW ANA) : (a) to (c). 
The Union Territory Administration of 
Andam!:ln and Nicobar Islands, have informed 
that they had constituted a Registration 
Tribunal which undertook the Rl~g;strat,on 

of Pharmacists in the First Register from 
April, ] 972 to 5th Dl!cembcr, ] 974 as per 
the provisions of the Pharmacy Act, .1948. 
The Union Territory had an agreement with 
the West Bengal State Governmcnt/We~t 

Bengal Pharmacy Council for a ddinitc period 
and had given the First Register, after its 
closure, to them. The agreement was in 
force only upto 18-8-1983. 

The Union Territory Administration is 
anxious to register some un-registered Com
pounders working in the Hospitals/Dispen
saries who have considerable e~pericncc 
but lack of requisite educational quaJificati0r.s 
etc. This matter is being considered by the 



199 Written Answers APRIL ,25, 1915 200 

Government in consultation witl1 the Ministry 
of Law and Justice and the Union Territory 
Administration. 

Talks with All India KendriY8 
Vidyalaya Teachers Association 

4452. SHRI INDRAJIT G UPT A : 
SHRIMATI BIBHA GHOSH 
GOSWAMI: 

• 
Will the Minister of EDUCATION be 

pleased to state: 

(a) whether the All India Kcndriya 
Vidyalaya Teachers' Association had called 
ott their agitation on th~ former Mini~ter's 

assurance that bilateral talks would be held 
to'· discuss their 11 point demands; 

(b) if so, why the talks have not been 
held so far; 

(c) whether the recognition of Service 
Associations Rules framed hy the Govern
ment arc not applicable to the Kendriya 
Vidyalaya Sangathan; and 

(d) jf so, whether the Kendriya Vidyalaya 
Sangathan has framed its own Rules in this 
respect? 

THE MINlSTER OF EDUCATION 
(SHRI K. C. PANT): (a) There is no 
record of any sl,;ch assurance having been 
given by the former Minister. 

(b) Does not arise. 

(c) and (d). The various Service Rules 
of the Government of India are not ipso 
facto applicable to the Kendriya Vidyalaya 
Sangathan. The Kendriya Vidyalaya 
Sanga than have framed its own Recognition 
of Associations Rules. 

Providing Catering Faci1ity in 
Himsagar Express 

4453. SHRI SURESH KURUP: Will 
the Minister of RAILWAYS be pleased to 
state; 

(a) whether it is a fact that no catering 
facility is provided in the Himsagar Express 

connecting Kanyakumari and Jammu Tawi; 
and 

(b) if so, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINJSTRY OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA) : (a) and (b). No 
pantry car is provided on Himsagar Express 
train because of paucity of pantry cars. 
Moreover, this is a non-vestibuled train. 
However, arrangements for catering on this 
train is made through static cattring units 
provided at stations en-routc. 

Criteria for Setting up of Central 
Universities 

4454. SHR1MATI JAYANTI PATNAIK : 
Will the Minister of, EDUCATION he 
pleased to statc : 

(a) the basis for creation of Central 
Universities; and 

(b) whether States not having and 
Central University will be given preference 
for setting up a new Centra) Un iversity ? 

THE MINISTER OF EDUCATION 
(SHRI K. C. PANT) : (a) and (b). There 
were three Universities namely, the Delhi 
University, the Aligarh Muslim Univcr"ity 
and the Banaras Hindu University, func
tioning under Acts of Parliament when the 
Constitution came into effect. Ther.:after. 
in 1951, the Visva-Bharati, Santiniketan, 
was declared as an institution of National 
importance under an Act of Parliament, with 
the powers of a University; in 1966, the 
lawaharlal Nehru University was esta-, 
blised under an Act of Parliament, as Delhi 
is a Union Territory; in 1973, a Central 
University was established in Shillong after 
the legislatures of Meghalaya and Nagalan<l 
by resolution requested the Centra} Govern
ment to do so; and in 1974, the University 
of Hyderabad was established after an 
amendment to the Constitution to enable the 
Central Government to establish the Uni
versity. As the Central Government docs 
not normally establish Universities, no cri
teria have been laid down for the purpose, 
and the Question of giving preference to 
any State in the matter does not arise. 
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Literacy Amongst Women 

4455. SHRI LAKSHMAN MALLICK 
Will the Minister of EDUCATION be 
pleased to state: 

(a) the percentage of literacy amongst 
women, State-wise; 

(b) progress made to increase the Jiteracy 
amongst women, particularly in the State of 
Orissa; and 

(c) the targets fixed for the Seventh 
Five Year Plan? 

THE MINISTER OF EDUCATION 
(SHRI K. C. PANT): (a) A statement 
showing State-wise percentage of literacy 
according to 1981 census is attached. 

(b) The following steps have been taken 
to promote literacy amongst women in the 
country including Orissa. 

1. The States and Union Territories 
have been advised to : 

cover on priority basis all the districts 
having literacy rate below national 
average; 

ensure that at least 50% of the learners 
enrolled in the Adult Education Cen
tres are women; 

make special efforts to enrol the other 
weaker sections of the society; 

give priority to the opening of the 
Adult Education Centres in rural and 
Adivasi areas and to locate such 
centres in bas ties of scheduled castes/ 
scheduled tribes as far ~s possible. 

encourage voluntary organisations to 
participate in the programme by 
conducting adult education centres 
espedaUy for women. For the pur
pose, grant-in-aid rules have been 
relaxed to accommodate those agencies 
which are willing to run a smaller 
number of centres of minimum five 
centres' exclusively for women; 

lay special emphasis on starting post
literacy and follow-up programme to 

ensure that neo-literates do not lapse 
into illiteracy; and 

monitor among others the participation 
of students and non -student youths in 
adult education. 

2. To provide further boost to the enrol
ment of women under Adult Education 
Programme, a scheme of awards has been 
instituted for excellent performance in adult 
lireracy for women. Awards are given under 
the scheme for (a) 5 best Adult Education 
Centres for women in each district; (b) one 
best district in the State (two each in case 
of Bihar and Madhya Pradesh; 3 for Uttar 
Pradesh and 5 awards for 9 Union Te.rritories, 
and (c) State level awards to 4 best States 
and one UT level award for best UT. 

3. To encourage enrolment of girls, 
Central assistance is given to 9 educationally 
backward States, which include Orissa, (a) 
for running non-formal education centres 
exclusively for girls on 90 : 10 sharing basis 
and (b) for appointment of women teachers 
in primary schools on 80 : 20 sharing basis. 

4. Awards have also been instituted 
for excellence in performance in the enrol
ment of girls separately under the formal 
and non-formal systems. 

(c) While no target has been fixed, the 
Sixth Five Year Plan document envisaged 
eradication of illitera~y by] 990 i.e. by the 
end of Seventh Five Year Plan. The enrol
ment target will however, be finalised during 
the Seventh Plan on year to year basis in 
consultation with the Planning Commission. 

Statement 

Literacy rate 1981 Census 

Stales/UTs Percentage 

INDIA 36.23· 

Andhra Pradesh 29.94 

Assam -* 
Bihar 26.20 

Gujarat 43.70 

Haryana 30.14 

Himachal Pradesh 42.48 
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Jammu &. Kashmir 

Karnataka 

Kerala 

Madhya Pradesh 

Maharashtra. 

Manipur 

Meghalaya 

Nagaland 

Orissa 

Punjab 

Rajasthan 

Sikkim 

Tamil Nadu 

Tripura 

Uttar Pradesh 

West Bengal 

UNION TER.RITORIES 

A _ & N Islands 

Arunachal Pradesh 

Chandigarh 

Dadra & Nagar HaveJi 

Delhi 

Goa, Daman & Diu 
• 

Lakshadwecp 

Mizoram 

Pondichcrry 

26.67 

38.46 

70,42 

27.87 

47.18 

41.35 

34.CB: 

42.57 

34.23-

40.86 

24.38 

34.05 

46.76 

42.12 

27.16 

40.94 

51.56 

20.79 

64.79 

26.67 

61.54 

56.66 

55.07 

~9.88 

55.85 

*Figures of India for 1981 exclude 
Assam where Census could not be held due 
to disturbed conditions prevailing at the 
time of Census. 

Ships Proposed to be purchased 
dUring 1985-90 

4456. SHRI RAM BHAGAT PASWAN: 
Will the Minister of SHIPPING AND 
TRANSPORT be pleased to state; 

(a) the total number of ships which are 

likely to be purchased during 1985-90 and 
total cost of the ships to be purchased; 

(b) whether it is a fact that ships are 
not purchased from the Company quoting 
lowest tender but by the chokio: of Managing 
Director; and . 

(e) if not, the number of sbips purchased 
from the Company of lowest tender during 
'he Jast three years? 

THE MINISTER OF STATE OF THE 
MIN1STR Y OF SHIPPING AND TRANS· 
PORT (SHRI Z. R. ANSARI) : (a) Tetal 
number of ships to be purchased during 1985-
90 and tutal C~)st of thc~,e ~bips v .. ill depend 
upon the pl-Jysical target and financial provi
sions made for the shipping se('lor during the 
seventh Plan period, whidl is yet to be finali~·' 
ed by the Government. 

(b) and (c), There are no pre-determi
ned guidelines of Government to govern the 
procedure of po«,:hasc of ships by the 
Private Sector. Dccisi(Jn~ for ul:quisition of 
ships by tht: private sector shipping compa
nies are based on their commercial judge
ment and are usually taken by their mana
gement on the basis of several factors 
such as price of ~hips, Yards/Sellers from 
whom ships are to be acquired, age and 
Technical sp~cifications of ships, terms and 
conditions of payment of deferred price etc. 
Decisions for the purchase of ships from 
abroad by private sector are operative 
only after due sanction of Government 
has been accorded to them. 

2. Public sector shipping companies fol· 
low a well laid ou.t procedure in the matter 
of acquisition of ships from a broad. Tenders 
are invited from shipyards worldwide and 

these are evaluated by the Ship Acquisition 
Committee of the Company concerned. The 
Ship Acquisition Committee selects the ~hip
yard whose off~r is most competitive for the 
award of the order. After the ~hipyard is 
finalised for award of the order, the case is 
proce~ed in the Government on the basis of 
the project report submitted by the public 
sector Shipping Company, for approval of 
PIB/Cabinet. 

3. During the last three years Shipping 
Corporation of India has placed firm orders 
for 37 ships as under after obtaining the 
approval of the Government. ., 
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.... --- .. ~-"- --~-- ... ----" -~ ... _. ___ ......... ________ .... , ___ .... L __ 

Type No. GRT DWT Contract Shipyard 
(in million T) price per on whom 

vessel ordered 
(USD million) 

._--. ---, .. --..... ~ .. ---.-- -_._----_ .... _-
LR--l Tankers 11 0.413 0.688 24.4 Hyundai, 
(62,000 DWT) Korea 

Supply Vessels 10 0.012 0.015 4.598 Robin Shipyard, 
(OSVS) Singapore, 

Product Tankers 0.098 0.163 23.00 Hyundai, 
(40, 700 DWT) Korea 

Bulk C_.arriers 12 0.314 0.540 17.5 Daewoo, 

(45,000 DWT) Korea 

37 0.837 . 1.406 

The price of aho\'c ships has been the 
lowest in the tenders in each category. 

4. For th~ sh1DS a(.'quired from Indian 
Shipyards by Indian Shipping Companies, 
both in the public and private sector, the 
price is fixed by the Government in accor
dance with the pricing formula for fixing the 
price of ships constructed in Indian Ship
yards. 

(Translation] 

Immoral Traffteking of Nepal Girls 

4457. SHRI R. M. BHOVE : 
Sl-IRJ DHARAM PAL SINGH 
MALIK: 

Wi11 the Minister of SOCIAL AND 
WOMEN'S WELFARE be pleased to state: 

(a) whether Government's attention has 
been drawn to a news-item appearing in the 
"Janyug' dated the 1 H March. 1985 that lakhs 
of young Nepa Ii girls are being brought to 
India for immoral tramcking by an organised 
gang; 

(b) whether Government have investigat
ed into the matter; and_: 

(c) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SOCIAL AND WOMEN'S 
WELFARE (SHRIMATI M. CHANDRA
SEKHAR) : (a) Yes, Sir. 

(t» and (c). The information has been 
called from the State Governments. 

[Englis}, ] 

News Item Captioned "Drug Com
panies Revert to Brand Names" 

4458. SHRI INDRAJIT GUPTA: Will 
the Minister of HEALTH AND FAMILY 
WELF ARE be pleased to state: 

(a) whether Government's attention has 
been drawn to the news item captioned 
"Drug Companies revert to Brand Names" 
appeared in Business Standard dated 23 
March. ] 985; 

(b) if so, which of the companies are 
again using brand names for their products; 
and 

(c) Government's reaction thereto '/ 

THE MINISTER OF STATE FOR 
HEALTH AND FAMILY WELFARE 
(SHRI YOGENDRA MAKWANA): (a) Yes. 
Sir. 
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(b) In so far as this Ministry is aware, 
three Drugs namely: - Danazol, Rosexacin 
and Sodium Valproate are being marketed 
under their respective brand names under 
Court's orders. 

(c) The Delhi High Court in the judge
lIlent delivered on 13th Augu'st, 1982 declared 

. that laying down inter-alia drugs containing 
any of the single active ingredientshall be 
marketed only under generic names, as iJlega) 
and ultra vires of the Constitution. The Gov
ernment have prefered an appeal (Special 
Leave Petition) in the Supreme Court. The 
Special Leave Petition has been admitted on 
1st December, 1983. The Latt~r is, therefore. 
sub-judice. 

Import of Goods Thro ugh Paradip 
Port 

44~9. SHRI SOMNATH RA TH: WiIJ 

the Minister of SHIPPING AND TRANS .. 
PORT be pleased. to state : 

(a) whether the imports of goods 
through Paradip Port have gone up in recent 
period; 

(b) if so, the total tonoes of different 
goods imported through Paradip Port in the 
last three years; and 

(c) the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SHIPPING AND TRANS
PORT (SHRI Z. R. ANSARI) : (a) No. 

(b) and (c). Commodity-wise imports 
handled through Paradip in the last three 
years were:-

-----------------~ .. -.------.-.... --.-~.--.---.----.~ .. ~ ..... - •. --- _. 

Commodity 

Foodgrains 
Fertilizers 

Coal 

Cement 

Magnesite 

Pig Iron 

Iron and Steel 
Care jWFP Cargo 
Machinery 
Oil Drilling 

equipments 

Carpet Rolls 
Pipes 

Hard Coke 

1982-83 

46,559 

26,096 

3,31,143 
30,670 

2,892 

18,766 

23.682 

30,824 

130 

88 
1,498 

11,020 

Relief materials 317 

(In tonnes) 
1983-84 1984-35 

1,48,291 11,633 

47,197 26,841 

24,663 68,635 

3:,262 

6,098 18,677 

18,977 2,917 

30,624 21,074 

76 

513 1,234 

10,001 27,551 

Gas Turbine 324 
Dredging materiaJs 4,465 
--_. __ ,-0_--·'. "_" ___ ' .. ___ ~ ___ . __ ._. ___ . ___ . ___ . ____ ' 

TOTAL IMPORTS 5,23,68~ 3,18,626 1,93,427 . 

--------~,,----------.---------------
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Situatioll in Shri Lanka 

PROF. K. K. TEWARY (Buxar): I Nehru occupied this seat from 20.8.1946 to 
have give.n a notice. 27.S.64 

MR. DEPUTY SPEAKER: I have 
already told all of you to please sit down. 
Nothing will go on record if all of you talk 
like this. 

(brlerrup,ionJ) 

PROF. K. K. TEWARY : I have given a 
notice, 

MR. DEPUTY SPEAKER: I request 
all of you to please sit down first. I shall 
call each one of you one by one and listen. 

PROF. MADHU DANDAVATE (Raja
pur) : 1 want to make one suggestion which 
concerns the entire House. 

PROF. K. K. TEW AR Y : I have given 
a notice. 

MR. DEPUTY SPEAKER: I will call 
you afterwards. 

I)ROF. K. K. TEWARY : I had given a 
Ilcticc. He is merely giving a suggestion. 

MR. DEPUTY SPEAKER: This is my 
discretion. Please sit down. 

PROF K. K. TEWAR Y: Your discre
tion should not belike this. 

PROF. MADHU DANDAVATE: I am 
glad that the Prime Minister is here in the 
House. I wallt to make olle suggestion and 
I beli~ve tnat the entire House will accept 
that sugg~stion. (Interruptions) It is some
thinR which should come from you and it is 
coming from me. 

(Interruptions) 

What I am going to say you will welcome. 
Please listen to mI!. I just tried to find 
out whether there:: were special arrangements 
where the Prime Minister takes his seat. I 
am glad that your Secretariat has bccn able 
to put a very fine memorial to the memory of 
two Prime Ministers who died - Pandit Jawa
harlal Nehru and Shrimati Indira Gandhi. 
Just where Mr. Rajivji, the Prime Minister 
is sitting, there is a ,small meta lie plate on 

. which it is written that Shri Jawaharlal 

(Tnlerruplionv) 

MR. DEPUTY SPEAKER: You give it 
to me in writing and I wi'l pass it on to the 
Minister. He will consider it. I will look 
into it. 

(Interruptions) 

PROF. MADHU DANDAVATE: My 
suggestion is that •••••• 

MR. DEPUTY SPEAKER: You give 
it to me in writing and J will consider it. 
Now, nothing will go on record. 

(Interruptions). .* 
MR. DEPUTY SPEAKER: You give it 

in writing. Nothing will go on record. 

12.03 Ilrs. 

ST ATEMENT RE : SITUATION IN 
SRI LANKA 

[English] 

THE PRIME MINISTER (SHRI RAlIV 
GANDHI) :' Mr. Deputy Speaker. Sir, an 
all Party delegation from Tamil Nadu Jed by 
the Chief Minister, Shri M C. Ramachandran, 
met me on April 23, 1985 and submitted a, 
Memorandum regarding the latest develop
ments in Sri Lanka. It was pointed out that 
the influx of refugees is continuing. Tradi
tional activities of Indian fishermen in the 
Palk Straits have been affected. The situa· 
tion is causing grave concern. The delegation 
requested the Government of India to take 
up the matter with the Sri Lankan Govern
ment for restoration of peace and normality 
so that the refugees in Tamil Nadu can re-
turn home and traditional, economic activi
ties resumed on both sides. 

I assured the delegation that the Govern
ment of India was following the develop
ments in Sri Lanka and their repercussions 
on India with concern. They have been in 
continuous touch with the Sri Lankan Govern
ment, both through the normal channels and 

• * Not recorded . 
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through special visits. In view of tht pre
vailing situation I shan convey to President 
Jayewardene our distress and anxiety and the 
need to arrive at a sreedy and viable solu
tion of the problem on a poli.ical basis 
acceptable to all parties concerned. In. view 
of the gravity of the situation. I am setting 
up a Special Advisory Group to continue 
efforts for resolving the problem. 

12.05 hrs .. 

PAPERS LAID ON THE TABLE 

[EnglishJ 

Annual Ac('ouots er National Institute 
for Training ill Industrial Engineering, 
Bombay for 1983-84 and s'atemfnt 
for delay in laying tbese papers. 
Annual Accounts of University of 
Delhi and Statement for delay iD 

laying tbese papers etc. etc. 

THE MINISTER OF EDUCATION 
(SHRI K.C. PANT) : I beg to lay on the 

Table: 

(Hindi and English versions) of the 
Banalas Hindu University, for the 
year 1983-84 together wit.l Audit 
Report thereon (Volume I and 11). 

(6) A statf:ment (Hindi and English 
versions) showing reasons for deJay 
in layin& tbe papers mentioned at 
(5) above. 

[Placed in Library. Set No. LT-773/85] 

PROF. MADHU DANDAVATE (Raja
pur) : What has happened to the suggestion 
that I have made? 

MR. DEPUTY SPEAKER: You give it 
. to me in writting and I wi)] paM it on to the 

Minister. I will consider it. 

( '"terruptions) 

PROF. MADHU DANDAVATE: It i~ 
your aut'1Ority. The Minister is connected with 
the Government. You are connected with the 
House. 

MR. DEPUTY SPEAKER: I will go 

(1) A copy of the Annual . Accounts into it. 1 wiJI consider it. 
(Hindi and E.lglish versions) of the 
National Institute for Training in PROF. MADHU DANDAVATE: You 
Industrial Engineering~ Bombay, for are connected with the House. 
the year 1983 -R4 together with 

Audit Report thereon. MR. DEPUTY SPEAKER: I will con-

(2) A statement (Hindi and English 
versions) showing reasons for delay 
in laying the papers mentioned at 
(1) above. 

[Placed in Library. See No. LT -771/85] 

(3) A copy of the Annual Accounts 
(Hindi and English versions) of the 
University of Delhi, Delhi for the 
year 1983·84 tOiether with Audit 
Report thereon. 

(4) A statement (Hindi and English 
versions) showing reasons for delay 
in laying the paper! mentioned at 
~3) above. 

[Placed in Library. Se, No. LT-772/85] 

sider it. 

PROF. MADHU DANDAVATE: The 
Minister has got nothing to do with it. Do 
not hand ever the powers of the House to 
the Minister .. 

MR. DEPUTY SPEAKER: I wi() look 
into it. 

PROF. MADHU DANDAVATE: 1 
thought that you will support it. I thought, 
you will have the grace to support it. 

PROF. K.K. TEWARY (Baxar): Mr. 
Deputy Speaker. I want to raise an important 
point. 

MR. DEPUTY SPEAKER: The Hon. 
(5) A copy of the Annual Accounts Minister is on his less. 
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THE MINISTER OF PARLIAMENTARY AN HON .. MEMBER: You Rave to re .. 
AFFAlRS (SHRI H.K.L. BHAGAT) ~ I mov~ that ban .. 
would like to say, with regard t() the point 
raised by the Hon. Member, Prof. Madhu SHRIMATI GEETA MUKHERJEE: I 
Dandavate, we can aU sit tQgetAer and <lis~' bope you will take it up.. 1 request the 
cuss the matt« with you.. Education Minister to consider it. I have 

also given notices on this question. I hope 
MR. DEPUTY SPEAKER: Yes. you you will consider it and take jt up. 

can discuss it. 

SHRI S. JAIPAL REDDY (Mehbub .. 
nagar) : What is tbere to discuss ? 

MR DEPUTY SPEAKER: We have to 
discuss it. We have to consider it. 

PROP. K.K, TEWARY : J want to raise 
a matter, it is a very serious matter that I 
elm ralsmg. We have given notices to you. 
Several Members have atso given notices on 
the ant-i-nationai activities of an Indian 
leader who is now touring the U.K.,"· He 
has addressed severa) meetings of extremists 
in Gurdwaras~ 

MR. DEPUTY SPEAKER: I do not 
~ant any n.ames to 10 on record. 

PROF .. K. K. TEWAR Y: He is indulg~ 
ing in anti-national activities. He has been 
held guilty in the Baroda dynamite case. 

AN HON. MEMBER: He has been do· 
ing it hece in India also. 

MR. DEPUTY SPEAKER: Mr. TeVtllry, 
when you have given it. I wiU consider it. I 
will look into it. Please sit oown. 

SHRI S. JA.IPAL REDDY: The Govern
ment should accept our demand for a judical 
inquiry. 

SHRIMATl GEETA MUKHERJEE 
(Panskura) : Sir, 1.500 posts of teachers arc 
vacant in Government schools. 

MR. DEPUTY SPEAKER: YOu have 
already given it to me. 

SHRIMATI GEETA MUKHERJEE: 
The Education Minister is here. Bengali 
schools are also suffering very much. I like 
him to look into this matter and do some
thing. 

• lIeNot recorded. 

11.08 br~ 

PAPERS LAID ON THE TABLE 
-Collld. 

[English] 

Annual Report, Annual Accounts and 
Re\'iew OR the working of All India 

Institute of Medica~ Sciences for 
J983-84 

THE MINISTER OF HEALTH AND 
FAMILY WELFARE (SHRIMATI 
MOHSINA KIDWAI) : 1 beg to lay on the 
Table: 

0) A copy of the Annual Report (Hindi 
~nd English versions) of the All 
India Institute of Medical Sciences. 
New Delhi, for the year 1983-84. 
under section 19 of the All India 
Institute of Medical Sciences Act, 
1956. 

(2) A copy of the Annual Accounts 
(Hindi and English versions) of the 
All India Institute of Medical 
Sciences, New Delhi. for the year 
1983-84 together with Audit Re
port thereon. under sub-section (4) 
of section 18 of the All India Insti
tute of Medical Sciences Act, 1956. 

(3) A copy of the Review (Hindi and 
English versions) by the Govern
ment on the working of the All 
1ndia Institute of Medical Sciences. 
New Delhi, for the year 1983-8..t. 

[Placed in Library. See No. LT-774/85] 

MR. DEPUTY SPEAKER: I have al· 
ready di!)cussed it with you. You have 
already given me something. I will see it. 
You cannot raise anythina now. 

Shri l.R. Ansari • 
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Merchant ShipPing (Crew AccOlD
modation) (Amendment) 

Hales 1984 

THE MINISTER OF STATE OF THE 
MINISTRY OF SHIPPING AND TRANS
PORT (SHRI Z. R. ANSAR1): I beg to lay on 
the Table a copy of the Merc~ant Shipping 
(Crew Accommodation) (Amendment) Rules, 
] 984, (Hindi and English versions) published 
in Notification No. G S R 278 in Gazette of 
lndia dated the 16th March, 1985, under sub
section (3) of section 459 of the Merchant 
Shipping Act, 1958. 

IPlaced in Library. See No. LT-775/85] 

Detailed Demands for Grants of tbe 
Department of Space for 1985-86 

THE MINJSTER OF STATE IN THE 
MINISTRY OF SCIENCE AN D TECHNO
LOGY AND IN THE DEPARTMENTS OF 
OCEAN DEVELOi>MENT, ATOMIC 
ENERGY, SPACE AND ELECTRONICS 
(SHRI SHIVRAJ V. PATIL) : 1 beg to lay 
on the· Table a copy of the Detailed De
mands for Grants (Hindi and English ver· 
sions) of the Department of Space, for 
1985-86. 

[Placed in Library. See No. LT -776/85] 

Annual Report, Reviews on the work
ing of International Institute for 
Populatioll SCiences, Bombay for 
1983-84 and statement Cor delay in 
itlrjng these Papers and Post 
Graduate Institute of Medical Edu
Cation and Research, Cbandigarb 
(Sec", Amendment) Regulations, 

1984. 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF HEALTH (SHRI 
YOGENDRA MAK W ANA) : I bel to lay 
()n the Table; 

(1) A copy of the Annual Report (Hindi 
and English versions) of the Inter
national Institute for Population 
Sciences, Bombay, for the year 
1983-84 along with Audited 
Accounts. 

(ji) A copy of the Review (Hindi 
and English versions) by the 
Government on the working 

of the Internaticnal Institute 
for Population Sciences,. 
Bombay, for the year 1983-84. 

(2) A statement (Hindi and English 
versions) showing reasons for delay 
in laying the papers mentioned al 
(1) above. 

[Placed in Library. See No. I.T -777 /85] 

(3) A copy of tbe Post-Graduate Institute 
of Medical Education, and Rcsearch~ 
Chandigarb (Second Amendment) 
Regulations, ]984 (Hindi and Eng
lish versions) published in Notitka
tion No. E3JNF /84/74437 dated 
the 26th December. 1984, jssued 
under section 32 of the Post-G fa
duate Institute of Medical Education 
and Research, Chandigarh Act~ 
1966. 

[Placed in library. See No. LT-778/R51 

SHRI LALIT MAKEN (South Delhi) : 
This is a very important matter. Calling 
attention notice has not been accepted. 

MR. DEPUTY SPEAKER : We have 
been taking up calling attention notices 
regularly. 

PROF. K. K. TEWARY (Buxar) : Sjr~ 
they are constructing multi -storeyed houses 
and going to make one thousand crores of 
rupees right in Delhi. Twenty thousand 
work.ers are already jobless. Workers are 
being thrown out of their service. There 
should be a full inquiry. 

SHRI LALIT MAKEN : This is an 
important matter, it should be taken up. The 
DCM employees are suffering. 

MR. DEPUTY SPEAKER: Mr. Tewary, 
the Minister bas already passed on the infor
mation to you also regardig this matter. They 
are not permittee to close down. It is not 
coming under the Central Government. It is 
for the Delhi Administration. They have to 
give them permission. Nothing arises for 
discussion now. 

SHRI LALIT MAKEN : This is such a 
matter that it should be taken up. So many 
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of us have given notices. We have given 
notice reaarding tbe closure of the DeM 
factory. 

MR. DEPUTY SPEAKER : Permi!sion 
has IilOt been given to close down. There 
is no point in giving notice. No use raising 
this matter now. Please sit down. 

SHRI LALIT MAKEN : It is important. 

MR. DEPUTY SPEAKER : They have 
not been permitted to close down. DeM is 
not permitted to close down. 

SHRJ LALIT MAKEN : It is an impor
tant matter. That is not the only matter. 
Calling attention should be allowed. 

MR. DEPUTY SPEAKER : No calling 
attention. That is enough. ]f anybody comes 
to my chamber, I will discuss with bim. 

SHRI LALIT MAKEN : The manage
ment is going to the court. They are going to 
do it. 

MR. DEPUTY SPEAKER: We cannot 
stop them. 

(Interrupt jot's) 

MR. DEPUTY SPEAKER 
Attention. Mr. S. Jaipal Reddy. 

(Interruptions) 

Calling 

SHRI LALIT MAKEN : No doubt, the 
Delhi Administration is not giving them 
permission to close down. But the ml'tter is 
not over there. 

MR. DEPUTY SPEAKER: I will look 
into it. You sit down. 

[Translation] 

SHRIMATI SUNDERWATI NAVAL 
PRABHAKAR (Karol Bagh) : Sir, I would 
like to draw your attention to the mill in my 
constituency of Karol Bagh. What would be 
the fate of the 20,000 to 25.000 workers who 
are woking in it '/ (Interruptions) 

12.10 hrs. 

MENTAL HEALTH BILL 

[Eng/Ish] 

THE MINISTER OF HEALTH AND 
FAMILY WELFARE (SHRIMATI 
MOHISINA KIDW AI) : I beg to move : 

"That this House do concur in the 
recommendation of Rajya Sabha that 
the House do join in the Joint 
Committee of the House on the Bill to 
consolidate and amend the Jaw relating 
to the treatment and care of mentally 
ill persons, to make better provision 
with respect to their property and 
affairs and for matters connected there
with or incidental thereto made in the 
motion adoped by Rajya Sabha at its 
sitting held on the 22nd March, 1985 
and communicated to this House on 
the 25th March, 1985 and to resolve 
that the following 20 members of Lok 
Sabha be nominated to serve on the 
said Joint Committee, namely: 

1. Shri Pratapsinh Baghel 

2. Shri Keyur Bhushan 

3. Shri Narayan Choubey 

4. Shri H. N. Nanje Gowda 

5. Shri Seth Hembrom 

6. Shri Lala Ram Ken 

7. Ch. Rahim Khan 

8. Shrimati Kesharbai Kshirsagar 

9. Shri U. H. Patel 

10. Shri K. Pradhani 

11. Dr. V. Rajcshwaran 

12. Shri Prabhu Lal Rawat 

13. Shri D. N. Reddy 

14. Shri Ajit Kumar Saha 

15. Sbrimati Kishori Sinha 

16. Shri S. Tltangaraj u 

17. Dr. Chandra Shekbar Tripatbi 

18. Dr. V. Venkatesh 
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19. Dr. Golam Yazdani 

20. Shrimati Mohsina Kidwai 

MR. DEPUTY SPEAKER. The 
question is : 

HThat this House do concur in the 
recommendation of Rajya Sabha that 
the House do join in the Joint 
Committee of the Houses on the Bill to 
consolidate and amend the law relating 
to the treatment and care of mentally ill 
persons, to make better provision with 
respect to their property and affairs 
and for matters connected therewith 
or incidental thereto made in the 
motion adopted by Rajya Sabha at it~ 
sitting held on the 12nd March, 19S5 
and communicate<f to this House on 
the 25th March. 1985 and do resolve 
that the 'following 20 membas of 
Lok Sabha be nominated to ~erve on 
the said Joint Committee, namely: 

1. Shri Pratapsinh Baghel 

2. Shri Keyur Bhushan 

3. Shri Narayan Choubey 

4. Shri H. N. Nanje Gowda 

5. Shri Seth Hernbrom 

6. Shri Lala Ram Ken 

7. Ch. Rah im Khan 

8. Shrirnati Kesharbai Kshirsagar 

9. Shri U. H. Patel 

10. Shri K. Pradhani 

11. Dr. Rajesbwaran . 

12. Shri Prabhu Lal Rawat 

13. Shri D. N. R~ddy 

14. Shri Ajit Kumar Saha 

15. Shrimati Kishori Sin ha 

16. Shri S. Thanearaju 

17. Dr. Chandra Shekhar Tripathi 

18. Dr. V. VenkateJh 

19. Dr. Golam Yazdani 

20. Sbrimati Mohsina Kidwai 

The motion was adopted. 

---

CALLING ATTENTION TO MATTER 
OF URGENT PlJBLIC JMPORTANCE 

[El1glish] 

Situation arising out of reported deei" 
sion of Government of India to invite 
fresh global teDders for Hadra
Bijapur-Jagdishpur gas pipeline 

project on turnkey basis 

SHRI S. JAIPAL REDDY (Mehbub· 
nagar) : I call the attention of the Minister 
of Petroleum to the folJowing matter of urgent 
public importance and requcht that he may 
make a statement thereon: 

"The reported decision of the Govern .. 
ment of India to invite fresh global 
tende-rs for the Hazira- Bijapur
Jagdishpur gas . pipeline project on a 
turnkey basis in supersession of the 
earlier de(ision to entrust the proj<:l:t 
to the Gas Authority of India and 
Engineers India Limited and the steps 
taken by the Government in regard 
thereto," 

THE MINISTER OF STATE OF THE 
MINISTRY O}-< PETROLEUM ~SHRI 

NAWAL KISHORE SHARMA): The 
manner of implementation of the gas pipeline 
project has been engaging the attention of 
Government, It has been decided that line 
pipes should be procured separately on the 
basis of tcnders already invited, and other 
components of the project would be entrusted 
to one agency on the basis of competitive 
tenders which will be invited shortly. In this 
approach, there will be single point responsi
bility for project execution, coordination and 
commissioning of pipeline. 

2. Adoption of this approach has become 
necessary because of several factors. Most 
importantly. 

for the first time, a long distance 
cross-country higb pressure gas pipeline 
is going to be constructed; 

and for its integrated impelementation 
of all sections, it is desirable to place 
responsibility for construction, (;oordi
nation and commissionina on a single 
aaene)" instead of bavini too mall),. 
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3. Both Gas Authority and Engineers 
India will continue to play an important role 
as onwer and its consultant in the project. It 
was not the intention at any stage that Gas 
Authority and Engineers India Limited them
selves would construct this pipeline; 
contractors would have been engaged in any 
case, the substantive difference being that 
instead of several contractors, there will be 
one agency to implement the project. 

All efforts are being made to compress 
time for invitation of global tenders, in which 
it will be provided that due weightage will be 
given in evaluation of offers for use ~f 
indigenous capabilities, so that dome5tlc 
manufacturers in re levant areas also get an 
opportunity to participate in the project. 

4. Taking an over-all view of the matter, 
it is felt that the decision to entrust the execu
tion of the project by one agency. to be 
selected on basis of competitive bidding, is in 
the interest of the project. 

MR. DEPUTY SPEAKER : Before Shri 
Jaipal Reddy starts, I request bim to be very 
brief. 

(Interrupt iOlls) 

SHRIMATI GEETA MUKHERJEE 
(Panskura) : No Sir, it cannot be. It is such a 
subject which is highly controvertial. 

MR. DEPUTY SPEAKER : You have 
to be brief. ) f time is there. I can allow you 
even four hours, but I request you to be very 
brief is conveying your ideas. That is what I 
can request you ••• 

(lnterruptitms) 

SHRI S. JAIPAL REDDY: Sir, the reply 
of the Minister is not only laconic, it is 
cryptic also. It conceals more than it reveals. 

PROF. MADHU DANDAVATE:Asa 
orthodox lady. 

SHRI S. JAIPAL REDDY : This is a 
1,730 kms. long gas pipeline and the biggest 
project undertaken or to be undertaken by 
the Department of Petroleum so far. It is 
designed to feed six gas- based fertilizer 
plants. I do not have to name those projects 
because they are well· known; we discussed 
this question when we discussed the Fertilizer 
Demands. 

The work on Guna plant is on schedule 
and the gas is to be released for the trial 
run of the Guna project by December 1986. 
This determines the outer limit for the 
construction of at least 700 kilometres of gas 
pipeline. As the things stand today, the wbole 
project is likely to be delayed by two years. 
According to one well-Informed view, the 
cost of delay will be of the order of Rs. 2,800 
crares out of which Rs. 2,600 crores will be 
in foreign exchange itself. Our Government 
did well in setting the process of project in 
motion way back in March 1984. At that 
time our Government took a decision to form 
two public sector undertakings, uamely, Gas 
Authority of India Ltd. and Engineers India 
Ltd. for undertaking the construction of this 
project. At that time it was decided that 
Engineers India Ltd. would obtain the back
up consultancy of a highly specialised firm, 
namely. Gas Unie of Netherlands which is as 
famous a company in that field as any other 
company in the world. The Department at 
that time, decided to divide the whole project 
into six components, firstly procurement of 
pipes, secondly, procurement of line material, 
thirdly, purchase of equipment for compressor 
stations under con~truction, fourthly, procure· 
ment of equipment for establishement or 
telecommunications and supervisory system. 
fifthly; establishment of a cathodic protection 
system, and lastly, the wrapping, coating and 
laying of pipeline. The Department originally 
considered the idea of turn-key project and 
rejected the whole idea after considering it, for 
three basic and vital reasons, namely, the 
Department felt that turn-key project will be 
more expensive, secondly the Department 
noted that it would lead to enormous de)nys 
on account of complicated tendering 
procedures. And thirdly the department felt 
that turn-key project would prevent optimum 
use of indigenous capabilities. It was decided 
after this that the first three components 
should be obtained through import and the 
remaining three should be left to the BHEL 
and a consortium of companies to be formed 
by the Department of Electronics. Accor
dingly, the Engineers India Limited invited 
global tenders for the first three components. 
The Committee also formed an empowered 
Committee of) 7 officials as a single-point 
agency for clearing of a)) matters about the 
project. At the May meeting the Empowered 
Committee noted that the PM Secretariat hnd 
suggested greater use of indigenous 
capabilities. As a result of this, highly imagi
native suggestion from the Prime Minister's 
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Secretariat, the Empowered Committee decided 
to allow the BHEL to supply compressors 
and set up compresser stations. As a conse .. 
quence of this decision only two things were 
to be imported, namely pipe-lines and line 
materials. 

By that time tenders were received and the 
orders were to be placed by August 1984. At 
this stage the then F'inance Minister and the 
then Petroleum Minister could not simply 
sign papers. Therefore, on July 21, 1984, the 
then Secretary of Petroluem. Mr. A. S. Gill, 
wrote a lengthy note to the Minister-it is an 
unusual step -and explained th~ whole back
ground of the pruje~t. In that note he also 
explained as to why the turn-key idea was 
rejected. But on September 26, a note was 
received again from the Prime Mini~ter's 

Office forwarding the offer of one Italian 
firm, which is known as SNAM Progetti for 
three segments of the project. On this the 
empowered Committee met and felt the offer 
ofSNAM Progetti was totally untimely. It was 
unfair that it made the offer unilaterally after 
it had known the bids offered· by other 
partie.). lherefore, Mr. Gill again wrote to 
the then Minister for Petroleum on October 
12, 1984 stating that the offer of th e SNAM 
Progetti could not be considered and the 
project should be allowed to go ahead as per 
schedule. 

MR. DEPUTY SPEAKER : How, you 
are mentioning the names of the people 
during the Calling Attention, Mr. Reddy 'I 

(Interruption ... ) 

SHRI S. JAIPAL REDDY: I have not 
made any allegation. I am merely referring to ' 
the seq uence. 

PROF. K. K. TEWARY : I am on a 
point of order. 

SHRI S, JAIPAL REDDY: At this rate 
we will be compelled to issue statements 
outside. Ldn 1 not mention the names of the 
Ministers and the notes sent by the 
Secretaries? 

(Interruption f) 

PROF. K. K. TEWAR Y : Rules about 
the Callina Attention are very specifiC. This 
matter has been debated during the d iscus
soins on the Ministry's demands. In the form 
of question also it came up in the House. 

Rule is clear t.hat a Member or Members 
whose names are given in the Calling Atten
tion Notice, can put sharp and pointed 
questions. It is clear that with the permis
sion ,)f the Speaker a member can ask a 
question, a question only. 

PROF. MADHU DANDAVATE 
(Rajapur) =11n an earlier CalJing Attention 
also a similar point was raised. For the last 
twentyfive years we have been following 
certain conventions. 

MR. DEPUTY SPEAKER 
mentary questions are also put. 

(/nll:rrllpt ions) 

Supple-

PROF. MADHU DANDAVATE : 1 can 
produce record of Prof. Tewary's Call Atten
tion quc:stions. 

PROF. K. K. TEW AR Y : There are 
rules. Every day rules are violated. Let liS 

decide today that the rules of the House 
should be observed. (Interrupt iOlTs). Under 
a Calling Attention notice no Member has 
this privilege of delivering a lecture bringing 
extraneous things. J leave it to you to bee 
to it. 

SHRIMATI GEETA MUKHERJEE 

Sir, on a point of order, he is lecturing. 

(Interruptions) 

MR. DEPUTY SPEAKER: No, he is 
explaining this point of order. We are in 
fact following some conventions. 

PROF. K. K. TEWARY: But once the 
rule of the House is brought to your notice, it 
must be observt:d specifically, as pointed out. 
(Interruptions). Therefore, no lecture should 
be permitted, this involves waste of time, I 
mean. this bringing of extraneous matters 
which are not conducive to this. 

. MR. DEPUTY SPEAKER: Prof. 
Tewary, may be it is there in the rule, but 
conventionally we have some lengthy dis<:us
sioDs. But 1 request the Members to be very 
brief and put questions. 

(Interruptions) 

PROF. MADHU DANDAVATE: 1 will 
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produce records of Prof. Tewary's questions 
durinB the Calling Attentjoo_ 

PROF. K. K. TEWARY ~ I put this to 
you: When conventions and rules clash. rules 
will have the primacy, not the conventions. 

MR. DEPUTY SPEAKER: Let it be, I 
can understand your sentiment. 

PROF. K. K. TEWARY : When rules 
are not available for a particular issue, only 
then conventions are applied. 

PROF. MADHU DANDAVATE Did 
you observe this ? 

PROF. K. K. TEWARY : 1 have always 
ubservcd. 

PROF. MADHU DANDAVATE: Not 
at all. Shall J produce records of his 
putting questions during the Calling 
Attention? 

(Interruptions) 

PROF. K. K. TEWARY: I am putting 
to the Chair whether rules have primacy or 
conventions. When rules and conventions 
dash, it is always the rules that prevail. 
(lnterruptiol1s). Let me clarify. Sir, the rules 
are framed by this House. When rules are 
accepted and it is pointed out to you that 
rules are violated, then you should not rely 
on conventions, you should rely on rules. So 
1 seek the fuling on this. It is a very impor
tant matter. 

MR. DEPUTY SPEAKER: Please sit 
down. 1 will give it. 

PROF. MADHU DANDAVATE: Sir, 
before you give the ruling I would like to 
bring to your notice, leave aside this Calling 
Attention rule, but generally about the rules. 
There is a rule about the quorum in the 
House, it is very specific. When it is Ques
tion Hour or extended Lunch Hour, quorum 
has to be observed, but the common under
standing of this House which has been accep
ted is that during the Lunch Hour and 
afterwards when we are meeting in the House 
it bas been a convention that we will not 
raise the question of quorum, and we have 
been observing this. 

(Illte" up/ions) 

MR. DEPUTY SPEAKER: Let bim 
finish. 

PROF. MADHU DANDAVATE: Sir, 
why does he want to interfere in everything 
that we say? 

Sir,om .. 'e Shri H.Y. Kamath raised that 
question in the House and then the Speaker 
~aid, '1 know there is a rule. If you insist 
on raising the quorum even during the Lunch 
Hour, I will have to ring the quorum bell, 
but I will request you that conventions pre
vail over the rules. We are not violating the 
rules, but we are just giving the latitude and 
that has common consent of aiL' Like that. 
for Calling Aw.:ntion notice either on that 
side or this side -he has been raising 
so many times very good Calling Attention 
issues, he has been elahorating them and I 
appreciate that. We allow it, we never raise 
the technical issue because we want to fight 
with the other party politically, not on 
technical grounds and, therefore, I would 
like you to ruJe it out accepting the conven
tion on it. 

PROF. K. K. TEWARY: One point. 
Prof. Dandavate has referred to the ruk 
relating to quorum in the House, but he 
should not forget that whenvever this rule 
had been insisted upon, and there had been 
occasions when Members had referred to the 
rule of quorum, whether there was quorum 
in the House or not, whenever it had been 
insisted upon or pointed out, immediately 
the bell had rung when quorum had been 
insisted upon and only after the quorum was 
available in the House, discussions went Oil. 

(Interruptions). Therefore, when a Member 
points out a specific rule, then these extra
neous consider3tions and laxities allowed 
earlier should not prevail. The rules of the 
House, framed in this House. should prevail 
and they should not take advantage of such 
observations of the Chair which are not 
relevant. 

(illterrup t ion 5:) 

MR. DEPUTY SPEAKER: Professor, 
please sit down. We have to follow the rules 
as such. That is there. At the same time we 
have to ~ec c.:ertain things regarding conven
tions also. But as far as possible, J request 
all the Members to follow the rules_ I am 
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requesting an of you. That i5 why, even 
following some conventions we have to give 
liberty fike tbat for debating certain points. 
By takina advantage of that lr if you go on 
discussing any particular subject for hours 
together, then it will affect the whole 
business. 

PROF. MADHU DANDAVATE: It 
will finish in two minutes then. To put a 
question it requires only two minutes. 

PROF. K. K. TEWARY: If you give 
primacy to the conventions over the rules, 
you will not be able to conduct the proceed
ings of the House. 

PROF. MADHU DANDAVATE: Let 
Mr. Tewary speak on any Calling Attention 
notice and every time, I wi II raise a point 
of order. 

PROF. K. K. TEWAR Y : Do it. 

PROF. MADHU DANDAVATE: You 
will have to finish in two minutes. 

PROF. K. K. TEWARY: I win gladly 
put a question and s it down. 

PROF. MADHU DANDAVATE: Let us 
accept it. From tommorrow, I will do it. 
Every time, I will do it. I will give advance 
Dotice about it. There are five members on a 
Calling Attention Notice. It will be finished 
in five minutes. Let it be accepted by all 
members. 

PROF. K. K. TEWARY: To give pri
macy to conventions over the rules ha~ never 
happened. We have got specific rules laid 
down. The conventions are also there. But 
this is the first time 1 am hearing from a 
senior memb~r of the House that cODventions 
take precedence over rules. 

PROF. MADHU DANDAVATE : I will 
Jay on the Table of the House all the obser
vations of Mr. Tewary on Calling Attention 
notices in the last session and this session 
also. You can 80 through them. 

PROF. K. K. TEWARY: You.were not 
alert to raise objections. This is a basic 
question. It will set the history as to whether 
the rules will have primacy or the conventions 

will have primacy. It has to be decided by 
the Chair. This wiU dec..ide .he future conduct 
of the business in the House. 

MR. DEPUTY SPEAKER: Mr. Reddy. 
in a question form you can put it. 

PROF. K. K. TEWARY : It is a funda
mental issue regard in, the pfi.macy of roles. 

SHRI S. JAIPAL REDDY: This note 
from the Prime Minister's office contains the 
offer of Snam Progetti. Mr. Gill wrote ano
ther lengthy note 3000-worded note, to the 
then Minister disapprovin! of tbe whole 
thil1g. The note also pointed out that the 
otTer of Snam Progetti was in fact higher 
tban that of Ensineers India Ltd. 
(Interruptions) 

If you like, I can put it in a question 
fonn. I would like to know "" hl!ther the 
Prime Minister's office had sent a note along 
with the offer of Snam Progetti nnd wht:lhcr 
the then Secretary. Mr. Gill sent another 
lengthy note to the then Minister with a copy 
of the earlier note on October 12, 1984, ex
plaining the reasons why the offer of Snam 
Progetti was unfair and thueby totally disap
proving the project. 

PROF. MADHU DANDAVATE: A 
very fine question. 

SHRI S. JAIPAL REDDY: 1 would 
also like to know whether the note pointed 
out that the offer of Snam Progetti was 
higher than that of Engineers Indid Ltd .••• 

PROF. K. K. TEWAR Y: Please listen 
to me. 

MR. DEPUTY SPEAKER: No please. 
You are interfering. Please sit down. 

PROF. K. K. TEWARY: I am not 
interfering. You are also not atove the rules 
of the House. The Chair is also not above 
the rules of the House, 

MR. DEPUTY SPEAKER: Why are 
you interfering? You please sit down. He is 
asking questions only. 

PROF. K. K. TEWARY: It you are 
not able to stop this discussion, it will take 4 
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bOlUS. T'beref~., I em requestiRI yoo, in 
your judgment if you feel that you can atIow 
u separate discussion, on it, you do it. But 
on a C~nina Attention notice, there can 
{lever be a discussion. 

MR. DEPUTY SPEAKER : He is putting 
oniy questions.. 

PROF. K. K. TEWAR Y; If you want, 
you can aJ40w a debate on that. 

MR. DEPUTY SPEAKER: I am not 
allowing any deba,te. 

SHRI S. JAIPAL REDDY: I would 
like to know from the Hon. Minister whether 
{)n 15th September, 1984, there was a press 
release by the Gas Authority of India Ltd. 
t;tating ' •• 

MR. DEPUTY SPEAKER: You cannot 
quote, 

SHIU S. JAIPAL REDDY: I want to 
know whether the construction of the project 
was ldt to the Gas Authority of India Ltd. 

(Interruptions) 

PROF. K.K. TEWARY: I am on a point 
of order. I would like to know whether the 
papers being referred to by the Hon. Mem
ber have been submitted to you. Have you 
givC'n your clearance that the papers will be 
quoted in the House 1 Without the permission 
of the Chair, papers cannot be refferred to. 
This is also a rule of tile House. 

MR. DEPUTY SPEAKER: You cannot 

with the HARCO of USA for the purpose 
of cathadic protection system .... 

'(lnlerrupl;on~) 

MR. DEPUTY SPEAKER: He is not 
quoting. Whatever be is quoting will not go 
on record. 

PROF. K.K. TEWARY : This is a method 
deli be ra tely adopted to suppress the rules 
that you take down from the papers which 
ha ve not been clarified or cleared by the 
Speaker, and then come t(l the House. Those 
papers are not cleared by you .•• 

(Interrupt ions) 

SHRI S. JAIPAL REDDY: I would 
like to know whether the tben Petroleum 

Secrt!tary, Mr. Gill haC) since been transferred, 
not given posting and is still on leave. Is this 
the reward off~red to him for his honesty! 

I wOllld like to know whether thIs deci
sion of the Government to go in for turn
key basis would not kill or stifle the expertise 
or the collahoration agreements of many 
Indian consultants namely, BHEL. HAL, 
TelL. ECIL, RITES, PDIL and so on and 
so forth. 

I would like to know as to why this clean 
Government tramples I ike a piece of paper 
whenever Snamprojetti arrives on the scene. 

(Interruptions) 

PROF. K.K. TEWAR Y : It is an insinu
ation. What is he doing ? 

(Interrupt ions) 

SARI S. JAIPAL REDDY: I would 
quote. like to know why the ominous and the sinis

ter shadows of Snamprojetti keep on length-

SHRI S. JAIPAL REDDY: I have not euing over the head of this Government. 

quoted. 1 mere-I), r((erred to the procedure. 

PROF. MADHU DANDAVATE : Is Mr. 
Tewary's misrule of this House prevailng 
oyer the conventions and rules '? 

SHRI S. JAIPAL REDDY: I wouJd like 
to know whether the press release also refer
red to the agreement it entered into with 
BHE L and whether it also referred to the 
aareement tbat BHEL in tUfn entered· into 

I had earlier referred to the six gas based 
projects for which Snamprojetti and its as'So
ciate, Haldor and Topsoe have become Con
sultants for both urea and ammonia. The 
total outlay of these six projects is Rs. 4,000 

crores. The total project outlay of this HDJ gas 
pipeline is Rs. 1,700 crores. This means Snam 
projetti will be the prime consultant and turn
key contractor for projects worth Rs. 6,000 
crores. Js this true or oot? I want to know 
from the Minister. 
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(ltrterrltpt ion s) 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM (SHRI 
NAWAL K1SHORE SHARMA): My learned 
friend Mr, Reddy tried to shield the facts 
by asking questions and by making allega
tions. It appears to me as if the whole 
approach is motivated. 

(Interruptions) 

SHRI RAM PY ARE PANIKA (Roberts
ganj) : It is highly motivated. 

PROF. MADHU DANDAVATE: It is 
motivated to oppose and expose corruption. 

(Interrupt ions)· 

MR. DEPUTY SPEAKER: The Minis
ter is on his legs. He is replyi ng. Nothing 
will go on record. 

SHRI NAWAL KISHORE SHARMA: 
If the motivation had been to expose corrup
tion, 1 would have certainly welcomed it. But, 
unfortunately, the motivation is not eradica
tion of corruption or exposure of corruption; 
it is a political motivation. I fail to under
stand why the name of Snam Progetti has 
been brought in. In the original statement 
that I made 1 have said that we are going for 
world tenders and whosoever is found to be 
competitive, on our evaluation. would get 
this job. The question of bringing Soam Pro
getti or its earlier contracts about Haldor 
Topsoe and all this urea fertiliser plants is 
totally irrelevant. and that is why I say that 
it is motivated. 

With regard to the questions which have 
been asked by my learned friend, we have 
taken a conscious decision, and that is in the 
best interests of the execution of HBJ pipe
line. We are interested that this HBJ pipeline 
is commissioned in time, and its commission
ing should synchronise with the commission
ing of the various fertiliser plants. We have 
also to see that there are no pitfalls. Taking 
an overall view of the matter, the Govern
ment has taken that decision to invite global 
tenders .. 

SHRI S. JAIPAL REDDY: Is it turnkey 
basis or not ? 

*Not recorded. 

SHRI NAWAL KfSHORE SHARMA.: 
It is partly turn-key basis so far as pipe is 
concerned, we stick to the decision of pur
cbasing it from the different parties which 
have offered their quotati'ons to us. It is also 
linked up ... 

SHRI AlIT KUMAR SARA (Vishnu
pur) : From abroad? 

SHRI NAWAL KISHORE SHARMA: 
1 am sorry 1 would not be replying to your 
question because your name is not listed in 
this ••• 

SHRI AJIT KUMAR SAHA : My name 
is there. 

SHRI NAWAL KISHORE SHARMA: 
Then put the question when yout turn comes 
and I would reply at that time. 

So, this project is l'artly turnkey and 
partly not because a turnkey project in the 
strict sense would mean that right from the 
purchase of material to the commissioning it 
is one party's job. But here we have separa
ted ... (InterlUptions ) 

SHRI S. JAIPAL REDDY: I want to 
seek a clarification ••• 

SHRI NAWAL KISHORE SHARMA: 
I am not yielding. 

MR. DEPUTY SPEAKER: He is not 
yielding. 

(Interrupt iOlts) 

SHRI NAWAL KISHORE SHARMA: 
My learned friend has referred to the six 
components of this project. Since he was 
not correct on certain components, for his 
information, I may repeat those components. 
One is the line pipe, (2) the pipeline materials. 
(3) constructions of pipeline including coat
ing and wrapping, (4) compressor stations, 
(5) cathodic protection and (6) tete-communi
cation and tete-supervisory system ...• 

SHRI S. JAIP AL REDDY: I put the 
same thing. 

SHRI NAWAL KISHORB SHARMA: 
You have not put it in the same way. You 
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are mistaken in some places. So, just for 
your information, I am quoting it to you. 

With regard to all these six components, 
except line pipe, for all the components the 
Government has taken a decision to invite 
global tenders and the process is on and as 
and when we are ready with the finalisation 
of the tender bids, we would see that the 
work on the HBJ pipeline construction begins 
and we are h(.lping to see that the construc
tion begins around the end of 1985. 

With regard to the schedule and the delay 
to which my learned friend has referred with 
regard to the Guna fertiliser factory, I may 
submit that it is not December 1986 as has 
been stated by him. In fact the revised sche
dule as furnished to us or as indicated to us 
by the C & F Ministry is March 1987. 
Therefore, we hope and our attempt is that 
by March 1987 when the Guna fertiliser 
boilers are ready to receive gas, by that time 
the fertiliser boilers supplied gas by the H BJ 
pipeline. We have tried to compress the time 
and \\c are incorporating this in the terms of 
NIT to public issue and in view of this we 
hope and expect that there would be no more 
delay. That is what we expect and hope. So 
far as the delay part is concerned, we hope 
there will be no delay. 

With regard to the question that the 
Secretary of the' Ministry has written a note 
repud iating the turn -key project offer of 
Snam Progetti, this is not true, because Snam 
Progetti offer was not in response to any 
invitation to tender. It was an offer which 
was made to the Ministry also and not only 
this company, there was another company, a 
Canadian onc. also which has sent an otTer. 
But in view of the fact that these offers were 
not in response to any tender bid, there was no 
question of their consideration. Of course, 
whenever anything comes to their notice and 
since the offer was for a much less amount 
than the estimated cost, therefore, Secretaries 
must have considered something about it. 
But there was no formal offer and, therefore, 
there was no question of formal rejection. 
The allegation that the Secretary rejected 
this is totally false. It was in the normal 
practice of the Government that these things 
are being considered, assessed and, therefore, 
the allegation that the Secretary wrote a 
strona note to the then Minister ••• 

SHRI S. JAIPAL REDDY: He has 
sent notes. 1 have also mentioned t'1e dates 
on which the notes were recl.!ived. 

SHRI NAWAL KISHORE SHARMA: 
Mr. Reddy, 1 am not going to accede to your 
request with regard to any communication 
which has passed between the Minister and 
the Secretary. These are the normal things. 
So, that is not relevant for this purpose. It 
has no relevance because your main alJega- . 
tion is that indireetly you put motivation 
that the Minister or somebody wanted Snam 
Progetti to be given the turn-key project. 
That is totally false, motivated and has no 
substance. That is what I want to say. 

SHRI S. JAIPAL REDDY; You agree 
for a House Committee inquiry and I will 
prove all the allegations. 

MR. DEPUTY SPEA KER : Please allow 
him to complete. 

THE MINISTER OF PARLIAMEN
TARY AFFAIRS (SHRI H.K.L. BHAGAT) : 
Sir, before the Minister further proceeds with 
it I would like to raise a POlOt of order. My 
point of order is that a Member even by im
plication ca01~ot discuss the conduct of any 
person except through substantive motion. 
The rules are so dear. Although the Minis
ter has taken note of it yet you cannot do it. 
(Interruptions) Rule 353 is very clear. 

SHRI S. JAIPAL REDDY: Whenever 
the name of Snam Progctt i is mentioned he 
losses temper. 

SHRI H. K. L. BHAGAT: You cann't 
even say that. You cann't question the con
duct of the Minister like this. Rules are very 
clear on this. 

MR. DEPUTY SPEAKER: When the 
Minister replies please don't interfere. Let 
him reply. 

SHRI NAWAL KISHORE SHARMA: 
Another question which has been raised is 
with regard to the Engineers India Ltd. being 
out of this project. For the information of 
Mr. Reddy and this House I may say the 
project implementation philosophy is that 
Gas Authority of India Ltd. wiH contirrtJe to 
be the owner with responsibility for project 
management and so far as Engineers India is 
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concerned it will continue to be prime con* 
sultant in the implementation of the project 
and Gas Unie which you have referred to 
still continues to be the organisation as ElL's 
back-up consultants. At no stage of tjme, in 
fact, it was thought that ElL Or GAIL would 
be the prime contractors or that the actual 
construction work was to be done by ElL or 
GAIL. 

You should understand the difference 
between ••• 

SHRI S. JAIPAL REDDY: Sir, the 
project is to be executed under the supervision 
of GAlL and ElL. 

PROF. K. K. TEW AR Y : Sir, this is too 
much. 

MR. DEPUTY SPEAKER; You cann't 
raise all these questions. I won't allow. 

SHRI NA VAL KISHORE SHARMA: 
Sir, whatever I have stated in my statement 
I stand by it. ElL is not a contractor. 
They are not supposed to execllte the job. 
They are the Consultants. Their role has not 
been curtailed. Tht!y would continue to be 
the ConsuJtants in this project. Therefore, 
the question whjch has been raised has no 
basis. ElL's participation would as much be 
there, as was envisaged in the original idea 
of this HBJ. 

Pipeline Project. So far as GAIL is con
cerned, they are the owners of the project 
and it is their responsibility to see that the 
project is completed and commissioned well 
in time. As owners their role has not been 
curtailed. In fact, GAll had to give sub con
tracts or assign work to different parties, 
different contractors. That job which was to 
be done by different parties, different contrac
tors, different agencies, instead of t hat being 
given to different parties, different agencies 
or contractors, it was thought to be better to 
give to one, because of the management prow 
blems which do arise, because of the coordi
nation problems which do arise and because 
of the inexperience which we have. 

Then, Sir, as my friend has rightly poin
ted out this is the flrst project of this type 
which India is aoing to execute. In view of 

the fact that we are Jacking in that experi. 
ence we thouaht tbat it is much better to .,0 
for a single contract system so that there are 
no difficulties with regard to coordination. 
execution and c,)mmission. Otherwise, it 
sometimes happens that when there are many 
persons, the responsibility is no one's and it 

. usuaHy happens that one man puts the blame 
on the other and the other man puts the 
blame on the third. And all this creates lot 
of delay. It also becomes more expensive 
sometimes. And then there is no responsibility 
of anyone single party or anyone single 
agency. In order to fix that responsibility on 
a sina1e agency this Government thought of 
aoing in for world tender. 

(lnlerrupti(}n~ ) 

SHRI S. JAIPAL REDDY: I want to 
put two questions sharp and short questions. 

MR. DEPUTY SPEAKER: You have 
had your say. No. Nothing will go on 
record Mr. Saha. You please carryon. He 
has already answered Mr. Rbddy's questions. 

(interrupt ions) III 

SHRI AJIT KUMAR SAHA (Vishnu
pur): Mr. Deputy Speaker, Sir, at the outset 
1 must say that the Statement of the Hon. 
Minister is not at all convincing. 

Sir, through the ages, India has been 
famous for rope trick. But now this Govern
ment is now famous for the Great Indian 
Pipe Trick. (Interruption). I request Mr. 
Tewary not to disturb me. (Interruption). 

13.t)O brs. 

The Hon. Minister has already said 
that the pipeline project will be executed on 
turn-key basis. The Government has taken 
an about*turn in the case of this 1700 crore 
project which was executed by the Gas 
Authority of India Limited and the Engineers 
India Limited. The Government has gone 
back from their commitment to the public 
sector undertakings. They have demoralised 
and eroded the credibility of the public 
sector und ertakings and also indigenous 
expertise that we have evolved in our 
country. 

*Not recorded. 
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Sir. originally the Government had rejec
ted the proposal of going in for this project 
on a turn key basis for three reasons. First, 
the turn-key job would be more expensive, 
second, it would lead to long delays in pre
paring the tender documents and lastly the 
department noted that awarding the contract 
on a turn-key basis would prevent them from 
maximum use of indigenous capabilities and 
this would also prevent further growth of 
such capabilities within the country. 

Sir, this project was handed over to the 
Engineers India Limited by the Gas Authority 
of India Limited. Sir, in the hand-out it bas 
been clearly mentioned that the entire project 
would be executed under the overall responsi
bility of GAIL and ElL have been engaged 
as the prime consultant. Gasunie of Holland 
has been engaged as back-up Consultant to 
assist ElL to review and provide assistance in 
critical areas of design and engineering. Here 
in the statement, the Hon. Minister has 
stated that already tender has been called 
for for laying of these pipelines. Apart from 
the information regarding laying of pipelines, 
other things like compressor, turbine and 
cathode protection and the tele-communica
tion system, the Hon. Minister has not said 
anythnig. CIAL has already asked the HAL 
and BHEL and they have given orders to 
produce all these things. But the Minister 
has said nothing about them. If the GAIL 
and the Ell have no experience to carry out 
this project, then can I ask the Government 
one question? What is the experience of 
the Government of India in turn-key basis 
agreement? Sir, in the case of ONGC off
shore drilling, the Government of the day 
believe in building expertise in off-shore 
drilling and it is a reality today. This argu
ment somehow does not impress those who 
are going in for turn-key H.B.J. pipeline. Sir, 
GAIL announced in a press conference in 
September 1984 that the entire project would 
be executed under its overall responsi~ility. 

Sir, the Government found no basis to 
give the project on a turn-key basis in the 
whole of 1984. And now, out of the blue 
comes an offer from SNAM Progetti (that 
name irritates the Ruling Party and I do not 
know why) that they would undertake the 
project on a turn-key basis. That offer 
changes the whole scene. The indication 
seems to be that SNAM Progetti would walk 
away with the cake. Mr. G. Guattrocht, 

President of the SNAM Progetti in India is a 
powerful and well-connected Italian in Ddhi. 

Sir, if it were a choice between France 
and Britain, then one has to choose between 
one of the two foreign parties. But when the 
choice js between India and Italy, it should 
obviously be in favour of Jndia. It is said 
'once bitten twice shy·. But twice bitten 
learn to live with SNAM. ' 

PROF. MADHU DANDAVATE : They 
are never shy. 

SHRI AJIT KUMAR SAHA: Lastly I 
want to know whether· Government would 
go back to its earlier commitment that GAIL 
and ElL will complete the project. 

SHRI NA W AL KISHORE SHARMA: 
Mr. Deputy Speaker, Sir, Shri Saha has 
referred to the visit of some gentleman and 
he has mostly repeated what Shri Jaipal 
Reddy has said with regard to SNAM 
Progetti, with regard to the visit of some 
chairman, whom I do not know and about 
whom I have no information. Of course, my 
dear friend, Shri Saha must be probably 
knowing him better and therefore he is able 
to talk about him. I have no information 
and 1 have no idea as to what he has said. 
But the proof of the pudding is In its eating. 
Therefore, the question of motivation with 
regard to SNAM Progetti's Chairman's visit 
is clearly without any basis, in view of the 
fact that we are going in for a world tender. 
When we are going in for world tender, who 
comes and who does not come would be 
based on the fulfilment of the conditions 
which we are likely to put in the NIT. 
Therefore, this is all a hypothetical insinua-
tion which has no relevance. 

With regard to the Question of commit
ment to public sector undertakings, I am one 
of those having the greatest commitment 
towards our public sector undertakings and 
this Government has time and again reitera
ted that they would like to see tha t the public 
sector undertakings reach commanding 
heights. Therefore, there should be no illu
sions with regard to the intentions of the 
Government so far as the question of reduc
ing the role of ElL is concerned. In fact 
this misconception is based on the 
fact that ElL is out of the running. As 
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I had stated earlier, ElL would be 
there. and whenever role was sou¥ht to be 
!ssigned to Ell, ElL would continue to play 
that role. ElL's capabilities would be fully 
used. 

SHRI AJIT KUMAR SAHA rose 

SHRI NA W AL KISHORE SHARMA 
I am not relenting; but for your information, 
1 would say that the conceptual design of 
the pipeline system has been done by ElL. 
Review of detailed design to be developed by 
contractors in respect of important and criti
cal parts of the project will abo be done by 
Ell. Thus, ElL will carry (Jut quality assu
rance of equipment and materials. and the 
construction work. It will abu monitor the 
progress, as well as be continuously associa
ted with detailed engineering. The back-up 
assistance of gasunie will continue to be 
available to GAIL by way of reinforcement 
of ElL's capabilities. The' project manage
ment would contiuue to be with GAIL. So. 
probably an impression is there that EIL's 
role is done away with, and GAJL would 
become redundant. Wh:lt is being done. as I 
said and 1 am repeating it, is that Instead of 
giving the contract for different things, for 
ditTerent items to different organizations and 
different contractors, we are putting the 
responsibility on one and taking a person 
responsible for all that which was to be 
done by different contractors. That is what 
we have done and this has been done only 
with a view to see that better execution is 
there, better manag.:rnent is there, better 
coordination is there, and above all, there is 
responsibility for the commissioning of this 
line. 

SHRI S. JATPAL REDDY: Which ex~ 
pert committee recommended that? 

SHRI NAWAL KlSHORE SHARMA: 
With regard to the question of I ndianization, 
I would submit for Mr. Saha·s information 
that we are for Indianization. We .stand by 
it, and that is why we have taken care to 
see that Indianization does not sutTer. That 
is why we are putting it in the NIT that due 
weiahtage will be given to offer for use of 
indigenous capabilities, so that domestic 
manufacturers in relevant areas also get an 
opportunity to participate in the project. 
(Interruptions) 

SHRI S. JAIPAL REDDY; But the 
turn~key contractor will not alrce. 

SHRI NAWAL KISHORE SHARMA 
Mr. Jaipal Reddy, this is not an assembly. 

Mr. Saba, you have raised a point, that 
the turn· key contractor would be doing the 
job. When in the NIT itself we are putting 
the condition that weightage will be given 
for use of indigenous capacities your question 
does not arise. So, he has to go for i ndige
nization efforts as far as possible. 

MR. DEPUTY SPEAKER: Mr. Narayan 
Choubey and Mr. lndrajit Gupta are not 
a'vailablc. Now Shrimati Geeta Mukherjee. 

SHRlMATI GEETA MUKHERJEE 
(Panskura) : Now, in reply to the questions 
raised by Hon. Members, the Hon. Minister 
made a great attempt to make us understand 
that the role of EJ L will remain what it was 
earlier. In the statement the Minister says 
that both Gas Authority and Engineers India 
will continue to play an important role as 
owner and it') consultant in the project. Is it 
true that ElL was chosen earlier as the 
principal consultant? Is it also true that 
ElL secured the competitive bid against 
international tender floated last year. If so. 
then wblt was the necessity for spending sllch 
a long time by the Department in going 
through a long process of international tender 
etc., and then again after a ]ot of time re
opening the whole question? If the ElL's 
role remains exactly the same as it was 
earlier, what is the necessity of reopening the 
global tender? ]s there any difference really 
in the earlier position of the E]L and the 
present position of the ElL ? 

It is a Iso true that ElL had experience of 
building some pipelines; may not be of this 
order. Is this also a fact that ElL was not 
alone ? They had a consultancy back-UP. 
Minister said "Taking an overall view of the 
matter, it is felt that the decision to entrust 
the execution of the project by one agency to 
be selected on tbe basis of "ompetitive bid
ders is in the interest of the project. I take 
it that this one agency probably being 
thought of would be some foreign company. 
He said that let us see who comes. 
in the tender, etc. Since a lot of water has 
sone down the Ganges, everybody under .. 
stands the matter. 
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In view of this, taking that this is for the 
principal, one person, ueder which this entire 
thing wilt come, it will be a foreign company. 

Now., may I ask, whether it has been our 
experience about many foreign firms earlier, 
that these foreign firms, many of them, wl-aen 
they (ake a tutn-key project. dilute the 
indigenous content of the project and they 
generally undermine even the, proven domes .. 
tic capabilities in the field that we bave 1 

Is this also true tnat many of the foreign 
contractors are known to wield tender 
specifications in a manner to deliberately 
exclude domesti'C suppliers? Is this true? Is 
it also true that in earlier time, it has been 
found that in addition to performance 
guarantee are usually so stipulated by that 
foreign contractors that they canntot be 
easily enforced oy the buying companies? 

Is this a fact 11 was in the Public 
Undertakings Committee and I have had 
several imtances of these thhgs. I am sure 
the Hon. Millister Nawal Kishoteji knows it 
vcry well. 

PROF. MADHU DANDAVATE: Ask 
him if he knows. 

SHRIMATI GEET A MUKHERJEE: I 
am sure, that when I talk all these things, I 
strike a cord in the hearts of many on the 
(ltner side as well. 

So, in the national interest, I want to 
know whether it is a fact that the foreign 
companies behave this way. If that be so, 
why such a new lhinking had to be! done 
after such a long period has elapsed, and 
after such elaborate exercises were done by 
the department and the Prime Minister's 
Secretariat also? 

The point that I raise is, whether the 
Hon. Minister is aware that in the whole 
country- not only among the Leftists but 
many sections-this question has been per
turbing the minds of the peopfe. If so, is it 
not a serious matter? I would like to know. 
Also

J 
1 would like to know another thing as 

weU. 

MR. DEPUTY SPEAKER: Will there 
not be an end to knowing 1 

SHRIMATI GEETA MUKHERJEE 
Yes. Sir. But many relevant things, and 
information. I am not repeating anything. 

SHRI K. P. UNNIKRISHNAN (Bada~ 
gara) : The whole business of Parliameni is 
in knowing. 

PROF. MADHU DANDAVATE: Sh~ 
is a great seeker of knowledge. 

MR. DEPUTY SPEAKER: There i~ no 
end to this knowledge, 

SHRI K.P. UNNIKRISHNAN You 
should encourage tllese things. 

SHRIMATI GEETA MUKHERJEE 
Sir, the less the diversion, the less the time. 

Now, I would like to know some facts. 
Just now the Minister informed us that this 
Guna project will not need gas for trial run 
in April 1986 but that it will be later in 
1987. May I knc)w, whether this is an after 
thought, when the Government decided 
that this entire contract is to be re-opened, 
then the Government also thought it better 
not to bring G una on schedule 1 

SHRI K. P. UNNIKRISHNAN: They 
have to tie up the fertilizer contract also. 

SHRIMATJ OEETA MUKHERJEE: 
That beina so, if somebody thinks th.,t this 
pressing back of Guna is due to the change 
of mind of the Government the special pur
pose, can that be taken as unfounded '1 

Lastly, I would like to ,know, in view of 
the cloud and all the dust that has been 
klcKed up in view of the special excilement
what we saw today in this House itself -and 
also in view of the various papers and various 
agencies writing about this, questioning the 
intentions of the Government, would it not 
be in the national interest and will the Hon. 
Minister agree to suggest that a House Com
mittee shQuld go into an exan1ination of all 
this; and clear the Go~ernmentt if it really 
deserves to be cleared? 
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PROf. MADHU DANDAVATE ; If 
they are interested ;n clearing ! 

SHRI K.P. UNNIKRISHNAN : Tbey are 
interested in carini. 

SHIUMATI GEETA MUKHERJEE: If 
they are interested in being cleared, let them 
be cleared if they are not cleared then 
such contracts sbould go in future to people 
who are interested in national interest. I 
would like to know if a House Committee 
probe will be agreed to by the Minister. 

PROF. N. G. RANGA (Guntur) : Is there 
ever any precedent for the House Committee 
to 10 into these things '/ 

THE MINISTER OF PARLIAMEN
TARY AFFAIRS (SHRI H. K. L. 
BHAGAT): Answers to all the questions 
have .already been given. Bllt except by a 
substantive motion, in a calling Attention, 
no allel"dtions can be made. 

PROF. K. K. TEWARY : 1 am on a 
point of order. 

PROF. MADHU DANDAVATE : Is tbe 
Minister also raising a point of order? 

PROF. K. K. TEWARY: Under this 
Rule 352. Clause (v), it refers to a Member. 

"A member while speakinS shall ,not-

,,\' (v) reflect u ~~, \M con duct of persons 
in high authorhy unless tbe dis
cussion is based on a substantive 
motion drawn in proper terms. U 

(Interruptions) 

PROF. MADHU DANDAVATE: Is it 
the Constitution or tbe l\uJes book.? 

PROF. K. K. TEWARY : Further, I 
WOUld explain the rule. The explanation 
says.; ~·Tbe words 'persons in high authority' 
mean perions whose conduct can only be 
discussed on a substantive motion or sutb 
other peTS0nS whose conduct, ... " 

(Interruptions) 

While speaking, Mr. Jaipal ,Reddy .,aot 

carried ,away by emotioos and as the Hon. 
Lady Member bas referred to a huge campaign 
inside the House and outside, thal itself 
proves what the motivations are. So, under 
this rule the reference made by Mr. Jaipul 
Reddy to the office of the Prime Mini~ter 
should be expunged, because taking advan
tage of the Calling Attention the dilnity of 
the Prime Minister's office cannot be soiled 
like tbis. Therefore, under the rules, you ",n 
expunge it. There is no convention either 
to give them a crunch. There is another rule 
352 wh:cb says : 

"No allegation of a defamatory or 
incriminatory nature shaH be .:made 
by a member against any person un
JeSB tbe member has given previous 
jntimation to the Speaker and also 
to the Minister concerned so that the 
M mister may be able to make an 
investjgation into tbe matter for the 
purpose of a reply 

Provided that the Speaker may at 
any time prohibit any member from 
makin, any such aUelation if he is of 
opi nion that such al1egation is dero
gatory to the dignity of the House or 
that no public interest is served by 
making s~cb allegation. U 

So under rules 352 and 353 this allega~ 
tion or reference to the Prime M jnister's 
Office is absolutely not to be entertained. 
Therefore, J request you to expunge the 
remarks .•. (Interruptions) 

MR. DEPUTY SPEAKER = Any allega
tion will not go on record. (lnlerrupt;ons\ 

SHRI S. JAIPAL REDDY: No aJleaa
lion was made. 

PROF. N. G. RANOA: He will go 
through the record. That is all. (/nle"uptions) 

MR. DEPUTY SPEAKER:· Please sit 
down. 

SHRI H. K. L. BHAGAT : He should ,0 through the record and let him decide. 
That is all. (Interruptions) 

'PR.OF. MADHU DANDAVATE: Rule 
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352 dOes not attract Primt Minhter himself. 
Even the Prime Minister of the country is 
110t a person in high authority. The President, 
Vice-President, Governors, Supreme Court 
and High Court judges . that is the precc
\lent ••• (Inl.ruplio1r$) 

SHRI K. P. UNNIKRISHNAN: There 
are ru.Jillgs of the Supreme Court as to which 
constitute the high authority ... 

{Interrupt ions) 

PROF. K. K. TEWARY: We know 
the concerted attempt. We all know why you 
are spearheading. We all know whose brief 
you are holding and why you are .•• 
(Interruptions) 

PROF. MADHU DANDAVATE: Let 
it be clear, Sir. He has not referred to 
Prime Minister but even if he refers, tllat is 
permissible. Prim~ Minister is not a person 
in hi~h authority. Vice.Presid~nt, President, 
Supreme Court Judges ••• (/nterrupt;ons). 

SHRIMATI GEETA MUKHERJEE: 
The Prim!! Minister has been referred to by 
Mr. Tewary only ... (Interruptions). 

PROF. MADHU DANDAVATE: Rules 
are not framed by the Government, they are 
framed by the House ••• (hrterruptions). 

MR. DEPUTY SPEAKER: The con. 
duct ·of a Minister can be discussed only on 
an appropriate motion drawn in the form 
approved by the Speaker. This is only a 
Calling Attention Motion which we are 
discussing. Therefore, if any altegation is 
there, that would not go on record .. 

(Interruptions) 

SARIMATI GEETA MURHERJEE: 
What allegation? Against the Minister or 
against the Government policy? 
(/nlerrup t iOIl). 

MR. DEPUTY SPEAKER The 
Minister rna)' continue now. 

SHRI NAWAL KISHORE SHARMA: 
Mr. Deputy Speaker, Sir, the Hon. Lady 
Member has referred again to the ElL's role 
and about the consultancy back-up which 
ElL bas with Gas Un'ie of Holland. 1 had 

earlier replied that EIL·s role is very much 
there and whatever was intended, that 
remains there. As far as the question of 
ElL going in for a competitive bid in the 
world tender is concerned, I do not think 
ElL was ever required to go in for compe
titive bid. We had thought of ElL becoming 
prime consultant for this project, and there
fore, there was no Question of competitive 
bid i"l the case of ElL. So. the Hon. Lady 
Member is misinformed on this count. So 
far as the consuhancy back-up of Gas Unie 
is concerned: it continues to be there and 
it would continue to be there with ElL. I 
am thankful to the Hun. Lady Member for 
givina us a warning with regard to the per
formance guarantees which are generally 
stipulated in such a manner that whenever 
any fault is found, it is difficult to put blame' 
on them This bas been found in many cases~ 
but in view of her guidance, we would 
certainly take care of it that the perfor
mance guarantees are so formulated that 
there is no scope left for the intending 
bidders to bypass them and they may not get 
out of penalty' clauses and responsibilities. 1 
would thank her fur the suggestion which she 
has given. 

So far as the Question of foreign 
powers diluting the indigenous content is 
concerned, it generally happens that the 
foreign contractors or the bidders try that 
the indigenous content is nct there. But it is 
for this reason that we have taken a pre
caution to make it as '1 specifiC condition for 
the NIT that weightage would be given to 
indigenous efforts so that the indigenous 
parties do not suffer. It is only keeping 
that in view that we have thought of doing it 
as one of the conditions in the NIT. 

SHRIMATI GEETA MUKHERJEE 
Have you ever seen leopard changing his 
spots? 

SHRI NA W AL KISHORE SHARMA: 
I have not. I have' seen politicians changing 
colour. 

So far as the allegation, which bas been 
made with regard to the change in schedule, 
and the pressure being put up on the P&F 
Ministry, with regard to Guna is concerned. 
I refute it. It is again a motivated allegation. 
This is not true. 
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SHRIMATI GEETA MUKHERJE.2 : SHRI NA WAL K]SHOllE SHARMA: 
Possibly for a layman. By the Government. There is no Committee-

It is the Government which takes a decision t 

SHRI NA WAL KISHORE SHARMA: not the committees which take decisions_ 
You are not a layman. I do not take you 
to be a layman. 

PROF. MADHU DANDAVATE; Lay 
woman. 

SHRI NAWAL KISHORE SHARMA: 
) am sorry, lay woman. 

PROF. K. K. TEWARY : Lay person. 

SHRI NAWAL KISHORE SHARMA: 
Lay person, yes. 

In fact the schedule has been changed not 
only with regard to Guna, but it has been 
changed earlier with regard to other fertili
sers too. There is nothing new in it. ]t is 
sometimes true that the commissioning of the 
fertiliser plants are delayed. Even in the 
private sector, it so happens. So, this is 
nothing new. It is the original date which 
they had envisaged, but generally we have 
found it that it is delayed and you as a 
Member of the, Public Undertakings Com
mittee also must have noticed that the delay 
has bel!n there in cases of commissioning 
of the plants~ sometimes it takes two, three, 
four or five years. So, this is a usual thing. 
It is not because of our pressure. 

PROF. K. K. TEWARY : Unfortunately, 
it is a usual thing. 

SHRI NAWAL KISHORE SHARMA: 
1 stand corrected. Unfortunately it is a 
usual thing. 

Madam, with regard to the question 1 
would say this is not true. It has been 
changed because the project is not likely to 
come up. Therefore, they have indicated to 
us and therefore, we are proceeding in 
accordance with their new time-schedule. 

So far as the question of' changing the 
strategy is concerned, in fact this was thought 
of, looking to many circumstances. 

SHRI S. JAIPAL REDDY: By whom '? 
By which Committee 1 

PROF. MADHU DANDAVATE: There 
was a Tewary Committee ! 

SHRIMATI GEETA MUKHERJEE: 
Mr. Nawal Kisbore Sharma is the biggest 
expert r 

PROF. MADHU DANDAVATE: We 
heard there was a Tewary Committee r 

SHRI NAWAL KISHORE SHARMA: 
Therefore, looking to the. many things which 
came to the notice of the Government, the 
Government thought it better that this sht)uld 
be partly turn-key or a prime contractor 
responsibility or a single point responsibility_ 
In fact, there have been cases of de]ay ill 
laying ordinary pipe-lines, crude pipe-lines, 
petroleum product pipe-lines and there have
been cost over- run also. 

SHRI S. JAJPAL REDDY: We are 
referring to the delay in your decision, nOl in 
laying the pipe-Hne. 

SHRI NAWAL KISHORE SHARMA: 
And sometimes the cost oVl!r-run has been 
to the tune of doubling the amount originally 
that we envisaged earlier. So, time ha~ 

been extended and delay has been for one or 
two years. Even in the case of smaller gas. 
pipe-line which we are going to have
Umbhrat to Hazira pipe-line for instance,
there has been delay in that case abo. 
Our experience has been very bad. Th~y 
could not complete the job in time. It is 
already delayed. And in the case of cost 
over-run also this has been there. In view 

of these factors and the nature of the pipe
line. not only because of its length, but also 
because there would be nearly fourteen river
beds whkh have to be crossed, an these 
difficulties were envisaged and because of 
our experience and because a]so of the fact 
that gas authority is in infancy. it is a new 
organisation, an these factors weighed with 
the Government. It was not because of 
pressure from this quarter or that quarter as 
has been stated, it was because of the 
execution interest of the pipe-line in time 
because the future of the fertiliser plants is 
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linked up to this pipeline-this was vital to 
the economy of the country and fertiliser 
production-that we thought of going for a 
single point responsibility. Thank you, Sir. 

(Interrupt ions) 

SHRI S. JAIPAL REDDY: What 
about the demand for House Committee 
Inquiry? 

(Interruptions) 

MR. DEPUTY SPEAKER: Now, 
item No. 7A-Matters under Rule 377. 
Shri Jaiprakash Agarwal. 

PROF. MADHU DANDAVATE: Sir, 
he is on his legs. 

MR. DEPUTY SPEAKER: Even if he 
is on his legs I won't allow. 

(Interrupt ions) 

SHRJ S. JAIPAL REDDY: We want 
a reply. 

SHRI K. P. UNNIKRISHNAN: Now, 
new procedures are being evolved. 

(Interrupt iOlts) 

MR. DEPUTY SPEAKER I can't 
allow. I have already gone to the next item. 

PROF. MADHU DANDAVATE: Sir, 
you pull him down. 

MR. DEPUTY SPEAKER: 1 do't pull 
him down ... 

(Interrupt ions) 

PROF. MADHU DANDAVATE: Be 
on your legs with retrospective effect. 

\ Interrupt ions) 

MR. DEPUTY SPEAKER: No, no. 
He has already completed. He is going out. 
Otherwise he will definitely say something. 

(Interruptions) 

MR. DEPUTY SPEAKER: Just to go 
away be got up. 

PROF. MADHU DANDAVATE: He 
was literally frightened of mc. 

PROF. K. K. TEWARY: He has 

successfulJy pulverized everybody. 

J3.43 brs. 

[SHRI SHARAD SHANKER DIGHE 
ill the Chait 1 

MATTERS UNDER RULE 377 

(Trans/ationl 

(i) Need to set up a Central Board for 
the proper maintenance of places of 
religious and tourist importance near 

Haridwar and Rishikesh 

SHRI JAI PARKASH AGARWAL 
(Chandni Chowk): Mr. Deputy Speaker, 
Sir, Haridwar and Rishikesh are prominent 
amongst the places of pilgrimage in Northern 
India and also for the ) nternational tourism. 
Just above the spot near Rishikesh, where 
the Ganges touches the plains, there is the 
world famous 'Lakshman JhuJla'. On the 
other bank of the river Ganga, there are 
many ancient as well as modern Ashrams in 
the midst of the HimaJayas. Amongst the 
religious places, there are spacious pJaces like 
'Swaargashram' and 'Geeta Bhawan', where 
lakhs of men and women come every month 
to pay their tributes. From the tourism point 
of view also, this place is famous the world 
over as thousands of people are drawn to the 
hermitages hf'fe. 

I must say that it is an irony of fate that 
such important religious places and tourist 
spots are neglected and it is a clear proof of 
the lack of vision on the part of the Govern
ment. There are no lighting arrangements 
at holy places like 'Lakshman lhulla'. The 
roads leading to the 'Ashram.fi' are in very 
bad shape. No attention is paid to sanitation. 
Moreover. there are no proper arrangements 
for the maintenance of these 'Ashrams'. 

I urge upon the Central Government to 
set up an administrative machinery to revive 
the slory of these places. A Central Board 
also needs to be set up for the maintenance 
of these ancient places so that the state could 
be given instructions and extended financial 
assistanee to provide these facilities. 
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(Englishl 

(if) Drought in Madhya Pradesh 

KUMARI PUSHPA DEVI (Raigarh) : 
The State of Madhya Pradesh is in the grip 
of a severe drought situation due to the very 
erratic and uneven spread of rainfan. In 
addition to the drought prone areas, some 
more districts in the State have also been 
experiencing severe drought this year. Many 
people living in the rural areas are sitting idle 
at home without work and most of them are 
leaving their native villages for far off place 
like Delhi, Haryana and Punjab in quest of 
jobs. . If the present dry spe n continues, it 
will cause a great damage to the summer 
crops. Unless adequate relief measures are 
taken and employment opportunity created 
in the drought hit areas, the people wiH 
continue to suffer. There is a shortage of 
funds with the State Government. 

In view of this. I would appeal to the 
Government of India to release adequate 
Central assistance to the state of Madhya 
Pradesh to meet the drought situaton. 
Various relief measures like labour intensive 
works, feeding programme and installation of 
additional lift irrigation etc. should be imple
mented on war-footing. 

[Trans/ation] 

(Iii) Widening of National Hlgh"ay No. 15 

SHRI VIRDHI CHANDER JAIN 
(Barmer): Mr. Chairman, Sir, National 
Highw~y No. 15 from Pathankot to Kandla 
passes through a stretch of 367 kms., 860 
kms. and 272 kms. in Punjab, Rajasthan and 
Gujarat, respectively. 

This Highway is very important from the 
strategic point of view, because major part of 
the Pakistan border adjoins this border 
area. Therefore, from the security point of 
view, it is essential to widen this Highway 
from 12 feet to 24 feet. 

This National Highway is 12 feet wide 
(sinale lane). A major part of the above 
Highway falls in the border areas. There
fore, it is mostly used by the Army. In the 
winter season. the Army co",es out for exer
cises in this area and it becomes difficult for 

the civilian traffic and civilian jeeps. trucks 
and other vehicles to pass through this road 
and the number of accidents increases. 

Due to increase in the population as a 
result of the commissioning of the Rajasthan 
Canal upto Jaisalmer, traffic in this area has 
increased considerably. The movement ()f 
goods by tl ucks has registered a very hiBh 
increase. 

Therefore, I would urge the Central 
Government to include in the Seventh Five 
Year Plan the programme for the widening 
of National Highway N(). 15, particuldrly 
by giving priority to the stretch falling in 
border areas, from 12 feet (single lane) to 24 
feet (double lane). 
[English] 

(ll) Need to exempt marine prod.cis from 
levy of taxes by the Government of 

Tamil Nadu 

SHRIMATI VIJAYANTH1MALA BALI 
,(Madras South) : Mr. Chairman, Sir, expor· 
tas of marine products have represented that 
purchase tax, turn-over tax and surcharge 
levied by Tamil Nadu Government on Prawns 
and frog legs is seriously J\fi'ecting the indus· 
try and exports. In my view, the amendment 
of Tamil Nadu State Government Sales Tax 
Act on 1.10.1984 is in contravention of the 
relief given by the Central Government under 
sub-section 3 of section 5 of the Central 
Sales Tax Act exempting marine products 
meant for export, from the levy of tax. In 
reply to my enquiry on the subject, the Hon. 
Minister had stated that he had referred the 
case to the Government of Tamil Nadu and 
he would be able to know arter-their reply. 
Since I did not hear anything from the 
Ministry for some time. 1 again wrote two 
letters on 18th and 22nd March to remind 
the Hon. Minister as to what had happened. 
1 got a reply on 2nd April, 1985 in which 
the . Minister hu stated that the relevant 
information was being collected from tbe 
Government of Tamil Nadu and that the 
same would be laid on the Table of the 
House. Tbe Minister added that the infor
mation from the Tamil Nadu Government 
was yet to be received though they bad been 
reminded in this regard. 

Sir, four months have passed; the export 
of sea food has dropped considerably. Lakhs 
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of fishermen are suffering. Sea food exporters 
, are in great distress. 1 request the Central 

Government to take up this matter urgently. 

(v) J\1ooernisation 0; Krishna Irrigation 
Delta System by providing Central and 

World Bank Assistance 

SHRI V. SOBHANADREESWARA 
RAO (Vjjyawada) : Sir. the Krishna Irriga
tion Delta System Qnder Prakasham Barrage 
is 130 years old. The present Ayacut is about 
J 5 lakh acres while the Ayacut originally 
contemplated was about 7 lakh acres. Several 
main canals are silted up and the bunds ero
ded. So, water cannot be supplied effectively, 
delaying the transplantations which is a loss 
to the nation. Several times, breaches occur 
in the main canals further worsening the 
situation. Keeping this dire necessity in view, 
the Government has set up a modernisation 
cell which has made an indepth study of the 
whole issue and prepared detailed plan and 
estimates for modernisation of Krishna Delta 
system at an estimated cost of Rs. 92 crores. 
As the State Government finances are not 
available, I request the Union Government 
to provide these funds or expose the scheme 
to the World Bank aid or foreign assistance 
and see tbat the scheme is taken up at the 
earli(st. 

(Trans/ation] 

(\'i) Allotment of land to landless farmers 
of Ganganagar district In the Indira 

Canal region 

SHRI BIRBA~ (Ganganagar): Mr. 
Ch~irman, Sir, the landless people of Ganga
napr should be allotted land in the Indira 
Canal area. The land allotment rules framed 
by lhe Rajasthan Govenment provide for 
allotment Qf land in a district to the landless 
in .that. district first and then to the landless 
of the other districts of the State. The land 
ncar the Indira Canal in the Ganganagar 
district has been giv~n to the persons d is
placed by Pong Dam, whose number is Quite 
larae, whereas the land should have been 
equally distributed among the various dis
tricts, tbrougb Which the Canal passes. In the 
Ganaa~qar ,q.strict where Jetsar Farm has 
bc;en 04tabl~~,. tbe(e is also the Sura~rh 
Farm ,pread ov,r ~hou~nds of acres of land 
in. wbi,q.Jl tlle. aajast~an G.o.ve~~ent or t~ 

(GeMra/) /985-86 

Government of India have tbeir interest. The 
Forest Department bas been established in 
Kishanpura village on thousands of acres of 
land adjacent to Hanumangarh in this dis
trict. It is a border district and many can
tonments and airfieJds have been constructed 
there for security reasons for which purpose 
a very large tract of land in this district bas 
been acquired, though it is a matter of 
concern for the whole of the country. The 
waters of the Ghaghra river also flow through 
this district but by constructing Ghaghra 
Flood Contro] a large area of Government 
land which could be given to the landless 
has become barren. The Former feudal Jord~ 
!lave been allotted land in this district. Gra
duates in agriculture have also been given 
land in this district. I'or a variety of rc;asons 
no landless person of this district has been 
able to get land there. They can take Jand 
in all the other districts of Rajasthan equaJly 
on a proportionate basis. 

I, therefore, request the Governmrnt of 
India that keeping in view the above facts 
the Government land in the Bikaner and 
Jaisalmer districts should first be aUotted to 
the landless of the Ganganagar district so 
that this problem may be solved. 

13.53 hrs. 

DEMANDS FOR GRANTS 
(GENERAL), I 985-86-Conld. 

Ministry of Defence - Omrd. 

[English] 

MR. CHAIRMAN: Now Shri Brahma 
Dutt. 

Translation] 

SHRI BRAHMA DUTT (Tehri Garwal): 
Mr. Chairman, Sir, ~ thank you very much 
for giving me time. It is a matter of pleasure 
that we llad the opportunity to hear the views 
of some ex-servicemen and officers during 
the course of the discussion on the Demands 
for Orants of the Ministry of Defence. For 
this, I congratulate the leader of" my party ~ 
who ~ve. tbem reprcseptatioo· In both the 
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Houses of Parliament. We shaH have to 
view national !tCcurity and national develop
ment side by side. In 1960. the Prime 
Minister of our country and the builder of 
our nation, Pt. Jawahar Lal Nehru, had 
said: -

[English] 

"Defence is not an isolated matter 
now. It is intimately connected with 
industrial aspect and economic aspect 
and many other aspects of the 
cour-try. " 

[Trallslalion1 

Therefore', it becomes necessary that we 
should consider it in the'total perspective. 
History also teJl.s us that it is essential to 
involve the people in the security of the 
country. Long ago when the French Revolu
tion took place, the powers in Europe tried 
to suppress it, but the people of France made 
it a success. After 1917, when the Revolution 
took place in Russia, all the imperialistic 
forces tried to crush it, but the people 
and the peasants faced the forces 
of General Denkin. Therdore, we mu"t 
strengthen civil 'defence in our country. 
Sometimes it becomes a matter or concern 
for us and in the prevailing interna tional 
situation, we should develop our border areas 
whatever it be from the RanD of Kutch to 
Rajasthan or Kashmir or it extends from 
Himachal Pradesp, U.P. or Sikkim to the 
Eastern Sector. This entire 500 km. wide 
belt must be developed in particular and the 
desert area of Rajasthan and the Himalayan 
region sbould be covered by it. We should 
make them prosper and provide them with 
all the amenities to keep them sati"fied, he
cause the safety of our borders will depend 
on the prosperity and contentment of tl~e 
people of the border areas. This will also 
help us to keep a check on spying, anti
social activities and military activities near 
our bdrders. Moreover, we shall have to 
make our defence arrangements in the light 
of the international situation. It is a matter 
of concern that neo-Colonialism and neo
imperialism have again raised their ugly 
heads after the Second World War. How 
much concerned they are in this matter is 
clear from the recent 5tatement~ of the ex
perts of America, their former and present 
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Secretary of State that after the Second 
World War, America has strengthened its 
pOlition in Asia and one of the reasons is 
that China, which u')ed to be their enemy, 
has now become their strategically. Apart 
from this, what they had lost in Korea, Tai
wan and Vietnam, they have now succeeded 
in gaining in Pakistan, Bangladesh and Sri 
Lanka. We should take all these matters 
into account and we are deeply concerned 
about it. Recently, our Prime Minister 
rightly posed a question to the Army Com
manders that uafter all, what is the purpose 
of acquisition of sophisticated arms which 
are finding there way into Pakistan. whether 
they are the latest missiles or submarines or 
naval ships T' Thes~ are being acquired to 
he used against us. Therefore, we mu~t 
modernise our Navy, Army and Air Forc~. 

It is a matter of pleasure that after con
centrating on preparation of plans for our 
economic development since 1950. we also 
started our defence planning after 1964. Our 
Dcfcn"e Minister is of the opinion that there 
should be a perspective planning for ] 5 years 
and we should accelerate the pace of moder
nis;'ltion and increase our defence production 

"and there should be capacity utilisation to 
the full. Besides, more attention should be 
paid to research and development. We are 
surprised to note that Ollt of a total budget 
of Rs. 9,2J 6 crores, about Rs. 523 crores 
have been earmarked for pension and thus 
we are left with Rs. 932 crores only for 
Capi tal expenditure. More funds should be 
provided. Then only we shall be able to do 
all these things. 

Another matter of concern is that 
sufficient number of people and better type 
of people are not coming forward to Jom 
the Army. 1 n 1984, we were short of 
officers by J 0 per cent in comparison with 
requirement. In my opinion, they are 
influenced by the prospects after retirement 
from the Army, Navy or Air Force. Today, 
there are 44 lakh pentioncn 8 nd most of 
them belong the lower ranks, who retire 
between 35 and 45 years of age. Every year 
60,000 persons retire. Many Hon. Members 
have already referred to it, but 1 would like 
to further empha5ise that the terms of 
reference of the Fuurth Pay Commission 
should be amended so that the qnes.tion of 
rationajising the pension of these persons, 
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specially of those old pensioners who were 
getting less pay at that time and who are in 
receipt of very Httle pension, may be referred 
to the Commission. We should also 
implement early tbe judgement given by the 
Supreme Court and the High Court in this 
regard. We should constitute permanent 
statutory committee to consider the rise in 
price index and recommend relief to be 
pensioners. 

Very good work. is being done by the 

Directotate General of Rehabiliation and it 
may be further improved. I would like to 
repeat the statement of Shrimati Indira 
Gandhi in this House in April, 1981. She 
had said: 

(£nglish( 

"Finding alternative occupation fl)r 
the ex-servicemen is a national res
ponsibility and we do treat this 
question with a sense of urgency." 

( Trarrsl(ltion] 

We should keep this in mind. I think a 
high level committee was constituted to look 
into the problems of the ex-servicemen which 
apart from the Central Ministers included 
Ministers from States t ex-~ervicemen and 
secretaries of various Departments. It is my 
submission that the committee has submitted 
its report. The fate of this report should 
not be left in the hands of the officials 
since the committee included Central 
Ministers, Ministers from the States and the 
secretaries of various Departments. The Hon. 
Defence Minish:r should himself take a 
decision on it in consultation with the Prime 
Minister so that their aspirations could be 
fulfilled. 

Our ex-servicemen are highly desciplined 
and experienced. Their services can be 
utilised. I would like to make another 
point. On many occasions, we have had to 
call the Army, sometimes to control the 
riots, and sometimes to restore peace in the 
riot-hit areas. We should create a peace 
force for the purpose whose job should be 
quite distinct from that of the police. The 
police may look after the work of mainte
nance of day to day law and order and 
investiaations. But this peace force should 
be capable of running our power houses, 
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water works and operating pump houses and 
help us in maintaining law and order and 
running the raiJways in the hour of need. 
We can deploy this peace force on all these 
jobs. 

. In our area Mussoorie. an Econmic Task 
Force is doing very good work. This wor~ 
should be extended further. There is much 
to be done in the field of afforestation. A 
massive programme has been prepared 
therefor. They can be engaged on this job 
also. 

One thing more can be done. Our 
Defence Production has increased. Our 
ordinance factories used to manufacture 
goods and equipment worth Rs. IS crores in 
1947. Now, in 1984, it has gone up to 
Rs. 1.000 crores. It is heartening. We 
should consider setting up an Industrial 
Development Corporation which may manu
facture all the goods and equipment required 
by our Army and our Navy. We can utilise 
the services .. of our ex-servicemen for the 
purpose. 

Then, there is a common complaint that 
the ex-servicemen desirous of starting their 
own business and who do not want to move 
away from their places, face difficulties in 
drawing their pension from the banks and 
find it difficult to obtain other assistance 
from the financial institutions. I would 
suggest that a" Financial Coporation should 
be set up for all the ex-servicemen 
with matching contribution by the Centre 
and the State Governments since it is also 
the responsibility of the State Governments. 
However, the State Governments may contri
bute in proportion to the number of ex
servicemen in their respective State. 

I would like to make one more submis
sion. The State Governments had started 
giving Rs. 50 as pension to the widows of 
prior to 1964. I have heard and also read 
somewher~ that the Hon. Defence Minister 
had said that the Centre would contribute 
half the amount. It is my humble submis
sion that Rs. 50 is too meagre an amount. 
If the State Governments give Rs. 50 you 
should also contribute atleast Rs. 50 so that 
they gel a pension of Rs. 100. 

I am surprised that on re-erpploymcnt of 
o~r ex .. servicemen, their previous ser'Yices IS 
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110t counted. While a110tting accommodation, 
they are told to forego pension and gratuity. 
It is not just. 

1 would like to say two three things 
about the Cantonments. The Cantonment Act 
was enacted in 1924. It has become obsolete. 
1 come from Debra Dun. There are two 
Cantonments there, one at Chakrota and the 
other at Garhi. The civil areas in these 
Cantonments are in a miserable condition. 
These should be made democratic. A totally 
fresh law should be enacted for the purpose. 
Otherwise, a state of confrontation between 
the civil areas and the military areas would 
develop there. 

I agree with Mr. Das Munsi that the 
concept of National Cadet Corps should be 
enforced with renewed emphasis so that we 
could get disciplined people. 

With these words, I thank the Congress 
Government for aU that they have done 
since 1947. They have made the country self
reliant in many fields and all the three wings 
of the Armed Force of our country have 
become so powerful that no external power 
dare raise an evil eye on us, but in the 
context of changing circumstances. we should 
remain vigilant. There is need to grant 
more facilities to the Armed Forces per
sonnel to improve their lot after retirement 
and to better their promotion prospects so 
that the cream, of our country is attracted to 
military service and the service in the Armed 
Forces should be the most 80ught after job. 

"PROF. NIRMALA KUMARI SHAK
TAWAT (Chittorgarh): Mr. Chairman, Sir, 
1 risc to support the Demands for Grants of 
the Ministry of Defence. Sir, it is a fact 
that Pancbsheel and Non-alignment are the 
basis of our foreign policy, but every peace 
lovina nation needs an army to defend its 
borders, to safeguard its integrity and to main
tain internal peace in the country. If we are 
spending 17 per cent of our present budget 
allocation on it, it is not only necessary but 
also inexitable. We want to have friendly 
relations with our neighbouring countries, 
but, unfortunately, the intentions of our 
neighbouring countries are not good. For 
exampl~t let us take Pakistan. She has talked 
of negotiated settlement on severa] occasions 
but her attitude bas been quite contrary to 
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it. Recently. when our Prime Minister. 
Shri Rajiv Gandhi, met them in Moscow. 
they adopted a different posture and gave a 
divergent version in tbe press interview. 
Although geographically America is far off 
from us, yet they have set up a base in Diego 
Garcia in the Indian Ocean, which is matter 
of concern to us. As far as Sri Lanka is 
concerned, their policy and approach is quite 
clear from the recent kiJIings of our fisher
men and the Tamilian problem created by 
tbem. Our relations with Bangladesh cannot 
be termed as friendly. because whenever we 
talk of fencing our border, they oppose it. 
They have made their intention and policy 
very clear by pushing their people into our 
territory and by giving shelter to Mizo 
hostiles. Sir, 1 would. therefore, submit 
that even if we have to curtail all other 
requirements of ours to provide funds for 
Defence, it is very much desirable and 
essential. 

Sir, our borders comprise of inaccessible 
places but the valiant jawans of our Army, 
Navy and Air Force are steadfast at their 
posts and with patriotism. There are some 
rocky places in mountains on high attitude 
where they have to face blood freezing cold 
and on the other side there is the blazin~ 
desert. We are proud of our disciplined 
jawans who are braving difficult terrain, dense 
mountains, marsh land, etc. I would also 
like to submit that if we do not provide 
them with the latest and sophisticated 
weapons, they will not be able to display 
their optimum valour. Today, we face the 
biggest danger on our borders fwm Pakistan. 
History is witness that whenever Paki~tan 

faced internal strife it turned its guns towards 
India. 

When the Punjab problem arose before 
us, we were in trouble. Pakistan attacked 
our Nabra Valley of Ladakh at that very 
time. This valley is situated beh~een China 
and Pakistan. They want to occupy it by 
any means. I would like to say that at that 
time, our valiant soldiers faced them bravely. 
Today, Pakistan is busy making an atom bomb. 
She is getting technical aid from China. Arab 
countries also live her financial aid. I would 
like to caution that we have to keep ourselves 
vigilant under such circumstances, because 
big power never want any war to be fought 
on their own lands. They make weaker 
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countries their target. The example of 
Israel. Iran and Iraq are before us in this 
connection. I would also like to say that those 
big powers may not attack us like this. For 
this we have to be more alert. Our country 
is the Chairman of the Non-aligned Move
ment. Previously, our late Prime Minister, 
Smt. Indira Gandhi. took initiative in this 
matter and at present Shri Rajiv is holding 
this position. We should develop expertise 
in atomic eno!rgy by any means to make our 
country strong. History is witness that 
Rama and Shiva were also peace-loving. 
Rama had to use arms to face the enemies. 
Similarly, Shiva had to open his third eye. 
I would also like to request that if we look 
at the map of the world, we shall find how 
fast the nuclear pOwVers are progressing. The 
report of U.N.O. states that there are only 
J 5 to 20 countries which possess atomic 
weaponS. Their whole pile up comes to 
about fifty thou':)and. So. in view of the 
nuclear power of those nations, we would 
aho like to possess atomic power by any 
means. America and Russia possess 75 per 
cent out of the total atomic weapons today. 
l'rance, China, Germany, England and Italy 
are having 22 per cent. I would like to say 
that no country wants to have an utomic 
war. They know that if any war is fought 
with these atomic weapons, neither the earth 
nor the trees, plants. etc., will survive. So, 
they want to show us their might by creating 
a sense of fear of their atomic power. I 
request that we should also acquire atomic 
power so that China. which shows Arunachal 
Pradesh in her map or other such countries 
which have some mala/ide intentions against 
us dare not do so. I would also like to say 
that an appeal for peace has its effect on1y if 
it is made by a powerful nation. In this situ
ation, if we are equip[led with atomic power, 
our relations with other countries will automa-
tically be improved. With regard to our atomic 
explosion at Pokharan. it wa') stated that it 
would be used for peaceful purposes. Even 
then. Pakistan, China and America are pro
pagating that we are making atomic weapons. 
The Atomic Plant at Tarapur (Interruptions) 
... Today. America wants that we should 
sign the Nuclear Non-proliferation Treaty. 
But we cannot compromise our freedom and 
prosperity. I am quit~ conlident that we 
shall take our c{\untry on the path of pro
gress by harnessing atomic energy for peaceful 
purposes. 

We have atomic reactors at Tarapur. 
Kota or in R.A.P.P .• but we have no 'power
ful radars and missiles to protect them in 
case they are attacked. So I request the 
Hon. Minister that some special arrangements 
should be made to protect them, I congratu
late the Hon. Minister for modernising the 
weapons of our Army. But we hra ve to end 
our reliance on the other countries in this 
connection, It is, therefore, necessary to give 
encouragement to all the 'existing industries in 
our country. We purchase weapons from 
other countries and those countries do not 
supply spare parts for them, resulting in all 
those weapons becoming useless for us after 
some time. So, my humble submission is that 
we should do long-term planning in this con
nection and we should go ahead with standar
dised weapons. By standardised weapons J 
mean those weapons which change their 
shapes when one is a ttached with another. 
We should increase thetr production. The 
reason is that if there is any war, it would 
not be fought on land but in the sky or 
in water. It is. therefore. necessary to 
make our Navy and Air Force more powerful. 

When we look at our Air Force, we find 
that we have MIG-23, Jaguar and Mirage-
2000. supplied by France whereas Pakistan 
has F-16 fighter planes. It is a matter of 
great concern how far these planes of our 
would be able to face the F -16 planes. The 
Hon. Minister may please state in detail in 
his reply the progress made in making our 
Air Force more powerful and the details 
of the other plans as well. 

As far as the Navy is concerned. Sir, 
we are lagging for behind in this spheres also 
and our Vikrant has become outdated. We 
have no information about the latest sub-
marines and about our plans for making our 
Navy more powerful. J request the Hon. 
Minister that we should modernise our Navy 
and make it more powerful to protect our 
huge oil deposits at Bombay High. The way 
Sri Lanka fClrces have killed some of our 
fishermen is a clear indication that our coast 
guard force is not fully capable. Secondly, 
a strong Navy is also necessary to defend 
the Andaman, Nicobar and Lakshadweep 
Islands situated on our borders and also for 
the defence of our long coast land. 

Sir, I would like to live some suggestions 
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to tbe Hon. Minister. We Beed not expand 
our forces too much. but like lsraelp whose 
second line of defence is quite strong. we 
need to have a powerful second line of 
defence, which sbould include Para-military 
forces, Home Guard~ N.C.C. or Border 
Security force. Secondly, very little bas been 
done for the welfare of our Jawans posted on 
the borders. There are no two opinions that 
the responsibility for the welfare of the 
Jawans lies on both the State and the society. 
But wben our Army man goes back to his 
home tc'Wt\, on lea\'e and wants to take rest 
and expects peace during this period, he 
has to face many preblems instead. He finds 
that someo.ne has occupied his land, some
one is frightening his family members 
and his whole time is s&,,!nt on settling 
these issues and gcing time and again 
to the revenue office. I request tbe Hcn. 
Minister to issue orders to the State Govern
ments to take upon themselves the respensi
bility for tbe security of the family members 
and the property of the Jawans, because they 
are the sentinels on our borders. I would 
like submit that proper arrangements should 
be made for the education of their child.ren 
as per the recent declaration of the 
Government. 

Government have declared that every 
district would have a middle school. Suffi
cient representation should be given to the 
children ef the armymen in these middle 
schools. 

Sir, the condition of our ex-servicemen 
'~l& very miserable. Their number is quite 
luge and they retire too early. Hence, 
special attention should be paid for giving 
them employment. Yeu have so many 
departments to. absorb them in. 

The subject of rehabiHtation of ex
servicemen is in the State List. It shculd 
be included in the Concurrent List, so that 
work may go on smcothly. 

Sir, I would also like to submit that the 
cendition of the war widows is very miser
able. We should pay special attention towards 
the war widows. I would also like to submit 
that there are 18 miJitary schools in our 
country. Out of those, one is situated in my 
(onstitutency, Cbittorgarb •••••• 

[Engli,h} 

MR. CHAIRMAN: J have given you 
fi.e minutes more also. Please conclude 
DOW. 

[Trans/ation] 

PROF. NIRMALA KUMARI SHAKAT
WAT : Whatever facilities you provide in 
these schools, the State Governments have to 
share the burden of it, with the result that 
these schools neither receive the facilties as. 
provided by scheols run by the State Govern· 
ments nor as provided by the schools run by 
tbe Centre. 1, therefore, urge the Govern· 
ment that these schools should be given full 
facilities, 

Lastly, I thank the Minister for having 
listened to me with attention and thank the 
Chair for the extra time given to mc. With 
these words, J support the Demands or the 
Defenee Ministry. 

[English] 

SHRI N. TOMB} SlNGH (lnner Mani
pur) : Mr. Cbairman, Sir. I support 
the Demands for Grants of the Ministry of 
Defence. The demands of this Ministry have 
a special status and importance. It is ~l 

happy coincidence that our Hon. Minister 
of Defence has lot the combined experience 
of three subjects, viz. Home Affairs, External 
Affairs and Defence. The combination of 
these three subjects is indeed a happy augury. 
Therefore we expect that in the prcsen t 
context, when the security and defence 
of our country is in an alarming situation, 
he wi}) be able to handle the situation with 
&feat efficiency and ability. 

I do not like to repeat the points already 
made on the floor of this House by those 
who spoke before me. But J would like to 
highlight a few points which have not been 
touched upon. 

Firstly, the Army has been assisting the 
Civil Administration an over tbe ccuntry on 
a number of occasions_ The other day our 
Defence Minister bad given the information 
in this House that in the last financial year, 
Army had IOlle to assist the Civil Adminis .. 
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tration as many as 17S times and about 60 per 
cent of these cases related to the maintenance 
of law and order. This explains the importance 
of the Defence Forces today as they are not 
merely for the defence of the country across 
the borders, but also for handling situations 
inside the country, particularly where extrem
ism, insurgency and lawlessness the enemies 
within raise their ua1y heads. I represent a 
region gripped by insuraency for the last 
several decades and I represent a State where 
the Special Armed Forces (Assam, Nagaland, 
Manipur) Act has been in force for some 
years. 1 remember one occasion: It was the 
middle of the year 1980. A military intelli
gence officer came to me, perhaps as a part of 
the programme to meet man. At that time. 
I was not in Parliament. I was in State 
politics after having been in the Lok Sabha 
for two terms. The officer's name I do not 
recall. He was trying to understand whether 
the Special Powers (Armed Forces) Act 
should be imposed in Manipur at all, if so, 
when it should be done. I said: 'There is no 
right time for such an imposition. The best 
thing is not to have it: He said it was very 
essential. Ultimately, in spite of protests and 
opposition, including opposition from the 
ruling group to which I belonged then also, 
this came about. It was considered essential. 
In the beginning, the Army represented a 
symbol of excesses. Then gradually. after the 
passage of a few months, there were the signs 
of revision of methods, change of techniques, 
and improvement in intelligence. 

Then I thought that we should meet the 
senior commands, to advise them that the mili
tary and the Defence forces in the country 
should be trained, not only to fight the ene
mies outside and across the border; they 
should be trained to handle difficult situa
tions in the civilian areas with preparedness 
and expertise. No two situations are like. 

For instance, take Kashmir. Kashmir 
has a very special situation. What prevails 
in Kashmir may not be similar to what pre
vails in Nagaland and Punjab today is in an 
insurgent State. What is the type of insur
gency that we have in Punjab? I do not 
think it is necessary for me to elaborate on. 

In the particular context I am referring 
to, they were the heydays of the PLA and 
Pre-Pak in Mainpur, and the Police and the 
security forces including the Army did not 

know whether there should be collective 
punishment against the whole society or not, 
although collective punishment did work 
effectively elsewhere. They had first toen and 
then learn. But in Manipur, there was a kind 
of insurgency in which the father is different 
from the son, the mother different from the 
daughter, the neighbour from neighbour, 
meaning thereby that they were all very 
individual manifestations. And they caJled 
it urban insurgency, which was unpreceden
ted. No community is involved, and no 
entire locality is involved, but individuals 
organised in their course are involved. There
fore, it is in the fitness of things that intelli
gence should be utilized to the maximum to 
concentrate army action on genuine suspects, 
So, the methods and strategies to be utilized 
in such situations should be different from 
place to place, and from situation to situa
tion. What I am trying to drive at is that 
our Army should be given tra ining to handle 
insurgent situations in different areas, not 
only through bullets but, through other 
methods, to decide where collective punish
ment will work. and where maximum intelli
gence to single out suspects wiJ] work. 
Different methods are there. They should 
not work guidgingly with the idea that they 
had been assigued wrong duties. 

I am now happy that in Nagaland, in 
Manipur, in Mizoram and such other places, 
the Army has contributed to the change, to 
the improvement in the situation; but at 
what cost? At the cost of innocent lives and 
respect for loyal civil population. They made 
errors leading to killing and harassment to 
innocent people which ultimately led to the 
provocation of the entire society unnecessa
rily. To avoid such situations, our Army, 
our para-military forces and all the Police 
forces should have a special cell to handle 
such situations. They should not complain 
that they were not for this job. 

We have heard of the Bihar incidents 
which occurred a few days back. The report 
said that about 25 rounds were fired, and the 
casuaJty was 15. Wbat is the implication '? 
It is tbat the Police forces did not know bow 
to fire to control a civilian mob. Either they 
wanted to kill everybody, or fire in such a 
manner that it seemed that it was airucd at 
particular individuals. This sDlacks of Jack 
of trainiDI and moti~ation amoDl the Poli
cemen handJinl such situations. Normally 
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the angry should have been frightened 
away through minimum damage. Twenty 
five rounds were fired and 15 people 
were killed. This indicates that there 
has been no sufficient motivation and right 
training among the Police force. This hap
pens particularly when armed forces handle 
a situation in a civilian area after provoca
tion in a (..ertain situation. Some members 
of the armed forces were killed by extremists 
in Imphal by the end of 1980. Tbis inci
dent hit the headlines in all the national 
newspapers and received the attention of the 
Governm.::nt of India. The army men (ould 
not control tht!m"elves on provocation. They 
showed rank indisdpline and lack of self
control. The fact of tile situation 
according was that a few members of the 
armed forces were killed by extremists accor
ding to their report. As a consequence, the 
entire unit posted near the area of incident 
became amuck and killed innocent people. 
It was found out that those who died after 
the provocation were all innocent people, 
school teachers and villagers, farmers who 
had nothing to do with insurgency. After 
that, some omcer~ were transferred and some 
effective measures were taken against the 
faulty officers and jawans it seemed. We do 
not know what actually happened it was 
anybody's guess because it did not come 
in the news. We however understand that some 
changes in the method and strategy were 
made to make it more effective and to avoid 
harassing and killing of the innocents. 

We could economise in the use of army 
and we should adopt a sort of civilian appro
ach instead of military and Police force app
roach so that the situation can be handled pro
perly without provoking the innocent public 
and be able to aim at the genuine suspects. 

Certain areas of the country are not 
properly represented in the army. The Defence 
Minister has made a policy indication that 
the government is not thinking in terms of 
raising regiments in the name of States or 
communities. We will pursue this policy. If 
you are strict on this, then you have to open 
recruitment to the existing regiments on a 
general basis so that certain communities and 
States in whose name regiments do not exist 
could be represented. I am referring to my 
State Manipur and also Mizoram where the 
railways do not exist, industries have yet to 
come up. Armed forces and para-military for
ces are major employment agencies. Apart from 

getting employment. recruitment of our young 
people to these para·millitary forces should 
be enhanced so that they should get a chance 
to be in the national mainstream during 
service; and after retirement, they bring the 
spirit of national mainstream and loyalty to 
the nation after retirement. We should en
courage more and more recruitment of the 
people of Mizoram, Manipur, Nagaland and 
Arunachal Pradesh where employment facili
ties through industries and railways are not 
available into the arms forces. Therefore. I 
would like to suggest, as I have been suggest
ing on this form on other occasions. that 
we should have special recruitment rallies so 
that we can fascinate young people from 
these areas. 

Much has been said about rehabilitation 
of the retired personnel, retired ex~ervicemen. 
35 to 45 age is a point where a man's life 
begins in many cases. We should not take of 
rehabilitation. A man of 45 is fit physically 
and mentally for active service in society. 
The army should have sufficient arrtmgement 
to train other ranks in different crafts so 
that after retirement they will be able to 
stand on their own legs. With the help of 
financial assistance given by the nationalised 
banks, they can start their business after 
retirement and can start their fresh lease of 
life. 

To sum up : In view of this present situa
tion, I may request the Hon. Defence Minister 
to see that, where small communities' 
representation in the army and para military 
forces is not adequate, steps should be taken 
to improve the situation so that these 
communities get sufficient representation in 
the army. Secondly the army should improve 
upon their credibility and efficiency in 
disturbed areas and thirdly, army should retire 
with preparedness to stand on their own legs. 

[Translation] 

*SHRI A. C. SHANMUGAM (Vcllor~) : 
Mr. Chairman. Sir, J am grateful to you for 
giving me this opportunity to say a few words 
on the Demands for Grants of the Ministry 
to Defence for 1985-86. In the first year of 
the 7th Five Year Plan we have allocated 
neady Rs. 8000 crores for Defence. India is 

·The speech wa~ originally delivered in 
Tamil. 
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a peace-Iovig nation. OUf quest of peace has 
become an example for other nation to 
emuJa teo Yet, in order to protect the country 
from . external aggression and from internal 
conflicts, we have to strengthen our Armed 
Forces. As pionted out by the Hon. Lady 
Member, India is surrounded by inimical 
countries. While our Prime Minister, Shri 
Rajiv Gandhi is sending delegations to 
neighbouring countri~s to establish good 
relations, our neighbouring countries are 
threatening the security of our country. 
Pakistan is spending 75% of this Budget on 
Defence. Several hundreds of crores of rupees 
are being spent in the purchase of sophisti
cated war-planes with the capacity to carry 
nuclear missiles. Pakistan has successfully 
developed nuclear explosion know-hoW. 
Whether it is in Punjab or in Assam or in 
any other part of the country, where there is 
violent agitation, the hand of Pakistan is 
seen. Pakistan is instigating and inspirings 
such agitations in India in order to 
destabilise the conditions in India. Our 
neighhour BangIa Desh indulges in shooting 
spree, when we try to have barbed wire force 
On our borders. China is going ~lJ over the 
world to purchase arms, ammunitions, war 
planes with nuclear heads etc. Our Hon. 
Lady Member referred to the war hysteria 
of the small country. Sri Lanka. Indian army 
is not needed. Tamil Nadu Police can 
subjugate this small nation in one hour. Yet 
Sri Lanka's anti-Jndian stance is becoming 
violent and virulent. During BangIa Desh 
War, the Pakistan war planes were allowed to 
land in Colombo and refuelling facilities were 
offerd by Sri Lanka Governmet. During his 
recent visit to Pakistan, President Jayawar
dhane has indulged in anti-Indian gimmicks. by 
demanding self-detennination for Kashmiris. 
Sri Lanka bas signed a so-called scientific 
agreement with America mortgaging the entire 
Sri Lanka coast. It is claimed that Sri Lanka 
coast will become the centre of scientific 
researeh by America. In course of time the 
Sri Lanka coast will be the American military 
base. Sri Lanka has entered into agreements 
with foreign countries for the purchase of 
modern arms and ammunitions worth one 
thousand crores. The MOSSAD from Israel 
and the mercenary force S. A. S. from Britain 
are training the Sri Lanka soldiers in Oorma 
warfare. Again. Triocomalle. the eye-of Indian 
ocean on the east coast of Sri Lanka has 
been giwn on a long lease to U. S. A. by 
Sri Lankan Government. There are 108 aiant 
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oil tanks in Trincomalle, which also have 
been given on lease to U. S. A. The entire 
American 7th Fleet can be fuelled with the 
petrol stored in these tanks. Besides American 
war planes can also be re-fuelled here. The 
U. S. A. has established a high power tra~
mission tower here which can oversee any 
movement on the Indian Ocean. Whether it 
is an Indian naval ship or any other country's 
naval ship moving in Indian ocean can be 
located from here. Indian navy is confronted 
with another danger. The naval ships as aJso 
any merchant ship which has to go from 
Bombay to Calcutta, from Cochin to Calcutta 
or for that matter any ship from Tuticorin 
to Madras on the East coast itself will have 
to go around Trincomalle. There is no direct 
route. The ships from Calcutta to West coast 
will have to go via Trincomalle. You can 
imagine the exposure to danger of our ships 
in times of international crisis in Indian Ocean. 
Sir. Indian Ocean is going to be war theatre 
for third world war, according to military 
strategists of international reputation. The 
Chief of Southern Naval Command has 
expressed unequivocally that the only way to 
avert such a danger to Indian navy is to 
have Sethusamudram project. The Sethusa
mudram project should be implemented 
forthwith as a defence project. 80 years ago 
even the Britishcrs had expressed that this 
Sethusamudram project is of great strategic 
importance. If unfortunately the third World 
War erupts, then it win start from Indian 
Ocean only. As the Defence Minister hails 
from a southern State, he knows that the 
Southern States are susceptible to dangers 
from the sea. They will be the first victims of 
any such aggression from sea. I requested 
him that he should strengthen our Indian 
navy. The Lady-Member who preceded me 
pointed out that the interests of Navy have 
been neglected by successive Governments 
since lndependence. 38 years after indepen
dence. in the 1985-86 Defence Budget. a sum 
of Rs. 4787 crores has been allocted for 
Armed Forces and a sum of Rs. 601 crores 
for Indian Navy_ You will agree with me. Sir, 
that all the three wings of our Armed Forces 
should get equal treatment. But Indian 
Navy has always received step-motherly 
treatment. When Indian Ocean has become 
the hotbed of international rivaJry and super
power rivalry, our Navy should be in a 
position to protect the long coast-line of 
India. So far we have been preparing our
selves for portecting the country from land-
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attack from Pakistan or from north-East. 
Now the danger is looming large from Indian 
Ocean. The naval security measures are to be 
tightened. The Indian Navy has to be 
expanded. Even out of the anoetion of Rs. 
iOO croTes, Rs. 500 crores are to be spent in 
the purchase of stores and in the modernisa
tion of Indian Navy. There is no left for 
buying new submarines or new war ships for 
Indian Navy. I urge upon the Minister of 
Defence to pay attention to the expansion of 
the Indian Navy immediately. 

We should also strengthen our coast
guard. Last week the Sri Lanka vessels 
e'1tered our territorial waters and arrested 
about 200 Sri Lanka refugees trying to reach 
India. Sometime back off- Rameswaram coa~t, 
the Sri Lanka Navy arrested I ndia fishermen 
in our territorial waters. While we have one 
naval vessel and one plastic boat, near 
Kacchathivu Sri Lanka has many navy vessels 
and 15 plastic boats. They enter merrily our 
territorial waters and plunder our marine 
wealth and maltreat our fishermen. We 
should strengthen our coast-guard force. I 
would suggest that even Kacchathivu lslands 
should be taken back as to break the back
bone of Sri Lanka navy. 

In order to have better control, 1 suggest 
that a Naval Command should be established 
at Rameshwaram and another Command at 
Madras. 

Sir, you know tbe devastation of Japan 
in Second World war and the annihilation of 
Hiroshima and Nagasaki. The ffourishing 
towns became crematorium with the explosion 
of Atom Bombs. Even today these two places 
are shown as the living monuments for the 
people of Japan so that they give their best 
to make Japan the most powerful country in 
the world. The sense of patriotism is instilled 
in them. I want that there should be compul
sory military training of the you th of our 
country who have reached 18 years of age. 
This training may last for two years or at 
least for one year. The Nee should be made 
compulsory in all the schools and colleges both 
for girls and bo ys. ThiS will bring about the 
much needed national integration. 

Sirt America allocates 30% of its defence 
budget for research and development. We have 
allotted just 40% for this purpose. I am not 
comparing India with America. But I suggest 
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that at least 10% of the money should be 
allotted for reseerch and development. OUf 

former Defence Minister had announced the 
setting up of a Defence industry in public 
sector in Ara.kkonam, North Areot District. 
I want to know the progress in this regard. 
Similarly, the ancillary unit to manufacture 
the electric gadget for Vijayanta tanks should 
not be taken out of A vadi to some northern 
State; it should be located only in Avadi. 
The Naval Training Center was proposed to 
be set .. up in Kolavia in ChengJeput. Later it 
was shifted to Cochin. Now it is not, 
functioning well there. I want that the N~val 
Training Center shouid be located in Kolavai, 
Cbengleput. Many Members have referred to 

the rehabilitation of ex-servicemen who 
retire at 35 years and 40 years. The officers 
are enaoled to get themselves absorbed here 
and there. But the soldiers are left to fend 
for themselves. They should be given loans 
from public sector banks for sdf-employment 
projects. The Ministry should also take 
personal interest in their reba biJitation. 

Sir, our security forces have earned a 
name for their efficiency and competence. But 
the assassination of our former Prim\! Minister 
Smt. Indira Gandhi is really a black mark on 
their creditable performance in the defence of 
our country. 

With these words, 1 support the Demands 
for Grants of tbe Ministry of Defence. 

[English] 

SHRI G. G. SWELL (Shillong) : Mr. 
Chairman, Sir, I participate in this debate 
with a lot of sympathy for the Defence 
Minister. 1 did not say 'sympathy, I can put 
myself in his position and understand the 
inhibitions, the restrictions that are imposed 
on him. Defence is the one question where 
we do not wear our heart in our sleeves, we 
do not put our cards on the table. If we do 
that, I think that is the ultimate imbecility. 
But I am motivated for participating in this 
debate by one question that intrigues my 
mind, and I would like to put that question 
to the Defence Minister. He may in his 
wisdom reply to it, he may, if he thinks it is 
not in the interest of the security of the 
country, not reply to it. That question is 
whetber in the present precarious global and 
regional security situation, we have a military 
doetorine, You will alree with me that the 
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security of this country is no lonpr a question 
pf our i~volvement with Palustan. For a long 
time PakL"tan had been oLir bad boy and 
that bad boy had acquired new weapons, new 
capabilities for reasons that we all k.now. 
We have to take care of that. But we know 
the situation in Asia, especially in South 
Asia. The war of Iran and Iraq continues. 
far from its passing out, it has intensified. 
There is a real danger that the wa~ may spill 
over into the other Gulf countrie-s interdicting 
the flow of oil from Gulf areas and thus 
bring super powers into confrontation with 
each other .. 

The situation in Afghanistan continues to 
be bad. Any moment it may spill over into 
Pakistan. And if that should happen, America 
will not be contented merely with giving 
Pakistanis F-16 or Hawk Eye surveillance 
planes or side-wind missiles. I think they 
would be compelled to come into the field 
themselves in which case we will have a direct 
confrontation between the two super powers 
right in our doorstep. 

Then down in the Indian Ocean. my friend 
mentioned who spoke in Tamil a little while 

ago, that jf at all another big war broke out in 
this world it would be from the Indian Ocean. 
I would not be that pessimistic. but I would like 
to pose two questions in regard to the Indian 
Ocean to the Defence Minister and again 
I would say it is for him to reply or not to 
reply. I would like to know whether it is a fact 
that the United States of America has installed 
extremely Jow-key transmitters in their VOA 
Centre in Sri Lanka; and what is the purpose 
of these extremely low-key transmitters? 
They have only one purpolie i.e. to monitor 
the move of the submarines in the area at 
long distances. And I would also like to know 
whether these extremely lOW-key transmitters 
have a deloterious effect on the health of 
our coastal people both of India and of Sri 
Lanka. 1 would like him also to reply to the 
question whether it is a fact that the United 
States has installed in Diego Garcia ground
based optica 1 deep space surveil lance system, 
which they say, can dete..:t a squar~ foot 
object at a distance of 25,00 miles into space. 
It means it is the begining of cert9.in installa
tions in this area for a star war, a strategic 
defence initiative which the Defence Minister 

. should know very very well. 

Now; 'in' this context I would like to 
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know what is our military doctrine. In view 
of -the (act the Prime Minister said the other 
day that he had no indication that Pakistan 
was not going for a nuclear weapon that 
means a lot. Well, let us put it more positively 
that Pakistan is going in for a nudear bomb. 
It has developed its own nuclear fuel enrich
ment technique and America is helpless to do 
anythil1.g about it because Pakistan as an ally 
in the event of a confrontation with the 
Soviet Union, whenever Afghanistan conflict 
spills-over to Pakistan, is more important to 
the United States of America than stopping 
Pakistan from goins nuclear. 

In view of this, I would like to know 
whether we still stick to the position that 
we develop nuclear energy only for peaceful 
purposes or whether we keep our nuclear 
option open. 

Sir, I have read that China also is 
oeveloping a new tc\,;hnique in warfare. 
The emphasis of the Chinese Army today 

is on air-to-air re-fuelling which means tha L 

China is preparing to tight war on a much 
larger canvas. If China were to send its 
warplanes to India, it cannot do it without 
air re-fuelling, That means the whole of 
India comes within that space. And you are 
aware also that a nation that has fore-sworn 
war as a result of the suffering it had in the 
.last War, Japan also has declared that its 
policy j~ to defend the air space and the 
waterways of Japan up to 1000 miles from 
the Japanese coast. In view of this, do we 
have a military doctrine. do we also develop 
or place emphasis on the development of 
this facility of air-to-air re-fuelling'! What 
is the role of the Indian Navy? A military 
commentator the other day said that the 
Indian Navy is too Indo-centric. That is 
to say, it contlnes itself too much to the 
immediate pr~cincts of the Indian mainland. 
We have to think in terms of defending not 
only our 200 miles of excJusive economic 
lone, where we have our vital installations 
of oils and other things, but we should be in 
a certain position to intervene both by sea 
and by air up to the choke points to the 
Indian Ocean. Do we have a doctrine by 
which we develop the capacity to intervene 
up to the Malacca Straits. up to the Persian 
Gulf, up to the Red Sea? Do we have 
those capacities? Do we think in tho~e 
terms 1 
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This is one part of Defence wllicb calls 
for a Ireat deal of tccbnololY, whicb calls 
for a great deal of emphasis, whk:h caDs fQf 

a great deal of the service and expertise of our 
professional men in the Army. But 1 would 
like to point out to ,he Defeoce Minister 
that there is another aspect. Despite all that 
we may do, we may have to suffer reverses. 
What we should do in the case of conflict is 
not to have a contlict within our own soil. 
That is tbe elementary principle of Defence. 
If at all there is to be a conflict, it should 
be in another person~s territory and not in 
your territory. But in tbe e~ent that we 
suffer reverses ... 

MR. CHAIRMAN: Please conclude. 

SHRI G. G. SWELL: Two minute~ 

more, Sir. and I will conclude. 

That is not the end of the fishtiog. 
There has to be resistence within the country 
and that calls for the involvement of the 
people of this country. Today, tberefore, 
Defence is not the only matter of the army. 
May I put it this way that Defence is too 
serious a matter to be left entirely in the 
bands of Service-men. Defenc~ is a total 
effort of the nation and if it comes to that, 
everything else in the country must take a 
back seat. How do we involve the people 
of the country, the young men and wo~n 
of this country. to defend themselves in 
such an event? What training are we aiving 
to them? Wbat motivation are we aiving to 
1hem '1 This is what I mean when I say 
whether W~ have a military doctrine. 

I am a good Member, J do not want to 
take more time since you have rung the bell 
once. It is for the Defence Ministry again, 
as J said whether he would Teply to my 

points or jf he thinks that it affects the 
security, J am well-contented. ] have done 
my part, I have p laced the matter before 
you and before the House. Thank you. 

J5.00 hrs. 

(Tran,/ation] 

SHRI LAL VlJA Y PRAT AP SINGH 
(Sarguja) ; Mr. Chairman, Sir, I support tbe 
Demands for Grants presented by the Hon. 
Minister _ OUTs is 8 peace lo\'in& country 
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aJKl you are aware tbat we believe in the 
principle of universal brotherhood and ou, 
policies have been f.amed accordingly. 

We are all aware that India doe~ not 
want to attack any country nor does sl)e 
believe in alpturing even one inch territory 
of others, at the same time, it is also true
'hat lndia wants to maintain the unity. 
intearity and soveriecn ty of her territory. 

15.01 Jars .. 

(MR. VAKKOM PURUSHOTHAMAN 
in lilt Cha ir 1 

Mr. Chairman, Sir, if we look at OUT 

budget Demands we find that the Demands 
presented are within our limits and our 
expenditure bas also been within limits. But 

. if we look at our neighouring (;ountries, 
West Asia and the Gulf c()untries~ we find 
glaring differences. Similarly, if we look. 
at Pakistan. China, Bangaladesh and ShrL 
Lanka. we find that preparations on a Wll r 
footing are going on. As far as Pakistan i~ 
concerncd, it is my firm opinion that the 
total Joan taken by Paki~tan amOUl1lS to 11 
billion at present. She is amassing military 
hardware more than she requires and it i~ 
also to a &reat extent true that America 
which is a super power bestows her ble~sini!<;' 
on Pakistan. We all know that PakistiJo 
has increased her defence budget from R~. 
433 crores in 1971-72 Rs. by 436.5 per cent in 
1982·83. This is a major development aoa 
a matter of df'cp concern. 

Mr. Chairman, Sir, you are aware that 
because of America's blessings, Pakistan ba~ 
been letting a massive quantity of military 
equipments from time to time. Pakistan 
has received 11 American destroyers having 
devastatin& capabiHty. From the reports in 
the Press we find that several divisions have 
been made available to Pakistan at America's 
expense. There bas just been a reference of 
F-16 aircraft earlier in the House. We aU 
know that the destroying power of F-16 is. 
tremendous. It has a capacity for large 
scale destruction. We cannot ignore aU 
tbese developments. The latest equipments. 
\liz. Harpoon and Hokai missiles which are 
used at niaht, have become a part of Pakis
tans military might. Compared to that, the 
increase in our Armed Forces is insignificant 
and tbe provision made in defence expendi-
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ture is very small. I "rae upon the Millis
ter that the number of our Armed Forces, 
artiUer .. infantry and engineers be adequately 
increased. I firmly believe that keeping in 
"iew the area and population of our country, 
their Dumber should be increased manifold. 
Our coast-line is 6080 kilometers, the 
security of which is the responsibility of 
Qur Navy. If you see its budget, it is too 
small and hardly meets its requirements. 
Whatever proiress we might have made we 
bave not paid adequate attention towards the 
Navy. The achievements of our Air Force 
have been commendable. We have been 
ahle to acquire Mirage and Jaguar planes. 
We have been able to phase out the Can
berra and Hunter plalles and replace them 
with other planes. It is a matter of satis
faction. However, the planes of our Defence 
Forces are very old. The world has advanced 
a lot and we need an Air Force equipped 
with sophisticated planes. We must make 
efforts to produce such equipment in the 
\::ountry so that we may nor have to depend 
on foreign powers. Earli\!r. I have mentioned 
that we have good tanks, like Vijayanta 
and M· 72 of which we can rightly feel proud. 
Through you, Sir, T want to submit to the 
Minister that although. efforts are being 
made to manufacture M. B. T. tank in our 
country for a long time, yet it might take 
'Several years to manufacture the same. In 
my opinion, we should take effective steps 
in this direction. 

As far as the question of welfare of our 
defence forces is concerned, adequate atten
tioo is being paid. I thank the Govern
ment for the same. On account of certain 
anomalies the Government have not been 
able to take a decision in regard to their 
pay scales. It is really a matler of great 
concern. You know that our Armed Forces 
defend our borders at the tim~ of crisis. 
Therefore, we must attend to their economic 
needs. Their pay scales should be correlated 
with the pay-scales of their civilian counter
parts. PersonaJly I feel that they should be 
paid a salary one and a half times that of 
their civilian counterparts. 

Me. Chairman, Sir. a5 regards the ques· 
tion of pension and the question of war 
widows, we must take care of these aspects 
and look after the personnel of our Armed 
Forces who distinguish themselves with 
meritorious servtce and- are awarded 'Vir 

Cbakra 9 
or ate decorated with other honoun, 

and who race a number of problems after 
retirement, 

Mr. Cha.irman, Sir, we have tak.en certain 
steps to manufacture military hardware 
indigenously. We should pursue it with all 
seriousness. Since you are ringin& the belt 
I shan be very brief and conclude. We must 
pay more attention to the public sector 
undertakinl particularly those connected with 
defence productien. who have done lood 
work, and increase their budgetary alloca
tion. The N. C. C. was conceived to serve 
as a se;ond line of defence. It should be 
strengthened so that it may sef"e the role 
assigned to it in the defence of the country. 
Our youth should be imparted good training 
so that they can prove to be good officers. 

Mr. Chairman, Sir, we are givinJ many 
fringe benefits to our soldiers, such as 
pa.rade allowance, washing allowance and 
hair-cutting allo'vance but let me submit 
that its quantum is too meagre. It should 
be increased. Then, we have to think 
over providing adequate ac,",-ommodation, 
as the present rate of satisfaction is about 30 
to 40 per cent only. It has to be improved. 

With these words, 1 supPort the Demands 
for Grants of the Ministry of Defence and 
thank you very much for giving me an 
opportunity to speak. 

SHRI ZAINUL BASHER (Ghazipur): 
Mr. Chairman, Sir, every Indian is proud or 
our Armed Forces. No other institution of 
our country seems to be so much disciplined 
and imbued with the sense of national unity 
and the spirit of dedication for the nation. 
Whether it be a matter of the country's 
defence or of controtlinz the riots within 
the country, our Armed Forces have always 
shown unique bravery and wisdom. When
ever our country had to face natural cala
mities like floods or droughts, our Armed 
Forces had always been carrying out their 
duty in combating those calamities and every 
time they had played a laudable role. No 
word of praise would match the display of 
bravery, restraint arrd discipline which our 
Amled Forces had -shown ill Operation 
B-Juestar recently. 

Mr. Chairman, Sir, we an Indians are 
proud of our Armed Forces, Today, whilo 
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taking part in the discussion on the Demands 
for Grants of the Ministry· of Defence, 1 
wish to confine myself to two or three im
portant points. 

Today, when we see that Duclear power 
is being developed around us, we too have 
to think in this direction. Our two neigh
bourins countrie~ Russia and Chinat have 
already become N uclears Powers. The 
American and Russian fleets arc present in 
the Indian Ocean and they are equipped with 
nuclear weaopns. Then, we always read in 
the newspapers that our neighbour Pakistan 
is also making progress in achieving nuclear 
weapons. The day is not far when the Indian 
sub-continent may also go nuclear. J would, 
therefore, like to know from the Hon. Minis
ter of Defence whether the time is not ripe 
now for us also to acquire nuclear 'Weapons. 
J do not want to go into the question of 
effectiveness of the nuclear weapons as all of 
us know about it; but a great advantage 
thereof would be that it would boost up the 
morale of Our Armed Forces, and more 
particularly that of our countrymen. As 
such, I think that time has come for India 
to acquire nuclear weapons. We have got the 
scientific facilities as also tbe technique for 
it. Our scientists are no less competent 
than any other in the world. We have only 
to take a po'icy decision. I think now the 
time has come when we should acquire 
nuclear weapons and pay attention towards 
manufacturing them. I hope the Hon. 
Minister of Defence may be pleased to say 
something about this in his repJy. 

Mr. Chairman, Sir, my second point is 
that a number of regiments in our Armed 
Forces. particularly in the Army are named 
after different castes and religions, e.g., 
Sikh Regiment, Rajput Regiment, Jat Regi
ment and Mahar Regiment There are many 
such Regi~nts which are continuing since 
the British ~riod, and we are still followmg 
that conve~\\on. In view of this, different 
sections of (')~r pepople have been conti
nuously raisiq a demand to the effect that 
jf there could be a Sikh Regiment, why there 
should Dot be a Muslim Regiment too; ir 
there is • Rajput Regiment, why there not 
be a Yadav Regiment also; if there is a Jat 
Regiment, why we should not have other 
such regiments also. Government's plea 
about it is that they have just been following 
an old convention aDd ,bat there would be 
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no new caste-based regiments other than 
those already continuing. In this connec
tion, I sUI,est that from now onwards. no 
new caste-based regiments should be formed 
and in future we should name the regiments 
after the names of our historical heroes and 
the martyrs of our strtlggle for independence. 
We can have regiments like the Shaheed 
Bhagat Singh Regiment, Tipu Sultan Regi
ment, Shivaji Regiment. Maharana Pratap 
Regiment, and so 00. 

Ours is a vast country. having variou~ 

States. various languages and varied cultures., 
We can christan our regiments after the 
historical heroes of our various States also. 
If we can name our five star hotels after 
Akbar and Ashoka, why can we not use the 
names of those heroes for our Army regi
ments too ? 

My third point is about recruitment. 
Previously, some people ,0nvcntionalJy used 
to join the Armed F()rces. There were some 
particular areas, castes and communities the 
people belonging to whic h' usua J1y used to 
join the Armed Forces, but today people 
from all over the country are interested in 
joining the Army. This is good and tht:y 
should get the opportunity also for recruit
ment; but it should not be done by ignoring 
those people who have traditionally been 
serving the Army and considering it a matter 
of areat pride to serve in the Army. 

In this regard, 1 want to give an example 
from my Constituency, There are many 
people in tbe Army from Ghazipuf district 
of Uttar Pradesh. There is a village named 
Gahamad, whose population is 40 thou~and, 
out of which 10 thousand people are serving 
in the Army and an equal number or even 
more are ex-servicemen. Earlier, recruitment 
used to be made there and a team used to 
come to this village to make recruitment for 
the Army. But now, for the last five years 
no team has ever come there for making 
recruitment. I do agree that opportunities 
to join the Army should be given to the new 
people, but adequate opportunity should be 
given to those people also who have been 
joining the Army traditionally and \\'ho deem 
it a matter of great pride. 

I also want to speak about ex-service .. 
Oleo. We bave got tbe Central Reserve 
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Police Force, the Border Security Fotce. the 
Indo-Tibetan Border Force and also the 
National Security Oruards created by our 
present Minister of Defence, who was then 
holding the portfolio of Minister of Home 
Affairs. We train the soldiers, commissioned 
and non-commissioned officers of our 
Armed Forces inculcating in them a sense 
of national integration. They are above 
corruption. I would suggest that they should 
be sent direct to any ooe of these Forces 
when they are due for retirement, instead of 
retiring them and sending tbem home and 
their having to apply for vacancies in those 
forces in response to your advertisements 
and facing various types of queries from the 
police. 

All these things should be done away 
with and on their retirement, they should be 
instructed by their regiment, company or 
battalion to report for duty to a .particular 
Force. Similarly, a quota may be fixed for 
them in the armed police force of the States 
and they should be directed by their batta
lion to report for duty there. It will 
facilitate matters. 

Now-a-days, we quite often get complaints 
of excesses by the police during disturbances, 
communal riots, etc., sometimes in Bihar, 
sometimes in U.P. Only yesterday, the police 
personnel were alleged to have committed 
excesses in Ahmedabad. I feel if the person
nel from the Armed Forces were to be 
recruited in the para-military forces, we 
shall be rid of these complaints and they 
will inspire confidence and faith amonast the 
people. 

[English] 

SHRI H. M. PATEL (Sabarkantha) : Mr. 
Chairman, Sir, J rise to make a few observa
tions on the functioning of the defence Of

Manisations. The first point that I would 
like to make is this. For some reason which 
it is difficult to understand the Defence 
Ministry continues to be as secretive as 
possible. It does not like to give more infor
mation than what it is forced to do. J have 
read for instance the material given in two 
sides of one page. They have summarised 
the security situation. Tbat is very good. 
Because, brevity is not necessarily a bad 
thina; it is a very good thing. Having sum-

marised the security situation precisely what 
their impact on the Defence Ministry and 
Defence organisation is, how the Defence 
forces propose to counter and cope with that 
situation-thc:re is hardJy anything on these, 
except to say, as usuaJ,-" I think these are 
the words used in the summary - 'According
ly our Defence plans aim at ensuring national 
security and territorial integrity of our 
country. • 

And of course, the usual additional 
words will be 'We shall maintain maximum 
efficiency possible. t But one would like to 
know something more. For instance this 
morning's newspaper carried a report of the 
Prime Minister's Observation" to the Army 
Commanders, wherein he said that 'our neigh
bours are receiving modern or sophisticated 
weapons which will necessitate very careful 
watching and study and ensuring that we can 
cope with this. Perfectly correct. But whC:lt 
are the details. Are they only to be kept 
within the secret coffers or the secret confines 
of the Defence Ministry'! In fact somewhere 
else the Defence Ministry is reported to have 
said that we have appointed a committee 
which is preparing our~ long term defence 
plan." Well, it is what of course they should 
be doing. They may be doing it 
continuously. But at what point do 
they take the general public into confidence '? 
The Defence Organisation's or the Defence 
Ministry's Budget is over Rs. 9,000 crores 
a very substantial part of the country·s 
budget. And, I think, the country J1as at 
least the right to know something more than 
merely the assurance that everything is well. 
And certainly everything js weI), Let me 
make it quite c]ear that I am not saying this 
in order to cast any doubt on the function
ing or the efficiency of the defence organisa
tion. But I think it is in the interest of the 
defence organisation itself and of the coun
try that the pepole are better educated about 
the defence problems and about the manner 
in which they should be faced. You consider 
this. In the same report that I referred to 
earlier the Prime Minister went on to say
I forget now the exact words which he. 'Our 
preparedness should be continuous! 

Tbere is no mention anywhere of nucJear 
weapons. In the summary of the security 
situation for the first time QOw the Defence 
Ministry has said : ~ 
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'One of the recent developments of 
grave concern is the likely nuclearisa .. 
tion of the subcontinent. There are 
two nuclear weapon powers China and 
the Soviet Union in our neighbour
hood and in the waters of the Indian 
Ocean is deployed the ?owerful Task 
Force of a third Duclear power, that 
is, the United States. Pakistan's relent
less pursuit of nuclear weapons capa
bility with the assistance and conni
vance of certain countries, has added 
a new dimension to our lecurity 
environment. • 

Perfectly correct. But then what exactly 
is the impact of Ihis particular summary on 
the defence organisation ? How do they pro
pose to cope with this situation? Do they 
accept the view that is being propounded by 
the civil Government that under no circum
stances shall we have nuclear weapons? 
People. suppossing that is the case, how with 
our defence cope with this particular pro
blem? 

If Pakistan as your neighbour-and it 
may easily turn into an unfriendly neighbour 
-has as many of nuclear weaponary, what 
ex.actly is your answer to it? 1 think we 
have a right to know about what exactly 
you propose to do in that eventuality. 

SHRI P. V. NARASIMHA RAO : Could 
I have your opinion on this ? 

SHRI H. M. PATEL: Certainly I would say 
that you should have it. There is not the 
sliahtest doubt about it. I am clear on that 
point, because certainly as long as you have 
no other answer, you must have nuclear 
weapons yourself. But just as you have to 
accept in conventional warfare where great 
developments that are taking place, you have 
to ensure that you too have the sophisticated 
weapons. And mind you, today there is no 
question of cost because even to be efficient 
in conventional warfare tOOt you have to 
spend fantastic sums of money. One aircraft 
may ~ost as much as R:s. 10 or even Rs. 20 
cr~res. Therefore, cost need no longer be an 
araument against nuclear weaponary, certain
ly not be more costly than conventional 
weapons at least. It will. I would certainly 
say that it is time the Defence Minister took 
us into confidence and said what exactly they 
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propose to do and what their thinkinl was. On 
that subject, we have a right at least to know. 
May be, you may not will publicly say, yet 
or even indicate whether you wiIJ go in for 
nuclear capability or Dot. But I consider that 
it is the gravest danger that you would be ..• 

THE MINISTER OF DEFENCE (SHRI 
P. V. NARASIMHA ROA): We thought 
it was time for us to elicit the opinion of 
enlightend Membffs in this House and in the 
other House... . 

(Interrupt ions) 

SHRI H. M. PATEL: I am very glad 
and I welcome it and I congratulate the HOR. 

Minister. But, Sir, I would explain one 
point. If your opponent has nuclear weapons 
and you don't have, you demoralise your 
armed forces, no matter how well trained 
they are, how well-equipped they are. It is 
not necessary that because if you possess 
the nuclear weapons, you will need to use 
them. In fact. it is well known that it is 
because the USA and the USSR have 
become more or less balanced in 
this respect that they have been able to 
avoid nuclear war. But that has not been the 
end of the conventional warfare. In fact. 
there had taken place far more conventional 
~ars since the last world war and indeed the 
death roll has been very high. It runs into 
millions. Therefore, not having nuclear wea
pons would be a mistake. Moreover having 
the nuclear weapons would mean that you 
have provided yourself with very efficient. 
very effective deterrent. It is in the deter
rance that their value lies. If you possess 
it, you will use it only when you have no 
other course but to use it. And it will be upto 
your government our diplomats to see that 
such a situation is avoided. To the maxi
mum extent possible, there should be discus
sions and negotiations, but those will have 
a chance of success because it is known 
that you have the nuclear weapons. I would 
urge that it is time this country seriously 
considered the question of providing itself 
with a nuc)ear capabiljty and the sooner it 
so provides itself the better it will be. Mr. 
Chairman, you should give me some more 
time. 

PROF. N. G. RANOA: Sir, be was the 
Defence Secretary some years back and he 
should be liven time. (Interruptions) 
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SHRI H. M. PATEL: Sir, there are 
several points to which I will refer very 
briefly. I thinK the other thing that the 
Prime Minister emphasised was train ina and 
discipline. 

Now, several speakers who spoke before 
me, referred to tbe great services that the 
armed force did. Whenever law and order 
breaks down in any part of the country. It is 
their duty to come to the assistance of the 
Civil authorities but when? The words 
quoted from the Ministrys report are: 
"The assistance ~f ttle armed forces is 
provided only when all other avenues of 
assistaoce have already been explored." 

I do not know the exact figures, but it 
is my information that in the last three years 
the Armed Forces have been called upon to 
assist the civil authorities to maintain law 
and order over 400 times. This is not a very 
good thina. It is not good from two points 
of view. It means that the law and order 
machinery of the civil authorities is so iDeffi
cien t that it needs assistance from the Armed 
Forces as frequently. 

PROF. N. G. RANGA: It is because 
your parties are responsible. 

SHRI H. M. PATEL: Am I speaking 
in such a manner as to imply that 
you are responsible or I am responsible. 
What I am saying is this as an Indian 
citizen. Permit me to speak in that way. 
There is no need for you to think that 
I am criticising you or anybody else. I am 
criticising ourselves. Yesterday, for instance 
I was horrified when 1 heard the Home Minis
ter's statement two days ago. These words 
are really to be seriously noted. ) am sure 
he could not have fully recosnised their 
implication. He says, "'The death of the 
head constable compounded by adverse report
ina in the Press on an earlier decision of 
the ludical Magistrate's Court restraining cer
tain police officers from entering into Raipur 
and Khadia areas had deeply hurt the feelings 
of the police force which was clearly demo
ralised. With this background it would now 
appear that the visit of the team appointed by 
thc'High Court during which the head constable 
was dastardly attacked and killed led to out
burst of pent up foelings in the police force." 
1 may tell you tbat this is not a correct 

piece of information. The head constable 
was in mufti and he was not with the Court 
team. Any 'way that is not very relevant 
here. The statement further says, "The fune
ral procession of the deceased head constable . 
was attended by a large number of policemen. 
As the funeral procession moved on, the 
policemen got restive and unfortunately, some 
of tbem indulged in acts of arson, damage 
to private property, including vehicles on the 
road. The premises of the Gujarat Samachar 
Press and the Indian Express were set on 
fire. Further, most of the city unarmed poJice 
deserted their duties and even the mobile 
wireless communication system was disrup
ted. " 

Now I ask you, whatever may be the 
pent-up feelings, would any Commander-in
Chief consider this as a sufficient justifica
tion for his men going herserk '! Never. In 
fact, the difference between the Armed For
ces and the Police Force is precisely thj~. 
The same class of persons are recruited. But 
it is the training, the manner in which they 
are trained and disciplined instilled into them, 
that results in what the Armed Forces are and 
what the police is today. J do not say tbat it 
has always been like this with the Police. 
There was a time when the pol ice force was 
also a highly disciplined force. But today it 
is not and that is a danger. What I would 
like to urge upon the Minister is this. The 
more you bring the Armed Forces for the 
maintenance of Jaw and order the more you 
are exposing them to situation for which they 
are not trained and you run the risk of in
fecting them also with this kind of a bug. I 
think, therefore, it is very necessary that this 
should be avoided as far as possible. I do not· 
say that the Armed Forces help should not 
be sought. They will, of course come 
when called as part of their duty. But it is 
for the Government to see to it that the 
number of occasions when they have to send 
for the Armed Forces is reduced to a 
minimum. 

MR. CHAIRMAN : Please wind up. 

PROF. N. G. RANGA (Guntur): 
Government as well as the public, more so 
political parties on this side, and on that side 
and their leaders are responsible. 

SHRI H.M. PATEL: J agree with every
thina that you say. 
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MR. CHAIRMAN: Please wind up, [Translation] 
Mr. Patel. I have given you suffictent time. 

SHRI H. M. PATEL: Please live me 
2 or 3 minutes more. I think it will be 

worthwhile. 

MR. CHAIRMAN: That is why I gave 
you more time. Please wind up. 

SHRI AZIZ QUR.ESHI (Satna): Mr. 
Chairman, Sir. in the Holy Vedas, it has been 
stated somewhere : 

[English] 

"We win over those who dare to fight", 

SHRI H. M. PATEL: I would like to [Translation] 
make 1 or 2 observations abollt N.C.C. 

N.C.C. is one of our very valuable 
oraanizations, bllt I think the time has ~ome 

for you to evaluate its work.mg during the 
last 10 or 20 years since the Mahajani Com
mittee gave its report. The Mahajani Com
mittee did a very useful job. reviewing every
thing. But since then, many cbanges have 
come into being. Situations continuously 
change, and it is necessary for us to evaluate 
the kind of training that is given, the pur
poses for which we can use N.C.C. etc. The 
decision was taken to this effect, I think 
over a year ago, to set up such a commiltec 
but I do n(,lt think any action has been taken 
I suggest that this may be s:riously consi
dered. 

The second point 1 would like to men
tion regarding NCC is that there are areas 
in which Nee is functioning, where there is 
no accommodation. The officers and men, 
both experience great difficulties in finding 
accommodation, and I think it is very im
portant that the Defence Ministry should 
take serious note of this, and provide accom
modation in whatever way they can. 

The third point regarding NCC to which 
I would draw your attenti"n is that many 
difficulties are created by the way in which 
Nee is funded. The bulk of the expenditure 
is met by the Centre, but a certain amount 
is met by the States, and many decisions are 
taken which cannot be implemented because 
the matching assistance from the States is not 
forthcoming or flot forthcomi ng in time. 

MR. CHAIRMAN: Now Mr. Aziz 
Qureshi. 

SHRI H. M. PATEL: Thank you. 

The brave soldiers of the Indian Army 
have amply proved it by their deeds and they 
have written the story of their valour in the 
pages of history with their own blood. At 
the outset, 1 pay my respectful homage to 
the brave soldiers of the Indian Army. 

Mr. Chairman, Sir, while discussing the 
defence budget or examining the defence 
preparedness of our country, first of a 11 it 
~ho,uld be seen how much emphasis has been 
laid in it on the modernisation, self-reliance 
and induction of a new weapons system. 
[have ri~en to support the budget. but I 
would like to draw the attention of the 
Defence Minister to the fact that the ~ophi
sticated weapons acquired and inducted into 
their armies by the South Asian and South 
East Asian countries especially by our 
neighbours Pakistan and China, particu1arly 
F·16, Harpoons and advanced missile system 
pose a grave danger for us. Taking all these 
factors into account it is the need of the hour 
that our Defence Ministry should concen
trate on the induction of a new weapons 
system in our Army. While going through 
the budget I find that no significant provision 
has been made for research and development 
which should have been the most important 
re">pect of our defence establishment. Even 
less than 4 per cent of the total budgetary 
provision has been allocated under this Head. 
This amount is 20 to 30 per cent in the 
U.S A., 17 to 21 percent in the Great Britain 
and about 18 per cent in France. I quite 
realise that it is not possible for us to provide 
such a huge amount for research and deve
lopment but J would like to impress upon 
the Defence Minister the need to reorganise 
and restructure the research and deyclopmen t 
wing in the Defence Ministry. As far as 
my infOrmation goes, its main activities 
have been directed towards development 
work and little attention bas been 
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paid to the research side. The required atten
tion not been to it. Besides. ,I would like to re
call that tbe Research and Development Estab· 
lish'11eDt had'decided about ten years ago that 
an indigenously developed L-60 engine would 
be filted in the Vijayanta tank. ten years 
have since passed but you could not make 
available the L·60 engine for the Vijapanta 
Tank. Two days back, a report appeared in 
a leading newspaper. The Hindustan Times, 
that it is due to the vested interest of the 
companies engaged in the manufacture of 
engine of foreign tanks and that the 
retired senior officers of the Indian 
Army, who occupied responsible posi
tions in the Defence Ministry and were res
ponsible for policy-making are now trying 
their best in collusion with foreign engine 
manufactures to sabotage the move by India to 
develop the L-60 engine. Thus, this engine 
could not be fitted in the Vijayanta tank so 
far. I would like it to be looked into 
immediately and appropriate action tak.en 
in this regard. 

I feel that our defence planners, the func
tionaries in the Mmistry of Defence should 
have brought about qualitative changes in 
their planning and strategy befitting the pre
vailing conditions. But after studying 
the report. 1 may humpty submit that 
I fail to see the requisite qualita
tive changes in the budget. Percentage 
of budgetary provision is just the same. It 
has not been increased. Every year there 
used to be an average increase of 10 per cent 
but this year that has not been done. This 
year 15 per cent of the total budget has been 
allocated for tbe Defence Ministry whereas 
it was 17 per cent during the previous year. 
In today"s atmospbere when there is a threat 
to our independence and we are surrounded 
by enemies, against whom the country is to 
be defended; I do not think that you have 
made appropriate budgetary provision for the 
Defence Ministry. 

I must congratulate the Hon. Defence 
Minister for allocating more funds for the 
Navy, which is the need of the hour. The 
imperialistic forces are increasing tbeir influ
ence in the Indian Ocean and it was neces
sary to srant maximum amount of money to 
~he Navy to counter balance their increasing 
power. In my opil'\ion, this amount should 

. be increased further as it is still on the lOw 
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side. A major part of all the funds, all the 
amounts that have been provided for ;·in the 
budget for the Navy or for the Air Force or 
for the Armed Forces, is gOing to be spent 
on stores and other related facilities only. 
You have made no special provision in tbe 
bud1et for modernising the Army, the Air 
Force and the Navy and for inducting a new 
weapons system. I would like the Defence 
Minister to pay special attention to it. 

Now, I would like to say a few words 
about the ex-servicemen. First of all, J would 
like to refer to your policy of retiring the 
military personnel on their reaching the age 
group of 35 to 45 years, and paying them 
pension. But, in today's conditions, this 
requires to be changed. I suggest that this 
period may be increased to 45 to 50 years. 
Military personnel be retirJd at the mini· 
mum age of 45 years and 50 years at the 
maximum. You should take a decision in 
this regard. 

Secondly, I would like to say that there 
is discontentment amongst the ex-servicemen. 
You have framed schemes for providing them 
with bank loans at concessional rates of 
interest to enable them to start their own 
occupations. I would like to submit that 
our ex-servicemen too have to face all those 
difficulties and hurdles in securing loans 
from the bank whi~h other people face in 
this respect. If you think that our ex-ser
vicemen get loans easily, your presumption 
is wrong. I, therefore, suggest that you 
kindly set up an Ex-servicemen Welfare 
Finance Corporation for rehabilitating our 
former military personnel. A person of the 
rank of General should be appointed as it~ 
Chairman. It should have branches in all 
the States and it should have its agencies in 
each district on the lines of the Sailors. 
Soldiers and Airmen board. They should be 
entrusted with the work of resettling the 
ex-servicemen and extending to them variou~ 
facilities. You may kindly take immediate 
action to allocate at least Rs. 100 crOTes to 
the said corporation for the purpose. 

Mr. Chairman, Sir, I would like to sub
mit that we have to deploy our Army in 
every State day in and day out for main
taining law and order. In my opinion, this 
is not a very good or happy thing. J, would, 
therefore, appeal to the Hon. Minister of 
Defence to review \ this' policy. You may 
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~ind)y create a uslc. fon;c entirely composed 
of the retirea Army personnel to belp you 
in maintaining peace and law and older 
throughout the country. 

Mr. Chajrman, Sir, now I wou1d like to 
place before you . my last point and request 
tbe Hon. Minister of Defence to pay atten
tion to it. The ronowing has been stated at 
page 16 of the Annual Report of your 
Ministry for the year 1984-85. 

Para 2 (a) "Two Seaward defence hoats 
built by the Garden Reach ship
builders and Engineers Limited, 
Calcutta were commissioned 
on 3 J st October, 1984 and 26th 
,February, 1985." 

[Translation] 

Mr. Chairman, Sir, there is an old joke. 

[English] 

Commonsense is uncommon in Armed 
Forces. 

[Translation] 

1 never thought that the experts of the 
Jndian Army will commission their defence 
boats on the very day on whkh the Prime 
Minister of our country, Smt. Indira Gandhi, 
was assassinated. They had commissioned 
the Seaward Defence Boats on that day. 1 
take strong exception to it and request the 
Hon. Minister of Defence to take a 5eriou5 
view of it. 

[English] 

You take the matter seriously, bccflUse it 
is totally in human and indecent. 

[TranslaflO'l) 

SHRI UMA KANT MISHRA (Mirza
pur): Mr. Chairman, Sir, at the outset I 
must conaratulate the Indian Army, Navy 
and Air Force for defending the honour of 
India in aU minor and major battles, for 
enhancina the prestige of India and for 
defendinl India's independence. 
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Sir, Pandit Jawaha.rlal Nehru beeaan. tbe
Prime Minister of tht country ~wards 'the 
end of ,he Second World War. The armies. 
of the fascists like Hitler aDd Muss.,lilli OQ 

the one side and the Allied Forces on the 
other side were engaged in a deCisive battle 
and the world wa.s divided into two blocks. 
He saw how the world was divioed into two 
blocks and how it faced destruction .. Hitler 
and Mussolini and their supporters did not 
succeed in their {a~cist designs but the 
world had to face destruction. For the first 
time, atom bombs were dropped over 
Nagasaki and Hiroshima and lakhs of in
nocent hYes were lost. The scene of that 
vast devastation was fresh in his memory 
and so he conceived the idea of a world free 
from war. He realised that jf the countries. 
of Asia and Latin Amerk~t which had 
attained freedom or were going to become 
independent, involved themselves in war OJ 

started manufacturing weapons and joined 
tbe arms race, they will not be able to 
develop and the world will have to face 
destruction for the third time. So, he tried 
to create such an atmosphere in the world 
that there may be no war. With this 
objective. the Bandung Conference was held 
in which the great leaders of Asia and 
Europe took part and the principles of 
Pallchsheel and peaceful co-e~istence were 
adopted and it was resolved to settle aU 
issues through mutual negotiations. The 
question of eliminating war was discussed. 
It was a great idea and a great idea), and 
our late Prime Minister, Shrimati Indira 
Gandhi. always promoted this great ideal. 
She repeatedly warned that it was not a 
question of the security of India. India 
could defend herself through traditional 
means. ]t was only yesterday that tbe Hon. 
Minister of Defence said that our country 
was prepared to meet any chaJ]enge and our 
Army was quite capable of meeting it with 
conventional arms. It is not the security of 
India which is at stake today but the very 
existence of the human Face is threatened 
and lndia is very much part of it. If the 
entire human race and all the countries of 
the world are destroyed, how can India 
escape? 

Sir, I shall now briefly refer to the at
mosphere of nuclear war which is there ill 
the world today. At present 60 Atomic tests 
are being conducted every year by the 
nuclear powers, by Russia, 46 per cent, by the 
U.S.A. 30 I)er cent, 18 per cent by France 
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and 2 per amt each by Britain, China and 
other nations. 22 Nations have got one lakh 
kHolram of Plutonium and explostve 
material which is being used by them. There 
.are 234 atomic reactors in the world at 
present and the number is IikeJy to go up to 
481 by 2000 AD. These reactore are capable 
of producing 50,000 atomic bombs similar to 
that dropped over Nagasaki and also the 
hydrogen and nutron bombs which will be 
10 lakh times more powerful than those 
dropped over Hiroshima and Nagasaki At 
present, the U.S.A. has a stock-pile of 1070 
I. C. B. M~. and 744 SLVMs; 37 submarines 
equipped with nuclear power, 411 long range 
bombers and 9200 nuclear warheads. The 
USSR has piled up 1180 1. C. B. Ms. 976 
S.L.V.M,s 62 submarines equipped with 
nuclear power, 90 long range bombers and 
6000 nuclear war-heads. One super power 
is arming the NATO countries and the other 
is supplying arms to the War saw pact 
countries. While one is pmviding missiles 
to the NATO countries, the other is supply
ing them to the War saw Pact countries. 
Thus, these countries are being made power
ful. It is all bemg done clandestinely and 
outwardly Geneva talks are going on. Today, 
400 million dollars are being spent on the 
.arms race in fhe world and it is registering a 
IS per cent increase every year. Out of the 
total expenditure on defence in the world, 
the U.S.A. accounts for 24.7 per cent, the 
USSR 23.7 per cent. China 9.9 per cent, the 
.countries of the third world 15.3 per cent 
and other countries 5.4 per cent. In all. 56 
countries have joined the race for the pur
chase of arms and 45 per cent of these arms 
are being sold to them by the U.S.A. These 
traders of death are selling weapons worth 
billiOns of rupees, some on deferred payment 
basis and some on cash down basis and arc 
proliferating nuclear arms in the countries 
all over the world. The U.S A. is selling 24.7 

. per cent of the arms manufactured by it. tile 
USSR 23 per cent, China 9.9 perc!'!nt. France 
and Britain etc. 5 and 7 per cent each. Thus, 
56 nations are purcbasing weapons out of 
which 24 are from the tbird world. Atomic 
bombs were dropped over Nagasaki and 
Hiroshima. The present bomb is 10 14kh 
times more powerful and 50,000 such bombs 
have already been produced. When someone 
asked Einstein, the inventor of this power, 
who had witnessed the Second World War, 
what his view was about the third world war; 

. after a serious pause, he said with dismay 

that he could not say how the war would b. 
fought and what would happen to the world; 
it could not be said whether the world would 
remain in ex.istence or not. Today., the: 
whole world is sitting on nuclear arms and 
ammunition, which may destroy it. OUf 

late Prime Minister, Shrimati Indira 'Gandhi, 
spoke of the only way to avoid this disaster, 
while speaking from the piatform!J of the 
United Nations, the Non-aligned Movement 
and the Common wealth. Sbe forewarned of 
the danger to the world and to humanity 
at large and pleaded for putting an end to 
the race for nuclear arms, destroying the 
stockpile of the arms already manufactured 
and resumption of the Geneva talks. It is a 
matter of happiness that the Geneva talks, 
which broke down last year, have been 
resumed. Mr. Gorbachev, the President of 
the USSR and President Reagan of the USA 
will hold talks next year. Today, it is not 
just a question of saving India. but it is a 
question of saving the entire world and the 
entire humanity, as a civilization thousands 
of years old is threatened to be reduced to 
a'ihes. India is playing its appropriate r-olc. 
We are 'lappy to note that our Hon. Prime 
Minister. our Defence Miniter and our 
Minister of External Affairs are pursuing the 
policies enunciated by Pandit Jawaharlal 
Nehru and Shrimati Indira Gandhi. Our 
Government are followin~ those very policies 
which were adopted by them to save the 
world. It will do good not only to India 
but also to the world at large and to hurna
nity. This is the only way. otherwise the 
world will be reduced to ashes. I hope that 
a universal consensus will be developed and 
the countries of the Non-aligned Movement, 
Commonwealth Countries and the people of 
the world will compel the super powers te 
stop manufacturing nuclear arms. The 
stockpile of nuclear arms already manufac
tured should be destroyed. otherwise the 
human race will not survive. J congratulate 
our Prime Minister. Mr. Rajiv Gandhi. and 
the Minister of Defence, Mr. P.Y. Narasimha 
Rao, for their endeavours in this direction. 
I have much to say but since you have rung 
the bell, J must try to conclude. 

There are three types of wars being 
fought today. One is the conventional war, 
the other is nuclear war to which 1 have just 
referred and" the third is the war of espionage. 
India has become the haven. for spying 
activities. The C.I.A. is active in aJJ the 
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developing countries of Asia, Africa and 
Latin America. It is enBaled in creating 
internal disorder and strirring up communal 
disturbances. Disintegration and weakening 
of countries is also the handiwork of the 
C.I.A. The C.I.A. had its hand in the 
assassination of many personalities of the 
world, pTominent among them are Patrick 
Lumumba, Allende of Chile, Szeikh Mujibur 
Rahman of Bangladesh. Martin Luther King 
and lohn F. Kennedy of America, King 
Faisal of Saudi Arabia and Homi Bhabba. 
Now India has to he on guard against the 
C.I.A. They were responsible for the assas
sination of our Prime Minister ~ Indira 
Gandhi. 

16.04 hrs. 

[MR. DEPUTY SPEAKER in the chair] 

She was assassinated with tbe object of 
disintegrating the country and gaining control 
over the devt:loping countries of tbe world. 
The big powers were afraid of Hon. Shrimati 
Gandhi, so she was assassinated. They have 
their hand behind the disturbances also 
which are now taking place. The unity and 
integrity of India will have to be guarded 
apinst this war of espionage. With these 
words, I support the Demands of the 
Ministry of Defence ...••• (Interruptions) 

lEnglish] 

SHRI SURENDRA PAL SINGH 
(Bulandshahr) : You will have noticed, Sir, 
tba t during the course of this debate many 
things have been said or are likely to be said 
against the performance of the Ministry of 
Defence. It is. however. significant to note 
"'that not (me single Member in this House 
has said anything against the role of our 
defence forces personnel. This is because we 
all and the whole country hold our Jawans, 
our Airmen and our Naval personnel in the 
highest esteem and we are proud of their 
performance. They have done a magnificant 
work for this country and I can say that as 
man to man they are second to none in 
valour, courage, steadfastness and loyalty. 
And if these fighting men of ours can be 
given the latest and the best tools of war, 
I am certain that our fighting men are capa
ble of giving a bloody nosc to any army in 
the world. " 

This whole debate as about this point: 
have we been able to provide the necessary 

tools of war for our defence forces personnel 
or not? If not, wbat has been our diffi
culties and what we have done to remove all 
tbose difficultits ? These are vital questions 
for which we would like to have a reply 
from the Hon. Minister when he replies to 
the Debate. 

, 
Before we make a proper assessment of 

our achievements and our failures in the 
field of defence preparedness it is necessary 
for us to reflect on our security environments 
and to identify the directions and the are,,~ 
from where this country apprehends danger 
and threat. In my humble opinion the 
threa"t to India comes from four differenl 
directions or places. F"irstly it is the threat 
from within the country. Second, the threat 
is from our northern borders, from China. 
Third, it is from tbe Indian Ocean and the 
fourth, it is from our neighbour, Pakistan. 
These are the four areas from where we 
apprehend danger. 

As far as the danger or t he threat from 
within the country is concerned, I do not 
want to say very much about it because it is 
a subject outside the per view of this Minis
try. But I would say this much that for 
defence preparedness, it is absolutely 
necessary that we in this country have:: 
political stability and unity. The Prime 
Minister himself has said that the best way 
to defend the country is for us to stay united 
at home. I am sure what is happening in 
Punjab, Gujarat and elsewhere will be taken 
care of by the Ministry of Home Affairs and 
by the Prime Minister and they would soon 
find a solution to it in order to bring about 
normalcy in these areas. 

As far as the threat from China is con
cerned our relations with China are in a way 
normal because they are not very hostIe, 
at the moment, but th\! fact remains 
that we have a few border probJems with 
them about which talks are going on. And 
I am c.ertain that both the conntries would 
find a solution to those problems and there 
will be no necessity to go to war on those 
issues. 1 feel, if ever a threat comes from 
China, it will not come from China alone, 
it will come in combination with threats from 
some othf'r comer. 

The Indian Ocean is quite a difierent 



297 Demands 10, Grants 
(GeMra/) 1985~86 

V AISAKHA· S, 1907 (SAKA) Demands for Grant' 
(General) 1985-86 

298 

thing. The real danger to us is from the 
Jndian Ocean and from Pakistan. Develop
ments in tbe Indian Ocean are really caus
ing concern and anxiety not only to India, 
but to all the countries in this area. The 
threat is posed because of the rivalry between 
the two super powers. We all know what 
is happening in Diego Garcia and the 
presence in large numbers and the strength 
of the US and the Russian Naval units. 
All these things, I think, are creating a great 
deal of tension in that area and we from our 
side feel that with these developments over 
there, the danger has come to our own door~ 
step. But we feel rather helpless in this 
regard. Whatever we may say from the 
international forum, whatever we may do to 
defuse the situation or to orang about some 
kind of a situation in which t he two Big 
Powers may sit together and decide and on 
these issues we are not succeeding. it will 
not help. The fact remains that today the 
whole thing depends on the big powers. If 
they decide to have normalcy and peace in 
this area everything will be all right for us. 
But so long as they keep on brow~beating 

each other a'1d quarreling among themselves, 
I doubt very much if we can do anything 
about it except to raise our voice in the 
international forums against all this and 
hope and pray that one day the Resolution 
of the U.N. Council in regard to the Indian 
Ocean being a zone of peace will be accepted 
by the two Big Powers and they call a con~ 
ference and settle the issue. 

After that. I think the main threat to us 
or the main trouble is from Pakistan. OUf 

relations with that country are relations of 
what we call love and hate. We have had 
three aggressions by Pakistan, unprovoked 
aggressions, and even now we find that on 
the one hand President Zia is talking of 
friendship, is inviting our Prime Minister to 
go over to Pakistan. All these gestures are, 
of course. welcome, but side by side with 
that he is making frantic attempts to accumu· 
Jate and collect the latest lethal weapons 
from America and elsewhere and these 
weapons are for in excess of Pakistan's actual 
military and defence needs. But these wea
pons will also augment the offensive capabj~ 
lity of PaKistan and we would like to know 
against which country these weapons are 
lik.ely to be used. Pakistan certainJy cannot 
10 to war with China because her relations 
with them are very friendly. Pakistan cannot 

make war on Russia for obvious reasons. 
The only country against which those wea
pons are likely to be used or call be used is 
India, as tht!Y had been ust!d in tbe past. So, 
that aspect will llJve to be taken note of and 
we should prepare ourselves for it. The other 
fact is that the success of Pakistan in achiev~ 
ing nuclear capability is, I think, another 
development which has given to a very ser
ious dimension of our already none~too
happy relationship aud now we have to de
cide once and for all as to whether we are 
going to keep our options open and think in 
terms of preparing ourselves for tbis new 
danger, or not. 

All thco;e ominus developments whether 
they are m Pakistan or in the Indian Ocean, 
should be taken note of and a time has come 
now, in my opinion, when we should review 
and recast our entire defence strategy and 
we should also change the pattern of our 
expenditure on our defence forces. In this 
connection, my first suggestion would be that 
we should rai~c the Defence budget from 
near about 4 per cent as it is now to at least 
6 per cent. I say this for the reason that I 
feel, and it is because of paucity of funds 
that our Government and the Ministry of 
Defence are in difficulty in providing the 
necessary tools and whercwithals and the 
milltary hardware for our Armed Forces. 
This is coming in the way and I am sure 
this House and this country will not grudge 
any extra expenditure on the Defepce Forces 
provided we know that the money is being 
properly utilised and the money is being uti
lised for preparing our Armed Forces for 
any eventuality in future. 

In this connection, I would like to say 
that when I was reading the Report, I read 
in one place where it was mentioned that the 
expenditure on Defence in India is among 
the lowest in the world. In my opinion. 
thi~ has been said rather proudly but I, feel 
that ,here is nothing to be proud of in it. I 
would rather say that the Ministry of De
fence should spend much more than they are 
spending now and I am certain that if the 
expenditure that is being incurred by the 
Defence Minister is utilised properly and if 
they are given more money. I am sure our 
defence preparedness will be accelerated. I 
am reminded of the words of Mr. Krishna 
Menon ••• 
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THE MINISTER OF DEFENCE (SHRI 
P.V. NARASIMHA RAO): It has not been 
said 'proudly', it has been said as a matter 
of fact and also in possible reply to those 
who say that we are spending too much. 

SHRI SURENDRA PAL SINGH: Sir, 
my point of view is that we are not spending 
enough. 

SHRI P.V. NARASIMHA RAO : That is 
my point of view too. 

SHRI SURENDRA PAL SINGH: And 
1 am almost certain that nobody in this 
House would grudge any extra expenditure. 

PROF. MADHU DANDAVATE: Both 
are violently in agreement. 

SHRI SURENDRA PAL SINGH: My 
second suggestion would be that there is also 
the need for rationalisation of expenditure on 
the three wings of the Defence forces also. J 
am suggesting this in order to bring about a 
balanced development of al1 the three wings 
of the Defence forces. My view is that the 
expenditure on Army from the present 65 per 
cent should be reduced to 55 per cent. It is 
not because the Army's needs are tess or 
there is no need to spend more money there. 
But the fact remains that so far the emphasis 
has heen all atong on the modernisation of 
the Army and: fer providing equipment to 
Army. I think, though their needs have not 
been completely saturated, their needs have 
been met to a very great extent. We can 
afford to cut the expenditure there in order 
to help the other two wings which, I think. 
have suffered due to paucity of funds. 

The expenditure on Navy is near about 
8 per cent at present. This, in my view, 
should be raised to 12 per cent. Similary, 
the expenditure on Air Force should be in
creased from 24 per cent to 28 per cent. The 
expenditure on Defence research and develop
ment of 2 per cent or less than 2 per cent is 
ridiculously low and, 1 think, it should be 
raised to 5 per cent. 

The third suggestion of mine would be 
that, 1 think, the time has now come where 
we should set up an experts committee to go 
into the question of our security environ
ment, what our requirements are, what our 

(General) 1985-86 

needs are, in order to prepare a pcnpective 
plan. Merely leaving the things to the hands 
of civilians will not do. J know, there is a 
high-powered committee which goes into this 
question. But I am told that the people who 
serve on this Committee are aU civilians. 
There is not a single military expert on the 
committee. That is what has come to my 
knowledge. I say it subjecL to correction. 
Even our Chiefs of Staff are not directly in
volved in it. So, I want that there should 
be a body in which you can include experts 
from outside, from the academic world, and 
military experts. Of course, we ha Ie so 
many experts in our own country. That body 
should be responsible for looking into the 
affairs as to what our needs are, what are the 
changes coming about over the entire world 
and, in the context of those changes, what 
we should do. There should be a long-term 
perspective plan for that. 

Yesterday, my hon. friend, Shri Amal 
Datta, mentioned about ad hoc·ism. I am 
against ad hoc-ism also. I think, the time 
has now come when we should realise that 
the danger and the threat to our security will 
always be there so long as our relations with 
Pakil;tan are not normalised, so long as 
Pakistan remains a part of the U.S. global 
strategy and so long Pakistan remains the 
eat's Paw or'the Pentagon. So long as that 
is the position with regard to Pakistan, I do 
not think in the near future our relations 
with Pakistan are likely to improve vcry 
much a~dt in the circumstances, we have to 
prepare our selves. 

A word about the Report of the Ministry 
of Defence. 1 have read the Report very 
carefully. The Reports provides a great deal 
of information about the organisation and 
structure of our defence organisation. But it 
does not contain any critical or meaningful 
appraisal of actual performance in terms of 
pre-determined targets and objectives. In the 
absence of that information, we cannot really 
make an assessment as to whether during the 
past one year we have moved forward or 
there has been a slide-back. Things have 
been mentioned by name but nothing bas 
been said as to when the projects were taken 
up, bow much work has been done, what 
bas been the delay due to and what reasons 
are there for the delays. All these things 
have not been explained. So, it is very 
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difficult for us to know exactly where we are 
in our defence prepara lions. 

For example, the Report mentions that 
the Air Defence Ground Environment System 
(A.D.G.E.S.) plan is progressing satisfac
torily. We do not know when the programme 
was started, how long we have taken over it, 
what is the time-frame within which it will 
be completed and other details about it. 
Similary, the! M.B.T. project was taken up in 
]972 and it has not yet been completed. We 
would like to know why there is delay and 
due to what reasons there is delay. What 
about Battle Fields SurveilJance Radar? 
What about] 55 mm. Hewitzer gun? This 
project has taken a very long time. But still 
we are not able to make up our mind as to 
whether we should accept the Austrian-offer 
or the French offer or some other offer. In 
this connection, I may add that this gun has 
already been accepted and introduced in 
Pakistan Army. We are still thinking about 
it. Same is the case with our aircraft. 
Pakistan has got F-16 with side winder mis
siles and all that. We have not yet made 
up our minds as to whether the answer to 
that plane would be the Mirage or the Jagaur 
or the MJG-29. It is still undecided what 
exactly is the matching plane for which we can 
go in and which we can manufacture without 
aid from outside. That matter should also be 
given serious thought. Same is the case with 
submarines and helicopters. We read about 
them but we do not know when they are 
going to come and when we will introduce 
them in our armed force. (Interrupt/oils) 

A very valid point was raised by Mr. 
Rajesh Pilot yesterday about the purchase of 
arms from outside. He said that we should 
in future purchase all Military hardware on 
a Government to Government basis from the 
country which manufactures it rather than 
through the agents because most of these 
Agents belong to either one cartel or the 
other and these international cartels are 
under the influence of certain powers and 
these powers sometimes influence these car
te)s in such a way that sometimes there is 
delay in the delivery of the materia I from 
outside and sometimes they aJso misguide 
us. I think we should be careful about 
that. 

In future when we want to buy, it is' 
better to get into an' agreement with the 

Government 30 tha t we can get our require
ments made as early as possible and without 
delay. 

SHRIMATI GEETA MUKHERJEE 
(Panskura) : Sir, since Defence and External 
Affairs are connected matters. probably beca .. 
use of thatt here a Chapter on national secu
rity environment has been included. 

In my opinion, this chapter really does 
not point out unequivocally from whom the 
dangers to India from the point of view of 
defence arise. 

SHRJ P. V. NARASIMHA RAO: It is 
an old story. 

SHRIMATI GEETA MUKHERJEE: 
1 t is an old story because old things are 
continuing. Naturally it has to be. For 
example, the Indian Ocean. 1 am hearing 
that the Indian Ocean is one of the most 
important zones from which we are threate
ned. It is necessary to know who is tbrea
ing beca use the ultimate military tactics are 
related to that. We are not e:xisting in a 
world of our own. Everybody knows it. 

This report says the proposal of declar
ing the Indian Ocean area as a zone of peace 
has receded into the background. Who is 
responssible ? Is it not a fact that due to conti
nued United States and NATO obstructions, 
the United ~ations Ad/we Committee on 
the J ndian Ocean has been compe))ed to 
propose a postponement of the convening of 
the Conference on converting Indian Ocean 
into a zone of peace in ) 968? This is the 
fourth postponement which has taken place 
due to the US insistence on bringing in 
external conditions. If it is so, the people 
behind this? PeopJe should know it. I 
think this hide and seek on this chapter will 
not help us. 

While speaking about Pakistan, it is said 
that Pakistan has taken full advantage of the 

continuing Soviet presence in Afghanistan and 
as if it is all because of Soviet presence in 
Afghanistan that Pakistan is taking advantage. 
Why this allibi of Pakistan? 

Why not make it clear that this military 
regime in Pakistan bad an anti .. lDdia drive 
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always? In that, the United States is the princi
pal factor which gives them the boost; it bas 
to be stated clearly because it is not a ques
tion of baving love or hatre~ for a particular 
country or a particular system. (lnenupt:ons) 
Of coures, it is obvious that it is the United 
States' glob) strategy. Pakistan is only a 
pawn. You may say that Pakistan bas 
taken advantage of it, but that is what is 
being sought for by the United State~. I 
think, the proper St:curity atmosphere should 
,be described for future direction of our 
defence preparedness. 

I would really express our grave concern 
at the situation that today 36 littoral States 
and 11 hinterland States of the Indian Ocean, 
those who belong to our Non-Aligned 
Movement, have become virtual hostages of 
the U. S. aloba) strategy of nuclear war. 

Coming to the Defence Budget as such. 
some have said that it is secretive. But the 
wbole question of the Defence Budget being 
SO secretive make~ it difficult for us to parti
cipate meaningfully in the dabate. We have 
to read the newspapers to know from whom 
we are buying arms, who are competing with 
whom, what under-hand means are going on. 
These are sometimes mentioned in the open 
press. Why not take the Parliament into 
confidence and tell us, if not all at least about 
the principal things that are really being 
talked about? I think. that should be done 
in future if you really want proper sugges
tions. 

After all, I am a poor woman. With 
this huge weaponry, I have very little to do. 
I am sure you do not expect me to come out 

with long lectures on the weaponry. But. as 
a citizen of this country who is interested in 
the country's defence, I would like to make 
a few observations. 

About this question of ad hocism and 
long-term plan, 1 also fee}, whatever little I 
understand of this, that a long-term plan is 
really very necessary. For example, how 
will we have our defence? Naturally we do 
not want to attack anybody. But if others 
are going to attak us, then how are we going 
to defend ourselves ? (Interruptions) In my 
opinion the principal stress should be on 
developing missiles which can neutralise the 
attack that may come on us. I really do not 
know what is the position in that regard . 

. We would like to know about it. 

Research and Development is, doubtless, 
one of the most important things if we want 
to have some sort of self-reliance. It seems to 
me that this year the allocations to Rand D 
has been increased a little; from Rs. 176 cro
res it has become Rs. 236 crores. That is 
what 1 understand. Even then, I think, R 
and D has not been given its proper impor
tance. The increase will only cover up the 
escalation in cost. 

Then you have all these talks about engine. 
Vijayanta tank and what not; I am read
ing in the newspapers that we are now run
ning after many countries either they are run
ning after us or we are running after them. 

I do not know if really with a greate R 
and D effort we could have surmounted this 
problem. Likc that, I think, in certain areas 
atleast where our technology has already reach
ed a certain height, WIth a little more effort, 
we certain1y could have made some more 
achievements. Rand D must have a bigger 
share. 

About our Navy everybody has said 
that this time you have given more money 
for Navy. As I see, if I am correct, out of 
this increased money, 85% will go for stores. 
Then how about modernisation ? I think we 
are not making much modernisation. It 
seems to be a little confusing. Everybody 
has said about this manpower planning. At 
least I think there is a big scope for re-emp
loying our retired persons in some other 
capacity. We should try to employ them in 
a work related to their previous work. That 
should be thought of. 

Lastly, 1 would like to make a sugges
tion. Recently the NAM Bureau Ministerial 
Meeting called for military assistance to SW
APO. I would suggest-Jet the Government 
of India think of sending a contingent to 
fight in Namibia side by side with the military 
forces of SWAPO. There is nothing strange 
about it We have known about the Inter
national Brigade. Pandit Nehru himself was 
so inspired about the Spanish International 
Brigade in Spain. In today's world if we do 
so, I think it will be consistent with our 
co~tment. 

VKUMARI· MAMATA BANERJEE: 
(Jadavpur)Thank you for giving me a chance 
to speak. 
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The Defence Ministry is a very important 
<organisation in our country. Whetber it is dur
ring war 0r in ~eace it is a well-known fact 
(hat this Ministry is doing quite well, so well 
that the House should congratulate the Mini
stry as well as our Defence forces--the Army, 
Navy and the Air Force for their good per
formance. We, the Indian people. always 
try to enjoy our life. But tlie jawan who is 
giving duty at his post does not get any time 
to take his breakfast or IU"1ch or enjoy the 
life. He is sacrificing a1l the 24 hours for 
the sake of our country. So we are proud 
that our Defence Ministry is one of the best 
Ministries of the world because of their ofti
~iency, their honesty, their sincerity, their 
dedication, their dynamism and also their 
loyalty and we are grateful to our Defence 
forces. 

Some Hon. Members from the Opposi
tion made a point about Ahmedabad. But 
I think this is Defence discussion. This is 
not a discussion on Home Ministry. I think 
this is the only Ministry which we cannot 
criticise, because. this is not a place for poli
tics, this is a place of unity, t~is is a place 
of national integration and this is a place of 
loyalty. I request all of my friends that let 
us advance with unity; let us think with 
unity; I et us speak with unity and let us have 
the same desires and inclinations. Let our 
prayer be common; let our h\!arts be united 
for the common happiness. 

Sir, this is an important department. 
Jawans are sacrificing 24 hours for the sake 
of our country. Government should take 
care for all round development of jawans. I 
would like to say that when the family res
ponsibilities are at the maximum the person
nel or jawans of the Army, Navy and Air 
Force are retired from the service at a fairly 
young age of 35-40 years. They are then 
left on footpath or forced to take Class IV 
jobs. About 60,000 personnel retire from 
Army. Navy and Air Force every year, 
Most of them do not get suitable jobs or 
cannot rehaoilitate themselves properly with 
very meagre and insufficient pension and 
after-retirement benefits. So, these jawans 
should be suitably rehabilitated and given 
jobs. 

Sir, our Indian jawans have defeated 
enemy equipped with better and more 
sophisticated weapons. OUf jawans have 

shown their courage and sincerity during the 
aggression by the Chinese in 196~ by the 
Pakistanis in 1965 and during 1971 Bangla
desh war and also during th~ Blue Star 
Operation in Golden temple. 

Sir, it is true that the Government in the 
current budget has raised funds for Defence. 
I must congratulate the Prime Minister for 
this. The government should spend the 
funds for not only the development and 
modernisation and sophistication of the 
equipment but also for better facilities and 
welfare of jawans. 

I would like to give some suggestions to 
the Government: 

1. We should produce more sophisticat
ed and latest design weapons. There 
should be modernisation of high. 
quality aircraft, weapons and equip~ 
ment so that the personnel a nd the 
Jawans afe encouraged when they 
compare our development with that 
of the advanced countries. 

2. Ten per cent posts in Central 
Government Public Sector Under
takings; State Government organj· 
sations and semi-Government servi· 
ces be reserved fOf ex-servicemen. 

3. Recommendations of K. P. Singh 
Deo High Level Committee for ex
servicemen with regard to reserva
tion or posts should be implemented 
forthwith. 

4. National Cadet Corps should be 
restored and I will request the Hon. 
Minister that Nee cadets should 
be enrolled as sccflnd line of 
defence. 

5. There should be better quality of 
food. The dress should be fir\!
proof and equipment should be 
anti-atomic. 

Sir, I have no idea about Defence and. 
as such, I cannot cover everything but I 
have some proposals which I am placin:! 
·before the House. Please set up a women's 
brigade in the name of lndiraji, our great 
mother, who has sacrificed her life for the 
sake of our country. We will not be able to 
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bear her voice, a v\)ice which wanted justice 
for th~ masses. To Quote: "Generations 
to come, it may be, will scarcely believe that 
such a one as this ever in flesh and blood 
walked upon thi~ earth." A tree is known 
by its fruit. Indiraji is known by her 
activities and achievements. So, Indira 
means national integration; Indira means 
sacrifice. It will be in the fitness of things 
if you set-up a women's brigade in the name 
of Indira brigade. We will be gratef,ul to 
you. Please set up a women,s brigade to 
give more and more chance to women. 

PROF. NARAIN CHAND PARASHAR 
(Hamirpur): Mr. D~puty rSpeaker, Sir, I 
rise to suppo~t the Demands introduced 
in this House by the Hon, Minister for 
Defence. 

Sir, the security environment-as has 
been stated in the Report -requires our 
attention. We are finding that there is a 
stockpiling of weapons within a thousand 
kilometres of the sourhern tip of our country; 
Diego Garcia is becoming a base for the 
activities of the US Navy and Air Force 
and they have given top priority for the 
construction of various bases there. It is not 
only that it is a place for collection of arms 
but it is a focal point for the manoeuvres of 
USA in the entire south of Asia. They 
have drawn up a comprehensive programme 
for COBstruction of the runways to make it a 
strong centre for their operations. Pakistan 
is also causing a grave threat to our security 
and peace. This is borne out by our 
previous experience. 

Sir~ in the expenditure incurred by the 
Ministry of Defence, we find that 36.7 per 
cent of the entire expenditure is accounted 
for by pay and allowances. This item is 
going to rise further with the recommendation 
of the Fourth Pay Commission. So, we 
should look to this aspect and we should not 
grudge any extra expenditure due to the 
salaries and allowances to be given to them. 

Then, Sir, J would plead with . the Hon. 
Minister that we should have a Systems 
Analysis and a coordinated approach. When· 
ever we purchase weapons or some other 
items of military ware, we should see that 
Army, Navy and Air Force have an integrated 
and a coordinated approach. What is lood 
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for all the three sectors should be given 
priority and an integrated approach must 
be adopted rather than havjng an individual 
approach by each wing. Some items which 
may be purchased may be essential for the 
Army or Navy or Air Force. It may no' 
be so when an integrated approach is. 
adopted. I will give you one concreate 
example. The'" Navy may require aircraft 
and heavy naval force for protecting the oil 
drilling in the off shore wells. But it may 
not be necessary when it is suggested that 
the wells may be closed well in time in 
periods of war. This Systems Analysis is 
being adopted in many advanced countries. 
of the world and cost effectiveness is being 
examined in relation to possible alternatives. 

Now, Sir, since my time is limited, 1 
confine myself to certain things about the 
welfare of ex-servicemen. In the High 
Level Committee (of which I was a Membc:r) 
there were six Members of Parliament and 
an equal number of Ministers with Shl"' 
K. P. Singh Deo as the Chairman. They 
submitted a report on the 27th October 19H4. 
just four days before the assa~sjnation of 
Mrs. Indira Gandhi. The then Prime 
Minister may have looked at tne report. 
This report was also presented to this House. 
Ex-servicemen all over the country are 
awaiting the decision of the Governme.,t on 
this report. The basic problem about ex
servicemen all over the conntry is that they 
are Central Government employees, but the 
'Welfare of Ex-servicemen' is in the State 
List and it is to be administered by the State 
Governments. The State Governments 
should be pursuaded to ensure the welfare 
of ex-servicemen by implementing the Central 
guidelines. The jawans who sacrifice their 
blooming youth for the sake of their mother
land should be looked after well after retire
ment. They come to our rescue jn the hour 
of peril. The State Governments should not 
neglect them simply because they are out 
of uniform. It is with this view that the 
High Level Committee for the Welfare of 
Ex-servicemen recommended the setting up 
of a Parliamentary Committee for the 
Welfare of Ex-servicemen to have supervision 
over the implementation of various measures. 
for their welfare, with its reflection in the 
State Legislatures. Sir, it is tbe responsibi
lity of the Central and State Legislatures to 
look to the welfare of jawans. and their 
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families after their retirement. It should 
be ensured that they are not Jeft to the 
sma II mercies of the civil administration of 
the State. at the State level and at tbe 
district level and block level. When the 
man-in-unifoml goes out after retirement, 
whether from the Air Force or the Army or 
the Navy. he finds that the attitude of respect 
for !lim is missing. It should be ensured that if 
not the salute, at h:ast the grace continues and 
adequate respect continues. feeling of sympa
thy continues. Let there be no discrimination 
and disparity in the payment of pensions. I 
would request the Hon. Minister to expedite 
the decision on the report 0 f that Committee. 
One important thing is about the land which 
the army men have inherited and that land 
\s taken away by the tenants and is not 
returned to them when they come back. An 
amendment to the State tenancy laws in this 
regard is necessary to exempt the land 
belonging to the army personnel from the 
operation of tenancy laws. 

Sir, it is quite common now that re
cruitment to the armed forces is not proving 
sutlkiently attractive, as our friend Mr. 
Rajesh. Pilot was saying yesterday. In the 
matrimonial columns it is written '·servicemen 
need not apply". We should ensure that the 
morale of the forces is kept high which is so 
essential for our national integrity. 

Sir, army is being called upon increas
ingly to assist the civil administration in 
time of crisis. I must pay my tribute to 
our jawans for solving the intricate situation 
in Punjab and I want to be on record that 
many of the brave sons (if our soil had to 
lay down their lives suring the Operation 
~_81ue Star'. They are the true heroes of the 
nation. The Government of India deserves 
congratulations. The Ministry of Defence 
has done the right thing by giving them 
gallantary awards like Ashok Chakra, Kirti 
Chakra and Shaurya Chakra posthumously; 
Sir, those people who are talking in terms of 
breaking up the nation are trying to sabotage 
the unity of the nation. Last year, the army 
defended our uni ty and the nation would 
not have been as it is today, but for their 
brave action at Amritsar. They responded 
to the call of the nation and they responded 
to the call with grace and honour and 
brought glory to the nation. We should take 
care that their dependents are not driven 
feom pillar to post. 

I would like to draw the attentton of the 
lion. Minister to my own area, that is, two 
contonments at Hamirpur and Una. Our 
State Government in Himachal Pradesh has 
been pressing for an Ordnance factory. OUf 

State Government has been doing a bit for 
the welfare of the Ex-servicemen. ] would 
plead with the Minister of Defence to 

sanction an ordnance factory as Himachal 
Pradesh deserves it. It has sacrificed more 
than one thousand of its sons in the defence 
of the motherland since independence. Sir, 
I congratulate the Minister of Defence the 
Ministry of Defence and the Armed forces 
for saving the unity of the nation at the time 
of the greatest peril. Let them have due pride 
and glory for this noble achievement. 

[Translation] 

SHRIMATI VIDYAWATI CHATUR:. 
WEDI (Khajuraho) : Mr. Deputy Speaker, 
Sir. I thank you for allowing me to spca"
though J had to wait for quite some time. 
I am afraid of your ringing the bell. I shall 
complete my speech within the allotted time 
tJnd you will not have to ring the bell to ask 
me concl ude. 

Sir, today a calm and tranquil ocean 
like the Indian Ocean is being turned into a 
zone of turbulence and turmoil. the danger 
signal is ringing there and it is overcast with 
the clouds of crisis. The U.S.A. has esta· 
bJished 30 military bases in Diego Garcia 
and fighter planes are being ama ssed there 
in thousands. ~o war-ships have been 
moved in there and fleet equipped with three 
atomic submarines are disturbing our Zone 
peace. We have a very long coast-line and 
we must pay special attention to provide for 
its defence. We shall have to talee special 
care to monitor the movements of these 
submarines as it may not be known which 
of the atomic submarine is hidden in which 
corner and when it may pose a danger to 
us and, for this purpose, we shall have to 
make our Navy very strong. We should 
not hesitate to produce atomic power and 
manufacture such submarines jf it is consi· 
dered necessary for the defence of the 
country. 

1 would like to say that our Govern
ment needs money mainly for the defence 
of our country. We want development and 
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proaress but if the freedom of our country 
is taken away and our country becomes a 
slave, what would be the use of our deve\op .. 
ment works and plans ? Therefore, the prime 
need is that we must pay the utmost atten .. 
tion to the defence of the country. 

Mr. Deputy Speaker, Sir the U.S.A. is 
supplying sophisticated and powerful weapons 
to Pakistan on a large scale. History is 
witness to the fact that whenever we extended 
our hand of friendsbip to Pakistan, she 
spurned it. India is a peace-loving country 
and she believes in the principle of "Live 
and let live" and she wants friendly and good 
relations with her neig:lbouring countries. 
But, today Pakistan is getting powerfur and 
sophisticated weapons from the U.S.A. We 
must be vigilant and cautious about it. 
Keeping in view the above factors we shalt 
have to arm our soldiers and the Armed 
Forces with powerful and sophisticated 
weapons. 

Our soldiers are guarding our frontiers 
like a rock and are prepared to sacrifice 
their lives, be it the peaks of the Himalayas 
or the scorching heat of the deserts. It would 
be a blunder on our part if we fail to 
equip them with powerful and modern 
weapons. In order to boost their morale 
and to make them more powerful we must 
equip them with the latest and best weapons. 

Mr. Deputy Speaker, Sir, I pay my 
homage to those .persons who became 
Martyrs at jalianwala Bagh and faced 
bullets on their chests during the struggle 
for freedom. In the same Jalianwala Bagh 
area, some extremists have emerged. Those 
extremists and disruptive clements have 
conspired in league with other countries to 
put our freedom in perjl. They tried to 
destroy our unity and integrity. To curb 
those elements, our brave $(.)I(.ilers fought with 
such valour that although they were killed 
in the process, they did not hurt the senti
ments of others. They deserve our praise. 
I request the Minister that a memorial should 
be raised in memory of those who sacrificed 
their Jives there so that our future generations 
may know about their brave deeds and the 
utmost patience and sacrifke they had dis-· 
played. 

Sir, I represent Khajuraho constituency, 

lh!Irl"~.s .tv, Grt11I1'S 31Z 
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There is a Resean~h llalli' at Navgaon in 
Chatarpur district. That Unit is veIY small 
and very few pers~ns are 'Wot'king there. 
When some Jawans, who had deserted the 
Army units with Arms at Patna aDd were' 
proceed ina to help the lebels ill tlile P\1nja b,. 
reached Naygaon after coverinl a loni dis
tance, the emp}oyees of the saia Researcb 
U nit forced them to surrender and aIrested 
them. 1 apprecia~ their deed and thank 
tbem. In this connection, I 'Would like to 
remind you that Navgaon was a bi,& military 
cantonment some time back. Jf 1 am not 
wrong, our General Thamayya a.nd a Pak is· 
tani leader had recc:ivcd training there. Tht:y 
were students there. Today. buildings worth 
crores of rupees are almost in ruins there~ 

Only a small Research Unit remains. The 
State Government are ready to otfer land as 
much as they require. 1, therefore, requ~st 
that either one regiment of the artillery or 
one battalian of the infantry should be 
moved to Navgaon or some offices be moved 
there so tllat the place, which is safe and 
has a strategic importance. could be utilised 
for defence purposes. Thereby, employment 
opportunities would be crea ted for the 
people of that area and the dacoit menace 
would be removed. 

]n this context. I would ]ike to draw 
your attention to the fact that there is nC) 
good school for the children of the em
ployees working there. I request that a Cen
tral school be opened there so tba t the 
children of those soldiers who are working 
there may set educationa.l facilities. Ex
servicemen should be provided with aU the 
facilities under the 20-point programme. 
Similarly, it is the duty of every citizen of the 
country to sec that the widows of the soilders 
who sacrificed their husbands for the country 
and the children who have lost their fathers, 
do not feel helpless and orphans. Those 
children should be provided with all the 
facilities. Jt is our moral duty to ttttend to 
their education, shelter, livelihood. health 
and all other necessities of life. 

1n this context, I would also like to rc" 
quest the Hon. Minister that graduation 
degree be conferred on a student only after 
be completes one year·s military training. In 
case that is not possible. they should be 
given trainin& in the Territorial A,my. Tbis 
would, infuse in them a spirit of patriotism 
and a sense of discipline. , T~y w9uld also 
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serve as a second line of defence. I am sure 
my suggestion would be considered seriously. 
At the same time, we must make efforts to 
defend ourselves and to combat the threat of 
nudear war which is looming large. 1 would 
suggest that a committee should be consti
tuted in this respect, the deliberations of 
which should be treated as confidential. The 
committee should decide which policy we 
should adopt· in this respect. It should also 
be ensured that the ordnance factories pro
duce defence materials in a proper way. 
Things are in a bad shape 0., the Jabalpur 
Gun Factory. The relations between the 
workers and the management there are not 
good and there is no discipline. Attention 
should be paid to that. 

I would again urge the Hon. Minister 
that all those who 1aid down their lives in 
the Operation Bluestar should be honoured 
and rewarded and memorials should be 
raised for them. It is said about these 
martyrs : 

Shahldon ki Chifaon per lag(!l7g~ har 
buras mele, 

Vatall par marne walon ke wahi namo 
Ilishan llOga. 

With these words, I support the: Demands 
of the Defence Ministry. 

17.00 hrs. 

[English] 

SHRI K. P. UNNIKRISHNAN (Bana
gara) : Mr. Deputy Speaker, our Defence 
expenditure as percentage of the GNP has 
oscillated between 3.37 per cent in 1980-81 
and 3.75 per cent or so in the current 
Budget. It is much Jess than what it is in 
the USA. USSR or even UK where it is 
around 5.1 per cent and in Pakistan where 
it is 7 per cent. But the per capita expendi
ture on Defence is around 8/8 5 U.S. doJlars. 
While nobody questions the need for a large 
Defence outlay as a rich country of poor 
people with on of the lowest per capita 
incomes in the world, we have to ensure that 
there is economy in our Defence expendi
ture and absolute cost effectiveness in Defence 
spendins. It is in this context that I view 
this debate which is of crucial importance 
and demands for a total Rs. 9216 ~~ores do 
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represent a major chunk of our Budget and 
which we dispose of in as little as 6 hours. 

That is why 1 had demanded on a num
ber of occasions setting up of a ParHamentary 
Standard Committe to scrutinise Defence 
policies and expenditure which ought to 
meet at regular intervals and deba te these 
vital issues. I may also recall that this was 
one of the recommendations of two impor
tant Financial Committees of our Parliament, 
the Public accounts Committee and the 
Estimates Committee in the recent pass, which 
have incorporated them in their recommen
dations .. 

India finds itself today in a strategic 
environment which is full of dangerous 
portents. The protagonists and apologists of 
'Star Wars~ have posed a basic challenge 
before all those who cherish disarmament, 
peace and goodwill. These are not only 
moral choices but for countries like India. it 
involves certain basic and compelling ques
t ions wh ich affect its very survival. The 
threats to our national security fema in. It 
need not be under-estimated. That is not 
to suggest that we should create a war 
psychosis in the country which is equally 
dangerous exercise. There has been a mas
sive build-up of offensive capabilities of our 
neighbour. Pakistan and with acquisition of 
highly sophisticated weaponry. It poses many 
basic and fundamental questions and limts 
our options. Pakistan's pursuit of nuclear 
capability with assistance and connivance of 
certain countries inimical to our national 
interest have also added a new dimension 
but how is it that you do not want to name 
some of these countries in your Report? 
Because silence is golden and there is a story 
of the proverbial three monkeys. 

The developments in the Gulf or the 
Indian Ocean also add to our security con
cerns. And then you have our great northern 
neighbour, China. which is undergoing a 
rapid modernisation drive of their society, 
economy and defence ca pability. As far as 
China is concerned, we have to evolve a 
pragmatic approach and our diplomatic 
efforts must be so designed as to normalise 
our relations with China and settle our bor
der dispute. In this context. I must recall 
what late Gen. Thimayya remarked : 

'f 

"Our basic security interests and national 
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interests/demand that these problems 
should be settled diplomatically rather 
than through military means." 

These security considerations make self
reliance in Defenee capabilities a top national 
priority and necessity. 

But I find that increasingly, there is a 
tendency to go in for foreign collaborations 
even in technologies which can be improved 
upon here. There ar~ many cases of dupli
cation of technology also. 1 do not want to go 
into details. This happened because there is a 
hospitable environment in the economy for 
the import of such technologies. 

I k.now that combat technology is a very 
dynamic area of development today and also 
a reapidly changing area of technology and 
I do concede that we cannot opt out, and 
we can opt out only at our peril. But it 
depends upon how we develop our own R & 
D efforts and we cannot do it with two and 
a half or three and a half per cent alJocation, 
as pointed by Shri Surendra Pal Singh: 

1 am also conscious that it would depend 
also on our emphasis on research and deve· 
topment in the larger context of economy 
and industry. It is in this context that we 
must also assess the developments as in the 
case of a project like the Main Battle Tank 
-a project of the 'seventies and the 
'eighties. 

The MDT project which began as early 
as 1974, had a chequered history. Earlier 
in 1981, 1982 and 1983, the reports of the 
Defence Ministry had the same sentence, and 
I quote : 

"Progress continued in the completion of 
the development work of various iub
systems of the MBT" 

and then the prototype of the MBT was 
promised by your illustrious predecessor, 
who said that it would be ready by December 
1983. Then the earl ier General Staff 
Qualitative Requirements (GSQR) was 
scrapped and the new one drawn up in 1982. 
But the engine did not kick off and the 
project did not take off. 

Now. cryptical1Y9 this year's Report 
refers, and I quote : 
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"Research and Development of Chetak
our planned Main Battle Tank 
continues." 

I also hear from the Press, which is not 
shared by the Members in this House 
through the Report, that is has been rechris~ 
tened as ARJUN. Is it the same, I would 
like to know. 

Now it appears that it would be based 
on an imported West German MTU engine. 
What I would like to know is, what is CVRD 
that is, Avadi Combat Vehicles Research and 
Development establishment doing? Parliament 
is entitled to an answer on the level of self~ 
sufficiency achieved in th is project and also 
whether we would depend on imported con
tent from the NATO countries in this project 
with all its attendant risks and implications 
with which the present Defence Minister
who has been handling our Exeernal relations 
wi!h great competence - is only all too 
familiar. 

I am not trying to say anything about 
our scientists, particularly I have tremendous 
respect and regard for Dr. Arunachalam and 
bis colleagues, particularly those who are 
working in the DMRL in Hyderabad who 
has provided a metaJlurgical base for our 
Defence industry and Defence self-reliance. 
But the truth of the MBT needs to be told. 

It is equaUy true of the project of the 
Light Combat Aircraft to replace our ageing 
Gnats. Why, we would like to know, is 
its development being left to an au tonomous 
society? 

And is it true that it is to suit the con
venience of a British national who is involved 
in this society? More than Rs. 600 crores 
are going to be spent, but by whom and 
how'! Earlier it was said that a Swedish 
model JAS 39 was identified. Now, I am 
told a Rolls Royce engine RB) 99 which 
had problems in Tornado aircraft is being 
chosen and air-frames flown to fix this 
engine. Are we going to finance the deve
lopment costs of British Aviation industry 
and get involved in the problems of R B 
199, we would like to know. I want the 
Defence Minister to go into this question 
personally. 
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17.11. brs. 

[MR. SOMNATH RATH in the chair] 

The Army has played a crucial role, a 
positive role, not merely in defending OUf 

territorial integrity but also as a great factor 
of national integration. But the political 
leadership and the nation has to answer 
certain crucial questions at this juncture. 
The assertive trend is to rely increasingly on 
the Army for maintenance of law and order 
to which my Hon. friend and esteemed elder 
Mr. H.M. Patel referred to which according 
to the Minister in a reply given two days 
ago on 23rd April in the House is an increa
sing trend. In 1982-83 army assistance was 
sought on 82 occasions which increased to 
96 occasions in 1983-04 and 175 in 1984-85. 
This unfortunate aspect of the trend has 
manifested itself in the -'Operation Blue 
Star" where the Army had to go to the 
assistance of civil authorities. It is a dan
gerous trend to get the Army involved in 
such situations and "Operation Blue Star" 
should be a warning to us. While sympathy 
ought to go to the victims and the Army 
which was subjected to heavy casualties in 
this operation, J must say. it was an unfor
tunate decision that was taken to decorate 
some of the officers and men who acquitted 
themselves creditably in this Operation. 

PROF. N. G. RANOA: Question. 

SHRI K. P. UNNIKRISHNAN : Such 
ceremonial decorations and honours should 
be reserved in future at least for performance 
in combat with an external enemy. 

SHRI AJA Y MUSHRAN (Jabalpur): I 
am on a point of order. We are discussing in 
the House the Grants relating to the Defence 
Ministry. Now, we all know that the decision 
to take the Army to the aid of civil authori
ties is not under the purview of the Ministry 
of Defence. Is it permissible in the House 
within the rules to discuss the correctness, 
the judiciousness of the use of Army in aid 
of civil authorities in the debate on the 
Grants for the Defence Ministry?· 

MR. CHRIRMAN : He is expressing his 
views. So. no point of order. 

PROF. N. G. RANGA : These are very 
unwise views. 

SHRI K. P. UNNIKRISHNAN I do 

concede the right to have that opinion to my 
distinguished Jeader and doyen of parliament
arians and his friends; but 1 have my views. 

Similarly our procedures for court martial 
have to be brought in tune with the spiri t 
of the times. There are on an average 2000 
court-martial cases in a year. On the procedure 
of court-martial, Justice William O'Douglas 
of U. S. Suprem Court had observed: 

"Court-martial strikes terror in the 
heart of the person to be tried by it. 
While civi I trial is held in an atmos
phere conducive to the protection of 
individual rights, a miJitary trial is 
marked by the age-old manifest destiny 
of retributive justice . ., 

Even a soldier like Field Marshal 
Maneckshaw was about to be court
martialled in early 'sixties for an alleged 
indiscreet remark; and we would have lost this 
great soldier's services if his career had been 
cut short. 

Army rule 173 explains how a person 
undregoing field punishment must be attached 
"so as to be standing firm1yon his feet which 
if tied, must not be more than 12 inches 
apart, and it must be possible for him to 
move each foot three inches, and so on .. 
Even the remedies under section 164 of the 
Army Act have no meaning. Many High 
Courts have held that fundamental rights 
cannot be violated. That is why it was 
decided in the Home Ministry to have Lt. 
Gen. Hira Committee on 'Appraisal of 
Officers' Personnel Management." It suggested 
an impartial outside body for considering 
statutory representations, instead of allowing 
top brass to sit in judgment on appeals 
against their own deciSions, a practice both 
unethical Dnd hurtful to the principles of 
natural justice. I would like to know from 
the Defence Minister whether this recommen
dation would be implemented. 

Jt is a highly risky trend to institute 
court~martials even against Generals on smy 
and frivolous charges which, under the civil 
law of the land, will not stand scrutiny. I do 
not want to mention names but the recurrence 
of this phenomenon has deprived the country 
of the services of many a good General. Gene
rals cannot be manufactured ovemight as the 
Military history shows, and aU of them, we 
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have to remember, are human beings. 

This is equally true of their pay structure. 
If many of them find. that a job in the private 
sector or the public sector is better off, then 
we would be depriving ourselves of the 
services of better talent. So, our approrch 
and treatment of officers and men have to 
under a fundamental change. as also that of 
60,000 Ex-Servicemen who leave the Services 
every year. The State Governments are the 
worst culprits in this. The Nation cannot 
abdicate its commitment. 

I wdnt to refer to a major problem of 
motivation in our forces. While China has 
an indoctrinated army, Pakistan forces are 
motivated by the legacy of hatred. Therefore, 
it is important to provide motivation for our 
officers and men based-on our nationally 

~ accepted goals. How can motivation be pro
vided "hen a game of favourites is conti
nuously played? I do not want to involve 
myself in a controversy. The country wants 
an assurance that the best soldiers do get to 
the top, as General Katoch in a recent 
brilliant article said, 1 quote: 

·'There are signs that flunkey ism is 
already growing into a creed and it 
may soon become part of the standard 
survival kit." 

In the changing landscape of offensive 
capability, Navy has acquired important 
dimensions. It cannot be allowed to remain 
a step child. Allocation for Navy has to be 
reviewed by a specia 1 ~ommittee and increased, 
to which my friend Shri Surendra Pal Singh 
has referred, and full sLlpport given to a massive 
'expansion of our Naval capability. Therefore~ 
while there is a national consensus on the 
need to exercise utmost vigil and the net:d to 
support our Defence Serv ices and production 
apparatus, it can only be done when the 
accountability is ensured, and people are 
made aware of the inter-dependent role of 
Defence and develoment and national 
security. 

THE MINISTER OF DEFENCE (SHRI 
P. V. NARASIMHA RAO) : Sir, 23 Hon. 
Members have taken part in this debate and 
I am grateful to them for the very valuable 
suggestions they have given. I would like to 
assure them that their suggestions have been 
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taken note of and wherever we find that there 
is really some action to be taken on those 
sugg~stions, we shall pursue action. 

The Report as well as the speeches very 
aptly started with a description of the security 
environment. To save the time of the HOllse. 
I would not like to go into it in any great 
detail because on that point there is total 
unanimity in the House and I do not have to 
repeat it. It is true that the whole world 
seems to be Jiving on borrowed time. We do 
not know when it wiJI come to an end, how 
it is going to survive and who is going to 
make it survive in a manner which is consi~ 

stent with the dignity of man. So, in all these 
uncertainties, it is obvious that every country 
has to look for itself, fend for itself and see 
whether its own survival is ensured to the extent 
it can ensure it. becau~e ultimately survival of 
the entire humankind can be ensured only by 
those who are in a position to ann ibilatc It 

not by others. So, to the extent possible. 
every nation has to ensure its own survival, 
its own defence. So far as India is concerned, 
our objcc. ti v es are very clear. We are a peace
loving nation. for thousands of years we have 
stood for peace and we continue to stand for 
peace. Not only that our concept of peace j') 

vastly different from what we undt>rstand hy 
peace these days in modern parlance. Peace. 
according to us, according to our ancient sages 
and texts, is not just the absence of war, the 
absence of conflict; it is a high quality of 
harmony between man and his surroLJidings. 
man and nature, man and God. in the case 
of those who believe in God. So, that is our 
concept of peace and, therefore. we have heen 
rightly struggling for peace. For ages we have 
been doing it an,d we will continue to do it. 
Besides. Sir, we are a non-aligned nation and 
there the rub comes in. 

Several Members have asked me why this 
is not being done, why that is not being done, 
why our defence preparedness, according to 
them, is not what it ought to be. 

The very reason why we arc finding it 
difficult to get fun coopreation in the defence 
field~ is because we are non~aligned. And the 
reason why we should be vigilant and we 
should alway be prepared is again because we 
are non-aligned. If we are not non-aligned, we 
do not have to bother for our defence. That 
defence would be under-written by somebody 
clse. So, this is a vicious circle. A non .. 
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aligned country which wants to be self-reliant 
in defence, luis to struggle much more than a 
country which may claim ~o be non-aligned, 
but in its own way is able to get whatever it 
wants from some other country. So, 000-

.alignment in the real sense is the problem, is 
our strength and also at the sometimes a 
bandicap in getting whatever we want from 
wherever we want it. That is why our struggle 
in the defence field as a real non -aligned 
(;ountry. as a leader of the non-aligned world. 
is going to be much harder than that of 
many other countries This is one point which 
needs to be understood while we.are talking of 
defence. 

OUf defence outlays, as has been pointed 
out, have heen. J must say, just what is 
possible under the circumstances. I would not 
say we are spending much more than we 
bhould. That is not my case, at all. We are 
spending what we can. This is my case, although 
there may be two opinions. Some one could say 
that we are spending too much, which is not 
at all correct, because, as Mr. Unnikrishnan 
pointed out, not only in lelation to many other 
ad"an~cd countne!\, but even in relation to 
our neighbours whose preparedness is some
thing which we have to be always noticing 
and taking note of. we are spending much less 
in terms of GNP. 

At the same time I cannot possibly say 
lhat we must spend much more on defence 
alone, because there are three Os in the 
progress of any country or even in tl,e defence 
matters of any country. One is that Defence 
'should be buttressed by diplomacy. Second 
Defence should be supported by development. 
Without development there can be no defence, 
So, these three Ds are so important and to 
'strike a balance between them could become 
a matter of opinion. could bt'come a subject 
of difference of opinion, but what I would 
like h') claim in all humility is that the 
Government have kept aU these three Ds in 
proper perspective and what we have been 
'lhle to provide for defence is what can be 
done under the circumstances. It may be a 
hundred crores more or a hundred crorc" 
less, but it cannot be much much more nor 
can it be much much less. So. we are within 
the range of the possible: we are within the 
'range of the desirable and we are within the 
range of what we think is a good spring
board for future increase wherever 
Illecessary for f .. turc 4evclapmcn! waereve.r 

(General) /985--86 

necessary. After all, whatever we provide as 
an outlay has to be properly spent. This 
aspect also has been very dearly stated by 
Members and I agree. When it comes to Navy. 
1 am glad every Member has noted that 
our Navy has been given more than before. 
They have also said that it needs still more. 
Now, 1 would like to sumbit that while 
making these provisons, we have tried to 
consult, we have tried to find out from them 
what according to them is reasonable. May 
be they are not fuJJy satisfied, but 1 know 
that they are not totally dissatisfied. 
So, we have tried to strike a balance bet· 
ween what can be spent, and to what extent 
we can modernise. And on modernisa· 
tion we have made an outlay which will be 
found to be more than what we did last year, 
there has been a sizeable increase on the 
aspect of modernisation. For instance, in 
1980-81 on the entire programme of moderni
sation we spent Rs. 621 crores, in 1985-86. 
tlve years later the provision is for Rs. 2178 
crores. On Rand 0 in 19R1-82 we spent 
Rs. 76 crorcs which was 1.96 per cenl of 
the budget. In 1985-86 it is proposed to ~e 
Rs. 300 crores, which is 3.66 per cent of tht' 
budget - still Jes~ than what it should be but 
more than what it was five years ago. In 
the same way Navy got Rs. 342 crores in 
1980-81 which was about 8.83 per cent of 
the Defence expenditure; this year it gets Rs. 
986 crores that is 12.03 per cent which is 
what one Member said, it should be. S{) 
we have come to a level where we can say 
that what Na vy needs has been more or le~, 
met. But of course. there is so much to be 
done in the Navy and we are very consciou!II 
of it. (/nterrllpliom) No, Sir. When it comes 
to modernisation there are several aspects, 
it cannot be stores or anyone point. I ~hall 
take up these matters one by one particularly 
on the aspects of modernisation. and J shall 
try to show that whatever misconceptions 
have been there in the minds of Members 
are not justified. 

Sir~ for the last two days 1 have corne 
across Olle common criticism that we are too 
secretive. that we are not really giving all 
the facts to the House. Of course, some 
Members were careful enough to say that 
they do not want all the facts, they want a 
litt1e more than what we have told them 
Good. I thank them for not wanting to 
know all the facts., In fact there are some 
matters OD. whicb even 1 do not ~ knew all 'tlle 
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facts. There are some operational matters 
on which even the Defence Minister is not 
supposed to know aU tbe facts all the time. 
So~ there are layers of knowledge and ignor
ance in this. We have to put up with this. 

SHRJ S. JAIPAL REDDY: Only the 
Ipies w ill know. 

SHRI P. V. NARASIMHA RAO: No. 
The spies also will not know because it is a 
question of espionage and counter-espionage 
going on, it is a battle of wits all the time 
going on. If you think that what has been 
taken by somebody or bought by somebody 
is going to hurt us permanently, this is not 
the case. It was not good of course, that 
certain information was bought by somebody. 
J agree it was bad. But if you think that 
something irreperabJe has been done to our 
Defence or anything here, that is wrong. 
This happens all the time. When it is a 
question of war, espionage and counter-espi
onage are going on by side. In fact there are 
persons who have been doing it both ways. 
This is there. This is very evident from the 
literature of war, war novels, books on war. 
So, this need not be made a point of debate 
bere. While one has to accept this'l would 
lik.e to assure you that no irreperable' damage 
has been done or will ever be allowed to be 
done wherever such mishaps occur. But in 
response to the desire of the Members, in 
response to the criticism that we are too secre
tive, 1 would like to say that since this criti
cism is becoming in what may be called 
uniformed criticism. I would like to say that 
there are many things on which there is no se
Cretiveness on the part of the Government. 
You want to see the battle tank, I wiJ) show 
you. You what to see the ~azagon Docks, I 
will show you. You want to see the gas tur
bine experiment. I will show you. 

SHRI AMAL DATTA (Diamond Har
bour) : You are giving the assurances. You 
carry them out also. 

SHRI P. V. NARASIMHA RAO : The 
assurances are being given with a view to 
carrying tt .. em out. I would like to assure 
you that there is no question of being unduly 
secrective 1 am sure, the Estimates Commit
tee, the Public Undertakings Committee and 
other Committees must have visited some of 
these institutions. I am quite sure about it. 
Where is the s~recy? Whether you are 

(General) 198j-86 

members or those Committees or not, you 
can also see. I do not say that there is any 
need to be secretative in these things. In fact 
we would like you to see them. You see the 
Arjun, how it performs jf you can under
stand anythina of its performance. That is 
a different story. You can see bow it per
forms. I have seen it. But I have not under
stood much more yo,u can understand a 
little more than I could. 

We are prepared to take you to the~e 

places. We are prepared to show you 
whatever is being done. If you really want 
to know the details, we wiU give you. Ins
tead of just relying or some reports here and 
there, not based on facts .. 

SHRI AMAL DATTA: You have redu
ced us to that 1eve1. 

SHRI P. V. NARASIMHA RAO: Not 
me. You have reduced yourselves to that 
level. 1f you had written a small six-line 
letter to me, 1 would have give you aU the 
detaiJs. 

SHRI A MAL DA ITA: There is no 
question of approaching you because your 
predecessor could not give permission to me. 
nor could he reply to me while replying to 
the debate. 

SHRI P. V. NARASIMHA RAO: I 
would like to tell you that there is a real 
difference between mak.ing an announcement 
on the floor of the House and giving you 
the details whenever you want them. This 
difference has to be understood. 

SHRI AMAL DATTA: I know there is 
a difference. That much of intelJigencc you 
can afford to us. 

SARI P. V. NARASIMHA RAO : When 
you have so much of intelHgence, I am won
dering why did you not write to me. 

SHRI AMAL DATTA: I asked your 
predecessor and I said it on the floor of the 
Ho.Jse. He could not even gjve a reply to 
that. You can show us one or two sbow
pieces. 

SHRI P, V. NARASIMHA ltAO: This 
is my assurance to you. 
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SURf AMAL DATTA: We want to see 
what we waut to see, not what you want us 
to see. 

SHRl P. V. NARASIMHA RAO: We 
are not going to take you on a conducted 
tour. That is not my desire. You tell me 
what you want to see. If I can take you, 1 
will immediately take you: But if I cannot 
take you, I will teU you, that I cannot take 
you. 

PROF. MADHU DANDAVATE: He 
wants to see something which is Dot desir
able. 

SHRJ P. V. NARASIMHA RAO : That 
is possible. But I hope that sometime he 
will ask me to see something which is desir
able. I am giving him the option. 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY :AFF
AIRS (SHRI GHULAM NABI AZAD): I 
am willing to take him to Ladakh to see 
Trishul in the month of January. 

SHRI P. V. NARASIMHA RAO : J 
would like to meet one particular conceptual 
point that has been raised-by certin Hon, 
Members who have worked in the Army, in 
the Defence forces. and who are knowledge
able in that field. I would certainly like to 
tell them that while I respect their views in 
regard to tl}e Chiefs of Joint Staff American 
system to be inrroduced in India. it seems 
to me, Sir that this is a process in which we 
seem to be denigrating our system and admi
ring their system. While they are knowle
dgeable persons among them. those who have 
worked as Chiefs of Staff, they are denigra
ting their system and admiring our system. 
So, it is a question of mutual admiration 
society and a self-denigrating process. I 
would like to refer Col. M ushran to some 
of these very important Generals. General 
David Jones gave evidence in the Con8ressi -
onal Committee and he said that their system 
does· not work. After baving been the Chair
man of the Ioint Staff Committee himself, he 
came out and said the system does not work 
and he catalogued a whole list of defects in 
the system. So let us not be in a hurry ·to 
admire something merely because we think 
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that it might work better than the system 
which is wo.rking here. Let us go into it with 
an open mind but until then, there should 
be no uncertainty about the system. There 
should be no impression created that we are 
going to change the system. So, let us be 
very firm on this that the system which we 
have here. wiJJ stay. In this. coordina
tion is ensured and I can say with my little 
experience of the last two or three months, 
that this coordination is excellent at the 
moment whether it is Rand D. whether it is 
production, whether it is the three Wings of 
the Defence: Forces, the coordination is 
being ensured and I may tell the Hon. Mem
bers that every week there is one meeting 
under my presidentship and we thrash out 
all the problems. all the difficulties and atl 
the reporting is done to me. At other levels, 
they are also ensuring coordination themsel· 
ves. Therefore, there is realJy no problem 
in the conduct of the three Wings and also 
their coordination with other Agen-.:ics. I 
would like to say. that this point need not be 
laboured too much. It is true the re may be 
several systems. One can study them in an 
academic manner. Yes. But, to ask for 
a change in the system here and now, 
or to ask for a decision to change 
the system. I think. would not be 
proper. Let us study it further and I have 
no objection on that. But the existing system 
shall remain until then even if it has see" 
ups and downs. It has stood the test of 
time and I do not think that there is any
thing seriously wrong with the system which 
would warrant a thinking on the opp()site 
lines. that this system has to be done away 
with. 

There are two things on which lot of 
semi-informed criticism has been heard, may 
be because of my so called I\ecretiveness. may 
be because of other reports coming to the 
Hon. Members, whatever the reason, this 
is what has happened. 

I would like to 'inform the House about 
Arjun, not the Mahabharata one. There is 
a history to this. I think the l'vtembers 
should know it before judging i L 

SHRI K. P. UNNIKRISHNAN: Is it 
Chetak or ArjuD ? 

SHRI P. V. NARASIMHA RAO: It;s 
Arjun. Chetak is a whole complex. We do 
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not have to call everything a Cbetak. Tbe many foreiJll engines at tbat time .•• 
helicopter has that name already. It is the 
whole complex. SHRI AMAL DATTA: Have we to 

This particular tank was named after the 
report was printed. We could not print ano
ther report. 

SHRI K. P. UNNIKRISHNAN: That 
is what we want to ask you. 

SHRI P. V. NARASIMHA RAO : The 
idea was not to call it Chetak. The whole com
plex is called, Project Chetak. So, the name 
seems to have been tagged on to the tank. 
Jt was not so. The intention was to find a 
separate name for the tank right from the 
heginning. Two or three names were consi
dered and finally Arjun was considered. That 
is a small point. 

The MDT was first sanctioned in ] 974 at 

a cost of Rs. 15.5 crores. Jt is important to 
know that the original programme was based 
on utilising an imported engine. Unfortun
ately. none was available at that time. 

On this point, I must tell you why it was 
considered not feasible to have an engine of 
our own in the tank, along with the tank. 
The reason was simple. A tank can be de
veloped in ten years. The engine will take 
25 year~. Nowhere else in the world has an 
engine of this specification, starting from 
scratch, been developed in less than 20 years. 
And we were starting from scratch, let us 
face it. As ] said, we were not getting either 
the technology or the engine itself from any 
quarter whcre it was availahle. Wherever it 
was available, we took it. That is a different 
story. That was a different engine, engine 
with a different specification. We wanted 
something else and when we wanted that 
something else, we did not get it. So, it 
was a challenge to our scientists. The tank 
was in sight. But the engine was not there. 
The tank was started tn 1974. It was ready. 
The first prototype was ready in 1983 as was 
envisaged, but the cngine was not there. So, 
what do you do? Will you wait indefi
nitely? Should you not really test the tank? 
Therefore. in the very first instance, consider
ing the fact that it would not be feasible to 
~ynchronise the completion of the engine and 
the tank, the decision was: 'Yes; we will go 
abead with the tank, but it will be tested with 

. a foreign engine. t When we were havina so 

import the gear box, suspension, gun con
trol? 

(lnterruptionJ) 

SHRI P. V. NARASIMHA RAO = 

Wherever you get anything, you take it. The 
point is, the engine was not available ••• 

SHRI AMAL DATTA: You should tell 
us all these detalis .. 

(lmcrruplions) 

SHRI P. V. NARASJMHA RAO: We 
will tell you all the dctaib. 1 can gIve )'OU all 
the information that you want. Whatc\er 1 
have. 1 will give now. If I do not have 
same, 1 will give it you later. There is no 
problem about that. And when you go to 
Avadi to see it; 1 will put somebody on the 
job to give you all the information you 
want. 

In 1980 when we revised the project, our 
scientists came forward to build the engine 
as well. It was a challenge to our scicnti~ts. 

They started in 1980, not 20 years ago, not 
15 years ago, not 1'2 years aso, but in 19HO. 
just five years ago. The engine will have 
about 1500 Horse Power. Look at the 
specification. The engine has to have 1500 
Horse Power. If it had been 600. it would 
have been easy; if it had been 700, it would 
have been easy. But it is 1500 Horse Power. 
Why is this over-ambition? Because we 
want this engine and the tank to be opera
tive and still the state of the art thing in 
1995, 1996 until 2000. 

SHRl AMAL DATTA 
was the MBT of the Eighties. 

Originally it 

SHRI P. V. NARASIMHA RAO : That 
is precisely my point. As we. went along~ 
we changed the specification. We knew that 
we could not build another tank in another 
five years. So, there is nothing to be amu
sed about. This is a very serious matter. 1 
am planning for the Nineteen Nineties, the 
late Nineties until 2000. And there is no, 
such tank in the world; JUSt one or two at 
the most. We have got to have an engine 
of this power. Not too many countries have 

I 
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produced it. I want to produce it. Now I 
am able to produce it. This is my second 
point, the next,point. J have come to 500 
Horse Power on diesel. With a turbo-charger, 
the power is raised, two to three times. This 
is known. This is a scientific fact. I am 
developing the turbo-charger in Bangalore at 
the GTRE. I have seen it. I have seen the 
tank; I have seen the turbo-charger. But 
the difficulty is, we cannot really run along 
with Members of Parlimcnt as fast as they 
want us to, because this turho-charger needs 
to be tested for 10,000 Hours. This is a 
ditlicult which 1 cannot help. When I went 
to see the turbo-charger in CTRE Bangalore, 
-for your information, I wanted to see it 
work - it could not work because the electri
city was out. So, I had to see it in dark
ness. I have to go again to see it work. So, 
you can understand under what conditions 
this is being developed. One gets hurt some
times to hear that we have been taking ~uch a 
long time. In five years the engine has been 
developed. For another two or three years, 
not less than two or three years. -] 0,000 

hours, mind you-we are not going to link it, 
we are not going to couple it, before we are 
absolutely satistied that the turbo-charger 
works well, and it courless we 11. It is some
thing which is going to remain for the next 
25 years. 1 cannot take any chance on qua
lity. Let me make it clear. Whatever the 
criticism about delay, I am not going to take 
any chance on quality. This is the position 
of M BT. The turbo-charger multiplies the 
power by 2 or 3 times. No diesel engine 
of this horsepower can operate without a 
turbo-charger. Our turbo-charge is being 
developed in parallel at the Gas Turbine 
Research and Development Establishment, 
Bangalore. leA is also one of the points 
that has been raised. 

1 want to tcll you that the I CA engine 
is also under manufacture and is under test. 
One proto-type has been manufactured 
already. I am told that in manufacturing 
another, they made some mistake and it was 
completely Jost. So the third one is being 
manufactured. All this I am telling you 
because this is the natural sequence in an 
Rand D process. 

SHRI AMAL DATTA: Are you buying 
the Rolls Royce engine ? 

SHRI P. V .. NARASIMHA RAO: No. 

There again we are faced with the same pro
blem. You manufacture the fuselage. You 
manufacture everything of the LeA, but you 
do not have an engine. How do you test it ? 
You have to test it on some engine or the 
other. For that test Rolls Royce has been 
chosen. It is only for the purpose of testing 
the engine because you have to test SQ many 
other things. In the MBT also we are pro
ducing about 6. 7, 8 or 20 proto·types and 
all the 20 wi1l be put to 20 different tests. 3 
are already there. Next week the fourth is 
(';oming and by the cnd of this year, another 
2 to 3 will come. All these will not be show
pieces. Each of them will be tested by a 
different agency and under dIfferent circums
tances. One will go to the deserts of Rajas
than. Another will go to ~omc mountainous 
area. Tht third will go to some other agency. 
This testing has to be done over a long 
period. This is inevitable and whether we 
like it or not this is going to be the process 
and this shall be the process. No other 
process is possible. 

SHRI AMAL DATTA: It is a most 
versatile tank? 

SHRI P. V. NARAS1MHA RAO: It is 
going to be among the most versatile tank in 
the world. Even the suspension is going to 
be one which has not been tried too often 
before. 

SHRJ K.P. UNNIKRISHNAN: West 
German engine is only for trial? 

SHRI P. V. NARASIMHA RAO: Yes, 
it is only for trial. 

SHRI K. P. UNNIKRISHNAN : I want 
it to go on record. 

SHRI P. V. NARASIMHA RAO : Is 
that so? There is no difficulty in its going 
on record. 

SHRI K. P. UNNIKRISHNAN : I want
ed to have a clarification. 

SHRl P. V. NARASIMHA RAO: You 
have it now. 

Something has been said about the 
V ijayanta tank and the power pack of 
Vijayanta tank. As you .know, for Vijayanta 
tank power pack we are trying with two 
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engines. One is Kirloskar and tbe other is 
the Rolls Royce. Trials are being conducted. 
We want a new power pack for Vijayanta 
Tank. These trials, I am afraid t have not 
resulted in any definite conclusion so far be
cause one engine has been found wanting in 
one respect and another found wanting in 
another respect. So retrials have been order
ed. Hopefully by the end of this month or 
next month we will be able to make up our 
mind as to which is to be bought. But if 
both happen to be not acceptable, then we 
will face some difficulty. But we would like 
to solve that by seeing whether the MTU 
German engine can really do the job. This 
is a question on which I cannot give any 
'definite opinion just now. But this is natural 
in a process like this. This is what I would 
like to impress on the Hon. Members. 

SHRIMATI GEETA MUKHERJEE: 
How far our technology has gone in this 
respect? 

SHRI P. V. NARASIMHA RAO: This 
is what 1 am telling you. To the extent you 
can buy technology you have done it. To 
the extent you are to develop your own 
technology you are doing it and doing it 
very well. I would like to tell you in all 
sincerity that this is not a matter for scoring 
a point because on Defence there is no 
question of scoring a point. I am satisfied 
with the observation I have made during the 
last 2-3 months that our DRDO is working 
well. May be there is scope for improve
ment here and there. Nothing is perfect in 
the world. But then it is for us to go on 
finding out whether there is scope for further 
improvement. If there is one J am doing it 
myself. This is a continuous process. Bnt 
let us not impute motives to persons. Even 
if about persons you have complaints I am 
here to take these complaints, I am here to 
look into these complaints. The Aeronauti
cal Development Agency is presided over by 
me. I am the head of the society and if 
you feel that there is anything wrong about 
a person, about what is being done, you are 
at liberty to tell me. Why is it that it is a 
registered society and not a department of 
Defence Production? For obvious reasons. 
The Department of Defence Production is 
bedged in from all sides by so many difficul
ties and so many rules and regulations. So 
I have a committee which has more flexibi
lity-we have scientists on it; we have other 
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people on it; we have all the Wings of De· 
fence services on it; we have people who can 
be consultants on it in several capacities
we can take the help of these. 

SHRI K.P. UNNIKRISHNAN : Is there 
a British national on it ? 

SHRI P. V. NARASIMHA RAO : If you 
want I will give the whole list of names. 

SHRI K.P. UNNIKRISHNAN: I know 
the name but I am asking you. 

SHRI P.V. NARASIMHA RAO : I will 
tell you the names of all the members. 
There is no difficulty. Here I get a bit of 
information. There is no British national 
working in the Aeronautical Developmental 
Agency. If you know the name, it means 
the name you know is not there ! 

Now, I would like to say a few words 
about the research and development projects. 
Field gun is being produced in numbers. 
Sonars and torpedoes and other special elec
tronic systems have gone into production. I 
am not going into the details. I can assure 
the Hon. Members that all the5c hardwares 
are as good as any in the world and I would 
like to congratulate our scientists who are 
working in all these areas with zeal and 
enthusiam. It is the experience of many 
nations and ours is no exception tha t R & 
D spending in defence improves the general 
technological and quality control conscious
ness of the country. Thus we ha ve to be 
able to spearh~ad development and produc
tion of systems based on modern technology 
in the national se':tor through our investments 
and efforts on defence research and develop
ment. 

About modernisation of the Indian Navy 
on which many Members have shown such 
keen interest I would like to say briefly that 
the endeavour in developing the Navy has 
been to secure the most sophisticated and 
modern ships, aircraft and equipment while 
at tbe same time catering for the most rapid 
and complete indigenisation feasible. 

You know already that our Mazagaon 
Docks bas embarked not only on the manu
facture of frigates of Godavari c1as~ and 
Leander class but also· submarines. I would 
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welcome any Members who would like to go 
and see what is happening there. 

One of the most dramatic achievements 
has been the establishment of facilities at 
Mazagaon Docks Ltd. for manufacture of 
highly sophisticated SSK Submarines. 

In terms of the naval capability which is 
being developed, apart from the induction of 
available sophistication in platforms wea
ponry and systems to the extent feasible, 
particular regard has been paid to its integra
ted and balanced development, and note bas 
been taken of the reported induction and 
acquisitiod programme of littoral countries, 
in order that the Indian Navy maintained at 
all times a distinct edge over the capabilities 
which it may have to counter in the event of 
a conflict. 

) don't think I can be more clear on 
this. 

Now, Sir, about Perspective Planning, a 
few observations were made. In fact, con
trary to what was said, I would lik.e to in
form the House that tbe Services ano 
Departments are working on Perspective 
Planning. It is not somebody else who is 
doing it. It is they themselves who are 
doinS it. They are working to-

(a) Develop military strategic options, 
based on national security objec
tives, threat assessment and techno
logical forecasts; 

(b) Forecast the future battlefield 
environment and guide the framing 
of matching, operational and logis
tic support concepts; 

(c) Formulate our future philosophy of 
weapons systems and major equip
ment in view of the threat assess
ment, strategy and technological 
forecast; and 

(d) Undertake matching planning in 
the fields of manpower, training and 
other infrastructures. 

-Tbis is the job chart with which Perspective 
Planning is being made. 

The future battlefield environment would 

be influenced by induction of modern wea· 
pon system into the sub continent. The 
latest technoloay weapon systems are avail
able to them from the Western sources at 
concessional terms. Keeping this in view 
and the developments in technology that are 
taking place very fast. our futuristic require
ment for weapon system will be intended to 
cater for more sophisticated battlefield 
environment with emphasis on the following: 

(a) Provision of greater mobility and 
fire power; 

(b) Vertical attack and envelopment 
capabilities integra) to ground 
forces; 

(c) Tanks, infantry combat vehicles and 
logistic support vehicles with greater 
versability and survivability; 

(d) Better. more secure and longer range 
commanication facilities, incorporat· 
ing futuristic technolgoies. 

-So. all these objectives have been kept in 
view. 1 do not want to read the entire list. 
It is a long list. But what I would like to 
emphasise is that, what is being done is, what 
we understand by Perspective Planning. We 
are planning 15 years or 20 years ahead 
of our times. That means, if we are planning 
for something today it has to be operational 
-and effectively operationaJ- at the end of 
the century. This is the view; this is the 
idea; this is the purpose for which our plann
ing is done. Now, who is to be associated 
with this? At the moment, the experts and 
those who are in the operations themselves 
are associated with it. They are doing it 
themselves. Whether other scientists and 
certain others have to be associated is a 
matter of detail. We can go into it later as 
we go along. It has just started. So, let it 
go forward a little, after which we can see 
how it has functioned. We can have an 
interim report from them of what has been 
done during the last two years or soand then 
we can go into it. J am prepared to take 
the House into confidence at the proper time 
on this. 

J now come to N .C.C. This has figured 
very prominently in the Debate. So, I think, 
a word is necessary_ As is well-known, the 
NCC was established in 1948. When it was 
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established, the following were the objectives: 

(a) Development of leadership. character 
comradeship and the ideal of 
service; 

(b) Stimulation of interest in the de
fence of the country to the widest 
possible extent; and 

(c) Building up of a reserve of potential 
otlicers, to enable the Armed Forces 
to expand rapidly in a national 
emergency. 

18.00 hrs. 

Some very clear-cut objectives were given 
in 1948. Now what has happened-l do 
not know why it has happened-is that 
under Or. G.S. Mahajani, a Committee was 
appointed. That Committee made a big 
change in the objectives. The Committee 
recommended changes in the objectives of the 
Nee which were modified as follows and 
this was in 1974 : 

(a) development of leadership, charac
ter, comradeship. spirit of sports· 
manship and the ideal of service; 

(b) to create a force of disciplined and 
trained manpower which in a 
national emergency would be of 
assistance to the country; and 

(c) to provide training for students with 
a view to developing in them officer 
like quality thus also enabling them 
to obtain commissions in the Armed 
Forces. 

Now, what has happended ? The net result 
of the change is stimulation of interest in the 
defence of the country to the widest possihle 
extent - This has been removed. So, the 
ori entation is changed. 

SHRI PRIY A RANJAN DAS MUNSI 
(Howrah): There is a total dilution. 

SHRI P.V. NARASIMHA RAO : Well, 
you may call it a dilution. But I would call 
it a change. I would be neutral in that. But 
recently the Prime Minister has decided that 
the Nee has to be strengthened considcar-
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ably. We are going to recruit or enroll at 
the rate of 10,000 additional Cadet each 
year. Naturally you see that for the last 10 
or 12 years we have taken one direction. It 
may not be possibJe for us overnight to 
change the old direction. It ~ill be too much 
of a strain on everybody. But I would like 
to assure the Hon. Members that whatever 
thrust, whatever emphasis is missing. will he 
restored in course of time and this is the 
decision. Instructions have already been 
given. The Director General wi] I come to 
me with a plan and with that plan, at the 
appropriate time, 1 would come to the How,c 
and at that time I would seek the cooperation 
of the Members. Cooperation of the State 
Governments would be needed. So, I shall 
certainly come to you when the plan is 
ready. 

AN HON. MEMBER: What about the 
Commission ? 

SHRI P.V. NARASJMHA RAO: If 
we go in for a commission, we may take 
another five years. The point is : whne. 
according to you. the dilution taken place '! 
We can certainly find out how has that dilu
tion to be removed. how the old emphasis 
should be restored. But if you find that there 
arc too many complications we can certainly 
have a Commission or Committee. There is 
no difficulty about it. 

SHRIMATI PHULRENU GUHA 
(Contai) : Can you tell us whether gir)~ will 
be taken in the NCe and what is the pro
portion between the boys and girls? 

SHRI P.V. NARASIMHA RAO: In the 
Nee, very merited boys and very talented 
girls arc thcre. 

Sir, I now come to ex-servicemen. Again 
the topic has very righty o~cupied con
siderable time and attention of the House. 
I would like to assure the Members that this 
again is a matter in which we are taking 
special interest. It is true that a large num
ber of our jawans retire at the age of 35 or 
36 or below 40. Now, the question is: if 
you ask me to keep them until they are 58 
or 60 ((Interruptions).. It is one of the 
suggestions that have been made. 

SHRI AJA Y MUSHRAN : I did not 
make it. 
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SHRI P.V. NARASIMHA RAO: You 
did not make it. Somebody else did. That is 
whf I am disposing of the easiest question 
first. 

SHRI AlA Y MUSHRAN : The sugges
tion was that after they have finished the 
services, there should be a system by which 
there should be an automatic absorption in 
the Central Government, pubHc sector under
takings, State Governments and para
military units. 

SHRI P.V. NARASIMHA RAO: Now, 
as I just now said, there is a demand for 
their continuation in service. Although one 
suggestion on those lines was made, all of 
us are agreed that .this cannot be done. They 
cannot conntinue upto 58. Do you agree or 
not? What is to be done after 35 or 36 or 
below 40. that is the point. 

PROF. MADHU DANDAVATE: People 
at 58 cannot be called Jawans. 

SHRI P.V. NARASIMHA RAO : Yes, 
Now. Sir, I would like to give some infor
mation to the House in this respect. Quick 
implementation of the High Level Committee's 
recommendations is being attempted. One of 
the most important recommendations which 
Mr. Parashar and others referred to was 
the setting up of a Finance Corporation for 
the ex-servicemen. Now, while making this 
recommendation, I am Dot quite sure that 
the Committee was fully convinced of the 
feasibility of this. But in any case, I am not 
rejecting it. I shall get this examined and 
if there is any possibility and without causing 
too many complications to the ex-servicemen 
themselves, if this can be done, if it is found 
useful, we would certainly I"ursue action on 
those lines, as on the 68 and odd recommen
dations which they have made. They are all 
being examined and I am taking some per
sonal interest in this. But as Mr. Parashar 
pointed out, al1 this is not just in the hands 
of one person. The State Governments come 
into the picture in a big way. I know at 
the State level what we did for ex-service
men when we were in the State Government 
aDd how mucb trouble we have to take in 
order to protect the ex-servicemen from 
competing claims. If a piece of land had to 
be given to an ex·servi~men, there were 20 
other categories of p.eopJe who would come 

and say: "We stand a better chance accor
ding to the law, according to the rules. So, 
we should get it and not he." It needs such 
protective action on the part of the State 
Government to give the' ex-serviceman what 
is his due. So, this is what we have to do. 
I would like to call a meeting, if necessary, of 
the M ioisters concerned at the State level 
and pursue action in whatever lines it is 
possible, I would like to assure you that this 
is uppermost in my mind. 

PROF. MADHU DANDAVATE : Just 
one point. Whenever this question of pre
ference and priority comes, you rightly said 
that when the claim is made by ex-servicemen, 
it should be given. But what is happening 
very often is that the prominent authorities 
go to various audiences and when they go to 
ex-servicemen. they !)ay that ex~servit:emen 

should be given priority; when they go to 
landless labourers, they say that they must 
be given priority; and when they go to 
Harijans. they say tha 1 the Harijans should 
be given priority. Once and for all, decide 
which is the priority among the priorities. 

SHRI P.V. NARASIMHA RAO: This 
is what we told the State Governments; 
because it is the politician's prerogative. 
They speak in a forum according to the 
desires of that forum. 

Sir, one thing we have come across and 
I would like to share it with the Hon. 
members. It has been our experience that at 
the age of 36 or 37., whenever ~wc offer the 
ex-serviceman a job in the CRF or the BSF 
or in any cf these para-military forces, the 
response is extremely poor. He wants a job, 
may be somewhere near his village, or in his 
village if possible. If he has a piece of land, 
he would like to go and settle there. So, 
because of this, the response is very poor. 
Even if you make it automatic, I am DO. 

sure that there is going to be better response. 
We will have to look into it. We will cer
tainly take the suggestions gi\en by the Hon. 
members. We have tried this. When I was 
Home Minjster, we tried this last year. 
We found that the response was poor. So. 
we will have to find out the reasons and in 
what other manner we can help them. What 
I would like to say in brief is that I would 
like to belp them ~ all possible ways. But 
the numbers are ..r~large. 'We should not 
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forget the magnitude of the problem-60,OOO 
people retiring every year. 60,000 is a large 
number. 

MR. CHAIRMAN: How much more 
time the Hon. Minister would like to have? 

SHRI P.V. NARASIMHA RAO: I 
think it is flexible, depending upon the 
patience of the members. I can finish within 
the next five minutes. (Interruptions). 
I think I have covered all the points. There 
is only one point Which, I think, I shl)uld 
cover. and which needs a little elucidation; 
and that is about pensions. and whatever is 
being done in the Defence Audit. 

I would like to inform the House that 
right now-yesterd,ty today, i.e. for the 
last 2 or 3 days-we have been having a 
conference of officers of the Defence Audit. 
I would like to inform the House ah..)ut some 
of the recommendation~ made by three 
officers. I am sure ,these are good recommen
dations; and we are going to accept them. 

The present position is this: there are 
about a lakh of pensioners coming into the 
fold every year. These pensioners are paid 
in different ways. They are paid from State 
Governments' treasuries. The number of 
those who are paid from State Government 
t,.reasuries is 6.7 lakhs, or roughly 7 lakhs. 
Defence pension disbursement offices-about 
4.2 lakhs; banks-about 2.4 lakhs, and 
post offices -about 1.7 lakhs or 2 lakhs. So, 
different agencies are making these payments. 

I have been discussing this with these 
officers. They agree that it should be possible, 
with the large network of banks in the 
country which we have opened, to make 
over this duty of paying these pensions, to 
the banks; and also to the post offices. But 
I am told that the post offices arc charging 
about Rs. 2.5 crores from us for making 
these payments; and they are making 
payments once in three months. So, I wiIJ 
have to talk to my colleague. the Minister of 
Communicationc; and persuade him to 
persuade his own people, to make 
use of the post offices, to let us make 
use of the post offices in a much bigger way, 
because we have about 5 lakh post offices in 
this country. There is no reason why this 
should be cen traIized, why a pensioner should 
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go 20, 2S or 30 miles to get his pension, 
go from pillar to post and face all the rest of 
it which happens. So. we are going to 
streamline it. 

In Allahabad, where you have this office, 
I am told that aJJ these individual files are 
stacked. and it is a job to find any file from 
that very big heap. (Interruption) We have 
now decided to computerize the whole thing. 
We will not need any of these big files there; 
and we have an age-old method of destroying 
files. Perhaps thoes of us who have worked 
in the State Governments know that there is 
a method of destroying the files. I just do 
not understand why these files have been 
retained in their original bulk. Each file could 
be reduced to one paper. That is what they 
are going to do when the computers are 
given to them. Some have been given. The 
only thing is that so far, I understand that 
it has not deen found possible, becasue 
wheneeer it was attempted, some Members of 
Parliament had their way. (Interruption; My 
appeal would also be addressed to Hon. 
Members: This is being done in the interests 
of the pensioner. Weare not going to 
retrench any staff. There is no question of 
any retrenchment; there is no danger of any 
retrenchment. 

PROF. MADHU DANDA V ATE: When
ever we send suggestions, you always file 
them. That is why the files become bulky. 

SHRt P. V. NARASIMHA RAO : What
ever the reason, this is the result. So, what 
I am saying is that this streamlining is going 
to be done in a big way, and I hope that 
after this is done, there will not be too many 
complaints. 

The same thing goes for provident fund 
payments; and that office is in Meerut. We 
will have to streamline that office also. We 
are in the process of taking an appropriate 
decision on those things. So. 1 would like 
the Hon. members to rest as'sured that all 
these aspects are engaging our attention; and 
we will do whatever is possible. 

AN HON. MEMBER : There can be 
procedure of sending the pension by post. 
That can also be thought of. 

SHRI P. V. NARASIMHA RAO : There 
is some difficulty in payments by post offices. 
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Post officea are DOt paying them .. What can 
we do 1] 

( lllterrup t io liS' ) 

The idea is not to make them come: the 
idea is to pay them pension at a place nea
rc~t to their homes or in their own villages. 
if possible. This is the objective and we are 
1ravelling in that direction. I must thank the 
HOIl. m~mbers for the patience which they 
have shown. 

SHRI K.P. UNNIKRISHNAN: Will you 
write to tbe individual members whose points 
you have not covered. in your repJy ? 

SHRI P.V. NARASIMHA ItAO: I think 
that has been my practice. If any important 
point has not been covered, I would write to 
,the individual member on that point. This is 
what I wouJd do. 

MR. CHAIRMAN: I shall now put the 
Demands for Grants relating to the Ministry 
of Defence to vo te : 

The question is : 

"That the respective sums not exceeding 
the accounts on Revenue Account and 
Capital Account shown in the fourth 
column of the order paper be granted 
to the President out of the Consolida
ted Fund of India to complete the 
sums necessary to defray the charges 
that will come in course of payment 
during the year ending 31 st day of 
March, 1986 in respect of the heads 
of Demands entered in the second 
column thereof against Demand Nos. 
18 to 23 retating to the Ministry of 
Defence." 

The mtoion was adopted. 

Demands for Grants for J985-86 in respect of the Ministry of Defence voted by the House 

-- - - ---- ~ - -

No. of Name of Demand Amount of Demand for Grant Amount of Demand for Grant 
Demand on account voted by the voted by the House 

House on 25th March, 
1985 

.., 
3 4 J.. 

~.-.--.-.~-~~ . - _--_- .-

Rev~nue Capital Revenue Capital 

Rs. Rs. Rs. Rs. 

'MINISTRY OF DEFENCE 

18. Ministry of Defence 79,48.33.000 26,91,87,000 3,97,41,66.000 1,34,59,35,000 

19. Defence Pensions 84,74,79,000 4,23,73,96,000 

20. Defence Services-Army 7.97,84,70,000 ~9.89.23.S5,OOO 

21. Defence Sevices- Navy 1,00,32,50,000 5,OJ ,62,50,000 

22. Defence Services-Air 
Force 2,88,32,23,000 14,41,61,17,000 

23. Capital Outlay on 
Defences Services 1,54,25,33,000 7,71,26,67.000 
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MR. CHAIRMAN : Tbe House now 
:stands adjuo~J'ned to meet tomorrow at 

11.00 A.M. 

11.11 M. 

The Lok Stlbh" t/ten adjourned till 

DeflllllfdJ ftJr GIYlfl/6 
(wMra/) 1985-86 

Eleven of the clock on Friday, 
April 26, 1985/ Vaisakha 6.1907 

(Saka) 
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